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LOK SABHA DEBATES 

1 

LOK SABHA 

TharsdtJ" March 1 J, 1986/ 
Phal,una 22, 1907 (Sakal 

Th~ uk Sabha m.' at Eleven o/t"e 
Clock. 

[MR. SPEAKER In the Chair] 

OJlAL ANSWERS TO QUESTIONS 

[&,11311] 

Worklnl of A.I.I.M.S. 

.264. SHRI C.P. THAKUR: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state the steps 
sbe is taking to improve the working 01 tbe 
All India Institute of Medical Sciences, 
New Delhi 1 

THE DEPUTY MINISTER IN THE 
nBPARTMENT OF FAMILY WBLFARB 
(SHR) s. KRISHNA KUMAR): A Itate-
ment is aiVOD belOw. 

StatemtDt 

Tbe worklnl of tbo AIIMS, a statutory. 
AutoDomOUI Body, is coDstantly reviewed 
by its GOYerniD8/IDatitutc Bodie'_ All 
necessary steps are taken from time to 
time to improve itl funotiODiDa with a ,iew 
to eoaurina tbat it fulfill the objective for 
which it wa. estabUshed. 

Some of the speolftc steps takea in the 
r ecoDt paat to improve ,t~ ,work-i,ftl of the 
Inlt'tltuto, ,.,., ml" iocludt : 

2 

(a) With a view to removing cooges. 
tlon aDd reducina tbe waiting period of 
patients Buffering from cardiological and 
NeurologicaJ disorders, additional funds to 
the tUDe of Rs. 300 lakb. were provided 
during the curr ent financial year for mak. 
ing the Cardiotboracic & N eurosci encel 
Centres functional; with the compJetioD or 
the Centres, 180 beds alongwitb intensive 
care faen ities would become availabl e in 
each of these Centres. 

(b) With the compJ etion of additional 
winls of Dr. R.P. Centre (or Ophthalmic 
Sciences durin. tbe current financial year, 
the total bed strength of the Centre will 
increase from 227 to 300. 

(c) A total body cr Scanner is beiDa 
instatJed and likely to be commissioned 
shortly. This will furtber facilitate diaa' 
Dostie services. 

(d) A Centralised ACCident and 
Trauma Services Centre is beinl set up 
under the aegiS of AIIMS to attend to 
accident cases and provide service to the 
injured starting at tho site of the accl. 
d~nt. 

(e) Hospital Laboratory Services have 
been rc-organised and a Professor of Clini. 
cal Pathology has made Inc-barge of these 
services. Besides enhancin. the reliability 
of tests, it will also cut delays in inve.ti,8. 
tions. 

(f) As aaainst aD outlay of at. J 6 
· Cforea during the Sixth Plan, the Institute 
has ~n provided a Plan outll\Y of Ra. 27 
crores in the 7th Plan and ao additional 
Rs.. 5 crores for the establishment 
of a Centralised Accident aDd Trauma 
Centre. 
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(8) The pay scales of the faculty were 
revised upwards and an Assessment Promo­
tion Scheme (or Lecturers and Ass~s~ant 
Professors was introduced with a view 
to providin, incentive to the faculty. 

(b) The Government approved a 
scheme in 1984 for cadre review of Group 
B. C & D cadres to provide re!ief to tbe 
employees stagnating for long periods in 
the absence of promotional avenue and 
moro than 1800 empl1)yees were benefited 
under the scheme. 

SHRI C.P. THAKUR: This Institute 
was established a8 an apex organisation 
with a view to teaching doinl research and 
giving training but it has not served 
that purpose. Tl1ete js a complaint by 
different groups of people including MPs 
OD this. Does the Government think that 
either it should be strictly a referral hos­
pital or establish some satellite hospital in 
those specialities in which tbere is a great 
rush in Delhi or round about? 

SHRI S. KRISHNA KUMAR: The 
question of treating tbe All India Institute 
of Medical Sciences as a purely rererral 
hospital has beeD examined by the Ministry 
from time to time, tbough the AIIMS Act 
does not stipulate that it has to be a refer· 
ral bo~pita1. One of tbe Review Commit­
tees. engaged by the Government had 
recommended in 198 J that it be treated as 
a referral hospital. I:lut the Estimates 
Committee of the 7th Lok Sabha in its 
S3rd Report pointed out the serious 
difficu it ies tha t win be faced by th e citizens 
of Delhi if AIIMS s made a referral bos .. 
pita) without builUol first tbe peripheral 
zonal facilities in the city. Jt is, therefore. 
the considered opinion or this Ministry 
that this is not an opportune time for 
treating this Institute as a strictly referral 
hospital. 

SHRI C.P. THAKUR: The Hon. 
Minister did not reply whether there should 
be some satelltt e bospital estabHshed in 
those ipecialities wher e there is a great 
rush. 

MR. SPBAKER.: 'That is what be haB 

said. 

0,,,1 A"sWlrI 4' 

SHRI C.P. THAKUR: No Sir, what 
be said was about referral hcspiCal. I want 
to know wbother there will be some satel. 
lite hospitl\ls in those specialities where 
there is a great rush. 

SHRI S. KRISHNA KUMAR: The 
Delhi Administration is in the process of 
setting up nine per ipberal hospitals in 
different specialities, upgrading seven poly_ 
clinics and living ~ peciulity facilities to 
21 dispensaries in tbe periphtry of Delbi. 
This process is expected to be compJct ed 
at tbe end of 1987, and probably at that 
time it will be op.portune to think of con. 
verting AIIMS Into a referral hospital. 

SHRI C.P. THAKUR: Regarding the 
mode of admission in this Hospital-it is a • 
unique thing which is nowhere in the world 
-tM patients needing surgery are told that 
unless they bring four or six units of blood 
they will not be admit ted. This is done 
nowhere in the world. There must be some 
change in tbe mode of admission in thi, 
Hospital because this is causing a areat 
hardship there is a great racket-and tbe 
patients have to pay three to rour thousand 
ru pees to procure th e blood. 

SHRI' S. KRISHNA KUMAR: We 
will look into this matter. 

MR. SPEAKER: There seems to be 
som e anoma1y in t his question. It hat 
been stated "Will the Minister of Health 
and Fumity WeJ(ale be pleased to state 
the steps u sh ,," is taking to improve the 
working of the AllMS". Wby Is "he'" 
replying? 

(1 nlerruptlonJ) 

PROF. K.K. TEWARY : I have areat 
admiration fot tbe 'Minister Madam Kidwai 
and ber deputy Shri Krishna Kumar who 
have tried their beat 10 improve the con4i. 
dons of hospitals in Delhi. I mUlt say 
(rankly that tb. question of Instituto of 
Medical Sciences is not wbether it is .I 
satellite hospital or a referral hospitaL The 
real question is the stupendous wantOD­
nC=.I, indifference of doctQrs. sheer .ml .. 
man,apme,nt and in th e name that It i. 8 
prelUIeoU. {nltifUlJon, all kinds oti it~ 
larittes are being permitted. . .. 
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1 will give an example which I have 
.also brought to the notice of the Minister. 
There was a patient who was utterly 
pfec:\fious. I took her to tbe hospital. 
The condition of the doctor was that unless 
I come with blood she will oot be admitted. 
COmfl1flOSeOSe says that ailer admission of 
patient the tC!)ts are carried out and then 
operation decided. She was not admitted 
for five .. st.x dlYS. I brought it to tbe 
notice of the Minister. She intervened 
and after that only she was admitted. I 
would suggest a high level prube into the 
utter inefficiency wc\otonness and callous .. 
ness of ~1o~tors in the AIIMS. {woulJ 
urge tbe ~iinister-thil is the m )od of the 
House also-lhlt the Institute must be 
8ubjcct~d to an inquiry. 

[ 1)'anslation] 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI MOH. 
SINA KIOWAI) : Mr. Speaker, Sir, I 
agree there might have been lapses in one 
or two cases, but I do not agree that all 
kind. of irrq;ular ities 8re beina committed 
tbere; everythjng is goiog wrong over there. 
This is a prestIgious Institute ••• 

PROF. K.K. TEWARY : You get an 
inquiry condtlcted into irs working. 

MR. SPEAKER : I think, a lot of 
overcrowding is tbere. 

SHRIMATI MOHSINA KIDWAI : 
With a view to reducina the overcrowding. 
we bave recently al10cat ed Rs. 3 crotes 

· -more for Neuro-Science and Cardiology 
Depa rfm eDt in which new operation 

· lbeatres arc being bui It. It is also clear 
from all these complaints tbat this is a 

· .prestigious institution. The people from 
··all over the country come here. It is our 

1 eDdeavour to see that overcrowding is 
roduced. Tbis Institute was started as a 
referral ho~pital, but it could not confino 
its workina to that. 30 per cent of Delhi 

. patients visit this bospital for treatment 
'Dd, therefore, some lapses are bound to 
. "e :there. 

~. " f r,waryji bas just now mentioned ~bout 
"'004. 10 tbia connectioD I oao .ay. 'ODO 

thiog that blood is Dot a commodity tbat 
can be produced in ~ factory. Blood forms 
in a lbuman bod,. It i. taken from the 
hUman beings and is transfused in tbe 
human bod'cs. Blood is not purchased 
from the market by the Medical Institute. 
It comes through dOLation. That is wby 
the relatives of the patients are advised to 
m'u ~ their own arrangement for blood. 
If a case is very serious, the patient is 
admitted and liven blood transfusion. 
Later on, they replace it through blood 
donation. Thus, these difficulties are faced 
in such cases, but it would not be proper 
to say outrightly that no good work is 
being done there. The good work bcing 
done therc should be appreciated. 

[English] 

MR. SPEAKER : I would J ike to brinl 
to your notice one personal experience. 
Once I went to the O.P.D. 

[ Tfanslat;on) 

It was during summer. You let the 
conditions improved a lit tie. Even a 
healthy verSOD can fall sick there. Even 
~xba ust fans were not working and it was 
difficult to stand tbere. Such was tbe 
suffocating atmosphere there. 

[English] 

I bave tried to take up that matter but 
for future it must be corrected. 

[ Tr(lllsiation] 

At least exha uat fans sbould work pro­
perly. 

[english] 

PROF. MADHU DANDAVATE : Sir, 
the other complaint of Prof. Tewar)' is that 
victims of terrori am do not let proper 
treatment in tho hospital. 

MR. SPEAKER : Terrorised by whom! 

SHRI D.N. REDDY: Sir, in view of 
the eK treme dilution by the admission of 
all sorts of cases in AIIMS, specialists aro 
not abl, to GODQlDtra" Oil tbe rean, 
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complicated ~pecial cases admitted in tbe 
hospital. If 80, will tbe Government take 
immediate measures to dh'ert ordinary 
cases to other hospitals and alIa advise 
the State Government to have at least one 
super speciaHty wina in each city 80 tbat 
complicated cases requi ring immediato 
attention are looked after well as dilution 
of the super hospitals will seriously alfect 
all.uch serious diseases? 

SHRI S. KRISHNA KUMAR : Sir; the 
difficulties of making this Institute a strictly 
referral hospital were earlier stated by me. 
About 30 per cent or the people came 
from outside Delbi and even within Delhi 
the people have the habit of visiting one 
hospital after tbe other. Almo~t 33 per 
cent of patients come to AIIMS after 
visiting at least two hospitals. This is the 
findiDS of a study. This is public issue. 
The public wil1 be put to inconvenience. 
However, tbe suggestions of the hon. 
Member wiJl be considered. 

Supply of medicines for e.G.u.s. dispen. 

saries 

+ 
*26S. SHRI BANWARI LAL 

BAIRWA : 

SfIRI VIJAY N. PATIL : 

Will tbe Minister of HEALTH AND 
FAMILY WELFARE be plea5ed to state: 

(a) the budget provision ror purchase 
of medicines for all systems of medicines 
for C.G.H.S. durin! 1985.86; 

(b) how much actual expenditure has 
been incurred durinl the first nino mODths 
of 198! .. S6; 

(0) tho reasons for short supply of 
medicines in tbe C.O.H.S. dilpeD.ariel; 
aod 

Cd) "bat remedial steps Government 
propose to take to meet sucb abortaici of 
medicines? 

THE DBPUTY MINISTBA IN THB 
DBPAB.TMBNT OF fAMILY WBLFA1E 

(SHRI S. KRISHNA KUMAIt): (8) and (b) 
The budget provi8ion for purchase of 
med icines of all systems for COHS aad 
actua1 expenditure incurred during the fint 
nine months of 1985-86 is as uDder :-

Budget prov. 
1985·86 

13,49,27,000/. 

Expcnditute upto 
Dec., 1985 

---
6,05,18,9001-

~. (c) and (d) CGHS is procurinl all its 
medicines included in tbe CGRS Formu­
lary from the Medical Sfore Orpoisation. 
By and large, the drugs and medicine 
listed in the CGHS Formulary are availa­
ble in the dispenlaries. In tbe event of 
non-availability of any specific medicine tbe 
same is procured from authorised Local 
Chemists Mis. Super Bazar and 8upplied 
to the Beneficiaries. 

r Tran, Iat/on] 

SHRI DANWARI LAL BAIRWA : The 
hon. Minister bas replied to tbe question 
in a strange manner. He bas not stated as 
to bow many systems of medicine are beiDI 
practised and how many medicInes they are 
purchasing under different systems separa­
tely. The budget provision for purchase 
of medicines of all systems was rupees 
thirteen crore. forty njne lakhs and twent, 
8 even thousand8 and during th e period of 
nine months they have purcbased medicines 
wOlth rupees six croros five lakhs el,bteen 
thousand and nine hundred only and tbus 
an amount of Rs. 7.5 cror es has been I eft 
for tbo remaining three montbs. I wouJd 
Uke to know whether duriog this period 
the incidencc of diseascs bas fallen leadina 
to a lower demand for medicines or tbe 
medicines have become {;hcapcr? Tbey do 
have th c medicin es, but th e funds have not 
been spent? 

,I 

One thiDa I wlnt to know, capecial.,., 
Is tbat the cues of reactioD 01 allopathic 
medicines have become vory common now­
a·da1s. The nature or tbese complaintl II 
tbat the reaction takes place abruptl, 
I_vinl DO time ror providiol alterDati", 
medical faoUit,. 
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MR. SPEAKER : You should taka 

Ayurvcdic medicines. 

SHRI BANWARI LAL BAIl\WA ~ 
Hlkmar (Unani) is one such sySt em 0 

mcdicine whicb has no danger of an, reac· 
tl.on, but there is no provision for its 
medicines under C.G.R.S. May I know tbe 
reasons therefor? 

;) JEngl/shJ 

SH~I S. KRISHNA KUMAR : As 
regards the fhst supplementary, though th~ 
budget prov~sion is (0," about Rs. 13.5 
crores, (~nly about Rs. 6 cror~s have been 
sl'mt. This is only an ul,.'counting figure .. 

." There is a time Ja" bci.wecn tIle use of 
", medicines and the payment. I would like 

to assure the hon. ~Iember that Dol only 
the budget plovision would be fully spent 
by the e*1d of the year, the e xpendittT!e is 
likely to exceed by Rs. 3 to 4 crores. 

Secondly, there arc very specific areas 
of dC!marcation with!o various systems of 
medicine depanding on the diseases and 
therapeutic efficiency of the method and 
we have almost an the medicines. 10 
allopathy 87 per cent of the medicines are 
avail,lb) e with us; in b')meopathy 97 . per 
cent, in Ayurvedic 95 per cent and in 
Unani 56.S per cent. We are giving equal 
importance to all the systtems of modcine 
to the extent to which they are relevant .... 

[ TralUlatlonJ 

I 

SHRI BANWARI LAL BAIRWA: J 
want to know the quantum of medjcines 
purchased from foreign companies and that 
from the local cpmpanies sevarateb? 

[EIIgllsh) 

SHRI S. KRISHNA KUMAR: There 
is a regular system of purchase tbrough 
tbe Government Me(fical ~~lores and there 
is a prescribed procedure; they follow tbe 
OOSD roles. There is procedure for the 
registration 0' 6~ms. Quality i:s checked. 
Also, bundred ROI' ccnt quality test is do~ 
before .tGe medicine are distributed to tile 
~QJIS dtspouariol. . .'. \, 

[ Translalion) 

DR. PRABHAT ,KUMAR M1SHRA : 
Through you, I would Ii ke to dra w the 

. attention· of the boa. ·.Minister to the fact 
tha t the numbetJ ·of cases of reaction on 
administraticn of medicines is htgh because 
the medicines purdtased by the C.O.H.S. 
are Dot scientifically 'approved. by the pbar­
maceutical concerns. A:s stated by you, 
more and morC peopl e are taking to Ayur. 
vedic medicines because the incidence of 
reaction in tbe case of allopathic medicines 
is more. I would like to know if Govern­
ment have any phar macy of its own which 
can supply quality medicines so that the 
medicines accordingly to the prescribe d 
norms could be ma'de available to the 
peopJ e? I wou 1 d also lit e to koow 
whether the Medicines arG purchased 
according to a set procedure and under 
soine Dorms or whether the'le can be Pur­
chased from an) m~ecicine shop or pharma­
ceutica) concern? 

[English] 

SHRI S. KRISHNA KUMAR: Sir, 
ther.e is a Committee under the chairman­
ship Qf the Director General. of Health 
Services in, which specialists are included 

,.and they, p.urchase the medicines after a 
great deal of technical deliberations. Tbe 
insinuations are too general. If there is 
aDY spurious or sub-standard medicine in 
any dispensary, \\-e wiJl take not· only 
correct~vo but also diaeipJinary action. 

l Translation] 

," . SHRI MOOL CHAND DAGA : Thank 
you for .£ivins the name of the company 
and for setting up a committee. Now 
kindly tell whether' medioines are not pur­
cbased from sub-standard companies for 
profiteering in spite of the fact that the 
qual ity medicine" are ava ilablc from tbe 
Standard Companies? 1 t is DQ~ be~lJse 
·q"tPis tbat ,reaction take$ place? ~ve 
I~RP .ever ,conducted any inquiry into It _? 
Jt·is • ;aeneral ",mplaint that lhoup lllCKi'· 
:'cines in sufficient quantities are available 
with, ·tbe Itaadard :,companics, YC,U do·l1Qt 
·ma~e ,p~~~, ·fram ,them just, to ~e.tn 

~ p1'ofi~. . ; ,!' : \ I".; 0. . , 

.', ,. 'I"', 1 , .• ,1 1 • t. •• 

. ;, t ;. s.-. l;; WO\l~, Jik~ to" ~QQ'l ~~. 



ocmposition of your committee and· the 
Dames'of it. Members? 

SHRIMATI; MOHSINA KIDWAI:: I 
shall send the comp.1 etc list of tbe com­
panies to tbe hon. Member. The CommiU(e 
ij r headed by tbe Director Genelal with 

'some doctors. as its members., If Ayur-
'vedic medicines aTe purchased, it ,is done 
on tbe advice of a panel of advisers. 
Similarly, there are adv,isers for Unani 

. medicines also. 

Medicines are purcha~ed from Itandard 
compan ies reaistered with U~. If you 
could give me a spe~fjc case, tben I can 
teU you wbat was the reaction. it can Dot 
be. explained in IfneraJ. 

SHRIMA.~I KRISHNA SAHI: When 
she was not the Minister she was also 'of 
the view that tbe medicines were sub· 
standard. 

MR. SPEAKER : Has she be«:ome in­
active after becoming tbe Minister 1 ,. 

SHRIMATI KR.JSHNA SAHI: Mr. 
S"eaker, Sir, I h1ve a medicine witb me 
which carries no Dame 00 it. 'We are 
ai-yen tbousands of such tablets· from 
C.G.H.S. Dispensary, P.H. Ann~xe whicb 
carry DO nalries on them. It;s a fact. 

. We complain there that it i!l wrong, 'but 
nothing ha'ppens. We complete the for­
mality of discussing the ·matter bere. I 
waDt to know wbother the hone Minister is 
awar e tbat tablets carrying DO names on 
them are Jiven 1 How dangerous it would 
be if sucb a tablet gets mixed up with some 
,~otber 'tablets at home! Will the' hOD. 

Minister make sucb an arclJllement -here­
by on ly tbose tab lets which carry tbeir 

. 1JJamca on them are oDly issued from tbe 
, dispenaari es ? 

SHRIMATI MOHSINA KIDWAI : The 
'. bon. Member'" 'has ask ed a very IOOd 
;, question. I want to tell her tbat wbell I 
(1 

: assumed cbarge of 'my MinistrY I bad tH~ 
taised ,tbis point· tbat it wp' not }J(Oper ]'to 
illue medicines whlcb did oot :carry tbeir 
names' OD them and that ont" tbose meetl­
'cines should be issued' ·wbtch'i1carey'} their 
names OD them because it ia Dot prop. ;to 
illae medicino which neither carry itl aame 

~;'" it DOl lal tat. of.rr. ·1IMt~iMia til, 

patient know about the date or its CJpiry. 
We have decided that most or the mediciDtS 
should be issued ill packages which have 

. tbe date of expiry etc. on it. 

PROP. MADHU DANDAVATI! 
'Expiry date of the tablet or the patirit ? 

.. 

SHRIMATI MOHSINA KIDWAI :W1ly 
should the bon. Member say so 1 Nl)w, 
out of 93 items, we are issuing 46 items jn 
scaled packages so that the patients rodld 
know about its date of expiry, etc. and 
the~ could get proper medicines. Some 
medicines are Issued without any package. 
The second point ra i~ed by the hon. Mem· 
ber was about the standard medicines. In 
this regard, J would like to say that wben .. 
ever such complain ts are rc(.'Cived, they are 
inquired into and every effort is made to 
ensure that such medicines do not flod their ~ 
way to e.G.H.S. dispensaries. 

rEnt/ish] 

SHRI DINESH GOSWAMI : The hone 
Minister hal stated that instructioDs have 
been issued that only seated medicine. 
should be maintained. But even DOW, the 
dispensaries are k ecping the mcdicin es in a 
very disorderly manner and we have all 
experiences tbat after purchasing medicioes 
from these e.G.H.S. dispensaries, Jater OD 

we bave t(J go to an approved medical 
cbtmist to get medicines. 1 hercfore, may 
j know \\-boo tbele instructions arc loin, to 
be effected because I do Dot think that -he 
instructions have been properly effected 8' 
yet' 

SHRIMATI MOHSINA KIDWAI : Sir, 
from this year, we bave instructed all ,be 
dispensaries tbat they should purchase only 
tho sealed medicines. So you will let 
them in strips-the tablets. 

[ Trtlllll4tlon) 

SHRI P. NAMOYAL: Mr. Speaker, 
~lir. tbia is a fact tbat 'mNieines' are ·,:oot 
",vailflble even ror the M.Ps. _ad 1 1.11 
provo It. 0 ... baa to tate 4 ',o:·f; , .... 



tQ·let mcdlcinitl. 

·(·MR. SPBAKBR. : They are Icared of· it 
J.t the modiQDe should produce reaction;· 
tbat il why the)' do not I •• uo medicines. 

SRRI RAJ KUMAR RAI: Sir, even 
the· M~Ps. do Dot let medicines so much so 
tbat many a times I have to &0 to Luctnow 
to get medicines. 

MR. SPEAKER : Do you want that we 
should fall sick in Lucknow. 

(lnte"uptlmu) 

MR. SPEAKER: Enoulh of it; it is 
oyer DOW. 

[English] 

Allocation for FAlucatloD in Seventh Plan 

+ 
*267. SHRI SOMNATH RATH : 

SHRI N. VENKATA RATNAM:. 

Will the Minister of HUMAN RE. 
SOURCE DEVELOPMENT be pleased 
to state; 

(a) whether the Bducation Ministers of 
Andhra Pradesh and Orissa asked for 1 S 
per cent of the Education Budget in tbe 
Seventh Plao; 

(b) tbe percentlse of allocation made 
tor tbe$c St. t es; aDd 

(c) what are the percentaaes of pro­
vision for Education mado ror other 
States, and the basis for hisher/lower 
percentile in the case of these States? 

THB MINISTER OP STATE IN THE 
DBPARTMENTS OF BDUCATION AND 
CUIJTURE (SHRIM,.TI SUSHILA 
ROHATOI): (a) At the CoafereDC8 of 
State·, Education Minister. beld at New 
9t11i-: 08 Ja_Iry 23rd.t· 24th ·19'6., •• 
Bdation· Minister· of ADdbra' Prad .... 
1Ii8tt.e ....... to t .. ·Ceatto" "1'IDK~.at 
.. At 1'% of iCl8udpl 00,04...... ! 

" . (b)' On tlays fbi reducatfon in the' State 
pian. of' A6dbra Pradesh. and Orissa are 4~(): 
pef cent 'and 6. S per cent respectively of' 
tb'e tot.') .Sta·te Plan outlays for tbe Seventb 
P tan per iod. 

(c) A statement sbowin, percentagei of 
tbe pro,{isions for edueation made by the 
st,tes is given below. State Plan pro­
vis'icins for education and other sectors are 
de~~rmined by the Planninl Commission, in 
consultation

l 

witb the States, in the light of 
av~ila~le Rsource and the relat'ive inter. 
se<;toral priorities. ' 

Statement 

re"c~nlag, 0/ Budg.' Quality on ~dliCIJ1ion 
0/ Stat' Gove rnm~nl 

State 'Percentage of a1lo.i 
cation for Education 
in the tota I Stato 
Plan in Seventh 
Five Year Plan. 

-------- ....... -~-...... - .... 
1 

1. Andhra' Pradesh 

2, Assam· 

3. Bihar 
4. Gujarat 

S. HaryaDa 

6. Himachal Pradesh 

7. Jammu & Kasbmir 
8. ,Kral'pat8 ka . 

9. Keral. 

10. ~adRya Pradesh 
l~ •. Maharasbtra 
12. Manipur 
13.' Melba1ay. 
14. Naplaod 

~ J ,.,1 • 

1', Orilsa, 
16. Punjab 

17. Rajasthan 

18. Sikkim 
19 •. :!T •• l Nadu 

20:.. TriPara 
~1~' :U.ttat., ~adfsb 
aaJ .. W"t·,tB' ..... " 

4.01 

9.52 

6.29 

1.75 

s.,(; 
6.16 

5.90 
3.71 

3.48 

3.03 

3.09 

8.63 
7.50 ~ ,I ~ 

6.'0 

.6.'0 
3 •• 41-

7.21 

12.18 
. 

5.35 1 t 
.. .i..(, 

fi.74 
3.18 II' ,. ~ 

1.16. :t' j'.!. 
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SHRI SOMNATR ~TB: Mr. Spea· 
ker, ' Sir, I want to know frp~ ,he ho~., 
Minister as to what amount .'.~al bep;t: 
.' Clually aUocat ed in tbe Seventb "f~ve Year:, 
Plan on education for the State of. Qrissa. ~ 

, SHRIMATI SUSHILA ROHATGI : 
The amountiri the Central and State Plans 
combined togetber duriDg the Seventb 
Five Year Plan is Rs. 6383 crOles. Therfore, 
I would like to say that Oriss~'s prop6~e(i 
State Plan constitute 8.~, per cent of the 
Seventh Plap that is what it was ~ pr~po. 
~d. But the proposal approved is equal to 
6.S0 %. That is what emerged out of it. 

SHRI SOMNATH RATH: The hone 
Minister did Dot reply to my qucstio~ a:s 
to wbat percentage was demanded by the 
Bducation Minister, Orissa. Further, Orissa 
haptens to be a very backward Stat~~ Will 
the Minister be pleased to pro'vlde a 
decent amount; for this State, for uplift. 
mont of the people mostly backward -
HariJan and Adivasi to achieve tbe objec­
tive of the Human Resources D evc)op· 
ment? 

SHRIMA1I SUSHILA ROHATGI: I 
quite appreciat e and I fuJ1y .ympat hies 
with the view of the hon. Member that 
Orissa is one of the educationally back .. 
ward States, among the other nine totally 
backward States. Some assistance bas been 
liven under the centrally sponsored sche­
mes by the Centre. ADd here we "find 
that under non-formal education, the. ratio 
betweeQ the States and the ~entrc ~s 
SO:SS but for increasiog the enrblmon:t or 
airls, this proportion bas been in:reased to 
90 % by the Centre and ·10% by tb~ 
States. For the appointment of wom~n 
teacher" the ratio bas also beed IfberaH. 
zed, i.e~ 80 % by tbe Centre. and 20 % by. 
tbe Statory; and specially for cncouraaio& 
yoltntary Of Ian i zati ODS to help In the 
procsse of human resources dev~lopmcDt 
includiol educatiop, it il 100 ~ total 8I'ant 
by the ¢entre. \1' l 

j 

[Tras~/on] 

SHRI' D.P. YADAVA: Mr. Speaker, 
Sir. the 'Centre may allocate as IDUell ',uq4' 
as it likes but I would lik~tt~ a.~ a, bumblo 
questioD from the bon. MlDi*fot tbat' to 
wba' e!teat the fuada were UIed ~OtllD"UI" 

after tbeir allocation? Will 'tbe hOD. 

MiDister evolve a Centra] scheme to review 
altd monitor it? I want to know wbetber 
.. atudy would be conducted to know whe­
ther the funda allocated have been properlY: 
util ised or not ? 

SHRIMA n SUSHILA ROHATGI : 
Sir, the boo. Minister had been a MiDister 
himself and he has raised a vcr), goOd 
question ... (lnrerruptions) 

.. : 'MR'. SPEAKER : That is why. he 
could do so. 

SHRIMATI SUSHILA ROfIATGI : 
With regard to utilisation of funds, I shan 
say that though it is on the concurrent 
list, yet the cooperation of the State 
Gevernments for its impl em entation is nee­
ded ••. (Interruptions) ..• 

It, you could excuse mc, 1 shall com­
pI ete my reply. There is no douht that 
re,iew should be made at tJme~, we bad 
been doing it and it would be needed in 
furture aa well. All these aspects were 
considered in the Education Ministers' 
Conference which was beld recently. With 
regard to the New Education Policy, we 
want to ensure effective mon it or ing so that 
utilisation or misutilisn tion of funds could 
be watched. 

SHRI HARISH RAWAT: Mr. Spea. 
ker II Sir, I would like to know from tbe 
bOD. Minister tbe amount of funds provided 
in tbe Seventh Five Year Plan for Uttar 
Pradesh where the rate of literacy is the 
lowest.. Ar~ th ese funds in co~f~rmity 
with tbe demand made by tbe State? If 
not, what are the reasons therefor. Tbe 
allocation in respect of Uttar Pradesh lor 
the Seventh Five Year PlaD has been 
slasbed. 

SHRIMATI SUSHI LA tlOHATGI : 
Sir, tbis is true that Uttar Pradesh is a 
backward State and a lot of work ia .requi. 
red to be done in that State. This muoh 
I lOlUlt tell )'ou tbat apart fr'oID' 
Central Sponsored Schemes, our per~ 
tale of budaet al1ocation lor HUID&D 
&eaOUfoO ud Education bad abowo a doJwl. 
ward trend durin, tbe Siath Pi ".0 Y. OAr P"'D,: 
but DOW l~" beoD I1\i8ed for ·the Sov •• , 
PIaD, .ltho.... 910 _.. Dot.,. .~1. C9 
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let I' IDICb allocation as we bad aaked 
for. 

I 

i (b) if so, the reasons therefor; 

(0) the number of complaints recei,ed 

SHRI BARISH ltAWAT: What is 
the reatOD for aUoeatina the lowest 8mouDt 

to Utlar Pr&deab? 

from the aenfra) pubJic in tbi. regard; ~ I 

ML SPBAltS.: Why do tbey have 
lDOfe pOpulation .. 

(d) the details or toss of revenue by 
rostrictinl the sale of platform tickets; 
and 

SHtUMATl SUSHILA IlOHATOI ~ 
Uttar 'radesb certainly needs more be­
cause their population ii' tbe hilbest a. 
compared to that of other States. 

(&tIll,,,) 

SHIll PRIYA RANJAN DAS MONSI ~ 
MI.' t koow from thc bon. Minister, what 
ar~ the actual yardsticks besides tbe Plan 
allocation on education-is it ba ckw Brdn cu. 
illiteracy or tho aize of tbe populati on and 
,\'0 whether, in the 7th Plan period tbe 
Minister will consider a proposal to makc 
edocltion free for all women. upto Class 

XII 'I 

SHlIMAn SusmLA ROHATGI : 
ThO fUlt part is accepted. In addition 
to that, there are tbe avai lability of the 
rosouroes, and tbe priorlti es given by tbe 
State. ,Governments and tbe Planning 
Commi. ion'. formula tions 88 well. He 
spot e about free education for women we 
are totally with them, but tb e question is 
whetbor it is abaolutcJ)' postible riabt now 
to do it, thouah tbe Prime Minister bas 
alrOady lpoke abOut it, and we bave taken 
certain measures in tbat direction. 

Re •• IeW .. Ie of platform tlekett at 
DelM. Ne. Delhi aD4 Hunt-Nil_uddin 

RaD1fa, .tatlo •• 

.269. DR.. B.L. SHAILBSH: Will 
the MiDist .. of TRANSpORT be ploascd io 

Itato : 

(a) wbethor the Northern RaUway bas 
ree_tty taken a decision to r.strict the 
lale of platform ticket. at Delbl. New 
Delhi ,ed Hurat.NizamuddiD R.ailwa1 
l"atlon( 4urm, tho veat perleds trom 
. 06.00 brl, to 08.00 bra. and 16.00 bra. to 

1'.00 ~"rt.; 

(e) whether it is likely to be made 
permanent? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA) : (8) y ... 
~~ ~. 

(b) With a view t,o ease congestion 00 
tbe platform during peak hours. 

(c) No written complaints were receI­
ved. However, the mtasure was not ver, 
popular with the travelling publiC. 

(d) The earniog from" sale of platform 
tickets during tbi. 10 day period was Ie .. 
by Rs. Sf) 60/· as compared' to tho 
corresponding 10 day period of Jut 
year. 

(e) No, Sir. 

[ TranI/at/OIl] 

. DR. B.L. SHAJLBSH: Mr. Speaker, 
S,r. the bOD. Minister is for thriabt in hi' 
reply tbat be has reccJVed DO complaiat 
from the public. If he was to introduce 
$uch a measure. the public should bavo 
'been informed that such an arran.a_ent 
was BoiDg to be introduced for 10 dip·· 10 
that tbe public would not have been put to 
inconvenience. You have created problem 
for the passengers by abruptly withdtawial 
the pz:ovious system, because WOlDOn aed 
Children '0 up tho raHway platform to 
receive as ~ell as see off tbe paS8cq'rt. 
But you dId Dot think of the incoDveai· 
eote the new arrangement was lik ely to 
cause them. Here, you bave t eplied in a 
vory forthriaht mann er that Dot cOlDpla.iDt 
baa been received from tbe publio. WUl 
the bon. Minister assure the Bo."10 tbat 
Ncb a situatioD wjD now be allowed ,to be 
creeted ill future' 
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SHRI MADHAVRAO SCINDIA:8 uch 
a situation will not arise in future and jf 
at all a need for it is felt a similar situa­
tioo .. deve)ops again, we aball revieW it ~.o 
that tho travelJina public is put to least 
Inconvenience. 

[En,lllh) 

SHRI ASUTOSH LAW: What is the 
meaning of restrictioq? How will you 
dist iOJui sb a' person who is a rca) attondant 
or n'ot? Will it Dot be a di~crtmination 
between a man and man? Has the Gove ... 
rnment evolved aoy formula to find out 
who is a real a ttendant and who is not? 

SHRI MADHAVRAO SCINDIA: As 
the measure bas been discontinued, the 
formula be!; aho been discontinued. 

Work done In H'Jodi In Indian Airllaes 

+ 
~, .SHRI DHARAM PAL SINGH MA· 

LIK: 

SHRI SUBHASH Y ADAV ; 

Wj}) the Minister of TRANSPORT b· 
pleased to state: 

(a) the kind of work done in Hindi in 
the various offices of Ind ian Airlines in 
the head quarters a~ also in its rcgioQA1/ 
zonal offices and various booking and re­
servation offices in tbe country; and 

(b) the ,teps taken to promote Hindi 
iD Indian Airlines? 

" THB MINISTER OF STATE IN THB 
DEPARTMENT OF CIVIL AVIATION 

. (SHRI 'JAODISH TYTLER): (a) All 
communications received in Hindi are beiDI 

" replied to in Hlndl. AlJ forms which are 
to be u~ed by the public are available 
biUnlually and ure acceptablo in Hindi. 

, Procedural literature or Indi~ Airlines is 
progressively beiDg translat cd and printed 
bilingllally. 

(b) Indian Airlines is constantly 
endeavouring to implement the provisions 
of the Ofticjal Languale. Act, 1963 4ts 

',·amindeM arid also tho Official Laoluaps 
:(ule ;!:~f6r offiC1al 'purposes of the Union) 

Rules, 1976 and various other instructions 
i880ed by the (!entral Government for pro­
gre88ive use of tbe Official Langnage. A 
time-bound programme is prepared every 
yoar to in traduce Hindi prolreslively in 
day-to-day working. Necessary arran •• 
ments for teaching Hindi to non·Hindi 
knowing employees are made and cash 
incentives are given to tho~e who pas. such 
examinations. Hindi Workshop TraioiD. 
Proarammes are conducted regularly fur 
the benefit of Hindi knowina omployees 
and tbey are urged to do tbeir official 
work in Hindi. 

[ Tran.,latlon] 

SHRI DHARAM PAL SINOH MALIK: 
Mr. Speaker, Sir, in reply to part (8) of 
my question, the hon. Minister bas atated 
that all communications received in Hindi 
are being replied to in Hindi and all forma 
wblch are to be used by the public are 
.".Hable bilingually and are acceptable io 
Hindi. Procedural literatur e of Indian 
AirHnes is progressive by being translated 
and printed bilingualJy. But the hon. 
Minister has not cJarified in his reply how 
the J ctter received by them in Hindi are 
beina replied to? Is there any record 
majntaining duplicate copies of those 
lett ers in their office or not 1 I do not 
have information about it. Secondly, may 
I know the time by which the translation 
of proceduraJ literarure in Indian Airlines 
would be completed. Besides, I have DOti .. 

ced that thougb tbe tickets of Indian Air­
Jines are prjr,ted bilingually, yet the blank 
columns in the tickets are tilJed up 10 
Enalish only. 10 this conriection, I would 
like to submit that by doing so, the .er, 

'purpose or progressive usc of Hibdi i, 
defeated and at the same time the Official' 
d jrectivos are also violated. fherfor Os 

I would like to know from the hone Mjnia. 
ter what action bas been taken or is beiDI 
taken or is proposed to be takon agaiut 
those who fill up the Hindi Columna in 
BnaJish? 

SHIU JAODISH ITTLER: Sir, a 
recoed i. kept in respect of tbe I ettor 
wbieb is replied to. I am not aware of it 
tbat. Hindi COlWIlDS are filled up in ED,Usb 
•• the bOD. Member bas said. I sball 
look int. It and shall tak e nec.ssary actl9D 
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jf required. 

SHRI DHAR'AM PAL SINGH MALIK: 
Mr. Speaker, Sir, my second supplementary 
is about the computer sets. Tbe Questions 
and answers in these computers are always 
in EoaJish. I want to know from the hone 
Minister whether be proposes to instal 
Hiodi Computers also in Indian Airlines or 
Dot? 

SHRI JAGDISH lYTLER: Sir, if a 
computer is developed in Hindi, we shaU 
certainly consider it. 

'. ( 1 nt~'rupions) • •• 

SHRI HARISH RAWAT: Mr. Spea­
ker such computer has alrradY been manu­
factured. C.M C. has developed this com­
puter named "Lipi", whieh is a multi­
lingual. 

[E.."glish 1 

SHRI R.P. DAS: Sir, our general 
experience is that both English and Hindi 
are being used in the airports in India. 
But Hindi, although it is spoken in the 
airports. by th~ different people, and by 
the officers, it is not taken up ioto the 
books. I would like to know from the 
Minister whether 25 to 35 per cent of the 
tota I work is being done in Hindi in the 
a irports, and whether the local languages 
such as Bengali, or Marathi or Gujarati or 
TamiJ also are being used - they can be 
used actually - for caUjng the passengers 
and other matters. If the auswer to this 
question is categorical, I would like to 
know whether the local languaac can be 
used in tbe airports in India. Hind;, of 
course, is the official lansuaae of the cou­
nhyand at pre£ent Hindi and Englisb both 
are beiDa used for officidl p~rpose. 

Hindi is, no doubt, the official languaae 
of lhe couo(ry. Ther.e are provi&ioD~ !Jnder 
the Official Laoluaaes Act, for its propa­
aaUon. St ill Hindi is, not a developed 
lanauage. There are four differeDt .roupe 
of lauluaacs. Th,re arc more tban fifteen 
buodred lanatJages and dialects and we 
cannot oxpect t~at every laoluale and 
,dialtGt baa to be dovelop=d like tbe official 
1 ... 11 .... 

MR. SPEAKER: He ha! already 
replied to tbi' question. 

SHRI P. KOLANDAIVELU., For 
tbe promotion of Hindi, aJlocation is be· 
ing mad e in tbe Budget but not for any 
other Language. Even Indian Airlines and 
Air India .re doing it. But I would) ike 
to know from the hone Minister whether 
any such provision will be made for other 
languages also, or whether any such alJoca­
tion can be made by the Indian Airlines 
and Air India. 

MR. SPEAKER: This question; is 
about tbe national language of India. That 
is something different. 

SHRI P. KOLANDAIVELU: It is 
becoming a two-language formula. 

MR. SPEAKER: Sir, the three Jan­
guage formula is separate. 

SHRI P. KOLANDAIVELU: All lan­
guages have been recognised in the Constl. 
tution. 

( Translation] 

SHRI RAJ KUMAR RAJ. Mr. Spea­
ker, Sir, English is used extcn.ively in tbe 
Indian Airlines as compared to Hindi. 
Hindi is our national language. 

MR. SPEAKER: The USe of Hindf 
t 

will increase aradua]]y. 

SHRI RAJ KUMAR RAI: If you 
happen to ai ve a ring to the Indian Air­
lines, the {esponse comes - Good morn­
ing, Indian Airlines. It gives the impres­
sion as if we are sitting in a foreign coun. 
try. There jS a inferiority complex amQo8 
Baudi speaking people that the peo­
ple think tbat they do Dot know English 
and that since they know Hindi, they know 
Dolbiol and they cannot speak Bn,lich fluc­
nt'ly. WI If the Government consider eheckiol 
this tendency? Will our hon" Minister, 
who is DO 10S8 a Hindi lovcr, make such 
an arrangement whereby tbe entire work 
in . the Indian Airlines is done in Handl. 
Let it be: in English 001y if it cannot b. 
dODe in Hindi. But when the btginniol 
II mado irl8DIUm i\lolf. it li'Y" tbo 'QIft 
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ressloD .s If it is ,beiDa undor some pres­
lure. 

SHRI JAODJSH TYTLER: I shall 
look into it. 

[8".11",,) 

PlannlDl Gro.p for POl1lhllatillg a Per .. 
peedft Plan for Sblpplog 

*271. SHItI H.M. PATEL: Will the 
Minister of TR ANSPORT be pI eased to 
etate : 

. i (a) whether Government have tak en 
dcci,ioD to implement tbe shipping Code 
laid down by UNCTAD; 

(b) whether Government propose to 
enrorce cargo reservation for Indian Shipp­
in. Companies; 

(c) whether Government have OD­
forced contaioerisation; 

(d) whether a Planoina Group bas 
been appointed for fo:omuJating a perspec­
tive plan for 6bipl'ing; and 

(0) if so, tho particulars of the Group 
Members ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS. 
POR T tSHRI RAJESH PILOT}: (a) and 
(b) Government have in principle taken 
a decision to bring in legislation to imple­
ment the UN Convention on COde of Con­
duct {or Liner Conferences. The ma in 
objective of tbe legislation will be to en­
sure tbat upto a level of 40 % of foreign 

trade of India carried by liner ships is 
carried on India D flag vessels. 

(c) GovernmeDt ba~c extended full 
support to containerisation including sett· 
iDa up of port facilities for cootainer 
handlinl development of Inlaad Container 
Depots aDd acquisition of ceUular container 
IbIps. _:I.U 

(d) and (0) The Composition of Plan .. 
oIaa Group let up by the Plannina Commi­
ssion OD 18.12.1985 to propare a per,pee. 
"tjve plan for ahippiol fa &lvoo below in the 
l&atCIDeot. 

I,. 

Statement 

The composition of till PlanDiD& Group 
OD SbippiDI is aa follows :-

1. Shri L.M.S. Raj war t 
Chairman, Sb ipplol 
Corporation of 
India. 

2. Shri Vaaant Sheth, 
Chairman, Great 
Bastern Shipping 
Company of 
India . 

3. Dr. H.B. Desai, 

Indian Intitutc of 
,",'ordgn Trade, 
Delhi 

4. Dr. A.K. Malhotra, 
Member, Oil 
&. Natural Oas 
CommiSlioD 

••• Cbairmao 

... Member 

... Member 

.• ,Member 

5. Dr. D.P. Gbosh. ... Member 
Department of 
Naval Architecture, 
I.I.T. Kbaragpur. 

6. Rear Admiral 
Kishan Dev ••• M ember 
Ex-Chairman, Sbippinl 
Corporation of 
lodia. 

7. Sbri M.R. Shroff, ••• Member 
Bconomist, 
Bombay. 

8. Sbri V. D. Cbow,u 1 e, ... M ember 
Chairman, GboWlul e 
SbippiDI Company. 

9. MIa. Isbar JudJJc 
Ahluwalia. • •• Member 
CII/83, Motibqb, 
New Delhi. 

10. Director General 
(ShippiuI) 
Bombay. 

•• .,Momber 

SHlU H.M. PATEL: I am llad lbat 
the Oo.emmeDi II propo.ed to bdal for-



ward a Bin to implement the UN Con .. 
ventiob OD Code of Conduct for Liner 
Cooferencol. Will the Mini&ter kindly 
say by what date this Bill will come before 
the House; because the shipping industry 
is in a areat recession '1 The sooner the 
Bill is brouabt and made into an Act, tbe 
better it will be .. 

SHRI RAJESH PILOT: Government 
is very much concerned about the Health 
of tbis industry and we are in tbe process 
of formulatinl a BiJl which will be before 
the House very soon. 

SHRI H.M. PATEL: What prevents 
Government from introducing it during this 
lession ? 

SHRI RAJESH PILOT: Weare che­
cking up some of to e 1 ega) points. It 
will be brought be forethe House very SOOD. 

There are legal tbiolS which are being 
checked up_ The bon. Member bimself 
was the Finance Minister. Most of tbe 
problems come from that direction. 

PROF. MADHU DANDAVATE: Let 
H.M. Patel clear it from ret rospective 
effect. 

SHRI H.M. PATEL: The Min;ster 
bas said th.\t tbe plaonioa group has been 
appointed in December. Has it beeD in­
dicated by what date it will ~ubmit its 
report aaain havini rOBard to the situa-
tion? 

SHRI RAJBSH PILOr: The bon. 
Member seems to very keen to act tbe 
datos. I may teU tbe House tbat Govern­
ment is very keen to have a decision taken 
looD on this industry, because for tbe last 
7 or 8 yearl rec'e58 ion has be en going on 
in this industry. GovernDlOnt's concern 
can be judled from the fact that we are 
comiol up witb a leaialatioo as loon as 
poaaibJo. But I fo~l tbat exact date and 
time I will Dot bo able to live. 

SHRJ. H.M. PATEL: I am arateful 
that Government is takiDS up tbis matter 
with areat GODCCrn and uraoncy. )Leces­
aiOD' ·bas boon 10iDI 011 for tbe last four­
,ean.' Therefore; it i. vel'1, important 
,bat tbil tDIUIt· should ·be dealt witb '.po"'. 
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l1y. When the planning group has beer 
set up, ~urelY it can be given a directiol) 
to submit the report within four or five 
~oDths. I suggest tbat some such datebc 
liven to them. Similar]y. even the ta\\ 
can ~e asked to prepare the Bill within 
ceratin date. 

. SHRY RAJESH PILOT: We have 
gIven to the sroup ,the intention of the 
Government and tbe urgency involved it 
it. I may assure the House and tbe bon 
,Me~ber tbat being younger in ale, I wi) 

do It raster tban what the hone Memb: 
expects. e 

SHal SOMNATH CHATTERJEE 
Forward and backward. The Oovernmen 
is loing backward, Sir. 

SHRI RAJESH PILOT : That is onl! 
in West Benla I. 

SHRI 0.0. SWELL: Sir, as far as 
understand, the UNCTAD arranaement i 
that 40 per cent of the cargo is to be carrl 
ed by tbe ships of the exportina countries 
40per cent by the ships of tb e importin 
countries and 20 per cent by the crOSE 

carriage. I would like to know wbethc 
this has been practised, and if so how fa 
it has worked in practice, and jf ;bis is th 
agreement, then wbat is this plaoDirl 
Group expected. really to do. 

SHRI RAJESH PILOT: Sir, this w, 
decided in tbe U.N. Liner Code System ( i 
1974. Our Oovernment ratified it in 197: 
Some of the countries bave a&reed. " 
are foll?wing this but some of the COUI 

tries still are not following this Liner Coe 
System. The idea is to give a carl 
support to OUf shipping industry and this 
a must. What is happening today is th 
some of the countries, bacaule they gi~ 

. cheaper rates and because their quota tic 
becomes less in cose in comparison to otb 
shipping companies, are makiog use of it. V 
are brioaiDI a loglslation so lbat it is imp! 
mented. The Working Group is al 
expected to givo some SUlaeStionl 00 . tl 
Jine which we have received trom oth 
sbippina Clperts aDd the peoplo. 

ML SPBAKER. : Sbri Scmli~ 
Cbattorjoo. 
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SHRI RAJBSR PILOT: Forward! 

SHRI SOMNATH CHATTERJEE: We 
re trying to make you more forward b'-lt 
: Seems to be a Jo.t cause. 

Sir, the Minister has admitted that the 
Ii ppiog industry is loing tbroUlh a 
limber of years now and, I believe, be 
!lOWS that some of the shipping companies 
''Ie closed their offices also rendering tbe 
nployees out of employment. I would 
lee to know whether the Planning Group 
hleb has been set up for formulatina a 
!rspective plan (or shipping, has been 
,;ked to go into this matter and whether 
ly support is being thought to be liven to 
Ie shipping industry when it is in r eces~ 
)n. Even the Shipping Corporation of 
ldia was trying to close one of its malO 
lices in Bombay but tben tbe employees 
ld to aBitate and tbey bad to change their 
!cision later on. So.- I would like to 
JOW whetber tbey have been asked to 
'ovidc any relief to the employees and 
so to tbe shipping companies so that tbe 
nployees also do not go out of employ­
ent when they are faced with serious 
oblems dudng the recession. 

SHRI RAJESH PILOT: Sir, to start 
tb, when the bon. Member bas asked 
is question, I must rectify my mbtake 
lich I did when the bon. Member Mr. 
ltel asked his question. We have given 
em the date as 1 Sth June 1986. I did 
It notice that Regarding the secood point 
at tbe hon. Member bas raised. we are 
,ing to categorise tbe companies which 
e really viablo, whicb can regain their 
:altb with tbe help. We do feel that rOt 
e economy of the country, shipping 
(iustry is a very important sector. There 
c some companies whicb are not at all 
lbJe. Thore may be Bome companies 
lieh bave not paid their instalments or 
cit dues for some other period when tbe 
;essioD wa'i on but thore are lome otber 
mpaDles which bave Dot paid their duel 
en when there was no recession. Some 
mpanies have plid their dues in time but 
erc is some cOLDpanics whioh have roally 
I.used tbis 0ppJrtunity aDd this privileae 
licb bas been Ii ven by tbe Government 
1 tbe form of subsidy and other thiDIS. 
0, tho wbole study is 00. The momont 
" ;vmo eut flUb tbe _reG\ iDformatioD' 

we can inform tbe hon. Member. 

SHRI SOMNATH CHATTERJEB 
Tber~ is a demand for nationalilatioD of 
the shippiD, industry. The employees .r. 
Dot to be bJamed ••• ( InI.rrup,;ond 

MR. SPEAKER: Next questiori. Sbrl 
SaDat Kumar Mandai. 

SURt RAJESH PILOT : We are stud,· 
ina tbe total situation. 

Goverliment IUpervlsion Oil the working 01 
prhate-run bolpitals 

+ 
*272. SHRI AMAR ROY PRADHAN : 

SHRI SANAT KUMAR. MAN. 
DAL: 

Will the Minist er of HE AL TH AND 
FAMILY WELFARE be pJeased to 'tate: 

(a) whether Government's attention 
has been drawn to the news item captioned 
ffMan dies due to neglect at hospital" 
appearing in the Indian Express, New 
Delhi dated 14 February, 1986; 

(b) if 80" what steps do Govornment 
propose to take to exercise some kind or 
control over tbese pri"atcly-ruo·bospitala; 
and 

(c) the difficulties in the way of Gover­
Dment in framing legislation ext cndiDI tbeir 
overall supervision or cbetk over tbe pro­
per fUDctionioa of these h(lspita l&? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR): (a) to (c) 
The Government baye seeD tbe Pr ell 
Report. The hospital concerned II run by 
a privat e charitable trUlt. Ac:cordiDI to 
the information furnished by them t tbe 
Government, there was no insistence on 
their part to get payment or obtain allu­
rances for payment before treatiDJ tbe 
victim of tbe accident. The existiol 1r,i .. 
iati\'e provision. do not provide for any 
elaborate OODtrol mechanism to fe,ula,. 
tb. privately-tun lostitutlolli. Tbil matter 
II UDder "View. 
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SHRI AMAR ROYPRADHAN: Mr. 
Speaker. Sir, by clubbin, (a), (b) cl (c) of 
the qu estion altaI etb er in the course of 
the reply. tbe hone Minister has liven an 
evasive reply. It is a fact tbat tbe autbo­
rides concerned with that particular bos­
pital tried to conceal tbe facts. But it is 
also a ract that tbe unknown accideot 
victim died after two hours at MoolcbaDd 
Kbaiartiram Hospital, New Delhi, and the 
doctor did Dot touch his body before 
deatb. This is a facr. Would you kindly 
belp us, the Memberr of the House, be­
cause we maY also be victims or IUeb 

private bospitals? Would you pJease set 
tIP a hiah level Committee to go through it 
aDd inquire into it, about the criminal 
beba\'iour of the hospital autborit ies. 

SHRI S. KRISHNA KUMAR: CUr, 
tbe Delhi Administration has conducted an 
inspection and I was relating wbat was 
Itated by that hospital. This hospital is 
rClistered under tbe ooly legislation by 
whicb we bave any degree of control, tbat 
is tbe Delhi NursiDI Home ReaistratioD 
Act. That Act deals only with relistratioD 
and cancellation of registration of nursin, 
homes in relation to certain facilities like 
accommodation, the' echoical competence 
or tbe pcrsonnc I and equ ipment. It does 
not live tbe Delhi' Administration any 
power to eitber inquire into or discipline 
or punisb in relation to misdemea~or or 
11'088 ntaUlence in tbe case of such iosti· 
tueions. 

( Interruptions) 

SHRI AMAR ROYPRADHAN : Mr. 
Speaker Sir, if you 80 tbroUlb question 
(c) you" wiU find, "The difficultjes in the 
way of Government in framinl le.laJa. 
tioD." What is tbe difficulty in (ramin, 
'be 1 •• lslation? 

SHRI S. KRISH'NA KUMAR : As the 
hon. Member is no doubt aware, this 
partlcuhu i.lue comes under Us, U of 
SevcDtb Scbedule of tho CODStitutiOU aud 
It II a Seato subject. If two or three 
States pt together aDd a utborise tho 
Ceotral Government. it caD be doDO. We 
are exercised over tbis problem, we are 
,looId_ Ibto .. n aapect. 01 lucb • '*81.-

tion, but Government is yet to take a 
view. 

KUMARI MAMATA BANERJEE: Sir, 
we have a federal set up in our couotry. 
Tbe Central Government is a motber and 
State Governments are children. Is it not 
the duty of tbe Centra) OoverDmcnt to 
look after al1 children, and specially that 
State wbich is physically handicapped. 
wbich could not protect tbe nfe or the new­
born babies? I do not know whether tbe 
Government has any knowledge or Dot 
tbat two months before in West Benaal two 
Dew born babies had been snatcbed away 
from the State Government Hospitals, one 
from t"e Howrab GeneraJ HospitaJ and the 
other from the Mursbidabad Government 
hospital. So, I would like to know whe­
ther Government have aDY proposal to 
inquire into aU tbese things aDd prote.;t 
new born babies from the bands of tbe 
phySically handicapped Government. 

MR. SPEAKER : Next question. 

(Int~"uptions) 

KUMARI MAMTA BANERJEE : Sir, 
tbo Minister sbould give tbe reply, I seek 
your prt)tection. Health is a Concurrent 
subject. 

SHRI S. KRISHNA KUMAR: You 
can certainly write to the Central GoverD­
ment and as SOOD as a complaint il receI­
ved in tbis regard, Certainly the Central 
Government can take up with tbo State 
Government. 

PROF. N.G. RANOA : This i 8 the 
complaint made: 00 tbe ftoor of tbis House. 

SHRI S. KRISHNA' KUMAR; We 
shall look into this complaint. 

( Illterruptltllls) 

Hlab co.t of Loading RDd Concalaer 
H8Ddll81 ehal'les Aft'e~tfal Trade 

*275 SHRf MOOL CHAND DAGA: 
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Will tbe Minister of TRANSPORT be pIe­
rased to state: 

(a) wbether tbe cost of loadi.ol and 
cootaiocr haodling charles in our ports ere 
much higher than at some of the foreign 
ports which bave affected our impors and 
exports; 

(b) whether it is a fact tbat tbe mainte­
nance of superfluous labour force with ton· 
ventiooal ganl streDltb at tbe ports bas 
been found to be unsuitabl e for shippiDI; 

(c) II SOt tbe details thereof and the 
relsons therefor; and 

(d) tbe steps taken tQ imycove the wor­
kina and witb what results? 

THB MINISTER OF STATE IN THB 
DEPARTMENT OP SURFACE TRANS­
pORT (SHRI RAJESH PILOT) : (a) to (d) 
A statement is given below. 

Stawment 

(a) Most of tbe leading foreign ports 
do not have publisbed tariff or include 
multipl e services with com posit e tariff', 
which makes compSlrison witb Indian ports 
difficult. It is to be noted also that the 
basi. for levy of charges at some ports, 
wbich are in the same relioD as our 
Major Ports, are different from our patt­
ern. In some of them the rates are highly 
subsidised and do not include tbe charles 
incurred by tbe shippers for availing of the 
services of privately owned machinery and 
equipment. 

(b), (c) and (d) Carlo handlin. worten 
in Major Ports work in IP'0UPS kDowD .. 
laDIS. In lDost of the cases. I8DI streD,tbs 
were .fixed about three decades alO wben 
techniques of carlo handling were not so 
developed aud adequate mechanical carlo 
handliog equipment wore not lenerall, 
a"ailabll" and as sucb more men were requ­
ired iD a lanS. Siuc:e sben, there havo 
beeD lot of improvements in carlO handline 
te~Diques suell .s pallotisatioo and conal 
aiDerisatipn and also adequate ~.dvanced 
carlo baDdli1ll equipment bave been provl. 
d~d. W~tiQJ CQoditiOPl have also imp­
roved. Tbese cban,es hisblipt tbe need 

for rationalisation of ahe lao8 atreDltbL 
As gaol stren.tbs Irc part of tbe piece-rate 
/iaceDtJve schemes, arrived af throuah .ett· 
ltment~. for 80Y review/rationalllatJOD 
thereof consultation with the labour UDioD8 
is necessar,. Such consultatiolll are beina 
held by Port authorities from time to 
time. 

[ Traulathln] 

SHRI MOOL CH·AND DAOA ~ Mr. 
Speaker, Sir, whenever I ask a question, 
there comes the reply· very often that a 
statement is laid OD tbo Table of tbe 
House. 

( I nt~rrupt(on$) 

Sir, first of all, the bOD. Minister would 
agree wltb me that the Shippinl Corporat. 
ion did suffer a loss of Rs. 51.60 crores in 
1983·84. Thereafter, its loss~s went on 

iDcreasiD,. Due to this Increase, your 
abare in tbe international trade was left 
only 21.6 per cent and consequently tbe 
Corporation went short of sb ips. In the 
reply you have stated tbat you are review­
iog it. I want to know wbether it is a 
fact tbat container charges in Bombay are 
30S dollars, in Calcutta it Is 208.33 doU .. 
ars, in Sinppur the charges are 91.30 
donar., jn Hongkong it js 125 dollars, 
whereas in Colombo tbe charges arc only 
170 dollars? Is it a fact tbat tbese recur· 
riDa losses are due to a larla number of 
workers employed by you? If so, what 
steps have you taken to improve the situ.· 
tion? 

SHal RAJBSH PI LOT : Sir, tbe boo. 
Member baa said tbat whenever be putl a 
question, the Minister says tbat a statement 
is laid 00 tbe Table. I want to say tbat 
whenever Shri Daaa asks a question, 'it Is 
ne.er 8 Itniaht forward question aDd, 8S 
lucb, il becolDl very difficult to reply to it 
oraDy. Therefore, we bave to la)' a stato­
mcnt on tho Table of tbe Houle. 

MR, SPBAKER.: His que.doD i. a. 
bulky .. be bim.eJI it. 

SHIU RAJBSH PILOT: SIui Dep 
~. rlabtl)' laid tbat tbe charlet at a DUID-
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ber of foreign ports are lower as compored 
. to tbose at our portl. The main reason 
'or this ia that the pattern or investment 
there is different. In thote countries, thefr 
Governments give Irants and subsidi es to 
ttie PQrts whereas our, Government gives 
loan. Wben pattern of love'fment i! 
different, the commercial attitude is bound 
to be different. The second point raised 
by him h about charges and containe rs, 
etc. at the ports. Thi~ is true that at 
some ports charges are less whereas at 
some they are more. If we compare Indian 
Ports, sucb as, Madra, Or Kochin with 
otber international ports, we shall find that 
their humber is comparatively less here. 
The main reason for this Is that there the 
lang strength is less. In some ports their 
number is more. These gangs were raised 
about 20·2S years back but gang strength 
bas not been changed since tbe commence .. 
ment of container!sat ion. 

MR. SPBA K ER : Wh ich gang? Gang 

has two meanings. 

[English] 

SHRI RAJESH PILOT: "Gang" is 

used here in a healthy from. 

PROF. K.K. TEWARY: Mr. Daga 

Sahib has been mad e a member of the 

gang. 

[Tran llat/on] 

SHRI RAJBSH PILOT: It is true that 

the cost "at Indian ports. is higher. The 

Government are making, efforts in this reg­

ard. We purcbase modern equipment so 
that the cost may remain low. Since, we 

are short ,of equipment, the cost in our 

country is mor e. It is the endeavour of 
the Government to See that the handling 
cost is reduced. The Government have 

taken some steps in this direction and have' 
achieved success at many places. Further 

effotts cootidue in th is .regard. 

_ .. _ ................... 

WRITTEN ANSWERS TO QUESTIONS 

[EngllJh] 

Railway Division at Nandad 

* 2 66. SHRI S.M. OURA.DDI: Will 
the Minister of TRANSPORT. be pleased to 
l:-tate : 

(a) whether adequate provisions was 
made in the Railways Budget of 1985-86 
for setting up a Divisional HeadQuarters at 
Nanded (Souib Crntral Railways); and 

(b) If '0, what are the reasons for tbe 
delay in establishing the Division? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 
Only a token provision of Rs. 1000/. was 
made in 1985-86. 

(b) Does not arise. 

Working out Viable Strategy for growth 
of Aviation Industry 

*268. SHRI B.V. DESAI: Will the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether Government have consti­
tuted a high power working group to work 
out viable strategy for the growth of the 
aviation Indusfry; 

(b) if so, Who are its members and by 
what time the panel is likely to submit its 
report; and 

(c) what are the points that this panel 
has been asked to go into? 

THE MINISTER OF STATE IN THE 
DEPARTMB~iT OF CIVIL AVIATION 
(SHRI JAODISH TYTLER) : (a) Yel, Sir. 
The Planning Commission has set up a 
Planning Group to prepare a long·term 
plan for the Civil Aviation sector. 

(b) The Group win h~ve the followioS 
composition: 

1. Sbri J.R.O. Tata, ••• Chairman 
Emeritus Chairman, 
Tata Group ofComp-
anies. 

2. 8bri rc.c. 4. ppusw amy. 
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3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

Retired Managinl 
Director, 
Air Indta. 

Dr. H.K. Paranjpe, 
Eoonomist (Nehru 
Fellow), 
Pune. 

Air Marshal C. K.S. 
Raje, 
Director Oen eral of 
Civil Aviation. 

Air Marsha I M.S.D. 
Wollen, 
'Chairman, 
Hindustan Aeronau-
tics Ltd., 
Bangalore. 

Prof. R. Nar'1simba, 
Director, 
National Aeronautics 
Laboratory, 
Bangalore. 

Captain K. Chadha, 
Managina Director, 
Indian Airlines. 

Shri K.L. Thapar, 
Adviser (Transport), 
Planning Commission. 

Dr. N.W. Nerurltar, 
Joint Secretary, 
Department of Elect .. 
ronics, New Delhi. 

Shri C.L. Sharma, 
Deputy Managing 
Director. 
Air India. 

The Group ir expected to submit 
its report~b, 13th June, 1986_ 

(c) The terms of reference of the Gro­
up are as fol1ows:-

(0 To study tbe past trends in 
arowtb of passenger trafBc 
and carlO including devolop. 
ments in the patteros of air 

"rl".1f .4"""" " 
services over the last two 
decades and projected dev~ 
lopments for the period ~nd­
ina 2000.AD based on tb. 
inter-modal allocation or 
traffic, appropriat ely phased 
over S ,ears period cndidl 
1990. 1995 aDd 2000 A.D. 

(U) To review tbe exiltiD, net­
work of air lines wit h 8 view 
to restructuring tbem to tbe 
extent necessary takina into 
accounr the future role of air 
transport in the planned 
development of the country. 

(iit) To make an assessment of tbe 
existing tech,noJogies and 
tecbnolngical development 
rortca~ts in tbe next 15 yeart 
in tbe Civil Aviation Sector 
and to consider their appli. 
cabillty and adaptability to 
Indian conditions with due 
regard to the economics or 
different technologies for 
long term options. 

(jv) To study the productivity 
and efficiencv or'tbe variouS 
constituent units o( Civil 
Aviation Sector with a vie. 
to recommending suitable 
norms and mea~ureSfo imp. 
rove productivity. 

(v) To assess the requirements 
of aircraft and related equip. 
ment up to 2000 A.D. appr. 
opriafely phased over S year 
periods. 

(vi) To uscss tbe requiremfbt8 of 
infrastructure facUitles at 
international as wei J a. 
domestic airports upto 2000 
A.D. 

(vii) To P.lse5 tbe requirements .,t 
communicatic)D and navl.it. 
ion iDfra.truct ure tor •• r. 
operations of aircraft. 

(viii) To aSles. ,tbe m8npo,wer needt 
for tbe development of Civil 



Aviation Sector aDd recom­
mend appropriate trailling 
programmes and otber mea­
sures for manpower develop. 
ment consistent with future 
development plans and pro­
jected technoloaicaJ chanle!. 

(ix) To recommend policy chanaea 
consi6t~t with future deve­
lopment plans inc)udin, fin· 
ancial, operational and pric­
ing policies to ensure deve­
lopment of the sector on a 
sound commercial balis; 
and 

(x) To recommend organisational 
and institutional measures to 
systematise long-term plano· 
ing for the sector on a sound 
technical and economic bas­
is. 

New Fligbts Introduced by Air India in 

19S, 

*273. SHRI E. AYYAPU RHODY: 
Will the Minister of TRANSPORT be ple­
ased to 'tate: 

(a) the Dumber of sew fliahts intro­
duced by Air India durin. 1985; 

(b) the number of passengers carried by 
A:r India during 1985 and the percentage 
of actual booking to the carryiog capacity 
of Air India; 

(c) the additional faciliti es or reduct. 
ion in fare offered by Air India during 
198' in Qlder to attract foreign passenaers,; 
and 

(d) the roreilD exchanJO earned by 
Air Iodia during 19851 

THE MINISTER Of STATB IN THB 
DEPARTMENT OF CIVIL AVIATION 
(SHitI ~AODtSH TYTLBR): (a) During 
1985, Air India connected Hyderabad with 
JeeJdab only. 

(b) Air India carried 1'7,(;3.668 pas .. 
,.~c,_.er. 4uria" 198~. 

Written An,wt!r, 38 

The inform1tion relating to the percen­
tale or actual bookin, to the. carryina 
capacity of Air India is being coJ'ected 
and win be laid on the Table of the 
Sabba. 

(c) Air India have not offered any addi. 
tional facilities and reduction in fare dur­
in, 1985. 

(d) Air Jndia have earned/saved fore­
ian exchange of the 'order of Rs .. 174.32 
crores during 1985. 

[Trans/aiionJ 

Decisions taken at State Education MiDIs.­
ten' Conference about Uniform Curriculum 

*276. SHRI C. JANGA REDDY: Win 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whetber it was decided at the Stale 
Education l\linisters' Conference in August, 
1985 that uniform currJculum would be 8D 

effective instrument for building and foster­
ing nationalism and values of life; and 

(b) if 80, the progress made so far in 
this reaard keeping in view its importance 
and the guidelines issued to States/Union 
Territories in this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHJLA 
ROHATGI) : (a) and (b) The Conference 
of Education Ministers of State and Union 
Territories which was held on 29 .. 30 
August, 1985 endorsed the concept of a 
national core curriculum for schools. It 
was felt that this would be an important 
meaDS for establishing certain national 
Jearning norms, augmenting mobility, and 
instilling nationally shared perceptions aDd 
ffiuca. 

National Council of Educational Re­
search & Traininl (NCERT) has prepared 
'National Curriculum for Primary and 
Secondary Eduoation-A Framework' 
wbich articulates the educational objectives 
of the national system of education throush 
a common scheme of studies for primary 
aDd secondary education with built.iD 
Ilulbillty eDl1IIilla sroater initiative to the 
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teacher, the school and the local edu. 
cationB I authorities. 

. [En,lish]. 

Mortalffy Rate" among Women 

·277. PROF. K.V. THOMAS: Will 
the Minister of HEALTH AND PAMILY 
WELFARE be pleased to state: 

(a) whether the mortal ify rate among 
women in tbe country is biah; 

(b) if so, bow much and tbe factors 
responsible for this high rate; and 

(c) what steps are being taken or pro­
posed to bring down the mortality rate 1 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI MOH· 
SINA : KIDWAI) : (a) to (c) Accordinr; to 
the latest available estimates from Sample 
registration System" the mortality rate in 
India for the year 1982 was 11.9 deaths 
per thousand population. There waS?O 
difference in male and female mortahty 
rates. The lona term goa) is to reach the 
mortality rate of 9 by the year 2000 A.D. 
Various public health programmes are 
being implemented to raise the health 
status of the peop) e and to reduce tbe 
mortality rate. 

[ TfaIl81a/ion] 

Widening of National Higb,,'ays during 
Seventh Plan 

*278. SHRI VIRDHI CHANDER 
JAIN: WiJI the Minister of TRANSPORT 
be pleased to state: 

(a) tbe scbeme for widcnina of National 
Highways during the Seventh Five-Year 
Plan; 

(b) the expendHure proposed to be 
incurred tbcreoo; 

(c) whether widening of National Hiab­
way No. 15 from Pokran to Jaisalmer, 
Jaisalmer to Harmer and Banner to Sacbor 
whicb ia "'cry important from security polot 
of view aDd is especially used durio. army 

exercise has been included in the Sevtnth 
Plao; and 

(d) if not, the reasons therefor? 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL) : (a) 10 (d) Plan pro­
posals received from different States jn 
respect of works to be taken up on different 
National Highways In tbe country duriDa 
tbe Seventh Plan arc yet to be finalised 
and Ihe1efore no jndication can be given 
about the proposed expenditure to be 
incurred 00 widening of Nationa] H4,hway 
System including Pokran to Sachor Section 
of National Highway No. 1 S. This section 
of National Highway though used during 
exercise is not on a high priority for 
widening. 

[English] 

Development of surface aDd ground water 
Resourres 

*279. SHRI D.N. REDDY: 
SHRI YASHWANTRAO 
GADAKH PATIL : 

Will the Minister or WATER RE. 
SOURCES be pleased to stale: 

(a) whether the country bas lufDcicot 
water resources for drinking and human 
use~ irrigation, agrjcultl!fC and industries 
leading to the call for sbadD8 by the 
States; 

(b) whether there is also a serious 
problem of wafer lOlling and depletion of 
Bround water and if '0, tbo steps 'akeD; 
and 

(c) whether conjunctive development of 
both surface and around water resources 
would be cost-effective and enable entire 
8ariculturaJ land in tho country to be 
irri8ated and not be reJJaDt OD raiDS 7 

THE MINISTER OF WATER IlS. 
SOURCES (SHRI B. SHANKAR-ANAND): 
(a) Water i. a Icarce national resource. 
There is need for its judicious maraalOmcot 
and economic use. Water is 10 be Ihared 
by the Stat. wberever nClOOllarl, 
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(b) Waterlogging and depletion of 
,round water have been experienced in 
some areas. V .1fiou~ measures like pro­
vision of drainage facilities. canal lininll, 
improved wat er management, conjunctive 
use, replonishment and discouragement of 
over.exploitation of ground water etc. are 
being, tak eD. 

(c) Conjunctive use of surface and 
ground water has generally been found 
cost-effective. However. it may not be 
po,sible to irrigate all (he agricultural land 
in tho cou:1try. 

Findinas or Kirpal Commission on Crash 

of Kanishka 

*280. g,HRI BHATfAM SRIRAMA 
MURTY: 
SHRI M. RAGHUMA REDDY: 

Will the Mmister of TRANSPORT be 
pleased to stat e : 

(a) the findings of the Kirpal Commis­
sion on crash of Kan ishka aircraft; and 

(b) action Proposed to be taken by 
Government in the maHer? 

THB MJNISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDlSl-1 TVrLER): (a) and (b) 
The report is under examination of the 
Oovernment. 

Adulteration in certain Commodities 
in Delhi 

*281. SHRI JAOANNATH PATT· 
NAIK : Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) whether any survery bas been con­
ducted by the Prevention of Food Adulter­
ation Department in Delhi reaarding 
adulteration in certain commodities; 

(b) jf so, tbe details regarding the 
commodities found adultorated with per­
~ODt"1 of adulteratioD; and 

(c) the steps Governmfnt have takeD 
in this resard ? 

THE MIN1STER OF HEAL 1H AND 
FAMILY WE I FARE (SHRIM &. TI MOHL .. 
SINA KIDWAI): (a) A survey-cum-Edu­
cation Prollramme has been )auo,bed by 
Department of P.F.A., Delhi Adminis­
tration. The objectives are ~-

(1) To collect information about 
whol ~-sa I ers In18nufactur ers for 

, chalking ont effective sampling 
raids. 

(2) To educate the traders about pro­
vision~ of rPA Act, 1954. 

(b) and (c) A total number of 1221 
different categories of food sampt es have 
been lifted in the year 1985, out of which 
245 sampl es wer e fouod adulterated. The 
perce~tage of adult eration is 20.6 %. 
Prosecutions have been launched in 193 
cases. 

Postponement of Examinations due to 

Strike by Delhi Unil'ersity Teachers 

*282. SHRI AKHTAR HASAN: 
SHRI UTTAMRAO PATIL: 

Will the Minist er of HUMAN RE· 
SOURCE DEVELOPMENT be pleased to 
state : 

(a) whether in view of the Jong strik e 
by the Delhi University Teachers, it is 
rfoposcd to postpone the coming annual 
examina ti ons; 

(b) if not, the reasons for the same; and 

(c) if so, when it will be notified? 

THE MINISTER OF STATB IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURB (SHRIM:\TI SUSHILA 
ROHATOl) : (a) to (c) The Delhi Univer­
sity bas decided that examinations (or 
under-graduate courses will comtnenee 
from 15th May, 1986 .. It has issued a 
Press reJeaso notifyiog commencement of 
examAnatlons for all under-graduate courses 
other than those of B Sc·. (HJns) in 
000101)' ud Aothropolol)' •. The date. for 
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examiQ~tion' for B.S~. (HOD~) in Geology 
and Antbropo1ogy 'will be notified sbortly. 
Th.e calendar of examin1.tiotl~ for post­
graduate course~ is b"tng determined and 
will be noti·tied shortly. 

[Trans/a/ion J 

Helicopter service in Hilly and Remote 
are 8.$ 

*283. SHRI HARISH R-\WAT : Will 
tbe Minister of TR.-\N )PORT be pleased 
to state : 

(a) whether the draft of a scheme to 
link hilly and remote areas of the Coulltry 
by helicotl:~r servicelJ blS since been pre­
pared dy the Helicopter Corp.>ratioQ of 
India; 

(b) if so, the names of the pJaces 
where Government propose to introluce 
this service as per this draft scheme during 
the current financial year; 

(c:) whether Governlllent propose to 
iink certain cities in Kumaon and O.uhwal 
Dtvisions of Uttar Pradesb by this service; 
and 

(d) if so, the n .lmes or th<ne cities and 
the time by whicb these citiea will bt 
linked tnercby ? 

THE MINISTER OF ST A TB IN THE 
DBPARTMENT OF CIVIL AVIATION 
(SHRI JAODISH TYfLEK): (a) t,o. ~d) 
Indian ."'trlinca have conducted a feasibility 
survey on bebalf of the Hc1ico~ter Co~po. 

ration to identifY possible bellcopttt hO.ks 
in hilly terrdinfJ anJ places of tOUfllt 

interest. 

Tne detailed operatiorJ plans of tb 
Corporation bave yet to be nnaH,sed and 
will depend on availability of capacny and 
tbe economic viabil hy of operations. 

Sane), of Guinea-Worm Dileaae aDd 
Remedial Step. 

@·168. SHRI D.N. R.EDDY : Will the 
Minister of HEALTH AND PAMIl"Y WEt. 

@*Postpoaed QuOIUoa. 

PARE be p1eased to state: 

(a) whether any survey of guinea-worm 
disease has revea 1 cd that Aodbra Pradesh 
is one of the worst affected States and if 80. 
the extent of the people open to risk. 

(b) whetber tbe disease spreads tnrough 
lack of. control over drinking water supp},; 

(c) whether many people Ule repeatedly 
aWected and suffer from tbis dIsease for 20 
to 30 years; 

(d) jf so, oorcentage of population 
affected by the disease and whether it bas 
affected the agricultural opcrathms in the 
area also; and 

(e) what is tbe estimat ed annuaJ Jo~s of 
manday~ in 'he country because of this 
dif\ease and remedial steps taken/proposed? 

THE MINJSTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI MOB. 
SINA KIDWA)) : (a) Six districts ih 
Andbra Pradesh lire affecttd with ,uioea. 
worm problem. The C1tent of population 
at risk in the six districts is 1 S,'2,918. 

(b) Yes, Sir. 

(c) Some people are affocted repeatedly. 

(d) The percentage of population aft' oc­
ted by the disease varies between 2 to 
10%. The disease coinctees with a,d .. 
culture operation and affects productivity; 

(e) As per 1983 estimatts 7 milUon 
man-days .are lost. The Ouinca Worm 
EradicatioD Programme is being imple­
mented in the endemic States and tho 
(ollowin, measures are also beinl taken in 
fbi. reaard :-

(i) Provision of safc water lupply to 
tbe affected villages throuah rural 
water supply departments OD 
prJ.tity basis. 

(ji) Chemical treatment o( uusp!", 
water sources with temepbos 50% 
DC. 

(iii) Trcotmeot of 01801. 

(Iv) TralDiD, aDd Wealda Bdu;atioD. 
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P",d'lIIl of Ex"rt OD Bhop.' Ga s Tra­
gedy 

2530. SHltI GADADHAR SAHA: 
SHRI PURNA CHANDRA 
MALIK. : 

Will the Minister of HBALTH AND 
PA'd:fLY WBLr.'ARB be pleaSed to state: 

(I) wbether it il a fact tbat the 
Union Government have collaborated with 
an expert on Immuootoxicology from tbe 
USA on rad ioimmunocass3Y techniques in 
Methyl )socyoate related immunological 
changes and anti.body detection for pin. 
pointiol the chronic abnormalities in the 
BbopaJ aas traaedy subject to MIC; . 

(b) if so. whether the said expert has 
,iDee submitted tbe finding; 

(c) if SOt what nre the findings; aDd 

(d) by what time Government will make 
up its mind on the findings of tbe said 

atud)'? 

THB DEPUTY MINISTER IN THE 
DBPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b) Indian rxperts in immu~ology bav~ 
collaborat ed witb an expert OD lmmunotoxl. 
colo., from the U.S.A. to study the effect 
of M.I.C. on the geoeral immune Hatus of 
tbe exposed individuals. 

(c) and (d) Accordina to th.e finditIJs 
lubmitted by the exper!, a major abnor­
mality was byporeaponslveness to T & B 
Cells. A number of immune parameters 
were also disturbed in some. person~ 
There wi. evidencc of MIC speclftc antJ­
bodies in a few exposed perIoDS. . Furtber 
studies are underway to mODltor the 
imDlUDc atatus of a sublfOUP of exposed 
perIODS on a 100, term bosit. 

Amount Alloeatted for ProDlot ion of 
Sports 

2531. 'SHIlIMATI JAYANTI PAT .. 
NAlK: Will the Minister of HUMAN 
&iIOuaCB DBVBLOtMBNT be pleased 
to st.t. ; 

(a) the amount earmarked ror pro­
motion of sports and games in 1986·87: 

(b) t be details of the amount allocated 
to different States for this purpose; and 

(c) the details of tbe amouDt sanction­
ed to Orissa aDd others for tbe promo1ioD 
of sports and games during the· last three 
years ? 

THE MINISTER OF HUMAN RESO. 
f IRCe DEVELOPMENT (SHRI P.V. 
NARASIMHA RAO>: (a) Rt. 4512.61 
Lakhs. 

(b) and (c) While DO State-wise 
allocation of funds is made, assist a .. 
nee is given under the scheme of grants to 
State Sports Councils, etc. for develop­
ment of sJ)Orts on the basis of propos aJa 
received from the Stare Governments and 
Union Territory Administrations. A stafe­
ment of Arants released to different ·States 
including Orissa under 'hls scheme 
during the last 3 years is given below. 

Sl. 
No. 

1. 
2. 

3. 
4. 
5. 

6. 

7. 

8. 

9. 

Statement 

Amount 01 C"anls Rel~ased During· 
the thr,e years Ending 31st March. 
1985 lor Development of Sports & . 

Games 

Name af the Stalel 
Union Territory 

Andhra Pradesh 

Assam 

Billar 

Gujarat 

Harynn. 

Himachal 
Pradesb 

Jammu &. 

Kashmir 
Karnataka 

Keral. 

Amount of 
Gran's Relsa .. 
SId 

(RI.l 

8,52,7'0 
16,19,000 

50,000 . 

2,52,700 

12,48,825 

16,38,455 , 

38,81' 

14 36,000 

.,55,348 
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1'0. 

11. 
12. 

13. 

14. 

15. 

16. 

17. 

18; 

19. 

20. 

21. 

22. 

23. 

24. 

2S. 

26. 

27. 

28. 

Madbya 

Pradesh 
Maharasbtra 
Manipuf 

Megbalaya 

Nagaland 

Orissa 

Punjab 

Rajasthan 

Sikkim 

Tamil Nadu 

Tripura 

Uttar Pradesh 

West Benaal 

Arunachal 

Pradesh 

Chandigarh 

Dadra & Nagar 

Haveli 

Ooa, Daman 

&Diu 

Mizoram 

Pondicherry 

5,89,500 

9,92,900 
31,92,433 

6)25,000 

3.25,000 

13,85,325 

15,05,0'0 

27,63.2~O 

1,25,000 

22,79,801 

3.45,000 

10,65,525 

1,61,212 

5,23,200 

4,80,800 

J ,09,575 

10,6S,400 

6,75,000 

10,000 

The amount of the grant depends on 
the number and timely receipt of 
complete proposals and availability 
of funds with the Central Govern­
ment. 

Sharing of Goods Tra n,port by Ran and 
Road 

2532. SHRI AlIT KUMAR SAHA: 
Will the Minister of TRANSPORT be 
pleased to state the po]icy of Oovernment 
in regard to sbaring of goods transport by 
rail and by road and how this policy bas 
been observed by the Railways during tbe 
last three years and is proposed to be 
observej during 1986 .. 87 ? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO !CfNOIA) : The National 
Transport Po~icy Committee, 1980 which 
bad inter alia examined the question of 
determination of optimal inter-modal mix 
of loods transport, bad made tbe fol1owina 
Qblerva~i~Q to their report .-

RECO'dMBNDATION NO 3. 8. 

As the present prloe of diesel and its 
cODsequential Impact on "'reak.even leve)s 
and assuming a shift to rail or only '0 per 
cen t of traffic moving by road beyond 
break-even 'evels. the share of rail nnd 
road in freight traffic chantzes (rom 67:33 
observed in the last ten years to 72:28. 
The share of railwa,s would incr ease 
further with a rise in die~el prices and if 
the assumed share of ~hiftable traffic is in. 
creased in favour or 0' rail. 

(Para 3. 7. I.) 

2. The above recommendation was 
examined by tbe Government. its views 
thereon are as under :-

"It would not be advisable to lay 
down any prede~ermined long term 
mix ror regulation of trnnsportation. 
The PJanning Commission from time 
to time should make projrction nnd 
aSsessment of indicative and desirable 
ahare between ra iJ and road trans. 
port taking into account tbe develop.. 
ing needs of the econom,. It should 
be kept in mind that, by and large, 
bulk and long distance traffic bat to 
be carried by the Railways:" 

3. Keeping the above guide-lines in 
view, Railw~.Ys have been carryiog as much 
bulk and long distance freight traffic as 
possible, besides other types of freight 
traffic offered by users, within the resource 
allocations made avaiiabJe to them for the 
purpose. 

I .. e of Paper to Sfate Government. 

2533. SHRI SYED MASUDAL 
HQSSAIN: Will the Mjoister of HUMAN 
RESOURCB DEVEWPMENT be pleased 
to atate : 

(a) whether paper at cances.ional 
rates ;s issued to State Government. as a 
matter of policy; and 

(b) if Dot, bow the State Governments 
are expected to live books at coocel.ioDaI 
ratel or rree of cost to student.. , ... , 

TaB MINISTER OF STATB IN THB 
DBPARTMBNTS OP BDUCAnON ANt;) 



evtTt1kE :(SHRIMA Tl' sUSHILA R.OHA. 
TOI): (a) Yes, Sir. .' ': 

;: Ex teDsloD 01' vJrI.a 1!'sp~." .pto Call. 
'at ,/.' . 

2534. SHRI SURESH KURUP: 
Will-tho Minister'ofTRANSpOltTbe plea-
sea too stat e : 

... 

(a) whetber there is any suggestion to 
extend Vcmad Express running at present 
between Trfvaudrum and CochIn upto CaJi~ 
cut; and 

(b) if so, wh en it is propos ed to be 

tmpJemen ted ? 

THE MINISTBR OF STI\TB IN THE 
DBPAR.TMENT OF RAILWAYS (SARI 
MADHAVJ.AO SCINDIA) (8) YO!, 

Sir. 

(b) The ptoposal is under cQQsidera­

tioa. 

De,elopment Programme for Women 

2S3S. SHRIMATIOBETA MUKHE­
RJEB: Will tho Minister of HUMAN 
RBSOURCB DEVBLOPMENT be pleased 
to state : 

(a) whether the Seventb Plan docu­
!nent promises '~CoUcctiorl and ana lysis of 
information and relevant data on the 
development programme for women will 
be und.rtakoll io IlD oft'e~tive man.ncr;., ,: 

(b) jf 80, wbat' mechanism, if any 
bas, beeQ worked out for that; and . 

, ._ '" • £ , ~ " " 

; " ~ I ~ \ '" , ~ • I 

,," (e) the" detatls ot tht tesults :a'chfe· 
.ed? ' 

THB 'YINIST:Blt OF aU-NAN, ,R:BSO· 
UIlGE ':. DBVBLOPM£MT, ,(SHB.l _P.v'., 
NARASIMHA aAo') : <at 'y.,., Sir •. 

,(b) A propQ8al for soulna UP a Pl~n. 
niiik,-';MbhlibHd8' .t' B'va1uation Cc.~l' for, 
Women', Development Proar.mn1~S i, in 
t~:'?,; ",Dop~rt~c~t;. 0';,01. ~o~OI;\~': w,l~!;er is 
~(fAt, ':"'lvi:'ql$p.iilei.tt6u;' , 

~,~".L.t.~i·(f:. ,~: (","!it, "~'~ 1 .•.. ~", ~-::.,~ " 

i, (0)/ fDeo.':aOf ~.rI":- '; ::.: ' , 

'-' AD~dp .. r -Sahib 'Hyde) Cta.nael ProJeet 

2'36. PROF. NARAIN CHAND 
PARASHAR: Win tbe Minister of WA. 
TE,R',RESOURCES 'be pleased to refer to 
the rep'y given to Unstarred Question No. 
58S1 on 9 M~y, 198'$ regarding suppfyof 
water to Himachal Pradesb from AnandPur 
~ahib Hydel ChanD~l and state: 

(a) whether the. revised project repOrt 
of the Anandpor Sahib Hyde) Channel bas 
since been received by the Union 'Govern. 
ment; 

(b) jf so, the action taken by Govern­
ment thereon; 

(c) if not, whether Government will 
take up the matter with the Punjab Govern­
ment in view of tbe considerable 1apse of 
time since tb e silning of the agreement 
between Government of Punjab and Hima­
chal ,Pradesh on 4 August, 1~83; 

(d) if So, tbe likely da.te by which it 
would be done; and 

(e) if not, the reasons therefor? 

, THE MINISTER OF WATER RESOU. 
RCES . (SHRI B. SHANKARANAND): 
(a) The 'revised Project Report of the 
Anandpur Sabib Hyde) Ptoject incorporat. 
ing the proposal for ~u'PpJy of water to 
Himachal Ptadesh has nal been received 
by the Centra) Government so far. 

(b) Does not arise. 

(c) to (e) In the absence from either 
Of. the States, the, question of Government 
~r 'JOdia taking up the matter does Dot 
,t,ile. 

~SeJteme' tb 'Open Model', Schools.a tile 

Couutry 

> II I , 

,,2~3,7,. SQR.I MOHANBHAI PATEL: 
.; ", .. : sUaI CHINTAMANI JENA'-: 

'., ,sRaI, , ATISH CHANDRA 
- '. ·.BI~8~·,; 4', ."... ,,' , 
, SHIll MUaLJ;D~ ~~_~B .,,: 
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Will the Minister of HUMAN RBSOU. 
RCB DEVELOPMENT be pleased to 
state: 

(a) whether aU the Statt Governments 
al'~ ready to adopt the scbeme of opening 
model schools in each district; 

(b) if not, the names of those States 
Governments which are opposing it and 
the names of those State Governments 
which are ready to adopt it; 

(c) the reasons for opposing It; 

(d) how far this scheme wiH be help .. 
ful to remove illiteracy from the country: 
and 

(e) what will be tbe medium af inst­
ruction in these schools? 

THE MINISTER OF ST ATE IN THE 
DEPARTMENTS OF EDPCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA­
TGI): (a) The Scheme to set up Model 
Schools (Navodaya Vidyalayaq) in each 
disfrict has been largely welcomed by State 
Governments. 

(b) and (c) Does not ari-;e. 

(d) The broad aims for establishment 
of Navodaya Vidyalaya~ are to serve the 

, ob;ective of equity and tocial ju~tice. pro­
mote nntiona\ inte~rat·ion, 'f'Tovide opJ)ortu .. 
nitieq to the tal ented children to develop 
their fun potential and facilitate the QDfion. 
wide prOflramme of school imprO'lement. 
These Vidyalayas are desi&ned to make 
availab1e good education to children from 

. rural areas particularly those from weaker 
sections of the society. 

(e) Hindi and Bngli(h wilt be tbe 
medium of instruction in tbele schools and 
a modern Indian language would be 
taught as a third language. However, 
since most of the students entering ~abod ... 
ya Vidyalayas in Cla~s .. VI would know only 
t-beir mother longue/regional langu8se. a 
thratlsition period of 2 .. 3 years wilJ be pro­
~ided during which· the reaJonal lanauage 
will be the main medium alonawitb iatcD­
sive teaching of Hindi/En.Usb both 4S 

subjects and as co-medium 80 that thOle 

woli1d b. no diffic.lty ia switchin. over to 

HindJ and BnsJiah a~ medium of in,truodoa 
after tbi' stale. 

Alleppey as Subsidiary Port of Codala 

2538. SHltl T. BASHEER : Will the 
Minister of TRANSPOR l' be pleased to 
state : 

(a) Whether Government of Ketal. 
requested Union GovernineDl to declaro 
Afleppey as n subsidiary Port of Cocbin; 

(b) Whether the Work ins Group 00 
minor and intermediary ports of Kerala set 
up by the MInistry 1']r Commerce approved 
the above proposal; and 

(c) if so, tbe steps taken by Ooverl»­
ment in tbis regard? 

THE MINISTER OF STATE IN THE 
D~PARTME~T OF SURf'ACE TitANS· 
PORT (SHRI RAJESH PILOT) : (a) Th e 
Government of Kerala have not requ('ste d 
the Un~o? Government '0 deolare Allepo.l' 
as Sl.lbSldla ry port of Cocbin but individual 
repr.esentations in tbis re,ard havt been 
receIVed. 

(b) Yes Sir. 

(c) AUeppey is not one of the pores 
recommended by the Government of Korala . , 
to response to a request of the Sub-Group 
of the Working Group on ports, (or deve. 
Joprntnt in tbe SeveOlh Plan Pc-tied in the 
Central Sector. 

Extension of Railway Line ift Tripara 
State 

2539. SRRI HANNAN MOLLAH: 
Will tbe Minister of TR,ANSPORT be plo­
ased to stae e : 

(a) whether Government propoee to 
extend tallway line in the Slato of Tr,ipura 
in the current year; and 

. (b) it SOt what is the DtOlrltnme in tbis 
re,lrd? . , 

. TaB ·~flNIsrBk Of STAtS IN THS 
DBPARTMBNT OF RAILWAYS <Saar 
MADHAVRAO SCIN.oIl\) ! (a) aad (I\) A 



metre I_ute railway line from Dharma­
nalar-to KUft)ar,hat (33 kms.) in Tripgra 
is under const ruction. The soction from 
Dblr~lmanagar to Pecbartal (22 tmt..> is 
expected to be completed shortly. further 
progress will depend on availability of 
fu,ds Cor New Ljn~s. 

Hostels (or Woridul Women 
2S40. SHRI AMARSINH RATHAWA: 

Will the Minister of I-iUMAN RESOURCE 
DEVBLOPMBNT be pleased to state: 

(a) the number of hostels which have 
be~n constructed in diff'ert:ot State 8 and 
Uniun Territori¢s for working women 
under the CentraHy sponsored scnem,,; 

(b) whether any such boste) bas been 
construct ed in Guj arat for tbe warkins wo-­
mon, if so, tbc oam cs of placei where con-
struclcdj and 

(c) if oot, whether Government. wj~l 
consider h) construct sucb bostels tD btl 
cities of Ouj ,\fut ilk e Abmed abad, Baroda 
etc'? 

THB MJNISrER OF I!UMAN RESO­
URCE DEVELOPMENT (SHRI P.V. 
NARASIMHA RAO) : (a) 369 h~stelS f~r 
Workini:' Women have been sa~cU~Ded In 

various States and Union Terll~orles, u.n. 
der tbe Central Scheme of asslslanc~ !or 
constructiollj expans ion of bostel bUilding 

for Work101 Women. 

(b) and (c) 16 hl)~t els fo~ Wor.k ing 
Women have been sanctioned 10 OUJarat, 

a8 indicated below: . 

s. No. Location of 
the Project 

-.-- .--------
1. Ahmedabad 

2. Baroda 

3. Bhavnalar 
4. Gandllioasat 

s. lamaalar 

6. Rajkot 

'I. Surat 

I, SiriDdofaou.ar 

No. of Work­
ing Women 
Host ell sanc­
tioned 

S 

2. 

1 
1 

1 

3 

1 

2 

The Government of India will cons ider 
further proposals for Work in, Women's 
Hostels in Gujrat, on receipt of complete 
applications from voluntary organisations 
through the State Covernment. 

Setting ap of Ptfodern Vocational Schools 

2S41. DR. SUDHJR ROY: Will the 
Minister of HUMAN RESOURCE DEVE­
LOPMENT be pleased to state: 

(a) whether ruBy equipped modern 
Voc9tioneJ schools would be set up at each 
District centre throughout India at the ini· 
tiative of Union Government; 

(b) if so, the details thereof; and 

(c) jf not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
GULTURE (SHRIMATI SUSHILA ROHA­
TOI) : (a) to (c) At present, there is no 
proposal for setting up fully equipped mo· 
dern vocational schools by Government of 
India at each district centre througbout the 
country_ 

School education is largely looked 
after by the State Governments. An (.:arlier 
Centrally sponsored schcm e, launched in 
1977 to promote vocationa1ization at tbe 
-t-2 stage was disco[,tinued in 1979 pur .. 
suant to the decision of the National 
Development Council, and outlays eannar ... 
ked for the scheme merged with the State 
Plans. Government of India has been em­
pbasising the importance of vocational edu­
ea don in scbools and bas been urging tbo 
State Governments to initiate and streng. 
then arranaements for it. 

[Translation) 

ElecfriftcatioD of Delbj. .. Bombay-Delbj· 
Madras Rail Line . 

2542. DR. A.K. pATEL: Will tbe 
Minister of TRANSPORT be pI eased to 
state: 

(a) tbe time by which Delhi .. Bombay 
and Delhi-Madras raillinc will be elcctrj .. 
Bod; aDd 



(b) tbe dotaUs of :expocted iftcrelse in 
railway traffic after electrification of . these 
raU\Vay Utles? 

, ,~, 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHill 
MADHAVRAO SCINDIA):; Cal :Bloctri­
fication works on tbe Delhi.Bombayand 
Deihi-Madras trunk routes are expected to 
be compI end as under, subject to availa­
bility of funds :-

i. Delhi.Bombay: 
Western Railway 
route 1981.88 

Central Railway 
route 1991-92 

H. Oe Ihi-Madras 1989.90 

(b) About to % to 20 % ioct"ase in 
trasoport capacity is expected after electri .. 
tlcat ion of tb es c lin es. 

[EngUsh] 

Orl_'S Irrigation Projects Awaitlog 
Clear_ate 

' .. 
2544. SHRI CHINTAMANI lENA: 

SHRI K. PRADHANI : . 

Will the Minister of WATER. RESOU. 
RCES be pleased to state: 

(a) the details of irrigation projects of 
Orissa which are pending witb the 'Uoion 
GQvernment ror' cl earance with reason 

thereof; 

(b) whether it is a fact that the Chief 
Minister of Orissa bas requested tbe'Centre 
for early clearance of irngation projects of 
6ri~a; and ' , ' 

(c) if 80. the action taken by the Union 
cJ~rntneDttheteon1 ,f 

THE MINISTER OF WATER &BSO. 
URCBS (SHRI B. SHANKARNAND): 

, (a) to ~(e) : Of ~bo 12." major . al)d 11 med· 
hun .. iJ'riSa,tioD " proJec~" ",eC~iYl0d" (rom 
Oris.a 'Ooveroment, the t09~e~~mic 

8xamidation. of., ,1 mjj~ aud.·! m~~m 
, ·projecthas been oompl~t~~" majOJ:nfnd 
: 4 medium projects are under" fJ&aminatjon. 

On thc'tema.iniol 7 ~aJor .an4 6, d\9ctipm 
, ,schemes. co!:taio tccbniQlI oomments, . ~ve 

been 'sent to the Stale OovernmcOtJor 
clarification. . ; 

Na tiOftfll IDStitutb rot Irril8tioD. M aDage­
meat 

254S. SHRI K. PRADRANI :' 
DR. B.L. SHAILBSH : 

Win the MIDister or W A1'BR ,RBSO­
URCES be pleased to state: 

(a) whether Government have decided 
to set tiP a National Institute for mila liOD 

management; 

(b) if.so, the broad outlines or tbe pro­
posal to be assi&ned to it to ensure the 
efficient use of surface and ground water 
rcsourceness the country; 

(c) whet her Government will conSider 
the desirability of locating tbis lnst ilute in 
Orissa, where lIirakud Dam aod irrigationa) 
faciJities ~xist; and 

(d) jf oot, where it is proPQsed to be 
located? 

THB MINISTER OF WA.TBR, RBSO­
URCES (SHRI B. SHANKARANANO): 
(a) to Cd' A proposal to establ ilb tbe · 
National {{ri_ation M'anaacment Institute 
to meet the objectives of j'mprovcd' nnUIage­
ment and perfOrmance of irrigation' systems 
is under rormulation. The detaUs arc beina 
worked out. " ; 

CODJplimentary Railway Pallel 

.2546. SYED SHAHAJJUDDIN : Will 
the, Minister or TRANSPOR'f 'be pl:caaod 
to state: 

,(a~ the partic~ar~ o~ " ~r~~~'. Ji~)dina 
complimentary raalway pas. os as on 1 Jan,. 
uar)" 1986 class-wise: : ' ,",''', ' : 

"1, "\, ,.:. 

(b) the Dumber of sueb ,: ~~. ,iuued 
du~iDll'8'; 



__ '. :--; (,c) the; DUP,lber{ of such pass", re f118fd 
,'-, :4Ufil)g.t,98$; and,. 
" <1\ ~ ",.. • r' t 

: fa) the~DOmb;er'-or-'lccb pas1tes cancelled 
duriDg -2 985-' 

THE MINISTER OF STATE rN THE 
:-'DBfiARTMENr OF R.AJLWAY$ <SHRJ 

-MADHAVRAO S'CINDIA) ~ (a) A list of 
persons/Oraanisations. holding all India 

,- Complimentary Card Passes as on 1 Janu­
_ ~tyj 1986 isg'ven class-wise-in- the stale­

ment Riven below. 

(b) 28, 

(c) No sp~ific records arc maintained 
in case of reftl'tfal. 

(d) Eighteen aU India Complimentary 
Card Passes were cancelled on expiry of 
their validity period dUling 1985. 

S.No. 

Statement 

.. --_.,-_._-_-_----------
Name of the Persons/Organisa­

tion •• 

PIRSTCLASS 

1. Mrs. L.R. Achlrya (Suman Acha­
rya), Social Worker. Vice Presi­
dent of U.P. Adult Education Pari­
shad, Lucknow. 

~. Mr. ttJt. AcbarYl, Social Worker, 
O.P.~ M'crnber of the Executive 
Committee, U.P.C.C. (I). 

,3. Sbri Na'fftyan Swarup Brabmcbari, 
Organiser, Adbyatmik Uthan Man­

" ~al, Paramhansi Ganga Kshetra, 
" SrUilpr --(Narsiogbpur)" M.P. 

4::! Dr. D.K.. Nandy, a'on. Gorrl. Secy. 
-AU India Federation of t.be Deaf, 
with 3 other office bearers-one 
to \ tra4vot .t a ti,,~" 

5:' Swatni' Japananda, -Seeretary, 
,-- •• -_I I" RafuaktlihDa: MISSion Tub~~l~sis 

Sanatorium, Ranebi, witb:· an 
) ~~te~dlUlt in II clafl, available 
" "01'or :South ~aSt em·llaitwar only. 

6. ,Shr; R~mayao RB:i, ex-M.p.,witb 
v~e att~nd~nt in '~he. ,same Class. 

7. Shri 'Jharkhande Reli Ex-M.P.
t 

with one attendant in the same 
Class. -

8. Shri SheeJ Bh~ldra Yajee, Ex­
M~P., Vice President, INA Ma r­
tyrs Memorial Committee, with 
vne att endant in First Class. 

9. Four Office Bearers of Bharat 
Scouts and Guides National 
Headquarters, one to travel at a 
time. 

10. Shri Laksbman Singh, National 
Commissioner, Bharat Scouts and 
Guid es, New Delhi. 

11. Shri Manak Lal Jain, Member of 
RJy. Consultative Committee, (or 
Ratlam Divis Jon only. 

12. Shri Kanu Gandhi, Kasturba 

13. 

Ashram, with one attendant in 
First Class. 

Smt. Abha Gandhi, Kasturba Ash­
ram, with one attendant in First 
Class. 

14. Smt. Kameshri Devi wlo late Shri 
L.N. Mishra Ex-M.R., with one 
companion in the same class. 

1 S. Kumari Nirmala Desh Pande, Social 
Worker, with - one companioD in 
the same class. 

16. Shri K. Prabhakcr Reddy, Execu­
tive Chairman, Bharat Krishak 
Samaj. 

17. Dr. D.A. Bholay, Secy. -" ,Goal., 
Bharat Krishak Samaj. 

18. Kumari G. Sarala Kumar i, Kuchi. 
pudi Dancer of A.P., w'ith Ono 
companion in the same class.-

19. Shri Gulzari Lat Nand", with one 
companion in Pirst clas'S. .- j '. 

lQ.· _ Dowal) 'Syed" Zii ina} Abedin All 
. 'Kll'D~ Dewan b'raal1 "Ajltfe'r • .'-

" .. ~ 
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21. Shri 'C.S. R1machandran. Dy. 
chairman, Sri Adi Sankara VIrna. 
na Maodapa Committee. 

22. Sh.ri Valmiki Chowdhary, Genl. 
Secy., Dr. Rajendra Prasad Vlcbar 
Sanstllan. 

23. Smt. Vldya Ben Shah/Prof. Lekh 
Raj UJfat, President/Gtnl. Secy. 
Indian Council for Child WeI. 
fare. 

24. Sbri Ganga Saran Sinhatwith one 
attendant in First Class. 

25. Shri Ashok Mankad, Cricket 
Coach. 

26. Shri Vinod Sharma, Cricket Coach. 

27. Smt. Lal Bahadur Shastri, with 
one official of Shri Lal Bahadur 
Shastri Seva Niketan in First 
Class and one attendant in lInd 
Class. 

28. Sml. Vjmla Sharma w'ith one 
companion/attendant in the same 
Class. 

SECOND CLASS 

1. Two Sisters of Missiu'1aries of 
CharilY· 

2. Shri M.A. Mallick, attendant of 
Kumari Kamla Kumari, t\of.P. 

Funds allotted to India by Cbristoffe 1 
Bliadness Mission 

2547. SHRI MULLAPPALLY RAMA­
CHANDRAN : Will the Minister of 
HBA.LTH AND FAMILY WBLFARE bo 
pleassed to stat. : 

(a) tb. quantum of fund allotted to 
lodia by tbe Christoffel Blindnels Mission 
of Weat Germany; and 

(b) tbe names of eye Hospital. in 
Kerala to benefit from the above aid? 

THE, DEPUTY MINISTER IN THE 
DEPA&TMBNT OF PAMILY WBLFARB 
(S.ti&I S. KRISHNA K.UMAR.): (a) Tho 

Christoffel BHndness Mission of Wec;t Gcr­
many has intimated thCf\reeeipt or (oreilD 
contribution amounting to Rs. 
1,28,'8 t 637.60 during tbc year 1984 at 
their South As:a Regional OfBee 'located in 
TiruchirapaJ!i, Tamilnadu. 

The following institutions in Kerala 
received th"! foreign contribution durinl'the 
year, 1984 from this ~issjon !-

(j) Sohool ror tbe D~af and Blind, 
Assisi Mount9 Vadakara' PO 
Thalayelayparmbu. Kottayam, 
Kerala. Rs. 2,24,892.86 

, Hi) School for the Blind, 
Thettummughom PO 
Alwaye .. 683I OS, Kera1a 
Rs. 2,51.461.60 

Report of t.sk force on NCERT 

2S48. SHRI D.P. YADAVA : Will 
the Minister of HUMAN RESOURCe 
DEVELOPMENT be plea'ed to state: 

(a) whether the task force on National 
Council of Educational Re~earch and 
Traininl beaded by Shrimati Madburi Shah 
on Organisational reform! has submitted 
its report; and 

(b) if so, the salient feature~ of the 
report and the action taken thereon? 

THE MJNISrER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURB (SHRIMATI SUSHILA ROHA­
TOn : (a) Yes, Sir. 

(b) The decisions or tbe Government on 
the recommendations of tbe Task' Force 
are oontained in the Ministry of Educa­
tion's Resolution No. 24.1/S4.Sch. 4 dated 
the 20th December, 1985. A copy is laid 
OIl tbe Table of tbe Houle. [Placed in 
Library." See No· LT-225J186J 

CODtalllerf"UoD iD.,IHiu Port. 

2549. SHlU K..8. RAO : Will tbe 
Miniltor of TRANSPOR.T be ,ploased to 
stat-e : 

W ,.httber U il a fact that efBoicDt 
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Ihlppin, to-.day is dependent 00 contained­
utioa; 

(b) It so, tbe steps taken so far and 
contemplated in future to introduce con-

, tainerlsation in Indian Ports i ncludina port­
wile deta ils or expenditure so far made 
an~ prolloseel to be made facilities being 
created and ratio df container traffic; and 

(c) the number of agencies which are 
involVed in container operation on land, 
sca and air and what are the steps being 
takon' to acbieve coordination betweeD 
them? 

TKE MINlSTBR OF STATB IN THE 
DEPARTMENT OF SURFACE TRANS· 
PORT (SHRI RAJESH PILOT) : (a) Yes. 

(b) Information relating to e&pcnditure 
incurred during the Sixth Plan period and 
provision pcopo~ed in tbe Seventh Plan for 
handliDI) of contain ers at the nlajor ports 
is as follow :-

Port 

Bombay 

Calcutta 

Haldia 

Coct.in 

Madras 

expenditure 

during Sixth 

Plan 

(198()'8S> 

26 55 

0.35 

Nil 

2.16 

38.86 

(RI. in crores) 

Provision in 

Seventh 

Plan 

(198'·90) 

~3.9S 

11.26 
2.S0 

17.S0 

24.00 

The Facilitios 10 far created dUriol the 
Sixth PlaD for handUag of containers at the 
major ports include procurement of con­
tainer handlin, quayS'do l'lI1try cranes at 
the ports of Bomb., aDd, Madras, Yard 
lantry cranes and other allied equipments 

-at the', ports of Bom~Y, Cocbin and 
Madra, and construction of _ a full-tiedged 
Berth at Madras Port for handlin, of con .. 
tainers. At Haldia there II a Berth with 
ODe ciJIY,.ido IDd ODe- yard gantry crane. 

, . T.bo"provbfOQ ,ia tho ,Se~CDtb .pJan for 
container' "facilities" ,at illo port~ -noted 
"bove on\'i,.,cl 'proCurement of ,addit,onal 

c;ontainer cranes at ports of Bombay aDd 
Calcutta/Haldia t Cocbio aod Madras and 
also extension of tbe container berth at 
Madras. 

Based on the actual traffic handled at 
the major ports duriog, the period April .. 
December, 1985, the ratio of containerised 
cargo to the general cargo which is con­
tainerisable is 1 :4.26. The ratio (or tbo 
corresponding perilkl of last year was 
1 :5.1 s. 

(c) A large number of agencies are 
involved in container operations.. The 
main agencies involved are ports, sbippinl 
lines, Railways and Customs. Co-ordina­
tion between these agencies is being done 
by the Ministry of Commerce. 

Steps taken to bring down birth rate 

2550. SHRI KAMLA PRASAD 
SINGH: \Vill tbe Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
stat e : 

(a) whether tbere bas been decr"'ne in 
th birth rate; 

(b) if so) the details tbereof; and 

(c) what further steps have been pro­
posed to bring down the birth rate and to 
monitor the progress at National and St ato 
level, State-wise? 

THE DEPUTY MINISTER. iN THE 
DEPARTMENT OF FAMILY WELFARB 
(~HRI S. KRISHNA KUMAR) : (a) and 
(b) The estimates of Birth Rate as available 
from Sampie ReaistratioD System of Rel's­
trar General of India for tho latest four, 
years are given below :-

Year Birth Rate (per thousaod 

1981 

1982 
1983 

1984* 

33.9 

33.8 

33.1 

POpulation) 

33.8 . *ProvisionaJ 

(c' Tho State Governments hay. boen 
requested to live bilb ,prio~il' 'e t~. 



PamHY W~lfare Programme' aoJ, qulctc:e'n 
t~~:P3C~ o~; its, implementation, so that 
demographic goals set out in tbe 7th Five 
Year Plan are achieved. 0:1 the bash of 
performanoe statements rece,ived from. the 
8Ulh,·Govornments every month, progres• 
of impjemention of Family Welfare p(O­

gramme,ls relUlarly monitored and revie-. 
w.ed." 

Improvement of Calctltta·Bombay NatIo­
nal Hlgbway 

25SL SHRI NARA.YAN CROUBEY : 
Will' tbe, Minister of TR~NSPOR.T be 
pleased to state : 

(a) whether Government are aware that 
the condi~ion of the Calcutta-Bombay 
National Highway in the State of Wost 
Bengal is in very. bad shape particularly 
tbe',se;;t'ion b.etween Basantapur bordering 
Kbaragpur local police statiol'l and Debra 
police station in Midnapur d i<r r iet: 

(b) the amount saoztiooed for its repair 
'and itnt)tovc!rnent dud ilg last one year and 
the actual expenditure incurred; and 

(c) the steps proposed to improve the 
cotl4ition of the ,National Highway? 

, TaB MINIsTeR. OF STATE IN 'THE 
DBP'AttTMBNT OF SURFACB TRANS. 
pORT (SHRI RAJBSH PILO'r> : (a) Na. 
t"lonal Qiahw.ay 6 in West Bengal though 
suffered "Considerable damages during. tbe 
lllOD~on or 1984 and 1985 is now in 
fI:amc~w()rtllY ,condition. The se<;tion from 
ea'san,tapur to Debra has the pro~let;n of 
settlec:nent .and appropriate measures have 
been taken' for the sani~· " ' 

(b) Various repair and improvement 
flotks ~a;g_relatlDg to nearly Ra. 160 lalchs 
for" 'Nati'orial Highway 6 in West Bengal 
have been sanctioned between February, 
1986 which in'clude Rs. 27.00 lakhs for 
Debra (km. 108)·.to Khargapur (km., 135) 
section. Against, ~his an expeo4it.,re of 
'R.s. 64.4 lakbs ~.as, been incurr~d upto 
February, 1986. 

(c) Tbere is a proaramme ,to "anction 
~~~t .... Mk.~ ~'ti4t rti~' 15 t J.kbl 

_ Qff N,tioDal "Hi,IVia), '14o"~ ~ ~; lifW,lt 

ReDial during' 1'986.81' fa 'addtti~~tiltQ';' 
Maintenance and Repair works foi'thct 
State. 

Building for 'All IndS. rnstitute' oll'.."r .. r 
Meclfeine and. I.e habilitation, Bombay ,'. , 

,. , 'J" , ,. 

2552. saRI P. SHANMUGAM '::' WllI 
the Minister of 'HEAtTH AND:'FAMILY 
WELFARE be pleased to state: 

(~ wb"ether it i.· a .. fact tbat a he. 
b~1Jding for All India InlJtitute or Ph11Jcal 
Medicine and RebabiJitatioD. Bombay' wal 
sanctioned by Governmet; 

,(b) it to. when the building was comp. 
leted aDd what costs and bow if: is" beiDa 
ut iJised now; 80d ' . 

(c) whetber there is any propola 1 ror 
startin~ po't-graduate courses In the 
Centre on Rehabilitation? 

THE DEPUTY MINISTER IN ' THB 
OEPART\1BNT OF FAMILY WELFARE 
(SHRJ S. KRISHNA KUMAR): (8) Yes, 
Sir. 

(b) The main building was completed': 
in February. t 977 and the extension was 
completed in August 1979. The total cost 
of con$truction was Rs. 27.31 lakhs. The 
An India Institute of ~bysicaJ Medicine 
and Rehabilitation, Bombay is tb.·faJ~ 
fiedaed Centre in the field of rehabilita­
tion, with the functions of teach ina. t'raio .. ' 
ing. research and production of mechanical" 
and artificial appliances. 

, 't: , \.' 

(c) The Institute is already runnin.' 
several, : poatlFadU.~te courses ~Q': ~arjoua 
d'isapUne'. of rehabil i~t jOJl._., : ' ., -, 1:1, .. " ( , 

.' ; ~ J ~' , " : :; : : ; 

Publ,clt, tegarc1&ig' ~compeHai1oD' to .... ,,' , 
:tf~ of'rc,ad *Cek1elitl":" '~".'.,' :.~l: 

". ! 
,(, . • ~ : 4!~, 1; , ~~ 

. 2SS3~ SHRIMATI MADHURBIt, 
S!~GH':' 'Wi~l-th'" "Minister' 'of· TR~' 
P9rtT b~ proaaed'tou.tate~~': ',',:. :;, rl:'i"~:;_:' 
.,' ;', 
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(b) if 10, tbe qtepfl proposed to be 
taken to provide wide publicity' to make' 
people aware of tho existence of. their rishts 
includinl the procedure and the authority 
to be approached? 

THE MINJSTER. OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS. 
PORt (SHRI R.AJESH PILOT): (a) and 
(b) Delhi Administration have iAHmated 
that they have boen ensuring adequate 
publicity regarding the facility of campen· 
ladon in a~ident eases~ thr?U~h press and 
T.V. especially when the Sltt~ngs of . tho 
Lok Adalat take place, rrom ttmc to ttroe. 

During the last two years i.e. 1984 
nd 1985 (upto October), the caset where 

a otnpensation bas been paid number 1291 
:nd the amount paid has been Ri. 2.3 0 

crores. 

Linkages of communIty and voluntary 
Grou,s and Health Ministry 

2554. SHRIMATI D.K. BHANDARI: 
Will the Minister of HBALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether Government are aware of 
direct and effective linkages between 
Community and Voluntary Gr~u"s and the 
Health Minist.ry in countries sucb as 

Austr8 tis; and 

(b) if so, whether similar linkages will 
be made in this country at an levels both 

at the centrt and the States? 

THB DEPUTY MINISTER IN THE 
DEPA.RTMBNT OF FAMILY WELFARB 
(SHB.l S. KRISHNA KUMAR) : (a) and (b) 
Government i5 aware of the role Commu­
nity aod Voluntary Organisations can play 
io provldlna health and family we~f~re 
aerY ice It 0 tbe population: In addl~lon 
to the financial assistance beinl provl~ed 
to Voluntary organisations under the dtffe­
rent proarammes, a special pr~ject f~t 
assistance to Voluntaty oraamsatto~ IS 
also beiDI operate4 witb tbe fotlowtnl .. 
objectives :-

(1) Tho putPote of the project it to 
,IP'Gtl'.~d la.,ptove bas~~~~t~ all4 spe-

. cia} preventive health, family welfare 
nutrition services for the poor by &trl 
theoing the pf'vate and voluntary tel 

with special attention to the less, 
served areas and deprived population; 

(2) To encouraae tbe institutiodS 
undertake: 

(1) Inn('vative activities and pract 
service. oriented rosearch , 
lI'ammes; 

(ii) Trallling prolrammes for imp) 
ing the stills of rural small tt 
practitioners and training 
grammcs in manalement of 4) 

nised outreach delivery system! 

The services to be provided by the o. 
nisations must supplement and compten 
the Government's efforts in tbis regard. 

Cushioned Seats and Berths III Coaches 
Jayaatf .. JsData Express 

2SS~. SHRI V.S. VIJAYARAGJ 
VAN: wm the Minister of TRANSP( 
be p! eased to state: 

(a) whether many 01 the coae 
attached to the JayanU-Janata ruOl 
between Nizammuddin and Cocbin are 
and have wooden seats and berths whe; 
it had cushioned seats and berths wbel 
was introduced; 

(b) if so, the reasons for withdra~ 
removal of cushioned seats and ber 
and 

(c) whether Government propose 
provide coaches with cushioned berth. 
this and all other long .. djstanc~ trl 
bound for the southern parts of the Ct; 

try? 

TMB MINISTER OF STATE IN 1 
DEPARTMBNT OF RAILWAYS (SJ 
MADHAVRAO sCINDIA): (a) It Js 
9. fact that tbe coaches are old. Howe' 
lome of th! coacbes are without cushil 
Even at the time of introduction, $e 

coacheJ were without cushions. 
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(c) An new build of 3-tier coaches 
are being provided with cushions. 

Estelltion or Jayanti Jallafa Esprels upto. 
Trl.a nd ram 

2556. PROF. P.l. KURIBN: Will 
the Minister of TRANSPORT be Jjleased 
to state: 

(a) whether Jayanti Janata B~pl'ess 
running between Hazrat Nizamuddin and 
Cochin rU:1S almost empty from Brna1culam 
to Cocbin on its t et urn journey to Hazrat 
Nizamuddin; 

(b) whether the train could be made 
more useful by extending it upto Trivand-

rum; 

. (c) if so, whether tbere is any pro­
posal at present in to is relard~ and 

(d) if SOt the details thereof? 

THE MINISTER OF ST ATE IN THE 
DEPARTMENl' OF RAILWAYS (~HRI 
MAOHAVRAO SCINDIA): (a) Tbe OCCU' 

pation of the train is low on Ernaculam 
Cochin !-;ection, which is of 4. S kms. as 
mo:;t of the passengcr5 get down at Erna· 

ku'am. 

(bl to (d) The extension is operation­
allY not feasible due to section capacity 
constraint of Ernakulam-Trivandrum route. 
Connection for Trivandrum by 301/302 
Venud Express is alr eady available at Erna-

kulam. 

[Translation) 

Dalltrajbara.Jagdalpur Rallwa, LiDe 

2SS7. SHRI MANKURAM SODI: 
Will the Minister of TRANSPOR. T be pleas-

ed to state: 

(a) the number of States which have 
made declaration for providio, financial 
arant for laying railway lio~ in their 

States; l40d 

(b) whether it .j$ a fact that the Gave. 
fnment' of Madhya Pradesh had made a 
declaratioJ} in 1981·82 to p:ovidc l~eeland 
10. railway sJotpor. for tb. QOQ,tr"o'~OA 

or DalUrajbaraJaadalpur railway line and 
if so, the decision taken thereon' 

THB MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (.> and (b) 
In the past, a number of State Govern­
mentl offered concessions such as provl­
SiOD of Jand, 81 e copers, erc. free of COlt or 
at concessional rates for construct ion or 
railway Jines in their ~tates. Government 
of Madhya Prade!)h bad also offered to 
pro, ide Jand and rail sleepers free of cost 
f~r construclion of DaUirajhara·Jagdalpur 
hne. The Government of India have taken a 
policy decision not to aec( pt such oWen 
from the State Governmchts for locatioD of 
new Central projects in fh e if states. In 
view of severe constraint of r ("sources, the 
coostrUctiOTl of DaIJirajhara .. Jagdalpur 
railway line could not be cleared ~y the 
P!annjng Commission. However t the pre­
VIOUS survc) is being updated. 

(Engllshl 

New scbeme for foreign touris'S by Indian 
Airlines 

2558. DR. CHINTA MOHAN: Will 
the Minister of TRANSPORT be pJeastd 
to state: 

fa) whether Indian Airlines has intro­
duced any new sc,heme f('r attrt\ctinjZ fcreian 
touri SIs and if 80, whnt would be tbe cs1i. 

. mated loss in roreign exchange earninal 
and how this is proposed to be met· • 

(b) whether any more foreign borrow­
ing schemes are in the pipeline for pur­
~ha8e of more planes to clear rusb of 
foreign tourists under JibraJiled scbeme.­
and ' 

(c) wbether Indian tourisu abroad 
have access to similar schemel? 

THE MINISTER OP STATB IN THB 
DBPARTMENT OF CIVIL AVIAnON 
<S!lRI JAGOISH TYTLER>: (a) Indian 
Alrlinci bas recently iotrOduded thnfe 
schemes ror promotiDI foreign tourist :: 
veJ to and witbia In4ia 4' pot dotalls Ifvto 
\)eJqw. . 
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(0 Tour India Scheme - this scheme 
permits travel anywhere on the 
domes( ic network of fA for a 
.Plaximum of six flights within 14 
daY8 of the starts of the journey, 
and is priced at US $ 300. 

(in OtT·Season Fare for foreign groups 
of J 0 or more passengers will be 
available between the cities of 
D :lhi I Agra I Khajuraho/Varaaosi 
and Bhudbal1cshwer during May, 
Juoet July and September. 1986 
a t a di.icount of 20 % on normal 
US $ fares. 

(iii) GrouP~/Individual fare for SARC 
Region - Indian Airlines offers 
a 20 % discount for individuals 
and a 30 % discoant for groups on 
the inte!"national sectors when 
travelling to a minimum of three 
countries of the South Asia!l 
Region. 

lodi.10 AirJin~s does not expect any 
loss in forelaa cKchaoge earnings on acco­
unt of tbe intro juctioo of thes e schemes. 
On the contrary these schemes are intended 
to increase foreign toudst tnavel thereby 
increasing foreign e.tchange earnings. 

(b) Indian Airlines is not purchasing 
any' new aircraft unlil acquisition 0 f 19 
A.320 aircraft during 1989-90. The 
financing pattorn for tD is purch \se is yet 
to be finalised. 

(c) Yes. Sir. 

Review of Workioa of I.C.C.W. 

2559. DR. PHULRENU OUHA: 
Will the Minister of HU MAN RESOU. 
ReB DEVELOPMBNT PC pleased to 
state: 

(a) whether a committee has been 
COQstitut~ ,to. roviow the workina of Indian 

Council of ChHd Welfare; 

(b) if so, whether the committee has 
tubmitted the report, and 

(0) if nott wben tbe report is expect­
ed to be 8uliled and submitted' 

THE MINISTER OF HUMAN RESOU .. 
RCB DBVELOPMENT (SHRI P.V. NAR­
ASIMHA RAO) : (a) Yes. Sir. 

(b) No, Sir. 

(c) Early 1987. 

Road Development During Se,'enth Plan 

2560. SHRI RAMASHRAY PRASAD 
SINGH: Wil1 the Minister of TRANS. 
POR T be pleased to state: 

(a) whether Government are consider .. 
ing to give priority to road development 
in the country during the Seventh Plan; 
and 

(b) if so, the details thereof and the 
funds allocated for this purpose State­
wise? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS. 
PORT (SHRI RAJESH PILOT): (a) Yes 
Sir, within the available resources. 

(b) The Seventh Plan outlay for roads 
sector in State Plans has been fixed at 
Rs. 4180.29 crores. A statement of 
State-wise Plan alJoc'ltion as indicated 
by the Planning Commission is given 
below. 

Statement 

Seventh Plan Outlay 10,. Roads Sector 
In State Plan 

1. Andhra 

Pradesh 

2. Assam 

3. Bihar 

4. Oujarat 

s. Haryana 

6. Himachal 
Pra4tlh 

(Rs. lakha) 

Outlay 

8,920 

13,500 

37,000 

25,785 

10,700 

13,200 



· Wrlti,,, ~nsw~r' MARCH 13, 1~8S 

'~1. Jammu &. 

Kashmir 

· 8. Karaataka 

9. Kerala 

10. Madhya 

Pradesh 

· 11. Maharashtra 

12. Manipur 

13. Meghalaya 

14. Nagaland 

1'. Oris,. 

'16. Punjab 

17. Rajasthan 

18. Sikkim 

19. Tamil Nadu 

20~ Tripura 

21. Uttar 

Pradesh 

8,450 

12,940 

12,200 

28,139 

27,382 

6,400 

6,800 

8,890 

12,400 

9,800 

8,4S2 

3,740 

13,000 

4,SOO 

86,000 

22. West Benlhl 8,500 

-_ ....... -----
--------

8. UNION TERRITORY 

1. Abdaman & 2,925 

Nicobar 
Islands 

2. Arunacbal 

Pradesh 

3. Chandiaarh 

4. Dadra &. 

Nagar Have J I 

,. Delbl 

12,015 

125 

840 

25,t76.50 

6. Ooa Daman 

&. Diu 

7. Lakshdweep 

8. Mizoram 

9. Pondicberry 

3,100 

250 

5,100 

1,000 

TOTAL B 51,331.50 

ORAND TOTAL A &. B 418,029·50 

Provision of Traosbipller Facility for 
Paradlp Port 

:!561. SHRI RADHAKANTA 01· 
GAL; Will the Minister of TRANSPORT 
be pleased to state: 

(8) whether a proposal to make pro­
vision of transbipper facility for Paradip 
Port was under the consideration of Gove­
rnment; 

(b) whether the Para dip Port Trust had 
been asked to study the possibility in this 
regard; and 

(c) if so, the steps taken to expedite 
ttJe implementation of this proposal? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRANS­
PORT (SHRI RAJESH PILOT): (a) The 
Orissa Mining Corporation and t~e MMTC 
had a few years back considered the posli. 
bility of u8iDJ a transhipper at Paradip 
Port but the proposal was not pursued. 

(b) No: 

(c) Does not arise. 

Unmanned Railway Crolslags ID Kar ... • 
taka 

2562. SHIU V.S. KRISHNA IYBlt 
Will the Minister of TR.ANSPORT be plea 
sed to state : 

(a) the Dumber of unmanned railwIY 
crossin, in Kar ana takai 
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(b) the number of accidents occurred 
during 1'98 S at such unmanned level cro'Ss­
inl; and 

(c) the st eps taken or proposed to 
man all these unmanned level crossing in 
KarDataka? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) 1,134. 

(b) 4. 

(c) Manning of unm tOO ed level cross .. 
t~.,g8 is undertaken on the basis of ra B­
road traffic and visibility considerations etc. 
subject to a vailabi lity of funds. In the last 
4 years, SO unrrfaoned level crossings have 

., 

leeD manned in the Karnataka State. 

Steps to Cbeck Drop-out Rates at Eleme­
ntary Stage 

2563. SHRI AJOY BISWAS: Will 
the Minister of HUM-\N RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the drop-out rate~ in the country 
at the elementary stage of education duriolf 
1983, 1984 and 1985; 

(b) whether Government have made 
any survey about rea'1ons for drop-out at 
~e elementary stage of education; 

(c) if so, the results of tbe survey; 
and 

(d) tbe steps Oovernment propose 
to take to prevent such drop-outs? 

THB MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURB (SHRIMATI SUSHI LA ROHA. 
TOI): (a) Drop-out rate for tb e entire 
country at tbe elemeDtary ~tage during 
1979-80, for which information is availa· 
ble, \ras 76.6 per cent ~ 

(b) aDd (c) Althouah no studies have 
been takon up by tbo Ministry directly. 
thi.8.llbject area bas been resoarohed and 
Itlldied Jo ,reat dOl'tb by acad~mic aleooin 
allover tbo oountr)' inoludiDI NatioDal 

Council of Educational Research and 
Training and National Institute of Educa­
tional Planning and Administration. The 
research studies conducted till 1984 have 
identified as many as 56 causes of drop-out. 
The main among these been: " 

(0 socio-economic factors. 

(ii) inadequately provided schools 
and indifferent teaching in 
schools. 

(iii) perception of the curriculum being 
related to local needs. 

(iv) attitudes' of parents tuwards edu­
catinl! children particularly girls. 

(v) indifference of perents in regard 
to first generation learners leading 
to nOD-utilisation of educational 
opportunities provided. 

(d) The causes responsible for drop­
outs being many. a whole range of pro­
grammes are needed to have ao impact on 
the situation. Since schoo) education is 
looked after mostly by State Governments, 
basicany the school improvement progra­
mme will have to be implemented by them. 
The Governmertt of India's role is confined 
to assisting the Stat e Governments in 
various ways and bsue guidelines based on 
policy aad academic con"iderations. Some 
of the important meaaures being advocated 
/implemented for reducing drop ·outs 
are: 

(j) introduction of ungraded school 
syttcm and no detention policy 
coupled with a system of conti. 
nuous ass~ssment till the children 
complete class VIII; 

(ii) more meaningful involvement of 
the local community to increase 
awareness among parents, impro­
vement of scbool environmeQt aDd 
school attendance;, 

(iii) many states implementing various 
incentive programmes Uk e frco' 
Iupply 'of te,,~·bo()ks, uniforms to 
Itrl., mid·da,,,meaJI etc.; 
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(iv) use of State Oo"ernment and 
NREP/RLEGP reSOUlces for con­
struction of school buHdingtll to 
make school more viabl~; 

. 
(v) Eighth Finance Commission has 

recommended devolution of Rs. 
1 S6.18 crores for construction of 
school buildings to 11 States and 
Rs. 64.75 crOTes for appointment 
of teachers in eisht States; 

(vi) pre-service training of teachGrs 
is lought to be improved nnd a 
regular programme for large 
scat e in service training of tea-
chers is advocated fur improving 
teacher motivation and their com­
petency; 

(vii) constant upgradation and improve­
ment of scbool curricula particu­
larly through UNICEF assisted 
Projects for making them more 
interesting and local environment 
rdated; 

(viii) a Iarae scale non-formal educa­
tion programme has been develop­
ed and assistance to nine educa­
tionally backward States, namely, 
Andhra Pradesh, A~sam, Bihar t 
Jammu & Kashmir, Madbya Pra­
desh, Orissa, Rajasthan, Uttar 
Pradesh and West Bengal which 
include 75% non-enrolled child­
ren in the country is being given 
by Government of India under 

. this programme; 

(is) through Adult Eduaction and 
general awareneSs programme by 
usina mass media awareness 
among parents is sought to be 
increased so that the educational 
facilities available arc made use 
of. 

Trala a~ldeDt In Sealdab Division on 

Eastera aallwa, 

2564. 8HRI ANIL BASU : Will the 
Minister of TRANSPORT bo pleasld to 
• at, : 

(a) wbefber it is a fact that on 27 Jan .. 
uary, 1986 a train accident occurred ia 
SeaJdab Division OD Eastern Railway; 
and 

(b) if so, the Dumber of persons injured 
as a result tbereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCI~DIA): (a) Yes, Sir. 

(b) Three persons were injured. 

Renovation scheme of Sone CaDal 

2565. SHRIMATI KlSHORI SINl-IA ; 
PROF. K.K. TEWARY: 
SHRI SARFARAZ AHMAD: 

Win the Minister of WATER RESOU. 
RCES be pleased to stpte : 

(a) whether the Sone Cana 1 renova tion 
scheme has be(n shelved; 

(b) if so, reasons thereof? 

(c) whether World Bank had agreed to 
its financing; 

(d} whether Bihar Government has 
approacbed tho Centre to finance this pro­
ject; and 

(e) if so, the reaction of Union Govern­
ment thereto? 

THE MINISTER OF WATER RESO ... 
URCES (SHRI B. SHANKAR ANAND) : 
(a) No, Sir. 

(b) Does not arise. 

(c) Tbe project is in tbe pipeline for 
World Bank assistance aDd tbe Peasibility 
Report for appraisal by the Bank il Yet 
to be submitted by tbe Stato Govem. 
ment. 

(d) and (e) The Bihar Government had 
requested the Central GoverDmeDt to pro­
vide funds for the project. However, al ~ 
there il no outlay for irritation ,proJeots 
jJi tho CODtral SOQtor. tbo State GQY'rDIIl.'~ .. 



" ''',hten .4,,,.,.,, NALOUNA 22, 1907 (SAKA) W"",,. .4IUW.', 78 

hat been asked to provide tbe requisite 
foods in tbe State Plan. 

[ Tral/Gtlonl 

Self·So.deney In l\fuufact'ure of Wheels 
and Axles 

2566. DR. CflANDRA SHB'({HAR 
TRIPATHI : 
DR. CHINTA MOHAN: 

Will the Minister of TRANSPORT be 
pleased to state : 

(a) Whether it is a fact that railway 
'" wheels and axl es nr~ still being imported 

from foreign countries; 

(b) if so, whether steps are beina taken 
by Govern nent to make the country sclf· 
sufficient in this field: and 

(c) if so, the deta~ls thereof; and if not, 
the reasons therefor? 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF R1\ILWAYS (SHR( 
MADHAVRAO SCINDIA): (a) Yes. 

(b) Yes. 

(c) Railways have set up their own 
Whell and Axle Plant at Bangalore where 
production has already start ed and fun 
production capacity will be achieved, soon 
BeSides, Duraapur Steel Plant and Tata 
IroB " Steel Co. Ltd., Jamshedpur are 
other main producers lupplying these items 
to RailwaYS. They have also taken steps 
to aUlment their exist ina production capa­
city. 

[English] 

Treatmeat and PrecaatiolS for Cardiac 
Mascle Disease 

. 2567. SHill SRIBALLAV PANIGRAHI: 
Will the Minister of HBALTH AND fA· 
MILY WBLFARE be pleased to state: 

, (a) wbother It is '. ract tbat a particular 
tJpo or card,jac muscle disease prevalent in 
WOJtoro 'couat.rios is now btvina its ioei· 

dence in tbe northern part of Jodia, partl. 
cularly in Delhi; 

(b) if so, the details thereof; and 

(c) the steps Government have taken 
re&arding its treatment and precaut ions? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) and (b) 
'Hypertrophic Cardiomyopathy' a cardiac 
mu~cJe disease, is frequently seen in both 
obstructive and non-obstructjve forms in 
clinics cardiology departments of hospitals 
a11 over the country. There are no statl. 
sties to indicate that incidence or 'pre­
vaJence' of such cases is OD .he increase. 
The recent avaiJability of echocardiography 
has enhanced the diagnostic abJity of clini­
cians to identify this condition. 

(c) Hypertrophic cardiomyopathy can 
be treated by drugs or surgical treatment, 
as appropriate, at centres where facilities 
for its diagnosis and open heart surgery 
are available. No specific preventive' 
measures can de recommended, as no 
definite causes are known. 

S~lectioD of SC/ST Candidates fn the 

National School of Drama 

2568. SHRI MANIKRAO HODLYA 
OAVIT: Will the Minister of HUMAN 
RESOURCE DEVBLOPMENT be pleased 
to state: 

(a) whether it is a fact that National 
School of Drama, New Delhi selects candi. 
datos for trainfnll in drama tic arts for 
degree course every year; 

(b) if so, the number of candidates 
selected duriog the last three yoars, year­
wise; 

(c) whether any quota for the SC/ST 
and backward classes has been rescrYed for 
selection or candidates; 

(d) if so, number of SC/ST and back. 
ward etasl candidates selecting durin! tho 
last three years, )'Oar·wis~; and 
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(0) the criteria adopted for tbe sc1ec:­
tion of SC/ST aad backwa rd class cand'· 

dates? 

THB MINISTBR OF STATE IN THE 
'DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA .. 
TOI) : (a) National School of Drama sel­
ects students for admission to Three 
Year Diploma Course io Dramatics every 

ycar. 

tb) Academic Year:-

1982.83 19 

1983.84 18 

1984-85 

1985-86 

19 

No admissions tn 
order to improve the 
course content in the 
interest of future 
students of the 
School. 

(c) 20 % sealS are reserved for candi­
dates belonging to Scheduled Cast es and 
Scbeduled Tribes. If no suitable SC/ST 
candidates arc available, these seata are 
offered to other cad idates. 

(d) Scheduled Back .. Total 

Castesl ward 
Scheduled Classes 
Tribes 
---- _--

1982·83 1 Nil 1 

1983-84 1 1 2 

1984.85 2 1 3 

1985.86 No ad· 
mission' 

(e) 0) Written teat. 

Preser,atlon of MODument.in Assam 

2569. SHRI PARAG CHALlAH: Will 
the Minister of HUMAN ReSOURCE 
DEVELOPMENT be pleased to state tbe;.,' 
steps taken to preserve the important hlst .. ,"il 

orical monuments of ASAam viz. the ruins 
or the places at Sibsagar and Garhgg80n 
as also the temples at Sibsagar, Joysaaar 
and GauriRagar? 

THE MINISTER OF STATE lbi THE! 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHIlA ROH 
ATOl) : Following steps have been taken 
to preserve t be Centra lJy protected monu­
ments of Assam: 

(1) An archaeological circle has been 
established at Oawhati in 1983. " 
to look after the preservation 4'f~ 
protected monuments of Assam 
and the North-Eastern State!. 
Conservation stnff have been pos­
ted at Sibs8Jar and Guwhati. 

(2) Besides regular maintenance, Stru­
ctural Conservation and regular 
chemical cleani D8 of the monu· 
ments are being carried out. 

(3) Special repair works are in pro­
gress at S ibdoJ at Sibsagar a~d 
Abom Rajas Pa lace at Oargaon. 

(4) Plan provision for special repn~"',,: 
of the temples at Sibsagar, 1oy .. 
sagar and Oaurisagar has been 
made for being undertaken in 
1986-87. 

Wool Waste Detained by Bombay Port 
Trust Autborltles "(' 

2570. SHRI VIJA\'KUMAR MISHRA: 
Will tbe Minister of TRANSPORT be plea. 
sed to state : , 

(it) Audition test BDd Interview 
by the Selection Committee. 

(a) whether tbe Bombay Port Trust 
Authorities have detained ave.. 10,000 
bales of 'Wool Waste'; 

(Hi) Ale (relaxable by $ yearl 
fOf setST candidatOl.) 

(b) it '0, the details thereof; and 
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tbese ba'e~ to recover the Port Trust 
dues'l 

THE MINISTER OF STATB IN THB 
DEPAR.TMENT OF SURFACE TRANS .. 
POR.T (SHRI RAJESH PILOT) : (a) No, 

Sir. 

(b) and (c) Does not arise. 

Allocation/E,penditure/rargetl Achieve .. 
ment of Family Planning During 

Slxtb Plan 

2571. PROF. RAMKRISHNA MORE: 
DR. C.S. VERMA: 

Will the Minister of HBALTH AND 
FAMILY WELFARE be pleased to state: 

(a) names of the State Governments 
that have sbown un3atic;facto:'Y performance 
in the implementalion of the family plann­
ing programmes at the end of t,he Sixth 
Plan period stating the actual acbleve~ent 
as against the target and the expenditure 
incurred by each of the State Governments 
as aaainst tbe allocations made for the 
Imi)lcmetltation of the programmeq 

; and 

(b) wbat are the reasons (or the un­
satisfactory performance of the ~tate Go~. 
etttments in this regard and the manner to 
which Government propose to rcmov~ the 

impediments in tbe implementation 01 
the programme during tbe Seventb Plan 
period? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARB 
(SHRJ S. KRISHNA KUMAR) : (a) State­
ment .. I showing State-wise and method· 
wise tar,ets and achievements during the 
Eixth Plan period is given below. State­
ment·II showing the aHocation of funds 
made to different states and tbe expendi. 
ture incurred by them for the implementa­
tion of the Family Welfare Programme du. 
ri~8 the Sixth Plan period Is given below. 

(b) The Family Planning performance 
depends on a number of factors includin, 
prevalent socia-economic conditions; the 
outreach of deJivery system, efforts made 
in demand generation and efficiency of the 
p;ogramme management. Government 
has prepared a weJJ defined strategy to 
achieve the goals sat under Family Wei .. 
fare Programme. The main features of 
the strategy are: increasing demand for 
contraception through improved communi­
cation approaches; expandinl and improY. 
ing the quaHty of outreach services; promo­
ting greater community participation; in­
tensifying population education; enhancing 
child survival rates; and reorganising pro­
gramme structure and improving its mlna­
gement. 
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Statement-) 

Stafe-wl.s, VI Plan Turg.ts ana achiev,m,nts (1980.81 to 1984.85) 

S.No. State/U.Ts. Agr,regated targets ana achievements during 
1980-81 to 1984·85 Sterilisation IUD Insertions 

Target Achievement % Achvt. Target Achievement £ % 
1 2 3 4 5 6 7 8 

1. Andhra Pradesn 1939200 1623605 83.7 465000 202683 43.6 

2. Assam 461800 365507 79.1 133800 71275 53.3 

3. Bihar 2111800 1295043 61.3 626000 258334 41.3 

4. Gujarat 1168600 1171887 100.3 632600 475451 75.2 

s. Haryana 407400 355250 87.2 204800 356119 173.9 

6. Himachal Pradesh 129600 13289~ 102.5 47600 S6331 118.3 

7. Jammu & Kashmir 160400 88785 55.4 60800 37946 62.4 

8. Karnataka 1502800 1071343 71.3 68400 396657 58.0 

9. R erala 759000 769843 101.4 319000 148581 46.6 

10. Madhya PCfldesh 1896800 1254t)61 66. t 686800 362318 74.4 

11. Ma harashtra 2130000 2633472 123.6 1119600 1500422 134.0 

12. Manipur 40600 1829.5 45.1 22400 15298 68.3 

13. Meghalaya 33300 1720 5.2 13000 1951 15.0 

14. Nagaland 800 1265 1 S8.1 260 1042 400.8 

15. Orissa 881200 664431 75.4 241200 182570 7S.7 

16. Punjab 463150 519406 112.1 356200 710936 199.6 

17. Rajasthan 1071000 732504 68.4 305200 155391 50.9 

18. Sik1cim 1800 2278 126.6 1660 3713 232.1 

19. Tamil Nadu 1530400 1616059 105.6 520600 244815 47.0 

20. Tripura 509000 15929 31.3 14500 3425 23.6 

21. lJttar Pradesh 2994800 1366929 45.6 1741600 ] 453492 83.5 

22. West Bengal 1793000 1339441 74.7 3051000 193098 55.0 

23. A &N Islands 5000 4660 93.2 2800 4551 162.5 

24. Arunachal Pradesh 5650 1554 27.5 5200 4493 86.4 

25. Chandigarb 13100 12877 98.3 20400 2621 128.5 
ft 

26. D & N Haveli 4700 4623 98.4 1800 1255 25.5 

27. Delhi 106000 125S32 118.7 286000 214982 25.7 

28. Goa, Daman & Diu 346000 16204 46.8 11400 4606 40.4 

29. Laksbadweep 1650 195 11.8 1000 249 24.9 

30. Mizoram 9600 10285 107. t 6100 4532 74.3 

31. Pondicherry 17200 24548 142.7 10000 10910 109.1 

32. M/O Defence ·114000 106927 93.8 34500 43362 125.7 

S3. DepU. of Railways 19VOOO 94632 48.0 5QIOO 248:9 49.6 

34. Corom. Distribution 

ALL INDIA 22036850 17442885 79.2 8776060 7110828 St.7 -- £Fiiures",provisiopaJ~ 
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Targtts and ac!Jle.,ements at the end of 6th Plan (/.e./or 'he year 1984'.1985) 

C.C. Users O.P. Users ------------ ----- -- ._ .......... _---
Target Achievement % Achvt. Target Achievement % Achvt. 

9 10 11 12 13 14 
-- ... _- ---- -- . 

400000 184'59 46.2 800000 48822 61.0 

63000 128645 204.2 17000 3073 18.1 

250000 68451 27.4 50000 9666 19.3 

472000 4J7865 92.8 74000 61502 83.1 

350000 407523 116.4 15000 17715 118.1 

30000 24001 80.0 7000 2899 41.4 

15000 6672 44.5 4000 1012 26.8 

20000U 203943 102.0 63000 31367 49.8 

161000 81421 50.6 51000 12688 24.9 

500000 544589 108.9 74000 62185 84.0 

600000 513240 85.5 148000 149627 101.1 

6600 6625 100.4 900 128 14.2 

2100 3049 145.2 500 533 106.6 

700 . 91 13.0 400 131 32.8 

200000 125900 63.0 36000 14683 40.8 

26000 322405 124.0 28000 17521 62.6 

160000 157238 98.3 31000 9107 29.4 

SJ 46 92.0 100 1523 1523.0 

244000 92968 38.1 76000 17600 23.2 

3000 1917 63.9 1100 1455 } 32.3 

65,POOO 833073 128.2 75000 88234 111.6 

256000 11445"7 43.S 81000 24827 30.7 

500 2591 S18.2 200 90 45.0 

100 516 516.0 200 685 342.5 

10000 8926 89.3 800 161 20.1 

1450 524 41.0 200 16 8.0 

260000 121054 46.3 2200 612 27.8 '. 

6600 7324 111.0 1600 1092 68.3 

400 300 75.0 12 

1300 891 68.S 500 457 91.4 

3900 6204 159.1 160U 1230 76.9 

93600 . 50401 S 3.8 20500 2626 12.8 

298700 222573 74.S 59200 2100 3.S 

4500000 3846250 85.5 703077 

10000000 8S23402 85.2 1000000 1288516 128.9 ._ 

¢P 
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Allocations ollunds to dijf,rent States dnd th, expenditure incurr,d by them Inr th, Impl,. 
m.ntation of Family WeI/are Programme Durl"g 1980.81 to 1984·85 (Sixrh Five Year Plan 

Period 

Name of the State 

1 

1. Andhra Pradesh 

2. Assam 

3. Bihar 

4. Oujara t 

5. Haryana 

6. Hlmacha I Pradesh 

1. Jammu & Kashmir 

8. Karnataka 

9. Kerala 

10. Madhya Pradesh 

11. Mabarasktra 

12. Manipur 

13. Mcabalaya 

14. Naaaland 

15. Orissa 

16. Punjab 

17. Rajasthan 

18. Sikkim 

,,19. Tamil Nadu 

20. Tripura 

i 21. Uttar Pradeeb 

22. West Benlal 

TOTAL 
.. 

Allocation (1980. 
81 to 1984-85) 

2 

10290.77 

2162.37 

7762.12 

6678.24 

2631.45 

2184.55 

919.52 

5S 17.42 

3746.85 

8513.34 

18488.35 

442.31 

277.7S 

143.19 

7177.77 

3347.79 

5395.61 

166.42 

7327.66 

321.75 

17344.21 

6486.01 

109325.46 

Expenditure (as 
reported by the 
States) (1980-81 
to 1984-85) 

3 

12188.38 

2040.17 

9546.08 

100.51.37 

3163.53 

2003.05 

776.50 

6249.43 

4752.63 

8702,S9 

13138.28 

464.1 S 

295.04 

234.83 

7560.22 

3206.53 

5722.69 

111.01 

7600.6.5 

232.48 

21449.44 

7061.'9 

126550.64 
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Ne .. Bridge over River Mando,i in Goa· 

2572. SHRI SHANfARAM NAIK : Will 
the Mtni iter of TR \ ~SPOR r be pleased 
to atate : 

(a) whether the bridse over rivet Man .. 

dovi in Goa haa become unsafe for heavy 
traffic; 

(b) if 80, whether Government of Goa, 

Daman and Diu propos..:d a new bridge on 
tbe river; and 

(c) if so, the time by which the cons .. 

ctrution or this new bridge is likely to 

commence ? 

THB MINISTER. OF Sf A TE IN THE 

DEPART.\1ENT OF SURFACE TRANS­

PORT (SHRI RAJaSH PILOT) : (u) to (c) 

In the bridge over fiver Mandovi in Goa, 

corrosion problem was observed some time 

ago. In view of this, toad re~triction to 

the extent of 20 r (Maximum laden weight 

or the vehicles) and speed restriction upto 

25 kms per hour have been imposed for 

traffic as a prccau ti onary measure. Pro­

posal has been received from the State 

Government for survey and investigation 
for selection of site for construction of a 

new bridge and decision thereon is yet to 

be taken. 

Losses (0 Air India In their opera UObS on 
Nortb Americau Sector 

2513. SHRI MOHO. MAHFOOZ ALI 
KHAN: 
SHRI SATYENDRA NARAYAN 
SINHA: 

Will the Minister of TRANSPORT be 
pleased to state: 

(a) whether it is a fact that the Air 
lndia ·operations in the Nortb American 
Sector have been 8ufferio8 proBtcBsivc 
losses and is facing strike threat by tbe 
USA based officen; 

<b) if so, what is the comparative loss 
suffered by the Air India operations in the 
Nortb American Sector durinB the Jast 
three years stating tbe reasons fberefor; 
and 

(c) what are the reasons for strike 
threat by the Air India USA based officers 
and wba\ steps have been taken by the 
GovernlUent in this regard? 

THE MINISTER OF STArE IN THE 
DEPAltTMENT OF CIVIL AVIATION 
lSHRI JAGDISH TYTLER): (a) and (b) 
Even though operations 01" Air l'ldia in the 
North Amencan Sector have been generat­
iDg ~urplus over Cash Costs, there is an 
overall loss on this sector du e to bjab fi~ed 
costs. Govcrnmcij,t is not aware of any 
stnke Uti Cat by USA based staff of Air 
InOia. the profitabjJjjY profile of the 
India-U.S.A. sector for the past tbree 
years is as under :-

(Rupees in Lakhs) 

............. _.......,._, __ ._......, .............. _._.... ................... ....._......_ 

1984 .. 85 1983·84 1982·83 
~ ................... -..,~.:..._.- .... .... _--

Operating Rovenuo 1'823.90 14620.17 13850.29 

Cash Costs 11908.00 10746.07 10562.57 

Surplu8 over cash COSt8 3915.98 3874.10 3287.72 

Profit/(I~ •• ) (63.00) (67.00) (S2.00) 
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(c) U.S. A. based loca 1 staff of Air 
India, have formed an Association and 
have put forward Some demands relating 
to promotional avenues, class of travel, 
outsta tion allowance, 1 eave encashmrnt 
etc. A\f India management has examined 
these d ema lds and a suitable reply bas 
been sent. 

Water Scarcity in Tribal and Hill Areas 

2574. SHRI Mi.\.NIK REDDY: Will 
the MiOJ.;ter of WAT2R RESOURCES be 
pI eased to sta te :' 

(a) whether Government have plans to 
fight water scarcity and arrange even dhtri­
bution of water in the tribal ~nd h:lIy 
areas; 

(b) if so, what spec ial care is propo~:ed 
for needs of so fnr neg}ccted are.IS and 
sectors such as tribal and hill a reas; an d 

(c) the detaih of the plan formul.lfeJ 
under Seventh Plan in this regard? 

THE MINISTER OF \VATER RE· 
S)URCES (SHRI B. SHANKARAN,"ND) : 
(.a) to (c) Schemes for over coming W.l'er 

scarcity are planned and iOlplemcnted by 
State Governments. The Centru l Govern­
ment provid,-s special Central as',jstance RS 

an additive to State Plan. A provision of 
Rs. 10 crores for tribal areas ano Rs. 5 
clores for tbe North Eastern Re~jon h:1S 

-~---"--.. --- _.--"._--.. _---_ .. _-

Railway Locatio:l 

specificaHy been mlde for und('rtaking 
ground water exploration by the Central 
Ground Water Board. 

Clearance of Slums on Railway Land in 
Central and Western Railways (Bombay) 

2575. SHRr G.M. BANATWALLA: 
Wi H tbe Minister of TRANSPORT be 
pleased to state: 

fa) whether the Crnft,)] and Westen 
raiJways in Bombay require cJcnrance of 
any slums on their land for urgent railwaY 
projects; 

(b) if so, details of slums requJred to 
be so cleared and the nature of railway 
proj eets propos cd thereon; 

(c) details of any rehabilitation scheme 
for those evict cd; and 

(d) if so, wh~ther civic amenities will 
be extended ur allowed to be extended on 
all oth{.r slums on raiJway lanJ not urgent­
ly required by the railways, and jf so, 
oetails of steps taken in this direction? 

TI-:IE MINISTER. OF S rATE IN IHE 
DEPARTMENf OF RAILWAYS {SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sif. 

(b) The detail; of s}u,ns required to be 
cieared and the n~l(ufe of railway projects 
proposed thereon are as under :-

-~.------."'- ~------.. --.--.. ,-.----
Brief nature of Railway project 

Central 1. Trombay Yard Provision of Grid Lines with Shunting Neck in 
Tl'ombay Yard in c,)no"ction with the work of 
providing additional facilities. 

2. Kurla-Trombay 
Line in Kurla 
Yard. 

3. Along main Rly. 
line from Thane 

to Vikhrol i. 

4. Kurla Yard 

,. Mankhurd StD. 

Provision of a Waiting Bay loop at Kurla. 

Provision of single Goods Line between Thane­
Vikhroli-Trombay. 

Construction of Road Over-bridge for proposed 
Santacruz·Chembur Link Road. 

Extension of Railway LiDe from Mankhurd to 
Bclapur. 
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Western 1. Kberwadi I 
(Bandra East) I 

2. Ba puJi Hutments! I 
S~al Js (Bandra East) J 

3 .. Razak Chawls I 
Development of ao Auxiliary Main Line passoger 
terminll at Bandra. 

(Bandra East) I 
4. Navpada 

(Bandra East) 
I , 

S. Madunla Road 
Station 

Expansion of Elec. Depot for running suburban 
services. 

(c) Rt'hebil ifation of slum dwellers who 
are '0 be evicted from railway Land is to 
be undertaken by the Maharasbtra State 
Government. The State Government have 
to provide alternative sites and arr:1nge for 
shifting of the hutme r t dwellers, Railwavs 
are required to make payment of Rs. 2500/. 
per familY to the Stat e Government in 
respect of hutments cen~\l~ed in 1976. 

(d) In respect of hutments which nre 
proposed to be removed fr0m the above 
locations, as wdn as from the areas which 
will be requir ed for Railway"'s develop­
mental purposes in the near future and in 
the Safety Zone of 50 ft. from the Centre 
line of nearest track, permission for civic 
amenities cannot he gr:1nted. Railways 
would. however, consider grant of 'No 
Objection Cert ificat es' fo r l1crn1ission for 
providing civic amenities by the Stat e 
Government only for the remaining re~i. 
dential butments provided simultaneously 
the areas required hy the Railways for 
developmental purposes and on safety 
considerations are c'e'lred of encroach-

ments. 

t Translation] 

Development of Platforms of Deores, 
Chapr. and Siw8n Rallway Stations 

2576. SHRI KALI PRASAD PANDEY: 
Will the Minister of TRANSPORT be 
pleased to state whetber Government 
propose to repair or to reconstruct tbe 
platforms at Deorea, Chapra and Siwan 
atations to make tbem suitable for broad 

aaule line. 
THE MINISTER OF STATE IN THE 

DBPARTMBNT OF RAILWAYS (SHRJ 
MADHAVRAO SCINDIA) : 

~r. Is no prollolal to .feCOn$truct the 

existing B.O. platforms at Deorea, Cbapra 
and Siwan Railway Stat';ons at present. 
These were constructed/remodelled from 
MG to BG in t 982. Repairs of pla~forms 
surface are undertaken as and when 
required. 

[Fnglish] 

Inland 'Vater Transport connecting various 
Islands of l .. 9kshadweep 

2577. PROF. MADHU DANDAVATB: 
Wi11 the Minic;t er of TRANSPORT be 
pleased to ~tate : 

(a) whether Government are aware that 
in the existing conditions of the Laksba. 
dweep Islanrl~ lnl:-tnd water transport Con­
necting various islands is urgently needed; 
and 

(b) jf so, the steps being taken to meet 
the pres4:\in~ need of inlard water transport 
across various islands of Lakshadweep? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRANS­
PORT (SHRJ RAJESH PILOT) ; (a) and (b) 
An Expert Committee has been constituted 
by the Government to study and suggest 
]ong.term integrated measures for im­
proving the port, shipping Dnd Jigbterase 
facilities in the Laksbadweep Islands which 
wi)) inter alia cover inter-island shipping 
services within LnkshAdweep group of 
islandS .. 

Development of Airports by InternatioDa) 
Airports authority of India 

2578. SHRI HARI KRISHNA SHAS­
TRI: Win the Minister of TRANSPORT 
be pleased to ,tate : 
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(a) whethtr any programmes have been 
drawn up for the development of a1r"oftS 
by the Inte~nRt;onal Airports Authority of 
India during tbe Seventh 1'18\'\; and 

(b) if so. detAils of the same and the 
funds eaTmarked for the pUTllOse ? 

THE Ml'~TSTER OF ~T ATE IF THE 
DEPARTMENT OF f'JVIL AVTATION 
(SHRt J ~OD1~H TYTLBR) : (a) Yes,. Sir. 

(h' tn the;1'~evf"th 'P19n propo~als, the 
Authoriiy ha~ 1)ro\')o~ec1 an outlav of 
'Rs. '267.'~S crore" for development of t.he 
fOUf lntfl'rnational a;rport~, The maJor 
l)TojeCts irc'uded ,n the "r()po(·nl~ are as 

follows :-

DELHI 
(1) Comoletion and cC'lmmic;si(lnifg, of 

the f;r~t Module of l'J('w Infer-
n~tional Terminal Complex, 

(in Construction of New Domestic 
Terminal Complex. 

(Hi) Co~stfuction of International 
Terminal Complex Ph.lI. 

BOMBAY 

(i) Completion and commissioning of 
Module II of the International 
Terminal Complex. 

(ii) Construction of Module 111 of the 
International Terminal Complex. 

(ni) Construction of a tunn el between 
Terminal I and 11. 

(tv) Bxtension of tbe Domestic Termi· 
nal Buildin,. 

CALCUTTA 
(il Oonstruction of New Domestic 

Terminal Complex. 

MADRAS 

(0 CODltrUCtioa of a New Intor· 
paUonal Terminal Compld. 

The allocation proposed by IAAI for 
the Seventh Five Year Plan is, however, 
yet to be approved by the Government. 

Creation of separate rund for Indfddual 
irrigation projects 

2579. DR. O.S. RAJHANS : 
SHRI Y ASHW ANTRAO 
GADAKH PA11L : 

WilJ the Minister of WATER RESOU. 
RCES be pleased to state: 

(a) whether there is a proposal under 
the consideration .of the Central Govern­
~ent to create a separate fund for execut. 
109 individual irrigation projects of natio­
nal importance in the state' , 

(b) if so, details thereof; 

(c) whether Government had recent] 
negotiated with any external aid agency o~ 
~~rJd, Dank • for providing aid for the 
Irrlgatton proJects; and 

(d) if so, details thert'of and by when 
the Central Go .... ernment would provide 
separate funds for individuaJ projects in 
the States? 

THE MrNISTER OF WATER RESOU­
RCES (SHRI B. SRANKARANAND)' ( ) 
to (d) There is no proposal to creat'e aa 
se~rate fund for executing iftdividual 
projects of, national importance. As 
regards foreIgn assistance, tbe following 
aid agreements were signed with th 
World Bank durin. tM year 198.5.86:- e 

1. Narmada River 
Development 
(Gujarat) 
Sardar Sarovar 
Dam & Power 
Project. 

2. 'Narmada River 
Development 
(Gujarat) 
Water Delivery 
&. DralnRle Pro· 
)oct. 

us $ Million ---.--

300,00 

1$0.00 
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3. Welt Bengal 
Minor irriga­
tion Project 

4. Maharashtra 
Composite irri. 
gation 111 Pro .. 
ject. 

99.00 

160.00 

In addition, negotiations were also 
held with World Bank in January, 1986 
for aesistance to the Andbra Pradesb 
Composite·I1 Irrigation Proj ect. 

Indo-German agreement on shipping 
technology 

2580. SHRI K.V. SHANKARA 
GOWDA: Will the Minister of TRANS· 
PORT be pleased to st.ate ; 

(a) whether the German Oem ocr~tic 
Republic has shown its willingess to share 
1hft most sophisticated technology in the 
field of shipping with India and bas also 
shown willingness to meet a 11 its require-

, 
ments; 

(b) if so, whether any agreement in 
this regard has been ~igned recently; and 

(c) if so, the rna in features of the 
agreement and by what time technology i~ 
the field or shi pping is J ikeJy to be provI-

ded to India? 

THB MINIC)TER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS­
pORT (SHRI RAJESH PILOT): (a) No 

Sir. 

(b) and (c) : Do not arisr. 

community involvement in National 
. Health Policy 

2581. SHRI P,R. KUMARAMANOA­
LAM: Will the Minister of HEALTH 
AND FAMILY WEtFARB be ploased to 
state : 

'. . 

(a) whether active community involve­
mont ta all important aspects of National 
Hoaltll Policy and if so, bow this is beinl 
.otull, acbicv~d; 

. (b) whether nonaGovernment alencl. 
hav~ been involved in a massive healtb 
education effort and if so, details thereof: 
and 

(c) whether it is a fact that the present 
structure of education is mainly elitist and 
needs to be changed in order to inculcate 
principles of public health? 

THE DEPUr\, MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR) : (a) 
Commufti ty involvement is an important 
aspect of National Health PoHey and em­
phasis has been Jaid for tbe involvement of 
community· at the arass root level. The 
Village Health Guide scheme was conceiv .. 
ed with this concept. A member selected 
by the community is trained for three 
months at the Primary Health Centre in 
treatment of minor ailments and preventive 
and promotive aspects of health care. 
One Village Health Guide provider; fier. 
vices to 1000 population/every villa.e. 
The work of the Village Health Guide is 
supervised by tbe Village Health Commi­
ttee. However, technical support is provid­
ed by the Health functionaries. At 
present tbere are 3,85,295 VilJage H ealtb 
Guides and 2,45,489 Yil1ase Health 
Committees in the country. 

(b) Voluntary Agencies arc running 
ANM TraininB Schools in the country. Out 
ot 413 ANM Training Schools, 92 are 
run by Voluntary Agencies. The arant.jn. 
aid to these agencies is released through 
tbe respective State Governments. Non­
Governmental agencies working in health 
field are also engaged in health educatioD 
activities. They produce various types of 
beaHh education material like folders. 
posters, booklets etc. and o.rlanise film 
shows and exhibitions on suitable occa­
sions. 

(c) The Medical Council of India which 
has been statutorily cbaraed with the 
responsibility of maintaining uniform mini. 
IDWD standards of Medical Education in 'ho 
country has be en reviewing and revisilll 
the undcr·araduate curriculam from timo 
to time 80 as to iDeet the Deeds of Ibo 
CQ\lDtl'7' 
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The Council has further 1aid down 
detailed curriculum on socia) and preven. 
tive Medicine and Family Welfare wbich 
is incorporated in the undergraduate 
MediCal curriculum. 

Opening of Sahfd-Mafanglri Halt Station 

2582. SHRI SATYAGOPAL MISRA: 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) what i!i! the present position of 
opening of Sahid .. Matangiri Halt Station 
at Maniktala Tamluk in the - Panskura­
Haldia Section of the South Eastern Rail­
way; and 

(b) what are the details and reasons for 
delay? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and fb) 
It has beel decided to open the Passenaer 
Halt at Manik~ah (Sabid.Matangini) bet­
ween Tamluk and Raghunathbari stations as 
a passe··ger amenity subject to availability 
of funds and 'S~ramd~t.n by locaJ people. 

Proposal to amend Medical Council Act 

2583. SHRI SARFARAZ AHMAD: 
W ill the Ministel of HEALTH AND 
FAMILY WELFARE he pleased to state: 

(a) whether Government propose to 
make some changes in Medical Council 
Act; and 

(b) if so .. nature of changes lik ely to be 
made? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) Yes, 
Sir. 

(b) The proposed Jeaislation will int er 
alia take into consideration the Deed for 
regulating the establishment of new medi.:al 
colJ cges in any State and also of the fees 
to be charged fft)m, or in rolation to stu­
dents of medical colleges, banning of 
CCl?itatiJD fec~ anj reguJ,uioll of tb.: 
acj;ol >si():l stre:lgth or tll~dica' c )Jlete~, 

Unreserved travel s1.tem 

2'84. SHRIMATI BASAVARAJB. 
SWARI : WiJJ the Minisfer of TRANS. 
PORT be pleased to state : 

(a) whether it is a fact that tbe Rail. 
ways bave introduced unreserved travel 
system very recently; 

(b) which are the zones wbere tbis 
system bas beeV/Will be introduced; and 

(c) wbat are the compelJiDI reaSOllS for 
introducing such system? 

THE MINISTER OF STATE IN THB 
DFPARTMENT OF RAILWAYS (SHRI 
M~DHAVRAO SC1NDJA) ~ (a) to (c) 
Prior to 198 J, there was no unreserved 
a~commodat.ion in a Jar~e number of JOD, 
distance Mall/Express trains. In March 
1981. it was decid'ed to attach 2 unreser: 
ved coaches on each of these trains to 
facilitate p,lssenger travelling at last 
minute. This policy h.!s b(en implemented 
00 most of the trains except Rajdhani 
Expresses. 

Statistics regard~ng incidence of diseases 

2"85. DR. T. KALPANA DEVI : WUI 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether it is a (act that thero is DO 

aCCUrate system of knowing incidence of 
various contagious. jnrectious and trans­
mitted diseases in Dcfhi and elsewhere in 
the coun try; 

(b) whether Government propose to 
introduce a simple systt'm of reportlna 0' 
all diseases by RegiHered Private and 
Government doctors in Delhi and else­
wbere; and 

(c) whether Government would set up 
a Health St.1!isticJ.l S .:rvice to CJ lIeet 
information through periodical visits to 
doctors and if so, what measures are io 
view to impl t mont this schern 01 

THB OBPLJry ~INlSTBR IN THB 
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DEPARTMENT OF FAMILY WELFARE 
(SHRJ S. KRISHNA KUMAR): (a) No, 
Sir. 

(b) and (c' There is no such proposal 
under consideration of the Government of 
India at prescnt. 

. World Bank loan ror Orissa's medium 
irrigation projecfs 

2.586. SHRI HARIHAR SOREN : 
Wi)} the Minister of WATER RESOURCES 
be pleased to state: . 

(a) the amount (If World Bank loan 
provided to Orissa for implementing 
medium irrigation projects durin, the 
Sixtb Plan; 

(b) the number of medium irrigation 
projects executed in Olissa with the World 
Bank loan in that pJan period; and 

(c) tb e amount of loan sougbt by Govern­
ment of Orissa in Seventh Plan for execut­
ina medium irrigation projects? 

THE MINISTBR OF WATER RESOU· 
RCES (SHRI B. SfiANKARANAND): 
(a) Credit as:iijtance of US $ 58 million 
for Ori~sa M~Jium lrrigat iOJ Proj eels and 
US $ i 05 mla,OO COl Ori,sa M~diual II 
Irr,gation Projcct have been provid~d as 
10.10 frorn tit.: W",;ld B la~ dUClOg the 
Sixth Plan. 

(b) 18 Medium Irrigation Projects 
(MIP) w~re taken up for execution during 
tbo Sixth Plan. 

(c) No new projects are at present 
under considerati...>n for ext ernal aSsIstance 
duriog tbe Sevntb pleln period. 

uatlay for .:aoccr cODtrol duriog seventh 
plan 

2581. SHRI RANJJ r~SINGH GAEK.· 
WAD : W.U the Miuister of .tidALTH 
AND FAMILY WELFARB ba pleased to 
atate tbo outla.y propcued for cane.", CQ,)t· 

rol prOaram:IlC ill Seventh pjan? 

THB DSPUfV MCN1SrSR IN fdB 
DBPARTl'dBNT OF f'A~lLV WBI.,.. 
fA&8 (SKt4.1 S. KK.l')HNA 1C.UMAIl): 

A sum of Rs. 20.00 crores has be en 
allocated in the Seventh Five Year Plan for 
the Cancer Control Programme. 

Container Charges at Indian Ports vis- a-vis 
ForeilD Ports· 

2588. SHRI V. TULSIRA1\.I: Will 
fhe Minister of TRANSPORT be pleased 
state : 

(a) whether contain er charges at 
Indian POTts are much higber than those 
prevaiJing at foreign ports; 

(b) if so, the comparative details of 
container charges at Indian port~ and forei­
gn sea port8; 

(c) the extent to which such higher 
charges arc adversely affecting the cargo 
and traffic to Indian shippers; and 

(d) the steps being taken by Govern. 
ment to provide conwintf facj}iti~8 at 
Indian sea ports at cheaper rates? 

THE MINISTER OF STATE IN lHE 
DEPARTMENT OF SURFACE TRANS­
PORT (SHRJ RAJESH PILOT): (a) and 
(b) MO:>l of the leading foreign ports do 
not have published tariff or Jnclude nlulti­
pIe services with composite tariff, which 
makes comparisuD Wifh Indian ports difficult. 
It is to be noted also that the basis for le,'Y 
of port Charges at some ports, which are in 
the same reSion as our Major Ports.t are 
datferent from our patt ern. In some of 
them tbe rates are highly sub~idiscd and do 
not Include the charges incurred by tbe 
8bipper~ for availing of the serVlce~ of 
privately owned machinery and equip· 
ment. 

(c) No assessment ha1i been made to 
know the empact of container handling 
cban,es on shippers. 

(d) Development of mechanised faci­
lities for bandhog containers at the ports 
of Bombay and Cocbln on the West Coast 
aod CaJcutta/Haldia and Madras On tb.e 
&lat co .. e are tbe ,tcps in this Qlre~llgu. 
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[TraNslation] 

Railway Lines in Himachal Pradesh 

2589. SHaI K.D. SULTANPURI 
Will the Minister of TRANSPORT be 
pleased to stat e : 

(a) the names of the railway lines for 
whose con~truction a survey has been con­
ducted jointly by the" Himachal Pradesh 
Government and the Railway Depart­
meat; 

(b) the reaction of Government of 
India thereto; and 

(c) the expenditure involved there­
in ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RATLWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to (c) 
Feaiibility·Bng in eering-cum .. Traffic study 
ror New DO Line between Bhanupal i-BiJas­
pur Himachal-Ram{j:lr Bushahr has recently 
been completed at tbe cost of the Govern­
ment of Himacha Pradeshl; The length of 
tbe propo~"ed )in e is 182 Kms and ic; est i­
mated to cost Rs •. S 10 crores. The return 
OD the investment is negati \re. In view of 
financial constraints and huge cost of the 
project, there is no proposal to take up 
this project. 

Direet Flight from Gwalior to Ahmedabad, 
Calcutta and Kathmandu 

2590. SHRIKAMMODI-LALJATAV! 
Will the Minister of TRANSPORT be plea­
sed to state : 

(a) whether Ooveramcftt propose to 
introduce a direct fligbt fro a Gwalior to 
Ahmedabad, Calcutta a.d Kathmandu; 
and 

(b) if N, by what time and if not, the 
reasons therefor ? 

THB MINISTER OF STATE IN l'H. 
DBPARTMENT OF CIVIL AVIATION 
(SHRI JAODISirI TYTLBR): (a) No, 
Sir. 

(b) Indian Airlines have not received 
any request (or a direct flight from Gwalior 
to Ahnledabad, Calcutta and K.athmandu. 
Therefore, no traffic survey has been con­
ducted. However, due to constraints or 
aircraft capacity, at presents, Indian Air. 
lines is not in a position to consider new 
airUnks. 

[English 1 

Sale of Substanda rd ea tables at Railway 

Platforms 

2591. SIIRI BANWART LAL PURO. 

HIT: Wi 11 the Minister of TRANSPORT 

be pleased to state : 

(a) whether Government are aware 
that the unhygi .enic conditions arc prevail. 
ing at the pJatforms of the railway ftatioDI ' 
in the counhy:. 

(b) whether it has come to the notice 
of Government" that the hawkers/stalls at 

. different platforms of Rail~ay statio DS are 
seHing stale, sub-standard eatables at rateS 
high er than fixed; and 

(c) if so, what step.; Government pro­
pose to take to provide fresh and hygieni .. 
caBy prepaerd eatabl es to the railway 
commuters at railway platforms? 

TI-IE MINISTER OF STATB IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 
Platforms of the Railway stations all over 
the Indian Railways are being maintained 
to proper cleaalin esS and .'Iienic stan-
dards" 

(b) The Railways have received some 

complaints regarding sub-standard food 

and over-charginl. 

(0) Action tak eM/proposed to be tak Oil 

in this regard include intensive inspection 
of catering establishment, action a gain at 
defaulting staff and contractors and strict 
implementation of the Prevention of Adu!- · 
tcratioD Act 19S4. 
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Commuter Aircraft for Indian Airlines aud 
Vayudoot 

2S92. SHRI P. NAMGYAL: Will 
the Minister of TRANSPORT be pleased 

,to state: 

(a) whether it is a fact that a SAAB 
SP· 340 commuter aircraft was brought to 
Delhi in tbe first week of February, 1986 
OD a demonstration flight; 

(b) if so, whether Government have 
decided to buy the said aircraft for the 
Indian Airlines and Vayudoot; and 

(c) if not, t.be reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVlL AVIATION 
(SHRI JAGDISH TY fLER): a) A 
Swedish Company undertook demonstration 
fljghts of their SAAB SF 340 commuter 
aircraft in the last week of January, 
1686. 

(b) No, Sir. 

(c) Since it was only a demonstration 
flight the aircraft wes evaluated with a liew 
to purGhase it. 

New Sites under 163-Key·Stations in 
Orissa for Flood Forecasting Network 

2593. SHRI ANADI CHARAN DAS : 
Will the Minister of WATER RESOURCES 
be pleased to state: 

(a) whether there was any proposal 
to open a few more sites under 163·Kc)·­
Stations in Orissa in tbe year 1982 on 
river Mahanadi, Subaroarekba-Budhaba .. 
langa·Baiterani aDd if so, was the scheme 
implemented with the dates of openioa of 
new sites under 163-Kcy-Stations till date; 
and 

(b) if not, the reasons tl:erefor? 

THB MINISTER OF STATE IN THE 
W ATBR RESOURCES (SHRI B. SHAN. 
KARANANO): (a) and (b) Tbe sckeme 
entitled "Establishment and maintenaDce 
of 163 Key hydrolollcal ObSdrvatioD .ta­
Uohs on liver baaiDe in the country other 

written A"'We" i06 

than Ganaa and Indus basins"" sanctioned 
by the Government in June 1982 envisapd 
opening of some sites on rivers Mabanadf, 
Subaroar ekha and BaitaraDi in Orissa. 
However, due to financial constraints, 
no sites cou1d be opened so far: 

Treatement of Drug Addicts in Delbl Hos­

pitals 

2594. SHRI R .M. BHOVE: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to Statt : 

(a) whether it is a fact drug addicts 
are not treated in any hospital in 
Delhj: 

(b) whether Government have conduc­
ted any survey to ascertain the number of 
drug addicts admitted in Delhi hospitals 
during the last two years; and 

(c) if so, the number of such ad­
dicts, drug-wise detected in Delhi? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF WELFARE (SHRI S. 
K.RISHNA KUMAR): (a) No, Sir. 

(b) The required information is as 
under: 

. NJme of Hospital 

O.B. Pant 

Dr. Ram Manohar 
Lobia 

Sa fdarj anI 

Montal Hospital, 
Shu.hdara 

TOTAL 

No. of drul 
addicts 

Year 
J984 

59 

70 

33 

Year 
1985 

91 

706 

126 

38 287 

-----............... ".._ 

200 121v -_ .... ---
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(c) No. of drug addicts Drug wile is 
as uoder : 

Name of the drug 

Opium 

Charas 

Morphin 

Cannabis 

Heroin 

Pethedinc 

Cocaine 

Oanja 

Mandrax 

Atcohol 

Smack 

Olber and 
Multiple 
addicts 

Year 
1984 

15 

1 

4 

54 

2 

2 

20 

3S 

24 

'Yaer 
1985 

12 

1 

2 

10 

122 

1 

2 

35 

663 

5S 

Reservation of berths and 6eats by private 

agents 

2595. SHRI SHARAD DIGHE : 
Will the Minister of TRANSPORT be plea .. 
.ed to state : 

(a) wb ether it is a fact tbat G~vern. 
ment have decided to appoint private 
aleats to do reserV-8tion of berths and 
seats in. trains; and 

(b) if so, the reasons for doing so ? 

THE MINISTER OF STATE IN THE 
DBl'AR.fMBNf OF RAIL "'AYS (SURI 
MADHAVRAO SCINDIA): (a) In accor .. 
dance with directive of Court, a scbeme 
bas beeu made to scroen and tben licence 
lome good TravUors' Service Alents who 
wi1& bJ permitted to purcbalC tickets and 
~'uc r-eacrvations 00 bohalf of the in,oa .. 

din, passenlers, on payment of prescribed 
service charaes. The aBents will have 10 
purchase ticketl from railway reservati.,o 
offices like any other passenger. 

(b) The seheme is int eoded to help 
such of tbe passeolcrs who arc unable to 
find time to purcbase tickets and make 
reserva110Ds tbemseJves; and to iloJate tbe 
touts operating unautboriscdly and indu).­
iDS in black markelioa of rail tickets, 
who can be apprehended and pl'06ecuted. 

[TrQn~/at ion J 

SupplY of "ater through Railways in 
famine hit areas of GuJar&t 

a696SHRI NARSINH MAKWANf\: Will 
tbe Minister of TRANSPORT be pleased to 
state: 

(a) whether the Government of Quja­
rat have requested the Centra I Govern­
ment to suppJy water in the famine hit 
and drinklD8 water scarcity areas In Guja .. 
lat through the Elallwa)'s; aDd 

(b) jf so, the details thereof and 'he 
number of tratDs through which water 
wIH be suppJied there and the places where 
water will be made available °1 

THE MINISTER OF STATE IN 1HB 
DEPARTMt.NT OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA) : ta) ir'e.s, 
SIC. 

(b) Railways in mutual consultation 
with tbe State Government have aarecd to 
place three rakes of tank walons al lbe 
diliposal of Gujarat Government for tllO 
transportation of water, from J.>boJa, 
Rajula anp GaDobinagar to Rajkot city. 

(english] 

U Diversity for Cui tural Studle. 

2597. SHRI P. KOLANDAIVELU: 
Will the Minister of HUMAN RESOURCE 
DEVBLOPMENT be pleased to st.«e: 

(a) wbetber tbcre is any proPosal 10 
.tart a uoiv.faity for C" Itu ral lluCUca, 
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(b) Dumber of States which have appU .. 
ed for startifl, universities for cultural 
'tudies; 

(c) Dumber of cultural organisations 
which have applied for" deemed un iverslty' 
Itatu9: and 

(d) whetJ)er any of them bas been gran­
ted the status of deemed university by Uni­
versity Grants Commission? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROH· 
ATG() : (8) No such proposal is under 
consideration at prese'nt. 

(b) .None. 

(c) and (d) Proposals for declaring 
Kalakshe'ra, Madras; C.entral Institute of 
Higher Tibetan Studi cs, Varanasi: Indolo­
Ilcal Rese arch Institut e and Shri Sharada­
peeth Arts and Col!ege of Education, 
Dwarka; and the Asiatic Society, Calcutta: 
as institutionli deerr:eJ-t(l·be-universities 
under Section 3' of the UtJiversity Grants 
Commission Act, 1956 are in the process 
of examination. 

Hubll-Karswar Rail Line 

2598. SHRI D.K. NAIKAR : Will tho 
Minister of TR ANSPORT be pI ea~ed to 
stat e : 

(8 l whether it ift fact th3t an offioial 
team was appointed to conduct re-appraisal 
surve, In respect or HubJi·K3.rawar rail 
line; aDd 

(b) if so, whether the survey has since 
been completed and what action is propo­
.ed to be taken by Government on tbe 
recomm~ndatjons of the official team? 

THB MINISTER OF STATE IN THE 
DEPA.RTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) The survey is ltill In pro8ress• Pur­
thcractioD will be t·aken after receipt and 
oXimioation of the report, subject to aval­
, lability of reSourcoa. 

E,aporatloD Lose. 01 Stored Water 

2599. SHRI HUSSAIN DALWAI: 
Will the minister of WATER RESOURCES 
be pleased to state: 

(a) wb ether it has come to the notice 
of the Government of India that on account 
of scorching heat of the sun available in 
India, many irrigation projects suffer bulk 
evaporation losses during summer; 

(b) what effective measures are contem­
plated to bo taken in hand to save these 
enormOllS evaporation los~es of Btored 
water; and 

(c) whether the open to sky canal s o( 
irrigation projects could be replaced by 
pipeline canais for saying of water from 
evaporation losses? 

THE MINISTER Of WATER RESOU. 
RCES (SHRI B. SIIANKARANAND) : (a) 
Yes, Sir. 

(b) In order to save the enormous eva­
poration Josses, storages are so operated 
tbat they are drawn down t,o a low level 
during tbe summer. Further) research 
studies have also been carried out on tbe 
use of chemicals spread over the reservoir 
surface to reduce the eva poration Josles 
but these are yet to become operational. 

(c) In view of the long lengths invol. 
ved and their relative high cost, replace­
ment of open canals' by pipelines is not 
considered economical. 

Setting up of Cultural Centres 

2600. SHRI A.S. OOUNDER : Will 
"the Minister of HUMAN RESOURCB 

DEVELOP\1ENT be pleased to state tho 
names of places where Cultural Centres are 
proposed to be set up during th e Seventh 
Plan peri od? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROH. 
ATOI): The places where seven Cultural 
Centres are being sel up' during Seventh 
Plao are Patiala (Nortb Zone), Santloiketao 
(Bast Zone), Thanjavur (Soutb !ZODe) , 
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t1daipUf (West ZODe), Allahabad (North 
Central Zone), Dimapur (North East Zone) 
and Nagpur (Soutb Centra) Zone). 

Seventh World CORgress of Sexology In 
Delhi 

2601. DR. V. VENKATESH: Wi)' 
tbe Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) wbether it is a fact that Seventh 
World Congress of Sexology was held in 
Delhi in November, 1985; 

(b) wbat were the main subjects discus­
sed at the Congress; 

(c) wbetb er it is a fact that the Cong­
ress deliberations were held in camera and 
PresS was refused entry; 

(d) whether it is also a fact that a 
number of forci,oers were invited to parti ... 
cipate and address tbe Congress; and 

(e) jf 80, the details thereof? 

THB DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRT S. KRISHNA KUMAR) : (a> Yes, 
Sir. 

(b) Tbe main subjects for discussion 
were: Sex Education, Sexuality in bealtb 
and illness, Emergent dimeD8j(,D ofsexololY, 
Scope of introduction of SCK education in 
Medical CoJ)eges and Contribution of Sex. 
ology to Family Planning. 

(c) to (e) The President of CODaress , 
hal informed that the Congress was atten .. 
ded by about 700 delegates out· of which 
50% were rore;aners. Dele&atel were from 
different· specialities like Cardiology, 
Urology, Gynaecolol'Y. Medicine, Law, 

Bducation, Journalism,. eto. The plenary 
lession was opeD to all. Ther e were ot her 
soNioDS/workshops. wh.ere discussions wer e 
limit-ed to delegates on 1,. A workshop 
was also held on the last day of the Con­
ferooee tor the members of the press which 
woae atteDded by about 70 people. 

[ TranI lation] 

Research work in Science Polley CeDtre 
of Jawahar Lal Nebru UDfv~r8lty 

2'602. SHRI RA1 KUMAR RAI: 
Will the Minister of HUMAN RESOURCE 
1)EVELOPMENT be pleased to state : 

• 
(a) whetb er Government's attention has 

been drawn to the faet that about one lath 
-rupees are being spent annually on each 
student of tbe Policy Centre of JawaharJa) 
Nehru University and no important research 
work has been done there EO far in tbis 
field; and 

(b) the concrete steps being taken by 
Government to check wasteful elCpenditure 
and to ensure that research work is cond­
uct cd there smoothly? 

THE MI~ISTER OF STATE IN THE 
DEPART~1ENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROH. 
ATOI): (a) and (b) It was feJt that the 
Centre ror Studies in Science Policy had 
ceased to be a viable acadmic unit. The 
Executive Council, therefore, decid ed in 
February, 1980 tbat the Centre, as an ad .. 
ministrative str llcture, be suspended uoti I 
such time as the need for reviving it man j .. 
rests itself. However, the students who 
had been registered carlier had continued 
their research for M. Phil/Ph.D Degrees. 
It has been decided by tbe University to 
revive the academic programmes of tbe 
Centre in pbases and to strengthen them. 
The University is tPiing Iteps to fill faculty 
pOSitions so that admission to M. Phil/ 
Ph.D. programmes could take place. 

G irldth· Ranchi B.G. Rail Line 

2603. SHRI SIDRA LAL MURMU: 
Will the Minister of TRANSPORT be plea. 
sed to stat e whether Government propose 
to make proviSion of the requiSite fundi 
for layiDI of tb e broad .auge railway liDe 
between Giridib and Rancbi via Kodarma 
and Hazaribagh town in the Seventh 
Plan? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRJ 
MADHAVRAO SCINDJA): SUl'Y01 for a 
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new B.O. lioe from Ranchi to Hazaribagh 
Town and onwards to Giridih via KOderma 
is being carried out. A decision on the 
project and provision of fund~ ther eror. 
wit'( be taken after receipt and examination 
or the Survey Report, subject to availabi· 
lity of funds and clearance by the Planning 
Commiss ion. 

[English] 

Closing down of Nintlla.Gadadba Railway 
Line 

2604. SHRf HAROOBIIAI MEHTA: 
Will the Min ister of TRANSPORT be plea. 
sed to state:' 

(a) whether it is a fact that NlngaJa. 
Oadadha Railway line h~s been closed 
down; 

(b) whether any representation has 
been received to resume the services on 
this line in view of the pi Igrims traffi~ at 
Gadadha; and 

(c) what action has been taken by the 
Ocwernm eDt to resume the service? 

THE MIN[STPR OF STATE IN THE 
DBPARTMENT OF RAILWAYS (SHRI 
M~DHAVRAO SCINDIAl: (a) Yes, 
Sir. 

(b) Yes, Sir. 

(c) Restoration of train services on this 
uneconomic section has not been found 
financiaJ1y justified. Besides adequate 
oad transpott· services are available 

ro meet the needs of tbe people of tbe 
tarea. 

Development of National Institute of 
Naturopathy at Pone as Premier Ins­

titute of Indigenous sys (em 

2605. SHRIMATI USHA CHOU· 
DHRI : Will tbe Minister of HEALTH 
AND FAMILY WELFARB be pleased to 

, state:, 

(a) whether it ia proposed to develop" 
the National Io.titQtc of Naturop.tbr a.t 

Pune as premier institute (or researcb, 
trainirg and treatmen~ of the indigenoUI 
system; and 

(b) if so, the details th~reof?' 

'THE DEPUTY MJNISTER IN THB 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAl~): (a) The 
National Institute of Naturopathy at Pune 
will function as a premier edutationaI, 
training, rfsearch and service Institute io 
Naturopothy. 

(b) The National Institute of N9tufO. 
pathy, Pune bas been registt'red under the 
SoCieties Registratioll Act, 1860 on 27.1. 
1984. 

A provision of Ruee~ one crOTe has 
been made for the Institute in th e Seventb 
Five Year Plan. The staff for the Institute' 
is ·yet to be appointed. The Institute is 
likely to start functioning shortly. 

Plea to Scrap Dofy on M~dical EquIp. 

ment 

2606. SHRI NURSING SURYA. 
WANSHI : Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
sta t e : 

(a) whether it is a fact that the Asso­
ciation of Surgeons of India made a plea 
to scrap duty on medical equipmenti 
and 

(b) if so. what steps have ~een taken 
by Government in this matt er 1· 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARB 
SHRI S. KRISHNA KUMAR): (a) and 
(b) A large number of representations' 
have been received from various associa. 
tions, bodies and institu t es r( qu esting for 
abolition/reduction of Customs Duty iD 
respect of medical equipment. These rep. 
resentations were examined in the Ministry 
of Health and Family Welfare and the 
view of this Ministry have been communi. 
eated to the Ministry of Finance (Depart. 
ment of Revenue) who is the 'nodal Minis. 
try for processios'the matter furtber. 
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Introduction of a Train Between De UaI· 
XaDpar 

2607. SHRI JAGDISH A WASTHI : 
WilJ the Minister or TRANSPORT be plea-
sed to state : 

(a) whether a scheme to introduce a 
apecla 1 tra in from Kanpur to De Ib i in the 
morning and from Delbi to Kaopur in tbe 
evening on Northern Railway is und~r con­
sideration of Government; 

~b) if so, the time by which tbe said 
train is proposed to be introduced; and 

(c) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, 
Sir. 

(b) Does not arise. 

(c) The resource pOllition of the Rail. 
way does not permit it. 

[EnglIJh) 

Opera tion of Passenger Service on Diva .. 
Vasai Electrified Rail Liae 

2608. SHRI S.O. GH:OLAP: Will 
the Minister of TRANSPORT be pleased 
state: 

(a) whether passenger service is in 
operation on the electrified' Diva-Vasai 
Rail line; 

(b) if so, the number and names of 
railway stations on the Diva·Vasal rai) Jioe 
and whether 'Upper Dombivali is one of the 
stations; and 

(c) if not, the reaSODS therefor'? 

THE MINISTER OF STATE IN'THE 
DEPARTMENT OF R.AILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) No. 
Sir. 

(b) The only block station on DivA­
Vasai Road section is Bbiwandi. 

(c) The section is meant for .oodt 
(rame movement, and tbe track and other, 

iofrastructure are not suirabJe lor opeoiq 

It for fast passeOler traios, 

Rail Link Between Lumding-Badarpur HIli 

Section 

,2609. SHRI SUDARSAN DAS : Will 

tbe Minister of TRANSPORT "e "leased 

to state: 

(a) whetber tbe surveyor tt.e propos .. 

ed alternative r8 it link bet\\CeD Lumdio. 

Badatpur Hill Section from Lanka to 

Badarpur bas been completed; and 

(b) ifso, the steps being taken to un­

dertate tbe oonstruction of tbis railway 

line? 

THE MINISTER OE STATE IN THE 
DEPAR.TMENT OF RAILWAYS (SHRI 

MADHAVRAO SCINDIA): (a) Yes, 

Sit. 

(b) Due to very high cost of construc­
tion of Rs. 650 crores and severe constraint 
ot resources, it will not be pos!ibte to take 
up CODstructi8n of this line at preseot. 

Enbancement of Flights to and frOID 
Goa 

2610. SHRI CHIRANJI LAL SHAR. 
MA: Will the Minister of TRANSPOR. T 
be pleassd to state: 

(a) 'the number of fU,hts to Goa every 
day; and , 

(b) whetber in' vi ew of tbe fact that 
Goa ia an imJ)Ortant tourist centre. Gove­
rnment propose to cDhanco the number or 
daiJy fllgbts to Ooa ? 

THE MINISTER OF STATS lN'THB 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAODISH TYTLBR): (a) Judiaa 
Atrlines is operating th e (ollowing 14pt. 
to ICbrou,b Ooa. 
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Flight No. Type of 
Aircraft 

1. IC.163/J64 Airbus 

2. le-J69ft,O -do-

3. IC.177/178 B.737 

4. IC.467/468 -do-

S. IC.S23/S24 HS·748 

Air India operates once a week service 
on tbe route Bombay-Dubll i·KuwaU·Goa· 

'Trivandrum and Back. 

(b) The capacity provided to and from 
GOl adequately meets the existing traffic 
demand. Indian Airlines also operates 
additional f1 igbts to 'Goa as and when 
required. Hence, there is no proposal at 
",clent to increase the number of Biabts to 
0,0&. • 

[Tranf/arion J 

Coneession to Journalists 

2611. SHRI SHANTI DHARIWAL : 
Will tbe Minister or TRANSPORT be 
1)1 eased to stat e : 

(a) whetber it is a fact that Govern­
ment had made a provhion in the past to 
live SO :>or cent concession in train fare 
to accredited journalists: 

, (b) if 10. wbether this proviJion bas 
beea dispensed with since 1 October, 

'''t. 

Route Frequency 

Bombay-Goa Daily 

& back 

-do· Tuesday, Thursday 

& Saturday 

"do- Wednesday, 

Friday and 

Sunday 

Delhi/Goal Monday, Tuesday, 
Cochin/Trivand- Wednesday, 

rum & Back Thursday, 

Saturday and 

Sunday 

Ban.a lor e- Daily 

Goa and 

back 

(c) if so, the justification for with· 
drawina this concession by Government; 

(d) whther Governmant have received 
any memorandum from these journalists 
demanding restoration of tbe provision of 
concession; 

(e) if so, the action taken by Govern­
ment so far in this regard; and 

( f) if not, the reas ODS therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) to (c) 
Rail Travel CoUPOD books at 15 % COQ­
ceaion in First Class, and 50% concession 
in Second Class, were being issued to Press 
Correspondents. accredited to the Head .. 
quarters of Central Government, States, 
and Union Territories in connection with 
"their bonafide press work. This concession. 
was withdrawn with effect from 1.11.1981, 
based 00 tbe recommendations of Rail 
Tariff Bnquiry Committee, which had obse. 
rved that tbo' journeys by Press Correspon­
dents for wbiOb tiGkcts arc purchased ia ' 
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oxchange for coupons aT~ ~resum~bl.Y 
made in connection with thelr }ournahstlC 
assignments on behalf of Newspapers/News 
Agencies. 

Bltpendlture on purchase ?f coupons is I 

therefore, essentially a buSIness expenso 
which is reimbursed by the employer., Tbey 
saw no social justification fot tne Ratlways 
subsiding business expense of anotber orga­
nisation, Government or private. How­
ever, with effect from 17.10.1984 t~e 
concession of 15 % in first class a~d 5? % 
in second class has, on recon:lderaho~, 
been restored with the folloWlOg CC

1ndl" 

tions :-

(i) tbat the cost of journey will be 
borne, by the persons concern('d, 
and 

(ii) DO TA/DA will be claimed from 
the employer. 

(d) to (f) Representations have been 
received for grant of 50 % CODce!'sion in 
first class. In view of the recommendations 
of Rail Tariff Enquiry Committee, Depart~ 
ment of Railways have not found It possi­
ble to enlarge the scope of the existing 

concession. 

[Englls1tl 

Level crossing accident in Muzaffarpur 

2612. SHRI ANAND SI~GH : Will 
the Mmister of TRANSPORT be pleased 

to state: 

(a) whether lS3 Up Jayanti Janata 
ExpresS collided with a truck at a railway 
leval.crossing in Muzlffarpur (Bihar) on 
February 15, 1986, in \\bicb at Jeast three 
persons were killed; 

(b) if so, the causes of the accident. 
aDd 

(c) the actioll; taken against those 
found responsible for accident? 

THB MINISTER OF sr ATE IN THE 
DFPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) This 
accldent did tak e pla~e at aD umanncd 

level crossing in which two persons lot 
killed. 

(b) Negligent drivina by the truck 
driver. 

(c) The truck driver, responsible for 
tbe accident, dIed on tbe sPott due to 
which police could Dot take action 
against him for rash and negligent driv­
ing. 

Step to Reduce Infant Mortality Rate and 
Provision ror Maternity and Child Set .. 

vices in Madhya Pradesh 

.. 
2613. KUMARI PUSHPA nEVI: 

Will (be Minister of HEALTH AND 
FAMILY WELFARE be pleased Co 
state: 

(a) whether Government have taken 
sf cps to reduce infant mortaJity fat es and 
to provide metemity and child service 
in tbe backward areas in different 
States; 

(b) if So, tbe name of tbe Central 
scheme launched for the purpose; and 

(c) how far this scheme bas been im­
plemented in Madhya Pradesh during the 
l~st three years? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b) Government is implementing various 
schemes to reduce tbe infant mortality 
rato and to provide maternity and Child 
health Services in diffeJent parts of tbe 
country. The main schemes are: training 
of traditional birth attendants; establish .. 
ment of 5ub-Celltres and Primary Health 
Centres; Proaramme of UniversaJ immuni. 
,zation; programme of Control of diarrho.. 
cal diseases among children; and th'e ICDS 
Scheme. ' 

(0) As per the information rec eivod 
from the Stale of M.ldbya Ptadesh upto 
31.12.85,,41,347 traditional birth atten .. 
dants have been trol;ncd. 6.615 8ub· 
centros and 680 Primary health centres 
have been es'tablished. 94 IeDS ~fojects 
havo already been 'lllQtioncd and 34 prO' 
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Jccts have been allocated to Madhya Pra­
desb for the y~ar J 98 6·87. 

[Translation} 

Ken Muttipurpose Irrigation Scheme 

2614. SIIRIM\TI VIDYAWATI 
CHATURVEDI! Will the Minister of 
WATER RESOURCES be pleased to 
state: 

(a) whether Ken Multipurpose Irriga­
tion Scheme in Madhya Pradesh is under 
consideration of Central Water Commission 
for approval; 

(b) ar ea of Jand Jike:y to be brought 
under irrigation; 

(c) whether this scheme is likely to 
be completed during the Seventh Five Year 
Plan period; and 

(d) if not, the ri.~a~OllS there for ? 

THE M[NISTER OF WATER RESOU· 
RCES (SHRI B. SHANKARANANO) : (a) 
to (d) The Central Water.Commission has 
sent their <vomnll!nts on the Ken Multipur­
pose Project to the Government of Madhya 
Pradesh for clarificat ion. The project 
estimated to cost Rs. 202 _-;rores in 1982 
envisages irrig,ltion to an area of 2.41 
lakh hectares. The Stale Government has 
not included thi.; new m,ljor irrigation pro­
ject in the VII Plan. 

'Gliniea-Worm atfected areas in Karna taka 
State 

2615. SHRI SHIKANTA DATfA 
NARASIMHARAJA WADIYAR : Will the 
Minister of HBALTH AND FA tilLY 
WELFARE be pleased to state : 

(a) which are the area~ identified tn 
tbe State of Karnataka as 'Guinea-Worm' 
affe~ted as per the survey conductcj by 
National Institute of Communicable, 
Diseascs; and 

(b) remedial atopI, Includiol supply of 

potable water, taken to combat the disea­
se? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) Sur­
vey conducted in the Karnataka State bas 
revealed that about 731 villages distributed 
in 68 Primary Health Centres of Bijapur, 
BeJlary, 8eJgaum Dharwar, Karwar. Bidar, 
Gulbar'la and Raicbur are ~lffected with 
Ruin ea-worm problem. 

(b) The following measures have been/ 
are being taken under t he National 
Guinea worm Eradication Programme to 
cambat the spread of guincaworm disease 
in the endemic States including Karna .. 
taka: 

(i) Provision of safe water supply 
to the affected villages on priority 
basis. 

(ii) Chemical treatment of unsafe 
water resources with temphos So % 
EC 

(iii) Health education of the commu­
nity to promote personal prophy­
laxis. 

(iv) Treatment of cases at the Primary 
Health Centre~. 

(v) Traini'ng of health & eng in eer ina 
personnel in Guineaworm Eradi­
cation strategy at the National 
Institute of Communicable disea­
ses. 

(vi) SurveiHancc to monitor the impact 
of cootlol measures. 

Assistance from central road fuod for 
cODstructionfrepairs of roads 

2616. SHRI D.B. PATIL : Wdl the 
Minister of TRANSPORT be pleased to 
sta'te the amount aiven and grants provided 
to State~ and Union Terri·torics out of the 
Central Road Fund for construction of new 
Roads or {or repairs of existing roads 
durina 1984-~S and 1985·85, State-wise; 
and Union Tonitor)'·w is,? 



THB MINISTBR OF STATE IN THE 
DEPARTMBNT OF SURFACE TRANS .. 
PORT (SHRI RAJESH PILOT): A state­
ment indicating the &rants provided during 

1984·85 and tbe amouDt earmarked for 
a1Jotm~Dt dudDS 1985·86 to various 
State. aod Union Territories out of 
Central Road Fund js giveD below: 

Statement 

Statem,nt showisl the grants provided dllrl", 198".85 and thtJ amount 6Qrma,k.d lor 
aUolmenl duriug 1985·86 10 variOfJ$ Slatl' and Union Territo'il' out of C6n1IQI 

Road Fund 

SI. No. 

1. 

2. 
3. 

4. 
s. 
6. 

7. 
8. 
9. 

10. 

11. 

12. 

13. 

14. 

IS. 
1-6. 
17. 

18. 

19. 
20. 

21. 

22. 

23. 

24. 

25. 

26. 

Name of State/ 
Union Territory' 

Andbra Prad csh 

Assa~ 

Bihar 

GuJarat 

Haryana 

Himacha 1 Prad es h 

Jammu & Kashmir 

Karnataka' 

Kerala 

Madhya Pradesh 
'" Maharashtra 

Manipur 

MegbaJaya 

Nagaland 

Orissa 

Punjab 

Rajasthan 

Tamil Nadu 

Tripura 

Uttar Pradesb 

West Desgal 

S.kkim 

Goa. Daman &. Diu 

Mizoram 

Cbandig'lrb 

J)elbi 

Total 

Grants provided 
d~ring 1984 .• 85 

(Rs. in Jakha> 

66.00 

10.00 

10.00 

88.83 

42.12 

19 .. 00 

40.00 

118.00 

166.00 

55.00 

145.00 

2.00 

6.64 

11.<10 

15.00 

23.00 

76.00 

3.00 

186.41 

102.00 

12.00 

3.00 
10.OO~ 

JO.90 

1220.90 

Amount 
earmarked for 
allotment 
durin, 1985.86 
(Rs. in Jakhs) 

11 j.OO 

10.00 

5',00 

35.00 

20.00 

20.00 

80.00 

135.00 

20.tO 

2'0.00 

800 

12.00 

5'.00 
2.00 

20.00 

22.00 

10.00 

5.50 

---
874.50 
- Sf. 
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Good. traaaport " r.11 .... road 

2617. SHRt AlIT KUMAR SAHA.: 
Will the Minister of TR~NSPOR.T be 
plealcd Ie» state: 

(a) tbe blSb lor forecastina demand 
for I()ods transport by road and b) tail; 

(b) tbe methodology and the criferia 
for lucb forecasting; 

(c) whether any survey bas been con­
ducted by sendlol questionnaire to indut­
trici in the private sector 88 to assess 
tbeir lood, transport demand and how 
muth has been met by the Railways and 
how much by the roadways; and 

(d) tbe presont sbortaae in Railways 
capacity for traosport of gooda specially 
in coal, fertilizer, food, cement, c,,"port 
ore, POL aDd other goods? 

THE MINISTBR OF ST~TB IN THE 
DEPARTMENT OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b) 
The overall demand tor goods transport by 
road aDd by rail is worked out by the 
Planning Commission on the basis of 
(I) ~.timates of pro.duction and imports of 
different major commodities and (Ii) the 
Utely proPort~on of movement for each of 
tbe important commodities by rail and by 
road in the past fiMures and the effect of 
any new factors. 

(c) No, Sir. 

(d) While we are able to meet all the 
eslOndal requirements there il 2 to 3 per 
Cellt lap between tb = rail transport capa­
city and overall requirtmcnts. 

Chanaelis.tion of SwaD NacU in H.P. 

2618. PROP. NARAIN CHAND 
PARASHAR. : Will the Minister of 
WATBR RBSOURCBS be pleased to refer 
to t~c Tcply liven to Vostarred Question 
No. 2504 on 12 March, 1984 re,arwol 
'Swan ObanneUsation' Scbeme and state: 

(a) the latest proaresa 'made i)2' the 
BDllI.a.ioll of the schome tor the. channell. 

satioD of Swan Nadi in district Una of 
Himacbal PraheBh; and 

(b) the likely date by which tbe pro­
ject would be sanctioned and takeD up for 
construct ion? 

THE MINISTBR OF WATBR RBSOU. 
RCBS (SHRI B. SHANKARANAND): 
(a) Dctail ed project is not yet rooelVed 
from thc State Government. 

(b) Does not arise. 

Resumption of trains cancelled In PanJab 
aDd Haryana 

2619, PROF. NARAIN CHAND 
PARASHAR : Will the Minister of 
TRANSPORT be pleased to state: 

(8) whether a number of Branch line 
Mail/Pdssenger trains have been canceHod 
10 Punjab and Haryana during the current 
financial year on account of deterioration 
in the Jaw and order situation; 

(b) if so, the names of the trains and 
the date41 with effect which each one {)ffrom 
them bas been cancelled and the 10ss to 
tbe ex-chequer on this account; and 

(c) tbe likeJy date by which the trains 
at e propos ed to be re-introduc ed in oaeh 
case, on each section so as to rtmovo 
inconvenience to the pubJi~ and al80 to 
avoid further loss to ex-chequer? 

THE MINISTER. OF STATE IN THe 
nSPARTMFNT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : Ca> to (c) : 
In forma tlOD is b eiog compiled ahd sba II be 
placed on tbe Table of the Sabha. 

Concessional air fare f~r p-elllers to 

AndamaD and Nfcobar 

, 2620. SRRI HANNAN MOLLAH' 
Wit I the Minister of TRANSPORT b~ 
pleased to atate : 

(a) whether <:tovernmeat have received 
an), proposal or are CODslderiDB any propo. 
'11 to QODQtssional air late fir tll. 
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passengers to Andaman and Nicobar Maintenance or Jbansl Port 
Islands; 

(b) whether such concessiona) fare 
would be as prevalent in some. other 
regions of the country; 

(c) if so, what is the deciSion of the 
Government and when it will be introdu-
ced; a~d 

(d) jf not, r~asons thereof? 

THE MINISTER OF STATE IN TUB 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (n.) Yes, Sir. 
Government has received a proposal regar­
ding reduction in the air fare between Ca­
lcutta-Port Blair and Madras-Port Blair. 

(b) to (d) Whit e Indian Airlines offers 
a discount of Rs. 50/. on famBy fnre for 
travel of at least two members betw.;::cn 
Calcutta.Port Blair a.nd Madra~.:Port Bla if, 
in view 'of the high cost of operations, 
further discounts in fare would not be 
feasible. Indian Air lines has, however, 
expressed its willingness to offer discount 
on tbese ~ectors if such travel forms a part 
of a tourist package to he developed in 
collaboration with I. T. D.C. 

Second Platform at Kesinga Railway 

Station 
;; 

2621. SHRI JAOANNATH PATT· 
NA,lK: Will the Minister of TRANSPORT 
be pleased to state: 

(a) whether there is any proposal for a 
.~Second .. P19tfoTm" at Kesinga Railway 
Station of South Eastern RaHway; and 

(b) if so, the time by which it will be 

constructed? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b) 
There are already two platforms at tbis 
station ... Ther~ ~s proposal to raise tbe 

. second platform. Its construction will 
. depend upon availa\)ility of funds. 

2622. SHRI V'TJAY N. PATIL : Will 
the- MiniFter of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the number of monuments of-
national importance fhat erdoyrd rrotec .. 
tion bv th~ Ccntr:ll Government in the 
Yenr 1984-8S; 

(b) the ~mount spent on the maintenan­
ce of tho~e centrally protected monuments 
during 1984.85; 

(c) whether it is a fnct that the famous 
fort of Rani La1c~hmibai at Jhansi hns been 
transferred from Defence to Archaeological 
Department: 

(d) wh e,lhcr it is also a fact that in the 
process of tran~fer the Fort has been 
neglected both hy Defence Department 
and Archaeological pep3rtment; and 

(t) if so. what correcti'le measures are 
being contemplated? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA· 
Tal) : (a) The total number of monu. 
ments/ sites under Central protection as 
per entries of the notification as on' 
3 1. 3.8 S • was 3 S 14. 

(b~ The amount spent during t 984·8 5 OD 

the Special Repairs and Annual Main­
t enance and upkeep of the Centraly pro. 
tected monuments/sites is given below: 

Special Repairs 143.18 Lakhs 

Annual Maintenance and Upkeep 
113.88 Lakhs 

(c) Not yet. Sir. The matter is under 
active consideration. 

(d) and (e) The Fort is present Iy under 
~he charge of tbe Defence authorities and 
IS being maintained by them. 

Progress of Goitre Control Prp~lamme 

26.2~. SYED SHAHABUDDIN: WiJl 
the MlDlster of HEALTH AND FAMILY 
WELPARB. be pleased to state: 
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(8) tbe proarel' of the Goitre Contro) 

Proaramme; and 

(b) the names of the endemic distrietl 

in tb e country , 

THE DEPUTY MINISTER IN THE 
DBPARTMBNT OP FAMILY WBLFAR.B 
(SHRI S. KRISHNA KUMAR) : (a) and (b) 
Tbe endemic loitre belt in India stretches 
across the entire sub-Himalayan region 
and includes the States of Jammu &: Kasb­
mlr, Himachal Pradesh. Uttar Pradecb. 
Bibar, West BengalI Sikkim, Assam, 
Arunachal Pradesh, Naga1aod. Manipur, 
Melba1aya and Tripura besides Punjab, 
Haryana and the Union Territory of 
Cbaodigarb. Endemic goitre is also found 
prevalent in certain districts or Madhya 
Pradesh, Gujarat, Maharashtra and Kera)a. 

The salt iodisation programme is tbe 
belt and cbeapest way to eradicate goitre 
aad iodine deficiency disorders. 

The Govemment of IBdia launched the 
National Goitre Control Prosramme to­
wards the end of Second Five Year Plan 
with tbe following objectives :-

1. Identification of the Goitre c"ldamic 

regions • 

2. To supply iodised salt io place of 

common salt to the goitre endemic 

reaions. 

3. To assels the impact of goitre 
cootrol measures over a period of 
time. \ 

To achieve tbe objective, tbe Govern­
ment of lodia bave siDoe perm itt ed prlvat e 
lector to participato in the production of 
iodiacd lalt. 

Government have also decided to take 
up a proarammo of iodls.tiOD of entire 
edible .alt in tho country in a phased 
mUUler durin. the Seventh aDd Bi.btb 
Five Year Plans, to ensure availability of 
i041*, .. It ~vor7·wlloro iQ tt,c coPU1· 

Renewal or Tracks 

2624. SHRI AJIT KUMAR SARA: 
Will tDe Minister of TRANSPORT be 
pleased to state: 

(a) whether it is a fact that Rupees 500 
crores a year is spent on track renewals· , 

(b) on what basis decision is t:lken and 
how the tracks to be repJaced are selected; 
and 

(c) bow it is ensured that a line i. not 
replaced unnecessarily ? 

THe MINISTER OF STATE IN THB 
DEPARTMENT OF ~AILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) The amount 
spen t on track ren ewaJ! varies from year to 
year. In J 985-86, Rs. 502 crores (net) 
was alJotted and in 1986-87 allocation of 
Rs. 59S crores (net) is proposed •. 

(b) and (c) The renewal of track Is 
planned on the basis of age, condition and 
cumulative traffic carried. Every propOSal 
of track renewal is based on detailed aite 
inspection on above technical considerations. 

CODversion of Railway Lloes aDd their 
performance 

2625. SHRI AlIT KUMAR SARA: 
Will the Minister of TRANSPORT be 
pleased to state: 

<a> which MG Unes ha.e beeD convert­
ed into Broad Ga uge and at what costs 
during tile Sixth Five Year Planj 

(b) what improvements have heeD 
resulted by these investments: and 

(c) wbether the performance of these 
converted lines is better than Metre Gau,e 
lines of other countries liko ill Australia 
wbere a Metre Gauge train bas a load of 
over 10,000 tonnes and runs at a speed of 
60 kmDh ? 

THB MINISTER. OF STATE IN THB 
DBPARTMBNT OF R.AILWAYS (SHRI 
MADHAVRAO saNDIA) : (a) The 
folJowia. raD linos bave been converted 
,rom M.G, to e.o. durio, t~ Si~tb fiv, 
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Year Plan. Total cost of tbese projects is 
estimated at Rs. 418 crores. 

1",1 

1. Sonl'ur-Barabanki-l..ucknow. 

2. Barauni-J{atihar. 

3. Viramgarn-Okha/Porbander. 

4. Guntakal-Dhttrmavaram-Banga­
Jore. 

s. Parallel B.O. line from New 
Bongaigaon to Gauhati. 

(b) With conversions, it has Oecome 
possible to directly link these areas with 
majo! industl ial and mineral areas through 
B.G. without invo!ving !tny transhipment, 
especi"Jly a', heav\' mo~ .. ements were in­
volved on thc~c lines. 

(c) No study has been <:1one to make a 
compnralivc ass'essment of these lines with 

M.G. lines abroad. 

Allocation for promotion of Indian System 
of Medicine 

2626. SHI·n IdULLAPPALLY RAMA­
CHANDRA N : Will the Minister of 
HEALTH AND FAMILY WELFARE be 

pleased to slate: 

(a) the amount earm~rked for the 
promotion of Ayurvedic treatment in the 

above Plan; 

(b) the amount allocated for the Unani 
treatment in the above plan; and 

(c) whether special allocation bas been 
made fur the promotion of Homoeopathy 
and Naturopathy in tbe Seventh Five Year 
Plan and if so, details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENr OF FAMILY WELFARE 
(SHRI S. KRISHNA KUM.AR.) : (a) to (c) 
The Se~entb Plan allocation for develop­
ment of Indian Systems of Medicine and 
Horoocopathy is Rs. 43.25 croros includioa 
Centrally Sponsored Schemes. Of this 
Rs. 20.5 crores and Rs. 10.08 crores have 
te~pectively been earmarked for the Ayur­
vcd" and Unani systems. Rs. 8.70 cr9res 

, II'i. '~I " I. " .' " ~ ,H 

and Rs. 1.70 crores have been earmarked 
for Homoeopathy and Naturopathy respec .. 
tively. 

Seminar on United Nations Educational, 
Scientiflc and Cultural Organisation 

2627. PROP.. NARAIN CHAND 
PARASHAR: 
SARIMATI USHA CHOU .. 
DHARI : 

Will the Minister of HUMAN RE. 
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether an internat ional !'em;nar 
on United Nat ions Education a 1, ScieoHfic 
ond Cultural Org:lnis:stion was organised at 
the India Ioternation:11 Centre,. New Delhi 
on the initiative of the Indian National 
Commis~ion for Cooperation with UNESCO 
in December, 1985!January, 1986; and 

(b) if so, the rna in recommendations 
of th e Sem inat with particulars of partici­
pants? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHJLA ROHA­
TGl) : (a) An International Seminar on 
"u . R neSCO-Hl etrospect and Prospect'" 
was organised by the India International 
Centre, New Oelhi from 1 st h) 3rd January, 
1986. 

(b) Statement-I glVJOg the rna in 
recommendations of the seminar and a list 
(Statement -II) of the participants arc 
given below. 

Statement-I 

R.commendation, made at the s6mintJI 0" 
"Unesco-In Retro ppct.t and P'ospecl~J 
h~ld CIt India International Centre, N,w 

D,lhl from 1-3 January. 1986 
J 

The reI evance of UNESCO'S goas and 
objecti"es and its many achievements 
deserve to be more widely known in all 
member states as wei! as in those countries 
which havo left the Organisation. Efforts 
should be intensified by UNESCO and its 
memQc~ state, to impr~)V~ tllo imaae qf 
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UNESCO and t() mobilise public optnlon 
in support of its programmes. The National 
Commis,ions, non ~overnment"l organi. 
sations and iot ell ectual. scientific and 
cultural communities should be mor~ 
acti\'cly associated by the member sta tes 
with these efforts. Not only officials and 
government nominees but also independent 
personalities f. oen disciplines related to 
UNESCO's work should be members of 
National Co:nmissions. 

2. UNESCO's programmes ought to be 
articulated IDore forcefully within an 
integrated fr.,tnework. For this purpose 
UNESCO shoulJ launch pilot projects that 
link educltion. sc lcnce, culture and 
communication. 

3. UNESCO should take urgent 
measures to involve the intellectual, scienti. 
fic and allistic ~ommU:l ities as well as 
univ ersit ies and ot h t:r institutions of higber 
I earn ing in &:acb country more closely in 
tbe elaboration, implementation and evalu­
ation of its programmes. UNESCO's role 
not only as a catalyst but also as a promoter 
of intellectual cooperation among peoples 
needs to be tully empha~ized. 

4. In order to check further bureau .. 
crat JzaUon and to ensure the optimlzation 
of available funds for human resource 
development programmes in which 
UNESCO'i functions ov~dap with those of 
other speciallzed agencies, efforts should 
be mad e at coordinating tbelr activities. 

s. UNESCO needs to devote much 
greater attc[}llOO to Issues facing women. 
It should aSSOCJate women at every stage 
witb toe ~~ab~rauoi.l and im"JCOlenlatJOn of 
its proAlrammes for them. All proiralnmes 
CODccrnlOg women should be given enhanced 

bud,el fundini. 

6. UNESCO should aJso devote much 
Ireater altention to the problems of youth 
and ensure that adequate funds arc provided 
to execute pro&ramme~ for youtb. 

The duration of the t crm of office of 
the eiec{cd beads of the United Nations 
and us tipocja1i~d agencies should be re .. 
eX4mincd. A few p ~.rticjpaols felt tbat the 
tonure snould be umLleJ to OdO 0,' two 

"Ems aD". lQ tDe ClS~ u" \ne office of 'iJo 

Director Gen era) of UNESCO, J~t should be 
rotated so as to ensure rep:'es,,;ntation of ' 
tbe different regions and eu lturc. This has 
no reference to personalities and the 
seminar deplored the personal attacks on 
the Dircctor·General of TJNESCO in 
certain section'i of the media. 

8. UNESCO should take steps to er.lSure 
the (ree flow of scientific and technical 
information, the latter through free nccess 
to conferences, meetings of scientists and 
publications of the results of resear~h. 

Efforts should also be Inade to reduce the 
cost of the transfer of information through 
internat iona) computer net works. 

9. The impJications of a New World 
Information and Communication Order; 
seen ali a continuous and evolving process, 
need to be widely dlsselniualed in older to 
remove tbe doubts end nlisunderstandjngs 
created by the Illedia in some countries 
and sustained efforts should be made to 
mobilise public opinion in favour of a freer 
and more balanced flow of infornlation. 

10. For the successful imllhmlentation 
of a New World Information and Comu,uni­
cation Order, there is need for evolving 
national communjcation policies based on 
the sovereign rights of nations, the rights of 
individuals and the rights and rcsponsi .. 
bi Uties of journalists. 

It. The seminar re..::orded i (s appre. 
ciation of the useful work, done under the 
International Programme for the Develop.. 
ment of Communicatioo and ~rg<.:d its 
expansion and strengthening specially in 
tbe context of the pbenomenal : ccbnologi ... 
cal advances which need to be harnessed 
and channclised through etfol'ls at Jodi· 
genisat ion. 

1 Z. South-South Cooperation and 
cooperation among countri cs of a reg ion 
should be pursutd through action· based 
programmes in the comnlunication s~toc 
because such a process would fornl in the 
10Da run a vital component in the sucess of 
the North-South dialojue. 

13. UNESCO bas tried to Cl catc 
coosciousness, within its fiehl~ 01 compe .. 
tonce, about tae noea for nUClear Q.lSal'DlI-



meat. However, as disarmamcflt is cloSelY 
conoected witb issues relating to the 
romoval of poverty, UNBSCO should 
associate social 8cientists with the discussion 
of tbele blues. 

Statement·D 

IJsl 0/ ParticIpants 

SEMINAR ON 

"UNBSCO: IN RETROSPBCT AND 

PROSPSCT" HELD FROM JANUARY 

1-3. 1986, AT THB INDIA INTERNA· 

TIONAL CENTRE, NE\\' DELHI 

A. LIST OF INDIAN PARTICIPANTS 

1. Dr. Malcolm S. Adiseshiah 
Chairman, 
Madras Institute of Development 
Studies, Madras. 

2. Shri U.S. Bajpai, IFS (Rctd.) 
Director, 
India International Centre 

3. Shri l.J. Bbabha 
Trustee-in-cbarge 
National Centre for Performina 
Arts, Bombay 

4. Professor Satya Bhushan 
Director 
National Institute of Educational 
Planning aod Admini8tra tiOD 

5. Shri Ntkhil Chaleravarty 
Editor 
"Tbe Maiostream'" Weekly 

6. Dr. Boudhayan Chatlopadbyay 
Director 
Centre for Regional Ecolo,ical 
and Scientific Studies in Develop. 
ment Alternatives. Calcutta 

7. Prof ellor Indra Nath Cboudburi 
Secretary 
Sahitya Atademi 

8. Sbri N .. L. Chowla 
Dlrector-Oeneral. 
M.medla 

9. Sbri. Mahes12war Dayal 
Secretary 
Department of Non-CoaventioD al 
Bnergy Sources 

10. Dr. S. Gopsl 
Professor Emeritus 
Jaw.barla1 Nebru UDjverlitY 

11. Sbri Kireet Josbi 
Special Secretary 
Ministry of Human R.esource 
Development 

12. Shri T.N. Kaul 
Former Member 
Un esco Executive Board 
Fortner Foreigo ~ecretary and 
Former Indian Ambassador to 
USA. 

13 • Dr; Prem Kirpa) 
Former Chairman 
UnClCo Bxccuti vc Board and 
President 
International Edacational Consor. 
tium 

14. Shri DiIip Labiri 
J oint Secretary (UN) 
Mioistry of .External Affair. 

15. Sbri IJaIdev MabajaD 
Director 
Ministry of HumaD Resource 
Development 

16. Dr. P.L. Malhotra 
Director 
National Council of EducationaJ 
Research and Training 

1'7. Sbri D.R. Mankekar 
Autbor aad lournalilt 

18. Sbri M.V. Mathur 
Former Director 
National lostitut e for Educational 
PJaDDin, and Admin'stratIOD. 

1 t. Professor M.G.Ie. Menon 
Member 
Plannin. CommiSlloD, and 
President 
lDdia Iat.ruatloaal CODtre 
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20. Dr. V.K. Narayana Menon 
Chairman 
Sangeet Na tak Akadmi 

21. Dr. B.D. Nal Chaudhuri 
Former Vice-Chancellor 
Jawabarla1 Nehru University 

22. Dr. P .K. Nair 
Director 
Film Institute of India 
Pnne 

23. Sbri DiU" Padaaon1car 
Actiog Director 
Office of Public Informat ion, 
UNESCO 

24. Shri K.H. Patel 
Deputy Director (UNj 
Ministry of Ext etna 1 Affairs 

2S. Professor A. Rahman 
President 
International Council of Science 
Policy 

26. Shri M. Rasgotra 
Former Foreign Secretary 

27.. Smt. SusbiJa Robatai 
Minister of State for Education 
and a.alture 

28. Dr. C.L. Sapra 
Senior Fellow 
National In-:titute for Educational 
Planning aDd Administration 

29 • Dr. J.D. Sethi 
Professor of Economics 
Delhi School of Economics 

30. Dr. (Mrs.) Madburi R.. Sbab 
Chairman 
University Grants CommissioD 

31. Shri Madanjeet Sinah 
Hony. Adviser to the Indian dele­
lation to Unesco, PARIS 

32. Sardar Swaraa Sjoab 
Former FontilD Minister and 
currently 
Member, Uocsoo Bxcutivo Board 
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33. Dr. B.K. Tbapar 
Former Director-General 
ArcbaeoloaicaJ Survey of India,. 
Secretary 
Indian Nat iona) Trust for Art and 
Cultural Heritage 

34. Dr. (Smt.) Jyoti H. Trivedi 
Vice Chancellor 
SNDT Women'. University. 
Bombay 

35. Dr. D.M. Udgaonkar 
Tata Institute of Fundamental 
Rtsearch, Bombay. 

36. Sbri P. Unnikrishnan 
General Manager 
Press Trust of India 

37. Dr. (Mrs.) Kapila Vatsyayan 
Director 
Indira Gandhi Centre for Art and 
Culture 

38. Dr. J. Veeraragbavan 
Adviser (Education) 
Plaoning Commission 

39. Professor Yasb Pal 
Secretary 
Department of Science aod Tech­
nology 

40. Shri S. Viswam 
Journalist 

B. FOREIGN PARTICIPANTS: 

1. H.E. Mr. Makaminan Makaaiansar 
Assistant Director-General of 
Culture. UNESCO 

2. H.B. Mr. Gisele Halimi (France) 
Member. Unesco Executive Board 

3. H.E. Mr. AbdeUatiff Rabal (AIle­
ria) 
Former Member. Unesco Blesutive 
Board 

4. H.s. Mr. Aodri Isaksson (Iceland) 
"ember, UnOlQO BKe;ut iv e Boarg 
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5. 

6. 

1. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

H.E. Mr. Alphonse Blague (Cen­
tra1 African Republic) 
Member, Unisco Executive Board 

H.E. Mr. A.M. Trofimov 
First Dy. Genera\ Secretary of 
Ministry of Foreign Affairs and 
Member, National Commission on 
Un esco. USSR 

Dr. Kamal Hossain 
Former Foreig.n Minister of 
Bangladesh 

professor Muzaffar Ahmed 
InstltU( e of Busl0 css Administrat .. 
ion Dhaka University, Bangladesh 

Dr. Senake Baodaranayake 
Professor of Cultural Hbtory 
Kalania University, Sri Lanka 

Prof eSSor S. Vithianant~an 
Vice Chancellor 
Jaffoa University~ Sri Lanka 

Shti Mahesh Kumar Upadhyaya 
Vice.Chancellor 
Tribhuvan University, Nepal 

Shri Rishikeah Shaba 
Former foreign Minister 
Nepal 

Dr. Miron Derkath 
Director 
UnescO, India 

of 

Mr. Henry J. Nardi 
Acting Resident Repreqentative 
UNDP, India 

IS. Dr. M. Vannucci 
Chief Technical Adviser 
UNDP/UNESCO Regional Man­
gfoveS Project 

16. Mr. Mahfuz Anam 
Regiona.l Informath.>n Officer for 
Asia and Pacifi~ UNESCO 

Road Development Policy 

2629. SHRI MOHANBHAI P \ TBL : 
Will the Minister of TRANSPORT be plea-
Icd. '0 stato : 

(a) whether it Is a faa fhat the road 
development pol jcy of the country is very 
poor; 

(b) whether a workshop on "Roads and 
road transport.key to progress'" was orga­
nised recently in Delhi; 

(c) it so, tbe details of sUigesl;ons 
made for the deveJopment of roads in the 
country; and 

(d) what steps are being taken by Gov­
ernment in this regard? 

THE MIN]STER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS. 
PORT (SHRI RAJESH PILOT): (a) No, 
Sir. 

(b) Yes, Sir. 

(d and (d) The main emphasis was on 
providing more roads including fO)) roac's. 
The road network of the country i~, how· 
ever. being develop~d os provided for in 
the Seventh Five Year Plan Document. 

New Proposals to hllprovc Inland Water 
Transport 

2630. SHltl E. AYYAPU REDDY: 
Will the Ministel of TRANSPORT be ple­
ased to state: 

(a) whether there are new proposals 
to improve inland water transport and pass­
enger and good:; transport along tbe Soa 
Co ast of India; 

(b) if 80 the details thereof; and 

(c) whether there are any proposals to 
provide subsidY and also grants to State 
Gover~meots if they undertake inland water 
transport along the coast? 

THE MINJSTER OF STArE IN THB 
DBPA&lMENT OF SURFACE TRANS­
PORT (SHRI RAJESH PILOT) : (a) Yea, 
Sir. 

lb) In the ~evenlb Five·Year Plan, pro­
vision bas been made for conductinl bydro­
Iraphic lurv,ys aod techno-economic fca.l .. 
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billt' Studies of the QuiJon·Cocbin Section 
or the West Coast Canal to consider it for 
declaration as a National Waterway. Besi­
del, funds hn~e also bten provided in the 
Seventh PJan for improvement of North­
Buckingbam Canal Stretch between Bnnore 
to Andhra Pradesh border in Tamil Nadu 
and further improvement of tbis canal in 
Andhra Pradesh along with improvement 
of Krishna and Godavari canal ~ystems 
namely, the Commamer Canal, Eluru 
and Kakinda Canal. A comprehensive 
Feasibility Study for inter.linking of tbe 
canal system (Buckingham Canal-Comma­
mur Canal-Eluru Can'lI·Kakinada Canal) 
for navigation between Madras and Kaki­
nada Ports is propo~ed to be undertaken 
under technical assistance programme of 
Federal Republic of Germany. An FRO 
Expert has already visited the canal s}stem 
with a view to formulate term, of refer~nce 
of this Study. A Tel'll of E"pe rts propo­
sed to study tbe prop,)sal. After knowing 
and analysing. the results of the Fea sibility 
Study, the development works will be taken 
up for implementation. 

As regards passenger and goods trans .. 
port along the Sea Coast of India, the 
Mogul Lines Limited have formulated a 
proposal for ~tarting a Roll-on-Roll off 
pas,enger-cum-cargo service between 
Jafarabad and Mangalor c via Bombay and 
Goa. At Goa this service will be limited 
to passenger service to start With. The 
operation of this service would need special 
port facilities at Jafarabad. Bombay and 
Manlalore. The infrastructural facilities 
at lafarabad will have to be provided by 
the Government of Gujarat aod tbe esti­
mates for such infrast.ructural facilities at 
Bombay and Mangalore are belnl worked 
out by Government. 

(c) No, Sir. 

Recruitment of Female Employees in Air 
India 

2631. SHR[ SUBHASH YADAV : 
saRI MANIK REDDY : 
SHRI M. RAGHUMA REDDY: 
SHRI DHARAM PAL SINGH 
MALIK: 

Will the Minister of TRANSPORT be 
p1oas(\d to s~.to ; 

(a) the total number of employees wor. 
king in Air India at present; 

(b) how many of them are female emp.­
loyees; 

(c) whether Air India proposes to 
ruit more fel1lale employees: and 

(d) jf not, the reasons therefor? 

rec-

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVTL AVIATION 
(SARI JAGDISH TYTLER) : (a) 17,599 

(b) 3,002. 

(c) and (d) All those who fu 1ft) the 
conditions of eligibility irrespective of sex 
are considered and recruitment made o~ 
the basis of merit, except for the posts 0 f 
A:,sistan t Flight Purser and Air Hostesses 
against which only the maJes nnd females 
are recru ited respectively. 

Loss to Paradip Port due to Strike of 
Cargo HandHng Workers 

2632. SHRJ SOMNATH RATH: Will 
the Minister of TRANSPORT be pleased 
to state the amount of loss suffored by 
Paradip Port on account of the recent 
strike of t,be cargo handling workers? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS­
PORT (SHRI RAJESH PILOT): Paradip 
Port has informed that there was no Joss 
suffered by the Port due to the strike by 
cargo handling work crs from 24 1. 1986 to 
6.2.1986. 

[Translotion 1 

Constitution of Flow Canals and Lift 
Canals Under Indi~a Gandhi Canal Pro­

ject 

26 33. ~HR.I VIRDHI CHANDBR. 
lAIN: Will the Ministet of WATBR 
R~SOURCES be pleased to state: 

(a) the names of lift canals and flow 
canals that wi II be constructed in the 
Seventh ttive Year Plan un4cr tbe [n.dira 
GliJnclhi C~Jl~1 Project; 
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(b) whether it is a fact that tbe Bow 
of water, between Mohanlarb aud Qadri 
road is aatural and does Dot req\lite elec-

tricity; and 

(c) if 80, whether priority will be 
accorded to this scheme and if so, tho 
time by wbich it is likely to be taken 

up' 

THE MINISTBR OF WATER R.ESOU. 
RCBS (SHRI B. SHANKARANAND): (a) 
to Cc) THE State Government has made 
aD aJJoeatton of R~, 250 crOTeS in tbe 
VIItb Plan for the Indira Gandhi Canal 
Project, Stage.I1. Tbe scope of the Pro­
Ject is under discussions wit~ the State 
Government and is nol yet finalised 

[Engllsh1 

Espert Committee'. Report on Problem of 
Drug Abuse 

2634. SHR} B.V. DESAI ~ Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased toatate : 

(8) whether Family Welfare Depart­
ment had set up an e~pert committee to 
study the problem, of drua abuse~ 

(b) whether the e'1pert committee bal 

submitted its report; and 

(c) if so, the main features of the 

report' 

THB DBPUTY MINISTER IN THB 
OBPA.RTMBNT OF FAMILY WELFARB 
(SHill s. K.RISHNA KUMAR) : (a) Yea, 

Sir. 

(b) Not yet. 

(c) Does not arise. 

O,erlaaaliDl 01 Air India Operatloas aad 
SYttem 

2635. SMRI B.V. DESAI: Will tbe 
Minister of TRANSpOR.T be pleased to 

Itate: 

<a) wb~tbcr the Air lodia manag. 
ment is Qvorh_ulill, its e~tltc operatioo-

and administrative system making pllDS for 
expansion of its existina rout es and intro­
ducioa new ooes; 

(b) what are the other atops manaae­
meot bas taken for introducing new routes 
between various countries; and 

(c) it 80, to what extent tbese measures 
and plans wiU help Air India in its objec­
tive? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAG DISH TY1 LER): (a) Air 
India has restructured its operatin8 pattern 
by introducing raster services on the vari­
ous routes during 1984-8 S. Out of four 
terminating selvico§ to Europe, three 
operat e non-stop between Delhi and Pran­
krurt. Similar'y on the East Africa route, 
effective October, 1985 Nairobi service. 
are operated without any intermediate stop 
thus providint a fast er setv ice. Air India 
will change the pattern of operation to 
Australia effective April 1986. by omittinl 
Perth and the weekly service will operate 
directly to Sydney providing a faster and 
more economical servjce between Australia 
and India. 

(b) and (e) Durina tbe current Finan­
cial Year. Air India have introduced new 
services tbrou.h Hyderabad and Goa to 
Gulf. Tbe ageina fleet of Boeiog 707 
aircraft is DOW in the process of beinl 
phased out and six A-310-300 A.irbus air. 
craft are beiDI inducted into the fleet 
Itarun, from April. 1986. With the induc­
tion of the Airbus. Air India's operatiDI 
pattern to Japan will also chanle whereby 
the 747 services to. Japan will omit Hooa 
Kong as aD Intermediate bait. Air India will 
introduce !WO t~rminator sertice, to HODI 
KODI WhICh wlll Operate via BanJkok in 
tbe eas tbouDd direction omit Baolkok in 
the Westbound direction thereby providina 
a raa1~r service bctwedn Hoq KOD, and 
Delhi/Bombay. With tbe purchase of a 
replacement aircraft of 'Kaniabka' Air 
India will conSider re-introduction or it. 
service to Canada as welles aD add itioDa J 
frequency to U.S.A. 

. Those measures are expected 10 fOno. 
r.to larsc number of busiJaesl travoll.,. tol 
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from lndla. 

WakOD Procurement Programme 

2636. SHRT B.V. DESAI: 
SHRI R.V. SHANKARA GO­
WDA: 

Win the Minister of TRANSPORT be 
pleased to state: 

(a) whether Railwavs have decided to 
Rive the wagon building Industry their 
buying plans two years in advance; 

(b) if so, what wer e the main reasons 
for tbe same; 

(c) whether the R.anways have also 
assured sUI'Ply of materia 1s fo the Industry 
which will be needed to check delay jn 

supply of wagons; 

(d) whether the RaiJway! are also 
preparing wagon procurement programme 
in consultation with Planniflg Commis-

sion: 

(e) if 90, the details of tbe proposed 
programme; and 

(f) what is the total number of 
wagons required by the Railway to meet its 
demand? 

TIm MINISTBR OF STATE IN THE 
DBPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, 

Sir. 

(b) To eoable the wagon builders, to 
plan tbeir production 10 a better way. 

(c) Yes, Sir. 

(d) Yes, Sir. 

(e) It is proposed about 12,500""" 
wagODS (in terms of four.wheelers) duri?gt i 
1985.86 and about 20,000 wagons 1D 

1686·87. 

(f) Witb the pretent fleet of about 
5.351akh walODS (in terms of four-w.heeler 
units), the railway. aro able to· bft the 
It eiJbt trafllc.s PC" tbe tar,etl pr.Qr~. 

However, there are seasonal fluctuations in 
the offer of freight traffic which create tem­
porary imbalances. 

IndIan Doctors Working In ForeIgn Coan­

tries 

2637 SHRI E. AVYAPU REDDY: 
Will the Minister of HEALTH ANn FA. 
MTLY WELFARE be pleased to state: 

(a) the estimated number or Indian 
doctors working in foreign countries; 

(b) the Dumber of para-medica) staff 
of Indian like origin nurses etc. working in 
foreign countries; and 

(c) whether any seats are reserved tn 
the medica1 colJeges jn Jndia for emigrant 
Indians and other Indians reRiding in forei­
gn coun tr ies ? 

THE DEPUTY MINISTER IN TH'B 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b) Migration of Medical/Para medical 
Manpower is a complex phepomena result­
ing from a variety of factor.. Since Indian 
Doctors/Nurses etc. go abroad for emp1oy .. 
ment through various sources including 
those serving in the States or in the J)rivate 
!':ectors, tbe number of such doctors/nurset 
etc. working in the foreign countries is Dot 
available with the Govt. of India. 

(c) Admi9sions to medical con eaes 
are made according to the rules and pro­
cedures prescribed by the State/UT Govern­
ments and Universiti es subjact to the 
guidelines laid down by the Medical COUDCiJ 

of India. 

Out of thr Central Pool, a certain num­
ber of seats are allotted to the Ministry of 
External Affairs for cbiJdren of India. 
based staff serving in Indian Missions 
abroad. 

New Express Trains Introda~ed and New 

Stations Opened 

2638. E. A'YYAPU REDDY: Will 
tbe Minister of TRANSPORT be pl~o~ 
to ,tat~ ; 
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(a) the number of new Bxpress tralD~ 
introduced during the year 1985: and 

(b) tbe number of new Rail way Sta­

tions opened during 1985 ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA): (8) During 
the year J 985, 5 pairs of trains baw: been 
introduced out of which 2 pairs of trains 
were compensatory servjces iD Heu of trains 
cancelled. 

(b) 28 during 1984-85. 

(Tralf!iltJtionJ 

Closing of railway erosslngs at Bib­

Der 

2639. SHRI MANPHOOL SINGH 
CHAUDHARY: Will the Minister of 
TRANSPORT be pleased to state: 

(a) whether the railway crossing 
enlisted in Revenue Records cannot be 
closed as per rules of the Railway Depart­
m~nt; 

(b) whether some such railway cros. 
sings have been closed by the Govern­
ment; 

(c) the number of railway crossings 
under Northern Railway Zone, Bikaner 
which are being operated by the department 
itself; and 

(d) the number of railway crossings 
which were opened when Bikaner wal 
a princely state and when tbese were 
closed? . 

THB MINISTER OF ST ATE IN THB 
DEPARTMENr OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Railways 
normally don't close any existing level 
crossing unless DCC essary on safety and 
traffic considerations. Such closiol is done 
after obtaininig consent of the State Govo­
rnment and approval of Commissioner or 
Railway Safety. 

(b) No, Sir. 

(c) CatelOry·wis diatrlbutJoG 01 Jey.,. 
crossin., on tho BitaDer Divisi(1n of Nor­
thern Railway i, as foJJows : 

Special Clasa 
, 
A'Cla'l 

'B' Class 

·C' Clasa 
(manned) 

'e" Ctass 
(unmanned) 

CD" Class 

(catt)e and 

PedestriaD 

crossina) 

TotaJ 

...,... 4 

s 

26 

381 

297 

391 

1.110 ---
Cd) No lucb information is availabl. 

at this distant date. 

{Engli~h] 

GrOll Irrlpted Area 

2640. SHR. MOOL CHAND DAGA: 

Win the Minister of WATER RBSOU. 

RCES be pleased to state : 

Ca) what is tbe IrOSI i nfgated ~rea 8. 

perctntal e of gross cropped area in Indi •• 
d 

' , 
aD 

(b) "bat are the cortOapondiol 8aur. 
for the various States in tbe COUDtry ? 

THB MINISTER OF WATER RFSOU. 
RCBS CSHRl B. SHANKARANAND): Ca) 
ACCOJdiD. to Land Use Statistics for tbe 

year J 982-83 (provisional). the Iro •• ' ifri­

.. ted area constituted area CODltitUtei 

30.1 per cent of the IrOlI crOPPed area. ' 

(b) The iorormatiOD i. IiveQ Jq.4b, 
""Ol1l~t ~lcnr, 



StatemeDt 

Slalewl'~ P.rcentag 0/ Grosl Irrlgat.d 

/I"" to G,OIS Cropped area -198J.8 3 

(Prov.lional) 

State 

Andhra 

Prade.h 

Assam 

Bibar 

Gujarat 

Haryana 

Himachal 

Pradesh 

Jammu & 

Kashmir 

KarDstaka 

Kera)a 

Madhya 

Pradesh 

Mabaraahtra 

Orissa 

Punjab 

Rajasthan 

Tamtl Nadu 

Uttar 

"radclh 

"'.tBepl 

ALL l~DIA 

Percentage of 
GIA to GCA 

35.4 

16.0 

34.8 

24.7 

67.0 

16.7 

41.0 

16.1 

13.6 

12.3 

13.5 

24.4 

89.0 

22.2 

45.3 

49.0 

26.1 

30.1 

Legislation on IndiaD CouDcll of Para 

Medical Rehabilitation Profession 

2641. SHRI MOOL CHAND DAGA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to refer to 
the reply given to Unstarred Question No. 
6870 dated 16th May, 1985 regarding 
legislation on Indian Council of Para 
Medical Rehabilitation Profession and 
state: 

(9) whether consultations wit h Ministry 
of Welfare re : seuing up a CounciJ for 
Physiotherapists and Occupational Thera­
pists have been done; 

(b) if so, with what results and if Dot, 
the reasons thereof; and 

(c) when )e,is]ation will be introduced 
in Parliament? 

1HE DEPUTY MINISTER IN THE 
DEPARTMEMT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) Yes, 
Sir. 

(b) and (c) The Ministry of Welfare 
have set up a Rehabilitation Council which 
would cover certain categories of para .. 
medical personnel. The legislative propo­
sals for setting up of a Council for Physio­
therapists aod Occupational therapists are 
being reviewed in the light of the above 
and other relevant factors. 

[ Tram/atlon] 

Criteria for admission in Central 

Schools 

2642. SHRI MOOL CHAND DAGA : 
Will the Minister of HUMAN RESOURCB 
DBVBLOPMEMT be pleased to state: 

(a) the criteria laid down for admi­
•• ion of students in Central Schools; and 

(b) the difference between the schools 
beiDg run by States/Union Territories and 
tbe CeDtral Schools and the level at which 
the, ditfer from each other and if there i. 
aD, difforence. tbo justifiGatiOD tboreo(~ 
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THE MINISTER OF STATE IN THE 
DBPARTMENTS OF EDUCATION AND 
CULTURB (<:;HRIMATI SUSHILA ROHA­
TOI) (a) The following priorities have 
been laid down for admission to the 
Kendriya Vidyalaya (Central Schools) 
established in the CivU and Defen ce sec .. 
tora : 

(i) Children of transferable Central 
Government employees. including 
Defence and para-mllitary perso­
nnel and officers of the All· India 
Services and the Indian Foreign 
Services; 

(ii) Children of transferable employees 
of Central public sector under­
tak in~s/autonomous organ isa­
tions; 

(iii) Children of non-transferable 
Central Government employees; 
and 

(iv) Others. 

Inter-se priority within each category 
is decided with reference to the number of 
transfers the parents have had during the 
preceding seven years. 

Subject to the child qualifying in ad­
mission test, ' wh ere lef conducted, admi­
ssions to Kendriya Vidyalayas are regulated 
by the policy described above. 

In the Vidyalayas established under 
Project sector. tbe children of the emplo­
yees of the conCerned Project authority 
set first priority in admission; the remain­
iog admissions are made according t.> the 
priorities in tbe same order as in the 
Keadriya Vidyalayas in tbe civil and De­
fence sectors. 

(b) Kendriya V idyalayas are primarily 
meant for imp~\fting ulJinterruptcd educa .. 
tion to the children of the Centrsl Govern­
mCllt employees including Defence perso­
noel who are frequently transferred in 
exiaencies or service. Keodriya VidyaJayas 
and schools run by States/Union Territo­
ries, apart from Ule criteria of admissions, 
differ in sucb. matters like syllabus, text .. 
books, medium of instruotioD; fco 8tru~ 

turE', affiliation to examining bodies, etc. 
These differences basically flow from the 
specific objectives and manalcment systems 
for these institutions. 

[English] 

Discontinuation or compulsorY ,.eeiaatioD 
or cholera 

2643. SHRI MOOL CHAND DAGA: 
Will the Minister of HEALTH AND FA .. 
MILY WELFARE be pleased to state: 

(a) whether it is a fact that in the 
seventies the World Health Organisation 
published documents seriously questioning 
the efficacy of the chol era vaccine ,ince its 
effectiveness was on1y 55 per ceot in adults 
and 33 per cent in children; 

(b) whether it is also a fact that compul. 
sory vaccinations for cholera which had 
been an integral feature of our public 
health is being discontinued; 

(c) if so, whether Government are of 
tbe view that this disease has been eradica­
ted as tbe cholera deaths have come down; 
and 

(d) what are the reasons for takin. 
such a deci,ion and how public health is 
beinl safeguarded against cholera and 
otber diarrhoeal diseases? 

THE DEPUTY MINISTER 1N THE 
DEPARTMENT OF FA .. dILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b) Yes, Sir. In view of its limited pro. 
t ection against cla.sic~1 enol era which has 
practically d.sappeared from the country 
at present, compulsory cbolera vaccinat ion 
is not beina insisted upon. 

(c) and (d) EmphaSis now beina laid 
for prevention and control of diarrolloeal 
disease tbrouab personal hYlione, supply 
of improvod Welter supply. maintenance of 
lood bygienic environment. The GOVCl. 

ment is actively promotinl oral rehydra. 
tion tllerapy as a preventive measures for 
dehydration throuab the promotion of 
health educational proiramme in tho 
community aDd the trainiol of health 
workers. Oral rehydration salta aro a'19 
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beln, supplied to the village health guides 
and the sub-centres. 

Pssstager shipping service betwee'n Cocbhl 
and Gulf countries 

2644. PR.OF. K.V. THOMAS : Will 
the Minister of TRANSPOR. T be pJeased to 
state : 

(a) whether there is any proposal to 
hlve a p:.lSl)enger shipping service between 
C~chin and Gulf countries; and 

(b) if so, wh ell it is pr:lpose d to be 
started? 

THE v{(Nf5TEft OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS· 
PORT <SHRI RAJESH PILOr): (a) No, 
Sir. There is no proposal from any 
Indian shippirg company for starting such 
a serv ice. 

(b) Does not arise. 

Introduction of fast train between Bombay 
and Trivandrum 

2645. PROF K. V. THOMAS: W HI 
the Minister of TRANSPORT be pleased 
to state : 

(a) whether th ere is any complaint 
from the public that tbe present Jayanti 
Janata Expre:)s running between Bombay 
and Trivandrum is insufficient to cater to 
the needs of tbe travelling public; and 

(b) if so, will a super fast train be 
introduced in this sector? 

THE MINISTER OF STATE IN THE 
DEPAR.TMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) The comp­
laint is dudoS cerlain periods. 

(b) Not at prescnt. The extra rusb is 
mostly during summer when additional 
special trains arc run. 

Road aDd bridge work in Andhra Pradesh 
aDder Central Assistance 

2646. SHitI BliATfAM SRIRAMA 
MURry: Will tbe Minister of TR.ANS· 
rqaT be plca.cd to .tato : 

(a) tbe number of road and bridae 
works in Andbra Pradesh sanctioned under 
the Central Aid Programme of loan ass 11· 
tance for State Roads of Inter-State or 
Economic Importance and Central Road 
Fund Scheme during the Sixth Plan and 
their estimated costs; 

(b) whether the Union Governments 
share of the spillover commitment at the 
beginninl of the Seventh Plan comes to 
about Rs. 3.~ crOfes; 

(c) whether Government of Andhra 
Pradesh requested for enhancements of tbe 
grants; and 

(d) if so, the reaction of Union 
Government theroto? 

THE MINIStBR Of STATS IN THB 
DEPARTMENT OF SURFACE TRANS­
PORT (SHRI RAJESH PILOT): (a) The 
number of road and bridge works sanction­
ed during the Sixth Plan in Andbra 
Pradesh and funds to be provided by the 
Government ot India are as under :-

Name of the 
Scheme 

1. Central Aid 
Programme of 
Joan assIstance 
for State roads 
of Inter·State 
or Economic 
Importance 

2. Central Road 
Fund 

No. of 
works 

5 

20 

Funds to be 
provided by 
Government 
of India 
(B.s. in 
lakbs) 

196.00 

577.672 

(b) to (d) The funds for both Central 
Aid .. Proaramme of State Roads of Inter­
State or Economic Importance and Central 
Road Fund works arc released to tbe State 
Governments in a consolidated manner 
wHhin the oYeraU resour~es a\'ailable, 
balanc:c of operative sanctions and expen­
diture on tbe works. Durias the Six-ttl 
Plan Poriod vUe 1980·11 to .l9¥4·aS ~ 



sum or R1. 43 S. 54 la1c:hs was released to 
the State Govornment for the 
above works. For 1985·86 the 
State Government ask ed for a sum of Rs. 
135.00 lakhs for works under 
Central Aid P.·ogr.lmme of State Roads of 
Inter-State or Economic Importance which 
has beeo allotted to them. Anotber amount 
of Rs. l1S.00 lalchs bas also been earmar­
ked for a Ilotment to tbem from Central 
Road Fund. 

Cbange of name of Waltair Railway 
Station 

2647. SHRI BHATTAM SRIRAMA 
MURTY : 
SHRI D.N. REDDY: 

Will the Minister of TRANSPORT be 
pleased to state: 

(8) whether Government have since 
aareed to the suggestion of Andhra Prad esb 
Government to change the name of Wal­
tair Railway Station to Visakbapatnam 
Railway Station; and 

(b) if not, reasons therefor? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SClNDIA) : (a) Tbe 
5uliestioD is under consideration in 
cODsultation with tbe Ministry of Home 
Affairs. 

Railway Over-Bridge at Ramamurthy­
PantuJu·Petter at Visakhapatnam 

2648. ~HRI BHATTAM SRIRAMA 
MURTY: Will tbe Minister of TRANS­
PORT bo pleased to state: 

Ca) whether Union Go~ernment offered 
to consider the proposal for construction 
of Railway over bridle at Ramamurthy 
PantuJu·Petter at Visakhapatnam in cale 
the State Government shared the expendi. 
ture; 

(b) whether Government of Aodhra 
Pradesh have made any luch otTer; 

(c) if 10, the action tak.n thereon; 
lad 

~ 

(d) wbeD tbe preliminary formalities 
Jike investigation and preparation or esti­
mates will be faken up? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA): (a) to (d) 
Railways undel take construct'on of Road 
over bridg:1 in replacement of Jevt) croll­
iugs jointly with State Governments on (Olt 

sharin. basis and proposal. are r.ponsored 
by State Government. On receipt of pro­
posal from Andbra Prade!'b State Govern­
ment for construction of Road over bridle 
in lieu of level crossiog at Ramal1lurtby 
PantuJupeta in Visakhapatnam, tbe techni­
cal feasibil ity of the project is under 
joint exam inat ion to finalise plans and eati­
mates. 

(Tran ! lati on) 

Moradabad·Ramnag8' Broad Gauge Line 

2649. SHRI HARISH RAWAT : Will 
tbe Minister of TRANSPORT be pleased to 
state: . 

(a) whether the construction work on 
Moradabad·RamD8&ar broad laup line is 
e"pccted to be completed durinl tbe Seve­
ntb Plan; and 

(b) if so, tbe total amount provided iu 
this pJan for spendin. OD this work? 

THE MINISTER OF STATB IN THB 
DBPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
During 1986·87 an outlay of Ra. 5.50rol. 
bas beeD proposed for laule coDvenioo of 
Moradabad·Ramnagar lection. Tbe comp. 
letion of this work would depeud on avail. 
bility of fuods for aauae conversion project. 
in tbe luhsequent yeall. 

l)eYelopmeot and Utilisatiob of wattr Ite. 
soureea of Nepa. 

2650. SHkI HARISH RAWAT: Will 
the Minister of WATER RESOURCES be 
pleased to state: 

(a) whethol Government of Nepal baa 
submitted aD), Dew propolal to Oowm. 
meot or India rClir.lDl dov'oloprnelli ... " 
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.utUisatloD of Water Resources of Nepal 
joloth' by botb tbe countries; and 

(b) If so, tbe aalient feature. there­
af? 

TR'B MINISTER OP WATER RE.so.. 
URcas (SHRI B. SHANKARANAND): (a) 
No, Sir. 

(b) Does not arise. 

AlioeatloD for DeYelopmeDt of National 
Hlg'ways In U.P. 

2651. SHRt HAlllSH RAWAT: Win 
tbe Minister of TRANSpORT be pleased 
to state tbe amount allocated for deve­
lopment of various Nationa1 Highways in 
Uttar Pradesh doring the Seventh 
Plan? 

THE. MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS. 
PORT (SHRI RAJESH PILOT) : The 
fUDds to the State Government are alloca­
ted each year depending upon the availabi. 
lity of resources, demand from the Stat e 
Government and progress of works. Dur­
io. 1985-86, an amount of Rs. 19.50 
crores has been allocated to Uttar Pradesh 
for development of National Hiahways in 
the State. 

[&tglllh] 

Central Take-Over of Indira Gandhi 
Canal Project 

2652. SHRI RAMASHRAY PRASAD 
SINGH Will tbe Minister of WATER 
B.ESOURCFS be pJeased to state: 

(a) wbether Government have decided 
to take over tho cODtrol and administration 
of tbe Indira Gandhi Cana) Project from 
tbe State of Rajasthan; 

(b) if 80, the details theroof aDd tho 
601Del,1 aid so far to this Project? 

(c) whetber Government have also 
decided to talc 0 over other Canal Projects 
rrom the State Governmonts; and 

(4) if 10, tbe dotails tllereof aDd if not 
.. _'qM··~.etorT . 

THB MINlSTER OF WATER RBSO­
URCSC; (SKRT B. SHANKARANAND): 
(a) tn (d) The Government of India bave 
Dot decided to take over tbe control and 
administration of the Jndira Gandbi Canal 
Project or any other canal l'roject trom the 
State Governments. Irrigation is a State 
subj ect and the projects are funded and 
implemented by the State Governments. 
However, the Government of India bad 
liven additional Central assistance or Rs. 
40 crores ror the Indira Gandhi Canal 
Project during the last 3 years of tbe VI 
Plan. 

AdvaDce or Instrument Landing faeDlfie. 

for Fog· Boond Airports 

2653. SHRr V.S. KRISHNA I'ER: 
Win the Minister of TRANSPORT be plea­
led to state: 

(a) the names of airports In Nortbem 
and North-Eastern parts with possibility 
of fog having advanced instrument Jandina 
facilities; 

(b) whether it is fact that due to deJay 
and uncertainty of 8 ights to tourist resorts 
like Srlnslar etc. during winter season, to­
urist traffic partlculary of foreign tourists 
is considerably reduced; and 

(c) if so, the action proposed to be 
taken to provide latest instrument landing 
facilities in all ,uch airports in the coun­
try? 

THE MINISTER OF STATE IN THB 
DBPARTMBNT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) Instru­
ment Landing facilities are available at 
Delhi, Calcutta and Oauhati and at the 
Air Force Itations at Agra and Srinalar. 

(b) and (c) No, Sir. Foreign tourist 
traffic to India duri11l October t 198 S to 
January, 1986 bas regtstered an increase 
over the correspondiog period of J 984·85. 
Civil Aviation Department bas initiated 
action to insta) In$troments Landing 8'8t. 
ems at Agartala, Ahmedabad, Amritaar, 
Bbopal , ImphaJ, Jaipur, Jammu, Kanpur, 
Lucmow. Mohanbari , Patpa aD~ Va,tt. 
.. si, 
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Speeding 01' of Babgalore·Salem TraIn and 
Introduction of a Fast Train 

26S4. SHRI V.S. KRISHNA rVER : 
Will the Minister of TRANSPORT be pJ e· 
ased to state: 

Ca) whether GOvernment propose to 
speed up Bangalore·Salem passenger train 
to attract more passenRers; and 

(b) whether Government propose to 
run fast eXUfess trains on the above 
route? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OP RAILWAYS (SHRY 
MADHAVRAO SCINDIA): (a) and (b) 
No Sir. 

SupplY of Paper to KamatBka In 1986.87 

26SS. SHRI V.S. KRISHNA rVER: 
Will the Minister of HUMAN RESOURCE 
DEVBLOPMFNT be pleased to state: 

(a) the quantity of paper asked by the 
Karnataka Government to be suppHed at 
subiidised rateS for 'Printing of free text 
boots for school children In Karanataka 
during 1986.87; 

(b) the quantity at present altocated to 
KarDataka State; and 

(c) whether Government would supply 
the required quantity of paper to Karna­
taka Government for this porpose? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROH­
ATGI): (a) Government or Karaataka has 
request ed for tbe aJlotment of 6000 Mts. 
of concessional white printiog paper for the 
printiol of nationalised text books. 

(b) The State of Karnataka bas been 
allotted 3986 MT. for scbool text bootes, 
2811 MTs for exercise books and 701 ~Ts 
for examination answer sbeeh, thus makmg 
a total or 7498 MTs, 

(c) The question of allotting eoncessio. 
pal white priotins paper to tho State of 

Karnataka as per Its reQuirements will 
depend on the availability 0' white print .. 
ing paper during the year 19S6 .. S7. which 
in tum is de"endent on the ","oducHon 
capacity of the pal'er mills covered by 
the Paper (Regulation of Production Aml''' 
ndment) Order 1983. 

Allocation of funds for Techn leal PAlutat .. 
Jon In KerBI. 

2656. SRRI MULLAPPALLY RAMA. 
CHANDRAN: wm the Minister of HU­
MAN RESOURCE DEVELOPMENT be 
pleased to 5ta te: 

(a) the quantum of funds allocated by 
Government for the development of techni­
cal education in KcraJa during tbe current 
year; and 

(b) whether Government have gi"en 
any direcHve~ to the Stafe of KeraJa witb 
regard to the 'Promotion of technical 
educationa1 institutions under private 
management? 

THE MINISTER OF STATE IN THE 
DEPARTMENT~ OF EDUCATION AND 
CULTURE (SHRIMATI SUSHI LA ROHA. 
TGl) : (a) Provision for normal deve1op­
ment schemes is made under tbe State 
Sector. For the current year Le., 1985-86 
the Planning Commission has approved 
plan outlay of Rs. 250.00 fakhs (or tbe 
development or technical education in 
KeraJa. 

In addition, there are certain specific 
areas for which direct central assistance is 
providtd by the Central Government under 
Centra) Schemes fot the projects whicb 
satisfy tbe criteria laid down In this behalf. 
During 1985.86, grants amounting to Rs. 
227.56 lakhs have been released are heiDI' 
reJeased under the Central Scheme. to the 
institutions in K eraJa. 

(b) No specific directives have been 
liven to the State. However, all tbe State 
Governments includinl tbe State Govern­
ment of Kera)a are expected to adhere to 
the objectives of tbe Seventh Five Year 
Plao whicb lay sreater emphasis on conso­
Udation, modernisation, Removal of Ob80Jo­
Iccoec. imprOVIDent of Quality and Stud-
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ards of technical education and 8tren.theD· 
inl of facilities in areas or woatneu and 
emeralns TecbDololies. 

Step. takeD to arrest reeeision 01 groand 

water-JeTe) 

2651. SHRI D.B. PATIL: WiU tbe 
Minister of WATER RESOURCES be 
t lea1ed to state: 

(a) whether ground water level is goina 
down vcry fast year after year in various 
parts of the country and in particular in 
drousht prono areal; 

(b) if so, whetber nny study bas been 
Fmade of this phenomenon; 

(e) if 80, what arc the fiodings 0' soeb 

study; and 

(d) if not, what steps are proposed to 
be taken to find out ways and means to 
arrest the recesaion of ground·water.level? 

THB MINISTER OF WATER RESO­
URCES (SMRt B. SHAN'KARANAND): 
(a) to (d) Fall in groundwater levels 
bas been observed in some area~ of the 
countS') including tbe drought prone areas. 
Measures like artificial recharge of ground­
water and impofoitlon of restrictions on 
ftow of fioaDciel assistance from institu­
tional sources for further groundwater 
development in such areas have been 

taken. 

SaaaeldoD to set up Book Flaance 

Corporation 

2658. SHRIMATI KlSHORI SINHA: 
Will tbe Minlstor of HUMAN RESOURCE 
DEVELOPMBNT be pleased to state: 

(a) whether the working sroup on 
national boot policy bls sUllelted a Book 
Pinaace CorporatioD; . 

(b) if 10, Government's vicw tb ereOD; 

aDd 

(c) tbo other recommendations of the ,..0_ trltb OOyorn_Dt',. v'ew,' ~D t_em'l 

THE MINISTER OP STATE IN TH! 
DEPARTMENtS OF EDUcATION AND 
CULTURE (SHRIMATI SUSHILA· 
ROHATOI) : (8) to (c) The working group 
on national book policy bave not yet finali­
sed their recommendations. 

[Translation] 

Sbortage of power supply to w!lee. aad 
axle plaat, Baagalore 

2659. DR. CHANDRA SHEKHAR 
TRIPATHI : Will the Minister of TRANS­
PORT be pleased to state: 

(a) whether it is a fact tbat the Bangs­
Jore based wheel and axle pJant bas been 
faciog shortage of power supply; 

(b) if so, how Government propose to 
meet their reqnirements; and 

(c) if not" the power requirement It 
present of the Plant and to what extent it 
is being met? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) and (c) Temporarny til) June .'86, 
as!ist9nr:e has been arranged from Kerala 
State Electricity authorities. Matter bas 
been taken up further with the Govern. 
ment of Ka Inatan and Ministry of Ener., 
for classifying Wheel & Axle Plant under 
'Exempted category' and ror allocating 
central power from NTPC Power House at 
Ramagundam for exclusive use of Wheel 
& A"Je Plant. 

[English] 

Adoption of 10+2 +3 system of edaca­
tioD by states 

2660. SHRI UTrAMRAO PATIL : 
Will the Minist er of HUMAN RESOURCE 
DEVBLOPMENT be pleased to state : 

<a) whetber it is a fact that the 10+ 
2:+ 3 system of education has not· 60) far 
been adopted by every State/Union T,,* 
,of1 iD tbe co,nt!J; 
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(b) if so, the names of sucb Statesl 
Union Territories which have Dot yet 
adopted this system, and tbe reasons for 
not adopting this system; and 

(c) how Gnvernment propose to 
compensate the tos~ of one year of thos e 
students who pursu e a three year degree 
course as to hring them at par with the 
students taking degree in two yeAr course 
egpecially in the light of the fact that 
Government are going to reduce the maxj. 
mum age limit for appearing in the Civil 
Service Examination from 28 years to 26 
years effective from the next year"s Bxa­
mination? 

THE MINISTER OF STATE IN THE 
DEPART~1ENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA.. 
TOI) : (a) and (b) Adoption of 10+2+3 
system of Education IS the responsibility of 
the State GI)vernments and the universities 
concerned. 

Accor .. ting to information available, the 
following Stales/Union Territorje~ have not 
yet adoI?ted th c lO + 2 + 3 system of edu­
cation: 

1. Bihar 

2. Orissa 

3. Uttar Pradesh 

4. Arunachal Pradesh 

S. Haryana 

6. Himachal Pradesh 

7. ~adhya Pradesb 

8. Rajasthan 

9. Jammu & Kashmir 

10. Manipur 

11. Punjab 

12. Chandigarb 

(c) According to the relulations fra­
med by U.O.C. no stwdent shall be eli'ible 
to seek admission to the Master's course 
who has not successfully pursued the first 
degree of 3 years' duration. Students who 
pass tbe 2 years" degree course will have to 
underao successfully a further one year 
bridg, course to be eligible for admission 
to post-graduate courses. 

Anti-leprosy week in capital 

266J. DR. CHINTA MOHAN: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether at anti·leprosy week ob­
served in the Capital, problems of shorta. 
ges of drugs, nnti.leprosy vaccine etc. were 
also highlighted; and 

(b) ir ~o~ details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. K.RISHNA KUMAR) : (a) and 
(b) An anti .. ) eprosy week was observed in 
the capital with effect from 30th January, 
1986 by organising ;-

(i) An exhibition at Praati Maidan and 
Maulana Azad Medical CoHe.e 
highlighting the Programme acti. 
vities and areas for Community 
part ic:i pa tion; 

(ii) T.V. Interview of Leprosy experts 
focussing att ention on the pro .. 
blem, facUities available for treat­
ment and removal of social. 
stigma; 

(iii) T.V. spots radio messaaes to edu­
cate ma.s~8; 

(iv) Advertisement in Daily . News­
papers assoclatiD8 Oaodhiji wltb 
leprosy; 

(v) Seminar on ·varioul aspect. of 
leprosy at Patel Chest Institute, 
Delhi. 

There is DO shortage of InU.leproo 
dru.s under the programme. rhloo 
ya~~CI ~e~eloped $0 far art un.f, ~J,q", 
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cal trials for pro~jding their efficacy and 
suitability fur mass use. 
• 

S tra tegy to eradica te T. 8. 

2662. DR. CHINTA MOHAN: Will 
the Miniliter of HEALTH AND FAMILY 
WELFARE be pleased to stat! : 

(a) whether it is a fact that T.B. has 
Dot been eradicated in the country due to 

failur ~ to work out a strategy and regirnen 
suited to our conditions; 

(b) whether death rate from TB in 
India is one of the higbest; and 

(c) whether causes for ineffectiveness 
or DCG have been analysed and act ed 
upon? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. Kl~ISHNA KUMAR): (a) and 
(b) No. Sir. Strategy for tackling the 
problem of tuberculosi~ in the country and 
suitable drug regimens for treatment of 
tuberculosis patients have already been 
laid down under National TubeAculosis 
Control Pl.'ogramme. Due to the pecuJair 
epidemiological, na\ute of the TB d\sease; 
its chronic nature and the development of 
tbe disease being related to a number of 
intrinsic and entraneous factors etc. tuber­
culosis bas not been eradicated from any 
country of the world mcluding India. 
TubercuJosis is not a notifiable disease nor 
the eKact cause of death is available. As 
such it is Dot possible to state whether the 
deatb rate due to tuberculosis disease in 
India is tbe highest. The studies conduc­
ted recently by National Tuberculosis 
Institute, Bangalore in a Jinlitcd area in 
Soulh India bas revealcd tbat mor taJity 
rate due to Tuberculosis has come down 
iD tbat area from about 80 to S3 per ODe 
lath population. 

(c) Yes, Sir. Since BCG Vaccination 
is known to prevent various types of post 
primary complications following the pri­
mary infection with tbe tubercle bacilli, 
BeG vaccination is now being continued as 
• part of tbe Expanded Proarammo of 
lllllDuni.aUoD in tho DOW bOl1lS aDd in­
faD •• 

Flnanelal assisfance to CD Itural institutions 
in North Eastern Region 

2663. SHRI PARAG CHALIHA : Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be plea.,ed to St(.lti! the 
total amount granted as financial assistance 
to cultural institutions and/or organisations 
in the North·Eastern Relion during tbe last 
three years with details of the total 
amounts granted to such insti'.utions/orga. 
nisations in Assam? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA 
ROHATGI) : During tbe last three, years a 
total amount of Rs. 22,73,553.50 was 
granted as financia I assistance to cultural 
institutions and/or organi!'ations in the 
North·Eastern Region. Out of tbis, a sum 
of Rs. 9,34,553.50 was granted to &uch 
in.)titutions in Assam, the year-wise break .. 
up of which is under :-

1983-84 Rs. 3,45,250/-

1984·85 R S, 3,28,55 3.50 

1985·86 Rs. 2,60,750/-

Musbroomiog of unregistered Dursiog 
homes in Delhi 

2664. PROF. RAMKRISlINA 
MORE: Will the Minister of HEALTH 
AND FA~{ILY WELFARE be pleased to 
state: 

(a) whether Government are aware. of 
the mushrooming of the un-registered 
nursing homes in various parts of Delhi 
seoeratinB infection, sickncbs and dlsea~c; 
with their unhygienic working conditions 
bcsid es exploiting the patients; 

(b) if so, whether Gove{nm~nl ba vc 
majc any survey to know how many un­
registered Dursing homes in the city are 
working and wbat are their working con­
ditions; 

(c) if so, the details thereof; and 

(d) whet steps have been taken by 
GOVOl1ll'DOlit to havo a frosh look at th, 
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existing law aoverning the nursin. homes 
to know its effec;tiven elS or otherwise In 
the prevailing circumstances aDd steps 
CODtomplat cd by OovcrDmcot in this ro-
prd. 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
<SURI S. KRISHNA KUMAR' : (a) The 
Government do Dot have any sucb infor-
mation. 

(b) aDd (c) The Delhi Administration 
have informed that tbey have granted 110 
licences to private nursing homes/hospital 
under the Delhi Nursioa Home Registra­
tion Act/R.uts, 1953. The details are liven 
in the statsment below. 

(c) The matter ie being reviewed by 
Delhi Administration. 

Statement 

List of Nursing Hom,s 

S.No. Name of N. Home 

(J) (2) 

1. Dr. Sethi s Panchsheel Mat. 
& N. Home. 24356 
Sakti N"gar, Delbl. 

2. Capital Nursing Home. 
D-3/7 .. A, Ran8 Pratap Ba,b, 
Delhi. 

3. Arora Nursing Home, 
1-7S, Rajouri Garden, 
New Delhi. 

4. Delhi NursiDI Home; 
l"A, Ansari Road, 
DarJa aaoj, Delhi. 

s. Sondhi Nur&iDl Home, 
B2-A, ICaml. Naaar. 
Delbi. 

6. Puri Mat. &. N. Home, 
2/21, Roop Nalar, 
Delhi, 

7. 

S. 

9. 

10. 

11. 

J 2. 

13. 

14. 

IS. 

16. 

17. 

18. 

19. 

20. 

""11", Maaw" 168 

ROlen Nurllna Home, 
6/81, W.B.A •• Karol Baab, 
New Delhi. 

Temple Nursing Home, 
1-Ansari Road, 
Darya Ganj, New Delhi. 

Dr. Mehta Mat. & N. Home. 
57.WA, Punjabi BaSh, 
New Delhi. 

Treben'a Nurling Home, 
Opp. Plaza Cinema, 
Connauaht Place, 
New Delhi. 

Vohra Nursing Home, 
Rajouri Garden, 
New Delhi. 

Skin Institute, 
N. Block, Greater Kailasb, 
Now Delhi. 

Dr. Sethi NurSing Home, 
74, Kamla Nagar, 
Now Delhi. 

Rana NursiDI Home, 
J .. l/6, Rajod Garden, 
New Delbi. 

Dewan Cband NUlaiol Home. 
2·JaiD Mandir Road, 
New Delbi. 

Jeewan Nursing Home, 
11/5-8, PUBa R.oad, 
New Delhi. 

Talwar Nurain. Home, 
11/ S-D, PUla Road, 
New Delhi. 

Dr. Malik's Mat. &; N. Home, 
1-4/2, Model Town, 
Dolhl. 

Jcewan Mat. & N. Home, 
11/31, Ar~a Samaj R.oad, 
New Delhi. 

De1hi Clinic Ai Sur.oal N. ,Home, 
11 ,.S, Klml. Na.ar, Delb,L 
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2t. Dr. Srivastava Mat. & N. Home, 35. Krishna Nursing Horne, 
5/3-B, Roop Nasar, Delhi. 23, Kban Market, 

Now Delhi. 
22. Dr. Sharma Nursinl Home, 

A·19A, Kailasb Colony, 36. Dr. Bhutani Nursing Home, 
New Delhi. A.l/77, Safdarjaul Dev. Area, 

New Delhi. 
23. Sham Lal Eye Hospital, 

MaIka Ganj, 37. Sebgal"s Nrusiol Home, 
Delhi. B-21, KaiJasb Colony, 

New Delhi. 
24. Jeewao Hospital & N. Homo, 

6111, Rohtak Road, 38. Jeewan Hospital & N. Home, 
New Delhi. Jeewan Nagar, 

New Delhi. 
2S. Deshraj Nursing Home, 

77-Darya GaDj, 39. Dr. LaPs Mat. & N. Homes, 
New Delhi. 727/2-A, Gandhi Nagar, 

Delhi. 
26. Dr. Bhatia Nursina Home, 

19·8, Ansari Road, 40. Godba Clinic & N. Home, 
Darya Ganj, N~ Delhi. 1316, Baidwara, 

C.C. Delhi. 
27. City Cil ini c, 

, 1 7 -A/I. Asaf Ali Road, 41. Dbawan Clinic, 
New Delhi. 45 A/II, Lajpat Nagar, 

New Delhi. 
28. Dr. Sen's Nursing Home, 

4, Barapulia Road, 
42. Agarwal Nursing Home, Nizammudin East, 

New Delbi. A/22, Vishal Enclave, 
RaJouri Garden, 

29. Central Delhi Mat. Home, New Delhi. 

6479, Katra Baryan, 
Fateh Puri, Delhi. 43. Kbera Hospital, 

2/12, E, West Patel Nagaf, 
30. Dr. Marwab Nursing Home, New Delhi. 

B.40, Kailash Colony, 
New Delhi. 44. Dr. Gupta Nursina Home, 

Dr. Bakshi Maternity Home, 
Chand Tara BuUding, 

31. G.T. Road, Shabdara, 
A-I, Kirti Napr, Delhi. 
New Delhi. 

Dr. Bbutani Nursing Home, 
45. Kamla Nprsiol Hom e, 

32. 13/1 , Ka lkaji Bxt ensioD, 
B.S, Rajouri Garden, New Delhi. 
New Delbi. 

B.ajora Mission Hosp. & N. Home 
46. Grover Nursina Home, 

'3. ER .. 42, Inderpuri, 
Bazar Sita Ram, New Delhi. 
Kali Masjid, 
Delbi. 

47. Comprehensive ~el Famil, 

34. Sanpl NuraiDI Hom., PI.ooiol Clinic, 

026, Grcen Park, Bxt., a.E, Puram, 

)1t. Dolbi. 
Mew Dolbi. 
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48. South Delbi Poly CI iDie & I1/B, Sir Gaflga Ram HospitaJ 
Nursina Hom e. Marl. New Delhi. 
C.l/14, Safdarjana Dev. Area, 
New Delhi. 62. Misra Surgical cl Mat. Home. 

D.2/J4, Krisbaa Nalar, 
49. R.R. Gupta Nursing Home; De Jhi .. 

61/35. Robtak Road, 
New Delhi. 63 .. Goud Nursing Home, 

50. ROIban Lal Bajaj Memo. Hospital, 
32.B, KamJa Nagar, 

l/e/3. New Rohtak Road, 
Delbi. 

New Delhi. 64. South End Nursiol Home, 
205, Laxmi Dbawan, 

.51. D.R. Maternity Home • Nehru PJace, 
C-3, Asbok Vihar, New Delhi. 
Delhi. 

65. Kataria Nursing Home, 
'2. East West Medical Centre, 7I .. Friends Colo~y West, 

38, Oolf Links. New Delhi. 
New Delhi. 

66. lankidass Kapoor Memo. Hosp. 
53. Dr. R.L. Nursin, Home, Naraina Road, RaDjit Nagar, 

L.l, Navin Sbahdara, Khanpur, New Delhi. 
Delhi. 

54. Sai Nursing Flome, 
67. Bir Nursina Home, 

A.3/s, Janakpuri, J 9, Community Ceof1c. 

New Delhi. East of Kailasb, 
New Delhi. 

55. Dr. Leekha Nursing Home, 
13-8, Hauzkhas, 68. Kailash Nuning Home t 
New Delhi. 49 .. South Patel Nagar, 

New Delhi. 

56. Ashok Vihar Nursing Homt. 
Ashok Vjhar, Delhi. 69. Hemraj Ja in Hospital, 

N.H.I. Block, 

57. The Private Clinic, e-I, Janakpuri, 

5-490/ At Greater Kailasb, New Delhi. 

New Delhi. 
70. Gupta Nursing Home, 

58. Mabvir Nursina Home, 25.Raj Block, Navin Sbahdara, 
49/8/4J, Puojabi Bagb, Delhi. 
New Delhi. 

59. Gayatri Nursins Home, 
71. Dbawan Nursing Home. 

ellA, Model Town, 
A-44. Viabal .EoeJavc, 
New Delhi. 

Delhi. 

60. Dr. Community Mat. Nur.ioa 72. Ashok Nursina Home, 

Home, P-3/15. KrishaD Naaar. 
23-Communily Centre, Delhi. 

Ashok Vihar, 
Delhi. 93. Doctor'. OjDic 

703, Sury. Kiran Buildin" 

61. Dr II Sari Mohall. I(.uturba Gandhi Mata. 
MobaD ire HOlplta1, N.wDt~ 
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74. Jivodaya Hospital, 
Aabok Bibar, 
New Delhi. 

75. Nazar Kanwar Suran. Memo. 
HOIp. 219/2,220/2, Golab! Bagb, 
DeJhl. 

76. Dr. ICber. Hospita), 
pandav Nagar, Sbadipur, 
New Delbi. 

77. National Heart Institute, 
!-Community Centre, 
East of Kai lash. 
New Delhi. 

78. Aaarwal Cbaritable Hoap. 
4/9. Shakti Nagar, 
Delhi. 

79. Sushda Nursing Home. 
Local Shopping Centre, 
K. Block Greater Kailash, 
New Delhi. 

80. Sachdeva Nursing Home. 
Ear, Nose and Throat 
Hospital, 2/8, THak Na,ar, 
New DeJhi, 

81. Summit CIiD ie, 
Palam Marg, Salant Vihar, 
New Delbi. 

82. Vijan Mahinder Singh Memo. 
NuriiDI Home, 
Friends Colony. 
New Delhi. 

83. M.RoM.; M.M.R. Institute of 
Opbtbalmol OIY, 
8-15, Swasthy. Vihar, 
Vitaa Marl. 
New Delhi. 

84. Bansal Nurai0l Home, 
3'90, 91 Bazar Sita Ram. 
D olbi.l1 0006. 

85. Main Hospital, 
1/37, Roop Nalar, G.T. Road, 
Delbi.2. 

a,.. Sb,am Lal Nania, & l\OIcarQb 
Cta~, 

19-Ansart Road, 
Darya Gaoj. 
New Delhi. 

87. Mata Channa Devi Arya 
Dbarmartb Eye Hospital, 
D.I, Janak Puri, 
New Delhi-S8. 

88. Sbri Rosan Lal GuPta, 
Dbarmarth Mission Nursing Home, 
3/7, Shakti Nagar, 
Delhi. 

89. Majeedia Hospital, 
Hamdard Nalar, 
New DeJhi. 

90. Suoderla) Jain Charitable 
Hospital, , 
Asbok Vibar, Phase Ill, 
Delhi. 

91· NirmaJ Nursing Home, 
n.14!.2, Model Town 1" 
Delhi-It 0009. 

92. Friends Medical Centre, 
12-Ring Road, 
Lajpat Nagar Ill, 
New DeJhi .. l100024. 

93. Northend Medical Centre, 
Lusa Tower, A-2/3, Azadpur, 
Com~J ex, tNainwaJa Bagh), 
Delhl-33. 

94. Saroj NUrsinl Home, 
4/19. Roop Nagar, 
Delhi·Il0007. 

95. North DeJhi NuniDa Home, 
3·Communlty Centre-II, 
Phase II, 
Ashok Vihar, 
Delhi·lt 0052. 

96. Rabeja Nursing Home, 
10223, Gurdwara Road, 
Karol Bagb, 
New Delhi. 

97. Asblok Nursing Rome, 
2S·A, Community Centre, 
Safdaduns Enclave, 
~ew DeIN, 
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98. Friends Medical Centre, 

(K.alindi Branch), 
F .. l, KaUndi, Ring Road; 
New Delhi. 

99. Moot Chand -lCairati Ram Hospital, 
Lajpat Nagar, 
New Delhi. 

100. Dr. Sbroff's Cbarity Bye Hospital, 
Darya OaDj, 
Now Delhi. 

101. Sunder Lal Jain Bye Hospital, 
Sadar Bazar, 
Deputy Gan;, Delhi. 

102. Sant Parmanand Bye Hospital, 
tS-Alipur Road. 
Delhi. 

103. Model Bye Hospital, 
2 P, Lajpat Nagar, 
New Delhi. 

104. Holy Family Hospital, 
Okhla Road, 
New Delhi. 

105. Tirath Ram Shah Charitable 
Hospital, 
Battery Lane, 
RaJpur Road, 
Delhi. 

106. St. Stepben"s Hospital. 
Tis Hazari. 
Delhi. 

107. R.B. Soth Jessa Ram Hosoital, 
WBA. Karol Baab, 
New Delhi. 

108. Dr. B.L. K.apoor Memo, Hospital, 
PUla Road. 
New Delhi. 

109. Sir Gaoaa aam Hospit"al, 
bjlnder Napr, 
New Delhi. 

110. Sbri MarWin Ausbdataya, 
KIDari Bazar, 
J)elbi~ 

LOl. to Ran".,. clue to SCrJk.1 .... 
Agitations 

266S. SHRI SOMNATH RATH : 
SHRI M. RAGHUMA 
REDDY: 
SHRI MANIK REDDY : 

·WiU tho Minister of TRANSPORT be 
pleased to state: 

(a) the amount of Joss suffered by 
Railways during the Jalt six months due to 
strikes and aaitations especially tbe Welt 
Bengal Bandh OD 11 February, 1986; 
and 

(d) the details in this regard and the 
steps beiD8 taken to meet the "situation in 
future? . 

THE MINISTER OF STATE IN THB 
DEPARTMENT OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
While tbe Joss of Railway revenue due to 
the West Denial Bandh on I1tb February 
1986 is estimated to be about Ra. 4 crores 
the amoont of loss suffered by the Railways 
due to the Strikes and agitations during the 
Jast si% months is being coneeled from tbe 
Zona) RailwaYs and will be placed on tbe 
table of the Sabha. 

The responsibility for maintenance of 
Jaw and order on Railway premises includ­
ing the trains beinl that of State Govern­
ments, a close liaison is establislled with 
the State Administration and eapecialJ, the 
Police autborities and suitable precaution­
ary measures, as required by the situation, 
are taken in coordination with them; this 
wilJ be continued in future also. 

Koraput-Rayagaoda Broad G.uge Ranway 
Llae 

2666. SHRIMATI JAVANTI PAT. 
NAIK: 
SHRI BRAJAMOHAN MOR .. 
ANTY : 

Will the MiDliter of TRANSPORT be 
1 leased to Itate; 

(a) whether it il a faet that the GODItru­
QtiOD work of tbe first phale 01 K9rapuc 
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llayalada broad aau,e railway line bad 
been comp) etcd: 

(b) if so, the amount spent OD the 
construction of the first phaso bet'NOen 
lCoraput and MacbUluda; and 

(c) whit steps have been taken to com­
plete tbe remaininl portion of tile above 
line in Orissa? 

THE MINISTER OF STATE IN THB 
DBPARTMENT OF RAILWAYS (SHRI 
MADHAVR.AO SCINDIA): (a) The first 
phase from Koraput to Machiliguda has 
been completed. 

(b) &s. 21 crores apprOL 

(c) It is being prolfcssed according to 
the availabi lity of resourccs. 

Development aad Maintenance of NatloDal 
Highwa,s In Orissa 

2667. SHRIMATI JAYANTI PAT· 
NAIK : Will the Minister of TRANSPORT 
be pleased to atate : 

Development of 
National Highways 
-~--._-._..~-----
Amount allo.­
cated so rar 

820.00 

Expenditure 
incurred 
upto 2/86 

698.14 ' 

It may, however, be stated that fiaures 
of expenditure are received for tbe State as 
a whole and not circle-wise. 

(c) Tbe allocation for tbe development 
and maintenance of National Hiabways 
for 1986·87 bas Dot been finalised as 
yet. 

How ...... Amta and Howra1J..Sleakala 
Broad GauP LiBel' 

2668. SHRI HANNAN MOLLAH: 
Will tile Miaister of TRANSPORT be pI e­
•• ed to Itate :. 

(a) the amount aanctioDed for the deve­

lopment and maint enance or National 

~i.hways in Orissa dariog 1985·S6; 

(b) tbe :tmount spent on each National 

Hiahway circle in Odssa on the above workt 
during tbat year; and 

(c) the amount allocated in 1986-87 

towards development and maintenance of 

Nationai Hiabwa~s in Orissa? 

THE MINISTER OF STATE IN THB 

DEPARTMENT OF SURFACE TRANS­
PORT (SHRI RAJESH PILOT): (a) aDd 

(b) The amount allocated!r"eJeased aDd 

expenditure incurred on tbe d eve)opmont 
Itnd maintenance of National Highways in 

Orissa during 1985.86 is indicated be­

Jow : 

(Ra. in lakhs) 

Maintenance of 
National Highways 

----~-----..._,_---....... -
Amount reI e­
ased so rar 

353.74 

Expenditure 
incurred 
upto 2/86 

355.25 

(a> whether Government propose to 
complete the work of Howarah·Amta broad 
PUIC railway line duriog the current 
year; 

(b) bow much work has been done 80 

far; 

Cc) wbat steps Government proposc· to 
teke to expedite the work of Howr.b-~ 
Sheakala broad gauge Uoe; al'ld 

(d) if 80, b, wbat tfme tbe wort will bo 
oompleted? 
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THE MINISTER OF STATE IN THE 

DEPARTMENT OF RAILWAYS (SHRI 

MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Phase I from Santragaehi to Barga .. 

chia (24 kms) has been completed and ope­

ned to traffic in 1984. 

(c) and (d) Due to shortage of fundI. it 

win not be possible to take up the work 

01'\ Howrah .. Sheakala project. Completion 

of the work would depend on tbe over 

al~ availability of fund~ in the years to 

come. 

Flnaneial Assistance (or Development of 

AUeppey Port in Kerale 

2669. SHRI SURESH KURUP : Will 

the Mini~ter of TRANSPORT be pleased to 

state; 

(a) Whether financial assistance for 
development of Alleppy Port in Kerata has 
been made in the Seventh Five Year Plan; 
and 

(b) if so, the detail.; tbereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS· 
PORT ("~IRI RAJESl-I PILOT): (al No, 

Sir, 

(b) Does not arise. 

S. No. Name of th e Medical 
College 

1. Gov ernmen t Medical 

CoIl ege Kottayam 

PIIDds Allotted to Kerala under Reerlenta­
tiob of Medical Education Scheme 

26'0. SHRI SUReSH KURUP: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

'(a) the total funds allotted to Kerar. 
under the Centrally spoo$ored re .. orient •• -
iOD of Medical Education (ROME) 
scbeme in each or the years from 1982 to 
1985; 

Cb) the actual utiJisatioD of such fuada 
in tbe same period; and 

(c) the acbie'Vements as compared to 
the fargets fixed in Kerala due iog this ptr­
iod? 

THB DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SRRI S. KRrSHNA KUMAR) : (a) to (c) 
The R cori en ta Uon of Medica I Education 
Scheme aims a t involv ing the medical 
colleg.es in the dir ect d eli very 0{ healtb 
care service tv the rural and stmi •• ural 
population and i:-,cu)cat ing a po~itive bias 
among the students and the faculty towards 
comm\lnity health care. Each medical 
co)) ege is ent It 1 ed for central ass.istance of 
Rs. 16.04 lakhs for construction of donni. 
tory type residential quarters for students­
at PHCs, seminar room. If'cture cum cona 
uita'ion room etc., other addi!ions or 
alterations to PHCs, cons'ruction of gara. 
ges t purchase of mini buses and appoint­
ment of additio'lal faculty staff et c. 

The following arants-in-aid have been 
released to the four Medical Collelca in 
the State of Kerala:-

Amount Date Total amount 
released released 
(io lakhs) (in lakhs) 

4.79 25. J. 79 16.04 

1.65 20.1.82 

9.60 ·20.1.82 
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2. Government Med,cal 

College, J'rivendrum 

3. T. D. Medical 

College, Alleppcy 

4. Government M edi('a i 

College, Calicut 

It has been reported that construction 
of thr ee garages at T.D. Medical CoJlepe, 
AlJeppey and ore garci- e at Go,'crnment 
Medical Co) lege. Trivaudrum has been 
complet cd. The construct ion of the semi .. 
nar-cum-Iecture room is in pro,cess in poo­
var PHC c~vered under the Government, 
Medical Colleg e, Trivaodrum. 

Private Air Taxi Service 

2671. DR. G.'i. RAJHANS : 
SHRI K. PRADHANI : 
DR. B.L. SHAILESH : 

WIll the Minister of fR \NSPORT be 
pleaseJ to stat e : 

(it) wh:lhcr there i'i a pn)posal under 
• he coo'iideratioo of Government to intro­
duce pri vate a ir taxis all over the coun. 
try; 

(b) if so, details thereof; 

(c) by when such servi~es will be in. 
troduced and the details of the private 
pclrties who had already approached Gov­
ernment ~'4ith proposals to start the scr~ 
viGe. 

(d) the purpose behind introducing such 
60rvice and to what extent the service will 
be better for tourists' A) weU as to the 
OQvoromoot; and 

(e) wbicb authority will fix tbe fare 
Itructuro aDd t}ow wi II it vary from city to 
til, or wiD it be uDlform? 

4.79 25.1.79 

1.65 20.1.82 16.04 

9.60 20.1.82 

4.79 27.9.79 

1.65 20 .. 1.82 16.04 

9.60 25.2.82 

4.79 27.9.79 

1.65 20.1.82 16.04 

9.60 25.2.82 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (a) and (b) 
Yes, Sir. Various mOdalities in this regard 
are being concretised. 

(c) It is not possibI e to ind icat eat this 
stale, the date by which such services wiJl 
be introduced. A1thou~h various private par~ 
ties have written to know the proposal 
and relat ed details, no party has submitted 
a definite proposal to start the servjce. 

(d) Tbe scheme is being examined 
from various angles includin~ development 
of tourism. 

(d) The details of the scheme and the 
modalities of its implementation are being 
worked out. 

Thefts of Idols 

2672. SHRI DHARAM PAL SINGH 
MALIK: 
SHRI SARFARAZ AHMAD: 
SHRI MANIK REDDY: 

wili the Minister of HUMAN RESO. 
URCB DBVBLOPMENT be pleased to 
state: 

(a) whother It is a fact that cases of 
theft of idols have considerabJy increased 
in the country; 

(b) ifso, tbe number of such cases which 
came to ligbt durio8 tbe last three years, . 
1oar-win_ aad 



(c) wbat steps have since been takeD 

for the recovery of Idols and to apprehend 

the idol lift ers? 

THB MINISTER OF STATB IN THB 
DBPARTMBNrS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA· 
TOI) : (a) While tbere was an increase in 
theft of idoll in tbe country in 1984, there 
was a declining trend in 198' according to 
available information. 

(b) The number of suob cases durinl 

tbe last three years is as under : 

Year No. of cases 

1983 302 

1984 337 

1985 287 

(c) Several moasures have been takon 

to prevent thefts in the centrally protected 

monuments as indicated in tbe statemont 

liven below. 

Statement 

1. Armed Guards have been posted 

iD fifteen centrally protected monuments 

and museums administered by tbe Archaeo­

lOlicai Survey of India, in additi,?D to 

strenlthening of watch and ward arranae­

ments in other monuments'sitcs. 

2. Construction of twenty five scul­

pture-sheds at important sites to house 

lootlc and uncared for sculptures, theIr do­

cumentation and estabUshment of. archaeo­

IOlicalaite museums. 

3. fIb.ullalion of the Antiquitiel 

and Art n •• ures Act, 1972 to reluJate 

tbe cxpt)tt trade in antiquities aDd art tce­

.BUNIt to provide for the prevention of 

. 'Olu4"tina aDd fraudulent dealiDS iD .~ti· 

quities; to provide for tbe compulsory 

acquisition of antiquities and art' treasures 

for preservation at public places. 

4. Creation in 1974 of a Central 

Inveatilating Unit (Antiques) in the Centra I 

Bureau or Investiaation located at Delbi 

to investiaate cases concerning theft of 
antiquities. 

5. Maintenance or a computerised 

data bank of cases of tbeft aDd recoveries 

of certain important cultural properties 

(sculpturos, idols and paintina.;) conta inins 

information about crimes, crimina Is antt 
cultural property in the C.B.I. 

6. Coordination between tbe Central 

Bureau of Investilltion, the ArcbaeoJolical 

Survey of India, State Police, Customs and 

Checkposts for prompt reporting of crimes. 

criminals, tbefts concerninB cuftural pro­

pert, and smuUliOI of objects. 

7. Assistance of Interpo J is a)80 

lougbt wbere necessary (or invest ilation of 

such cases. 

Malaria Cases State.wise 

2673. SHRI P.R. KUMARAMANGA. 

LAM: Will the Minister of HEALTH 
AND FAMILY WBLPAR.E be plcaaed to 
state: 

(a) tbe state-wise number of malaria 

cases reported durina tbo last three Ycars, 
year-wise; and 

(b) how maoy calCI proVed fatal des. 
pite t [eatmeDt? 

THB DBPUTY MINISTER IN THB 

DBPARTMENT OF FAMILY WELFARE 

(SHRI S. KRISHNA K.UMAR): (a) aDd 

(b) The requIsite information is liveD ill 

tho ,tatlmlnt below • 
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StatemeDt 

The Slate-wlu! nllmber of Mala'/a Caf~S alld L),alh, R~p()r/~d Du,illg the lasl TItre. 
f,a" 

Sl. Name of the St .tcs J983 1984 1985 (Prov. 

No. U.Ta./others Cases Deaths Cascs Deaths Cases Dea 

1. Andhra Pradcs 35668 46238 33700 

2. Assam 49237 16 59618 20 56003 
3. Bibar 47217 6 51376 11 24962 
4. Oujarat 280060 253552 133836 
S. lJaryana 138600 2 147160 2 103718 
6. Himachal Pradesh 38947 27966 36478 
7. Jammu & Kashmir 9901 18144 27942 
8. Kamataka 61982 32293 27958 
9. Kerala 3725 4735 3649 

JO. o Madhya Pradesh 17J585 13 145712 12 104845 

11. Mabarashtra 882983 I 9J949 57915 
12. Manipur 1553 t 1284 1166 

13. McabaJaya 11600 1 15315 13056 

14. NaBaJand 4595 5322 4727 

1 S. Orissa 251829 SO 283921 49 176543 
16. Punjab 177265 41 216098 58 223777 

17. Rajasthan 115177 101955 64925 

18. Sikkim 35 27 57 

19. Tamil Nadu 67192 71320 71059 

20. Tripura 10176 13 13126 24 1251 

21. Uttar Pradesh 285618 16 419708 346428 

22. West Bengal 4186.1 4 46340 6 18413 

23. A. It N. Islands 6455 2 4054 1 3409 

24. Arunachal Pradesh 3134) 1 28284 22820 

25. Chandiaarb 23306 24292 37546 

26. Dadra &. Nagar Havel i 1660 1640 2400 

27. Delhi 42107 52 38108 40 32594 

28. Goa 882 808 344 

29. Lakshadwcep 5 3 1 

30. Mizoram . 14991 , 15056 6 16280 

31. Pondi cherry 434 545 274 

32. Coalfields 859 493 '21 

33. DNK Project 9787 IS 17988 18 10lS7 

INDIA 20,18,605 239 21,'4,446 247 16,64,754 1 
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Proposal to increa,e port charges at 
Major Ports 

2674. SHRJ YASHWANTRA0 
GADAKH PATIL : Will the Minister ~t' 
TRANSPORT I;e pleased to state: 

(a) whether port chlrg es at a 1 J major 
ports are proposed to be increa~ed; 

(b) if so, the detail'4 thereof and the 
reasons therefor; and 

(c) whether Government have issued 
any guidelines to ports in this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACe TRAN~ 
PORT (SrlRI RAJESH PILOT) = (a) to Ccl 
Based on the reCotn'ne-odations of the 
Direct ing Group on Simp! ificatio" and 
Rationalisn l ion of Port Procedures (T,\riff 
structure documentahon and cl earance of 
cargo), an Empow .. red Committee Inter-alia 
took a decision calling for rationalisation 
of ports' tariff structure. The proposals 
of the Port Trusts for ra1i,-'u1aJi.'ation of 
rates bave been received und no drcision 
has yet been tukeD. 

Research and Therapeutic Facflities in 
Field of Heart DistaSfI 

2675. SHRI N. DENNIS: Wi" the 
Mini!tte-r of HEALTli AND FAMILY 
WELFARE be pJea~ed to state the steps 
proposed to exte:ld resea!'ch and thcrr;pcu· 
tic and facihtics in the field of heart diseas. 
es during the Seventh Five Year Plan? 

THE DEPUTY MINISTER IN THE 
DEPARTf\1ENT OF FAMILY WELFARE 
(SHRI So( KRISHNA KUMAR) : A Scheme 
of Rheumatic H cart D i'Scas e Control Pro­
gramme bas been approved in the 7th Five 
Year PJan and an amount of Rs. 50 lakhs 
bas been earmarked for tbe same. The 
Indian Council of Medical Research, an 

. autonomous organisation under the Minis­
try of Health and Family W clfar e, is also 
undertaking several programmes in heart 
diseases during 'he 7th Five Year Plan 
period. These include research in rbeu­
mat ic heart disease, hypertension a.od 
behavi our patt ern in cor,~ry . boatt 

, Q,i&case, .' . , 

A Centre for Advanced Research on 
Rheumatic Fever rnd Rh~umatic heart 
Disease (RF·RHD) has been initiated at 
the AI t India Instit ut e of Med ical Sci cDce,. 
New Delhi. to undertaken indeptb ,:.tudy of 
RF·RHD ca~e's so as to identify high risk 
population and provide ft PP"opriate thera­
peutics. 

Secundary p~ophvlaxjs th rougb estab­
lisbment of RF/RHD registries is proposed 
during the VII plan period to help evalu­
ation of effectiveness of the secondary 
prophylaxis regimen. 

Radiation from C ompu ler Screen 'or 
Pregnant WomfD 

2676. DR. T. KALPANA DEV, : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(:1) whether Goverr.ment's attC'otion 
has been drnwn to results of Swedish 
research if'dicating that the r;ldiation from 
Compot er Screens i-; un~afe for prcgolot 
women and caUSeS serious birth derC'cts and 
jf so, corrective steps prop,'sed; and 

(b) whether any such Sf lld;cs will be 
conducted tn India before we cntr-r Twenty. 
first cC'ntury ? 

THE DEPUTY MrNISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) Yes. 

The Swedi~h OccupationaJ S;'.fety Adminis­

tration together with Swedel;'s Radioloaica] 

Protection Institute bas carried out research 
.' ... 

on mice which Sh:)W8 that radiat iOD fr(Ym 

comput er screens, until DOW cO'1r-idered safe 
for pregnant womeR, causes seve~ birtb 

defects and even death among mic:o. How. 

ever, data on pregnant women is not J.t 

available. 

(b) The Indian Council of Medi~al 

Rc. search, an autonomous C'reanisatloD 

under the Ministry of Health and Family 

Welfare, is considering a proposal to 

initiate resea!ch to study ~be adverae~ effect., 

if .7. from such klDd of racliatioa.· 
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Deaths due to adulterated drugs 

2677, SHRI V. TULSIRAM : 
SHRI KAMLA PRASAD 
SIGNH: 

Will tbe Minister' or IIEALTH AND 
FAMILY WELFARE be pleased to state: 

<a> whether it is a fact that a large 
Dumber of deaths have taken place in 
various parts o( rhe country in hospitals 
due to adulter,ltd drug~; 

(b) tf so, the names of the places where 
!locb deaths have taken place and thejr 
number Sta te-wise; 

(cl whether a high powered committee 
has been appointed by Government in this 
reaard; and 

(d) if so, the detail~ thereof and if not .. 
reasons therefor? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FA~ILY WELFARE 
(gHRl S. KR1SHNA KUMAR) : (a) to (d) 
The information i~ being collec1 ed from 
the State Drug() Control Authorities and 
will be iaid on the Tabl e of t_~e Sabha. 

[Trallslatlon] 

New Railway Lines In Himachal Pradesh 

2678. SHRI K.D. SULTANPURI : 
Will tile Minister of TRAN5POR r be 
pleased 10 state: 

(a) whether there h a proposal to lay 
Jaladbari .. Paunta, Kalka-Parwanu and 
Deruwala .. Nalaaarh railway lines in Hima­
chal Pradesh during the Seventh Five Year 
Plan; and 

(b) if no, tbe reasons therefor? 

THB MINISTBR OF STATE IN THB 
DEPARTMBNT OF RAILWAYS (SHRI 
~At>HAVRAO SC1NDIA) : (a) • and (~) 
·Survey ror Jaaadhari Paoata-RaJbao rad 
line is in proateSS to' determine financial 
implicaationl. Government of Himac~aJ 
Pr.&c* adviSed that Ka·lka&Parwanoo hnc 

prOPollal be .dropped. There is no propo!t'sJ 
{or the 3rd sUggested Jinc. 

(English) 

International Status to Airports 

2679. SHRJ BANW Aftl LAL PURO. 
HIT: Will the Minister of TRA N'SPORT 
be pleased to state: 

(a) whether there is a proposal under 
the consideration of Govern~ent to pro­
vjne internfltional status to !lome of the 
airports in the country; and 

(b) if so~ the names of the airport~ in 
the country to which international status is 
propo~ed to be given during tbe Seventh 
Plan Period? 

THE MINISTFR OF STATE IN THE 
DEI1BRTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) and (b) 
On the basis of recommendations made by 
a High Level Committee set up by Govern­
ment in Januarv, 1985 to 10 into the 
question of reducing congestion at Bombay 
airport, and ~ubsequent traffic survevs 
conducted by '.A.A.I.. it has been observ~d 
that decIara1ion of some more airports as 
international airports would help in reJiev. 
ing congestion at Bombay Airport. The 
Report is under examination. 

Reduced Speed of Trains 

2680 SHRI BANWARJ LAL PURO. 
HIT: Will the Minister of TRANSPORT 
be pleased to state: 

(8) whether it is a fact that the speed 
of the several trains' has been reduced; 

(b) if so. the details of such traiDs; and 

(c) the reasons theretor ? 

THE MINISTER OF ST ATE IN THE 
DEPARfMENT OF RAILWAYS <SHRI 
MADHAVRAO SCINDIA): (a) to (c) In 
tbe context of heavy accumulation of 
arrears in replacement of old railway 
track, it was decided to reduce tbe mal7Cj­

tnum permissible .speed of eleven pairs of 
b i8h speed trains from 110 Kmpb to 100 
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ICmpb w.e.f. I.S.I'82. A statement show­
in. these trains is given below. In 
addition. tbe maximum Fpeed of 2 pain of 
trains viz .• 121/122 Tamil Nadu Elpress 
aad 125/126 Ken)a Express was also 
reduced from J 10 Kmpb to 100 ICmpb on 
electrified portion only to conform with 
Commissioner lor Railway Safety's recom· 
mendation for reducinl the maximum 
permissible speed of electric locos. 

Statement 

The List of trains, tbe maximum per· 
missible speed of which was reduced from 

1.5.1982. 

(1) 1/2 Howrab-Dolhi/Kalka Mall. 

(2) 1 55/156 TiD~ukia Mail. 

(3) 175/.76 Neelachal Express. 

(4) '191/192 Sonbhadr.!153/154 
J.yanti Janata E"press. 

(,) 119/120 Gomti Express. 

(6) 181{82 Sarvodya Express. 

<') 139/140 Gaola Kaveri Express. 

(8) lS/16 G.T. Express. 

(9) 141/142 Coromondal Express. 

(10) 59/60 Oitanjali Express. 

(11) 143/144 Kaliola Express. 

Settllll up of South Central Cultaral 
Centre at Na,par 

2681. SBRI BANWARI LAL PURo. 
BIT: Will toe Minister of HUMAN RE· 
SOURCE DEVBLOPMENT be pleased to 

state : 

(a) whether there il a proposal under 

the coosieleration 0' Government to set up 

a South Ceatral Cultural Centre at NalPur 
in Maharashtra ,State; aDd 

(b) if 110, by whoa tbe proposecJ CODtrc 

"in _ .et up ., 

THe MINISTER OP STATE IN tHB 
DEPARTMENTS Of EDVCAnON AND 
CULTURE (SHRIMATJ SUSHILA'ROB .. 
ATOl) : (a) Yes. Sir. 

(b) The propostd Centre Is likely to be 
set up by tbe end of June, 1 98 6. 

World BaDk Loan 'or Narm.da ProJed 

2682. SHRJ NARSINH MAKWANA: 
Wi)J the Minister of WATER RESOURCES 
be pleased to state: 

(a) tbe Iota) amount of ]oan Govorn .. 
ment propose to take from the World 
Bank for Narmada Scheme and the amount 
of Joan World Bank ba~e agreed to ad. 
vance and the time by whicb this amount II 

wjlJ~start coming; 

(b) the source through which the rest 
of tbe amount will be received for comple­
tion of this scheme; 

(c) the sbare proposfd to be ,hren to 
State Governments or Oujarat, Madbya 
Pradesh, Maharashtra and Rajasthan and 
tbe amount received by each State Govern­
ment as ita sbare, and 

(d) wbether tbis scheme wi)) be com­
pJeted within the Scheduled rime? 

THE MINISTEIl OF WATER RE. 
SOURCES (SHRI B. SHANKARANAND): 
(a) The World Bank is providing assistance 
of • 450 million to the Sardar Sarovar 
Project. Tbe credit/IQan became effective 
from January, 198 6. 

(b) Tbe outlay Deeded ror the project 
will have to be provided throup the State 
Plans. 

(c) All tbe State Governments with tbe 
exceptioD of Rajastbaa (whicb is Dot 8 
participatinl State in tbe World Bank 
assisted project) are entitled to addltloDal 
central a •• lltlDce In terms of the addltion­
ality luldelinOl of the OoverDmeot of Iadia 
aDd io keepJn. with the share of iov.taleDt 
borne by each State. No utilisation of 
credit/loin bas takeD place 10 rare 

(cI) The Sardat Sarovll .roJ.,. 
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cludilll Its canal system ia proarammed to 
be completed by 1998-99. 

Loeomotlftl In use In Railway. 

2683. SHRI BA~ARI LAL 
BAJR W A : win the Minister of TRANS­
PORT be plea8ed to state: 

(a) the total number or Jocomotives 
with tbe various Divisions o( Indian Rail­
waYI and tbeir break-up make-wise; and 

(b) the number of old locomotives in 
Southern Railway replaced by Jater model. 
under the modernisation prolramme and 
the taraet I; et for 1986 in tbis r.lard '1 

THE MINISTER OF STATE IN THB 
DBPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SClNDIA) : (a) The Dum­
ber of locomotives w~tb tbe different zones 
of the Indian Railways as on 3 J. 3. 85 is 

indicated in the Statement.} given below, 
including break tlP OD the basis of mode 01 
traction, saule-wise. 

(b) The bolding of overaged locomo­
tives at the be,inning of VI and VII Five 
Year PJans on the Southern Railway fa 
indic-lted in Statement.Ilaiven below. 

Out of a total of 62 o1d steam loco­
tnolives tbat were in service at the belio­
n;og of the VI Plao, 57 have becJ1 repJaced 
on Southern Railway. The rrmainin, five 
Metre .suee steam Jccornotives are of the 
"X-Supel u t~'pe fit t cd with the Jack system. 
There is 1'0 design available with the IndiaD 
Railways at pres ent for repJacerr.cnt of 
these locomotives. These are I:eing main­
tained in good fettl e for service OD tbe 
NiJgir j Mountain Railway, 

These overaged locomotives are Dot 
proposed to be repJaced durin, 1986. 

Sfatement·1 

Loctnnotlv,s--

Railway-wls, a"d gau6~·wls. holding 011 l"dion Railways (as on 91.3.8.5) 

Railway Steam 
........ --...... 

DO MO NO 

Central 600 76 

Eastern 6'0 19 

Northern 841 248 14 

North-
Eastern 75 608 

Northeast 
ProDUer 74 272 24 

Southern 2 360 2 

South-
Central 296 346 

SoQtb' 
~itera' 468 101 

Western 253 SIS 86 

n 

To~J .3299 2349· 322 

Diesel 
-----.-.--
DO MG NG 

516 15 

323 

350 60 31 

29 41 

20 liS 

235 73 

Z70 92 

295 4S 

'3S 160 

2273 54J 91 

Electric 

BO MG 

194 

264 

233 

104 

331 

t07 

20 

1233 20 
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Holdl"g %v.rag,d Locomoliv" III ,,,. H,lnllill!l YI and YII PlY. Y.,ar Plaru 011 

! outlier. RIIllwa, were IU 1UId., : 

Type At the belinning of 6th 
Five Year PJan 
(as on 31.3.80) ---
DO MG NO 

St.eam 20 39 3 

Diesel NIL 

Electric NIL 

Total 20 39 3 

Widening of National Highways In 
RaJastban 

2684. SHRt DANWARI LAL 
BAIRWA : Wil) the Minister of TRANS· 
pORT be pleased to ~tate : 

(a) whether keeping in view the traffic, 
Government propose to prepar e scbeme for 
widen tng of National Highways in RaJas­
than; and 

(b) jf so, by whaf time? 

THE MJNI~TER OF STATE IN THE 
'DEPARTMENT OF SURFACE TRANS· 
PORT (SHRI RAJESH PILOT) : (a) and 
(b) The improvement of National Hhr;bways 
including widening thereor is a continuous 
proce~s and is being done in a phased 
manner keeping in view the traffic dquire­
ments, the inter·se priority of Bach works 
on an al1-1ndia basis aDd availability of 
finaDcial resources. 

Ope.lng or new C.G.U.S. Dispensaries fa 
Delbl 

2685. SHRI BANWAkl LAL 
BAIRWA . Will the Minister of HEALTH 
AND FAMILY WELFAR.E be pleased to 
state: 

(a) the number of C.G.H.S. dispe. 
saries proposed to be ope~ed in Delhi by 
tbe end of 1986; 

At tbe beainnlD' of 7tb 
Five Year .Plau 
(as OD 31.3.85) 

-- ----
DC MO NO 

5 

- -j 

s 

(b) whether it i. a (act that th e new 
dildensariec which Government bad deci­
ded to open durin. the last three yearl 
could not be opened till today and if so, 
tbe reasonq .therefor; and 

.. (c) the names or the places wh~re 
decision for opening of new dispeola"O'I 
has been taken? 

THE DEPUTY MINISTER IN TH8 
DBPARTMBNT OF FAMILY WELPARE 
(SHRI S. KRtSHN" KUMAR): (a) to (c) 
Six aJlopathic dispensaries have been sanc­
tioned in CORS Delhi duriog the lalt 
three yea",. Three dispenlaries. one each at 
Ma,ur Vihar, Dakshinpuri and Vivek Vlhar 
h3ve already started functioning. One 
dispeDsar~ in Paschim Puri will start 
functioning by the end of March, 19811_ 
The remaining two dispenRaries which wero., 
proposed to be opened in Shalimar BIIb:~ 
and Kin,sway Camp could Dot bo opened 
due to non-availability or accommodatioa 
and will be opened as loon 88 suitable 
accommodation il available. 

Expenditure OD family piau", pro­
If8JDJIIeI 'arlol 1916.17 

2686. SHRI BANWARI LA!-
BAIRWA: Will the Minl •• er of HBALT& . 
AND PAMILY WELfARB be pleased to 
atato : 

(a) tbo .m~_ ,likoly, .to r be sPOOl OG 

'am lIy plaonlol' prOll'ammei durlna 19.1.' 
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87 aad the Stite·wise details of tbe tarlets 
achieved IS a result thereof; an d 

(b) whether it i. a'180 a fact that poor 
.peopl e are bec:omina aware of its benefits 
aad whether io order to popalarles tbis 
'prOlramme duriol t 986 Government pro­
pose to give more facility to the persons 
who are adopting family plaooiog devices 
and if so, tJe detail, thereof? 

THE DEPUTY MINISTER IN THB 
DBP~R.TMBNT OF P~MILY WBLFARE 
(SHRI S. KRISHNA KUM4R): (a) An 
olltla, of Rs. S 30 crores is betn, provided 
for the Family Welrare Prolramme during 
1986.87. Slate-wise taraels for 1986·87 
have still to be finalised. 

(b) The Pro,ramme is becominl in­
creasingly popular. Its outreacb will be 
rurther expanded "itb a view to makinl 
service. and supplies ava ilable as near to 
tbe doors reps of the peop~e as possible. 

Esemption of RanwaymeD from appUca. 
tion of IDdu~trlal Disp.tes Act 

2687. DR. SUDHIR ROY: Win the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether there is a move on the 
parr of Government to exempt railwaymen 
from the application of Industrial Disputes 
Act: and 

(b) if so, the roasons therefor? 

THE MINISTER OF ST ATB IN THB 
DBPARTMBNl" OF RAILWAYS (SHRI 
td~DH~ VRAO SCINOIA) : Ca) No, Sir. 

,·(b) Does Dot arise. 

Boob stocked by N.B.T. 

268'8. SHRI D.P. YADAVA : Will 
'tbe . Minister of HUMAN RESOURCE 
DEVSLOPMENT be pl,eased to state : 

(a) the total number of books "acked 
•• on 31 March, 198' with NaUODll Book 
I~TrUitt ' , , 

(b) the fotal value thereof; and 

(c) the Dumber of unsold books in 
stock as on date which are Jying for morc 
tban five years? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA. 
TOI) : (a) The total number of books 
stocked as OD 31 March, 1985 with tbe 
National Book Trust was 34,40,000. 

(b) Tbe to1al value of these books as 
on 3J March, 1985 was Rs. 74,35,000/-. 

(c) The total number of books remain­
in, uDso]d for more than five years as on 
31 March, 1985 was 6,20,000. 

Expenditure on compoterlsatlob of rail 
reservations 

2689. SHRI RAJ KUMAR RAI : Will 
the Minister of TRANSPORT be pJeased 
to state the elpenditure incurred on 
computerisation of passenger and freight 
reservations upto February, 19861 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MA.DHAVRAO SCINDJA) : The exact 
expenditure incurred on computerisDtion of 
passenger reservations and freight opera­
tions information system upto Fabruary, 
1986 will be available after the accounts 
are finalised for the month of February, 
1986. 

However, the appro"imate expenditure 
incurred OD these schemes upto Feb ruary, 
1986 is expected to be around Rs. 4.0 
crores and Rs. t. 29 crores respectively. 

Collision of Trains near Jalpur 

2690. SHRI M. RAGHUMA REDDY: 
SHRI MANIK REDDY 

Wilt tbe Minister of. TRANSPORT be 
pleased to state: 

(,) wbetber over 20 persons were 
injured wbcn • sbuttle train rammed Iota 
lootlwr pa.l.pr trails at Thikario-Ki-
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Baori Station ncar J'aipur on 17 February, 
1986; 

(b) if 10, whether any inquiry bas since 
beeD conducted; 

(c) if 10, the action taken by Govern­
ment against persons found responsible; 

and 

(d) wbether any compensation bas been 
paid to the perSons who were injur ed? 

THE MINISTER OF S r ATB IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Five 
passengers suffered minor injuries and the 
rest bad only trivial injuries. 

(b) Yes, Sir. 

(c) The Assistant Station Master and 
two Pointsmen, found primarily respon,j ... 
ble for the accident, have been placed 
under suspension. Secondary responsibility 
hal been fixed on the Driver of 233 Up 
Fast Passengcr. Action for imposition of 
major pa.nal ty alainst them bas been 

initiated. 

(d) Ex·gratia payment of Rs. 250/- to 
each of tho five passengers who Buffered 
minor injuries, wa. made. 

EMU suburban trains on Surat·Bharocb .. 
Baroda Ahmedabad sectioDs 

2691. SHRI HAROOBHAI MEHTA: 
Will tbe Minister of TRANSPORT, be 
pleased to state : 

(a) whether any suggestion has been 
received from Government of Gujarat that 
EMU suburban trains should be planned on 
Snrat.Bharuch, Bharucb·Baroda and 
Baroda-Ahmedabad sectioos; 

(b) whether the matter was discussed 
witb the Railway CODventlon Committee 
when it visited Gujerat in 1984; and 

(c) if 10, the progress in the matter? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MAl>IlAVRAO SCINDIA) : (~SuAea" 

tiODt have beon received from certain 
quarter •. 

(b) Yes Sir. 

(c) Introduction of 8uburban services 
in tbe above sectiODS would Dot be possible 
In the near future because a latae number 
of EMU rakes and other heavy inputs will 
be required. 

CODversioD of Buval,sf- Tarapur ran 
line to Broad Gaage and rail coDaeetioas 

to Magdalla and Hazlra Porta (Sand) 

2692. SRRI HAROOBHAI MEHTA: 
Will the Minister of TRANSPORT be 
pI eased to stat c ; . 

(a) whetber tbe Government of Gujarat 
has been r epresentina to the Union 
Government to accept their proposal to 
convert Bha,nagar-Tarapur raliway line to 
Broad Gauge COnway line; 

(b) if so, the stand of the Un ion 
Government on this proposal; 

(c) whether Government bave also 
received a representation from the Oujarat 
Government to provide rail connecticos to 
the ports of Magdalla and Hazira (Surat); 
aDd 

(d) if 80, the action taken thereon' 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAVS (SHRI 
MADHAVRAO SCINDIA): (a) There is 
no direct Railway line existing between 
Bhavnaaaf and Tarapur. The question of 
conversion tberefor docs not ari,o. The 
State Govt.' has, however. been damaDdiDI 
construction of a direct BO Jine between 
Bbavnaaar and Tarapur (1 SO kms.) 

(b) The prestnt reSources constraint 
does not permit CODsidera lion of this 
proposal. 

(c) and (d) The State Oovt. of GuJarat 
bal requested Railway to conSider a pro­
posal to provide raU link to Ma8d8JJa port 
and Hazlra port. For . cODDection to 
Hazira port sUliestions is for extension of 
KRIBCO Sidiog at Hazira. 

Por coaDoctioD to Maac1alJa . tbl .lat, 



Government's proposal is to provide a rail 
lint from Udboa. 

CeDtr.' Scboo)s 10 Slkklm 

2693. SHRIMATI D.K. BHANDARI: 
Will tho Minister of HUMAN RBSOURCE 
DBVBLOPMENT be pleased to state: 

(a) whether there is any Central 
Schoo), in Sikkim; 

(b) iF so, locations thereof; 

(c) whethel tbe schools have their 
own buitdin&s; and 

(d) if Hot, the reasons th~refor1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION AND 
CULTURE (SHRlMATI SUSHIL6. ROHA· 
TOJ) : (8) Yes, Sir. 

(b) Gangtok. 

(c) and (d) School's own building is 
under construction. 

Renova (ioD of Chandigarh Rallw .. y 
Station 

26y4. SHRI CHIRANJI LAL 
SHARMA: Will the Mmister of TRANS. 
PORT be pleased to state : 

(a) whether tbere is any proposdl to 
renovate Cba~digarh Railway Station 
duriog Seventh Pian Period; and 

(b) if so, tbe details thereof? 

THE MlNISTER OF STATB IN THE 
DBPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) At present 
tber'e is no plan for renovation of Cbandi. 

, aarh Railway Station. 

(b) Docs not arise. 

More D.T.C. Buses on various route. 

. 169-5. SHRt CHIRANJI LAL 
SHAAYA : Will the Minister of TRANS. 
pOlr be pJoalod to .tato : 

H-'rj/t~n Answer, 2b~ 

(a) whetber it is a fact tbat the number 
of buses of Delhi Transport Corporation 
running OD differ.t routes is Dot sufficjent 
to cope up witb the pr esent flaffie; and 

(b) if &0, the sleps to be talren to 
increase tbe number of buses on various 
routes? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS. 
PORT (SHRI RAJESH P1LOr) : (a) and 
(b) Certain level of inadequacy of services 
is felt during morning and evening traffic 
peak period. To meet tbis Sifuation the 
D.r,C. has decided to engase 100 private 
buses onder the ~iJometerage Scheme for 
deployment in areas where th e problem'is 
acute. Sleps are also being tak en to 
augment the eXistinp 8eet and to rationa .. 
Jise tbe routing pan ern for improyins the 
service level on various routes. . 

National Users Consultative Committees 

2696. SHRI CHIRA NJI LAL 
SHARMA: Will the Minister of TRANS. 
PORT be pleased to state: 

(a) the reasons for de}ay in formation 
of National Users Consultative Committees 
and Zona) Committees; and 

lb) by what time tbese committees will 
be set up? 

THE MINISTER Of STATE IN THE 
DEPARTMENr OF RAiLWAYS (SHRI 
MAOHAVRAO SCJNDIA) : (8) and (b) 
Tbe Zona] Railway Users' Consultative 
Committee. have already been cQDstituted 
for the term 1·1·86 to 31·3·88. Tbe Natio. 
nal Railway Users" Consultative CouDci 1 is 
in the process of reconstitution for two 
years term from 1 .. 7 .. 86 to 30-6-88. 

I.S.O, Container Depots at Delhi and 

Ahmedabad 

26tl7. SHRI RANJlT SlNOH 
GAEKWAO: 
saal HAROOBHAI MEHT A ; 

Will the Minister of T.R..\NSPOR T b, 
pl.1Od to .tato : 



(a) whetber the a.lilway Dopartment 
have decided to set up two ISO Contaiocr 
Depots at Delhi and Ahmedabad; 

(b) whether tbo Rllilw.lY authorities 
have selected Thaltej Doar Ahmedabad for 
tbe saiJ container Depot. 

(c) wb ether a discLl~sion in' thig rClard 
wag held on 31 JanUlry 1984 with the 
Railway COllI/coli J:1 C )m[D ittce at 
Ahmedabad; aDd 

(d) if so, the outcQme tbereof ? 

THE MINISTEIl OF Sf ATE IN THB 
DEPARTMBNr OF RAILWAYS (SHRI 
MAuHAVRAO SCINDIA) : (a) An Inland 
Container Depot (ICD) at Delhi (Prasali 
Maiden) h already functioniD, .iDee 
Marcb 1984. It is prop~sed to bave 
another one at TUlblakabad. ROlarding 
I.C.D. at A.hmedabad, fioal decision about 
settinl up the .ame bas Dot been takcn 80 
r.r. 

(b) rentatlvely. a site at Thaltcj Dear 
Ahmedabad was ideot ified for tbe purpOse. 

(C) and (d) A meeting between tbe 
reprc8cntatives' of tbe State GoverDment 
of Ouj.uat and Members of tho R.ailway 
Convention Committee was held 00 

31.1.1984 at Ahmedabad, but minutes of 
tbat meotiol have Dot been received in tbe 
Railway Board from tbe State Govern­
ment. 

V.yudoot SerVice In Kera'. 

2698. SHRI MULLAPPALLY R.AMA. 
CHANDRAN : Wall the Minister of 
TRANSPORT be pleased to Btate : 

(a) whether Kcrala Governm eot have 
urged his Ministry to introduce Vayudoot 
Services jn Kerala. and 

(b) if 80, Goyeroment', reaction tbere­
OD? 

THE MINISTBR Of SrATB IN THE 
DBPARTMENT OP CIVIL AVIATION 
(SHRI JAGDISH TYTLBR) : (a) No aUGh 
rcqu.ost ba bleD reoelvicl in abe receat 
val' 

\b) Does Dot ",the. 

AmouRt Alloated for De.elopme.t of 
Minor Ports Dan ... Seyeat. PI •• 

2699. SHRI SOMNATH eRATH : win 
the Minl.ter of TRANSPORT be pleased 
to state: 

(a) Tbe total amount allocated for 
develol'ment of minor ports durin, the 
Seventh PJaD; 

(b) tbe details of the dem!lods forward· 
ed by GO\lernment of Gujarat for provkhDI 
financial assistance for development 01 
minor ports; and 

(cl the reaction of Governmeat there­
to? 

THE MINISTER OF STATE IN THE 

DEPARTMENT OF SURFACE TRANS­
PORT (SHRI RAlESH PILOT) : (a) Total 

amount al)ocated for Maritime States aDd 

Union Territories for development of 

minor ports under State Sector durin. 7th 

Plan is Rs, 125.62 crores. An outlay of 

Rs. 20 crores has also been approved in 

tho Central lector for dovelopment of 

Minor Ports. 

(b) Tbe details of demands forwarded 

by Government of Oujarat to the Sub­

Group of tbe WorkiD, Group or Portl and 

under the State Scc:tor are atven in state­
ments I cl II liven below. 

(c) On account of constraint in resour­

ces an oQtlay of Rs. 23.86 erore. tnt., •• 
approved iD tbe State Sector· duriD, 'tbe 7th 

Plaa for develOpmeDt of minor porta ad 

Uabtbouae8 for tbe Oujarlt Stlte GOVern­
IDIDt. A Sub-Group ot ··fb. 'Workia. 

Group OD the Port Sector hal heeu CODlU­

tuted to idemiry miDor/iotetmidlato ports, 
includml port. in O.rat S.a,c, for 

dtvelopaa.tDt OD a aelectlve ., .... ~.l4D tIll' 

<::tatralleotor. 



PH ALGONA 22, 1907 (SAKIf) 

......... ttl 

Proposala lent by Gujant state Goyern­
ment for development or minor porU 
darina 7tb Plan \11lder Central Sector 

PORT AMOUNT (R •• 
In laths) _________ 1 __ 

J • Developmeot of 
Plpavav Port 2440 

2. Dtvetopment of 
Hazlra Port 2212 

3. Modemisation 
of •• lected 
'ortl 

a) Veravat 

b) Okba 

c) Bedi 

Total 

Statemeet·11 

800 

520 

SS2 

6524 

Propos.ls soot b, Oujarat State Govern­
IDeat for development of mloor oorts 

during Seventh Plan under tbe 
State Sector 

Item Amount (Rs. 
tn'lths) 

------------ --.----~ 

I. Consrtuctioa of 
Doot •.• to at Bedi 
and ,Naviletbi 
Port. 

2. AUlmtDtattoD of 
Port equipment at 
Bh.vna.r, <*ha, 
Nav.'8thi. VelVal, 
Poebaadarand 
.... 1Idtlt,i Port .• 

3. 1'_raDlport '8011ltie8 
. etc, It Important 
.... ! 

200.00 

100.00 

JOO.OO 

4. Ploatiaa crafts lor 
Ports at Db a vaa gar • 
Bedl, Voraval, 
Navalakbl. Okba 
etc. 

5. Warebousin. faci­
lities at Bhavna,ar, 
Bodi, Veraval, 
Nav1Jatbf, Oklla 
ctc. 

6. Miscellaaoous, 
including develop. 
ment of Pipavav 
Port. constrnction 
of Office buildiol. 
water supply 
etc. 

7. Coastal mana,e­
mente 

B. Construction and 
r epai ra includ ing 
development of 
new port at 
Hazira 

9. Survey and investi. 
gation of Oujarat 
coast 

to. Purchase or a 
triiling suet ion 
dredlCr small grab 
dredger a dredRina 
at Bbavuagar and 
Okha Approach 
channel,. 

16. Loeal naviga tlonaJ 
aid at varion. 

600.00 

100.00 

1500.00 

50.00 

500.00 

200.00 

600.00 

ports. S 0.00 ----Grand Total 4000.00 

AeeI.atl 1 ••• 1.1 .. DTC B .... 

2700. SHRI SOMNATH RATH: Win 
the Minister 0' TRANSPORT be pleased 
to state : 
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buses of Delhi Transport CorporatioD 
from November, 1985· to January, 1986; 

(b) the number of persons killed and 
injured therein; and 

(c) th e amoun t of compensation so far 

Month No. of Accidents 

-- ----------
Nov. '8S 352 

Dec. '8S 340 

Jan. '8S 370 ---
1062 

(c) Out of the accidents involviofl' 
D.T.C. busc) during the period from 
November, 1985 to January, 1986, nrc 
bas received summons from the Motor 
Accidents Claim Tribunals in 12 cases 
only. The M .. A.C.Ts; bave as yet not 
passed either tbe interim or final award in 
tbese cases. Thus, stage for payment or 
compensation bas not reacbed. 

Scheme to Provide Nutritious Food and 
Medicine to Womea 

2701. KUMARI PUSHPA DEVI 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be plea9Cd to state: 

(8) whether Government have intro­
duced any scheme to provide nutritious 
food and m~diciDe8 to pregnant women 
and motbers in the backward aDd hilly 
areas under point 1 S of 20 Point Economic 
Programme; and 

(b) if 10, tbe details thereof? 

1HE MINISTER OF HUMAN RESO­
URCE DBVELOPMBNT (SHRI P.V. 
NARASIMHA RAO) : (a) and (b) The 
late&l'atod Cbild ,Development Servic~ 
(ICOS) Scbeme introduced. iu 1975.76 IS 

included in PoiDt-l S of tbe New 20·Point 
Proaramme. The Scbeme provides an 
Iq .• ted pa,*a8e sf services to children 

paid to tbe victims of thole accidentl? 

THB MINISTBR'OF STATE IN TH8 
DEPARTMENT OF SURFACB TRANS. 
PORT (SHRI RAJBSH PILOT) ; (a) and 
(b) The requisite information is liveD 
below;-

No. of persons No. of perlons 
fnjur('d killed 
-~ ....... - .... ------

102 IS 

98 21 

112 J4 -- --312 '0 --- -_. 
in tbe age troup 0·6 yean a nd to pregnant 
and expectant mot hers comprising of :_ 

1. SUPPlementary nutrition; 

2. Immunization; 

3. Health check-up; 

4. R ererral service,; 

5. Nutrition and health education. 
(Non-forma) education is 81so extended 
to children). 

The scheme is intended to cover tribal 
areas; urban slums; backward drougbtprone 
and nutritioDally deficient rural areas; and 
such areas as are inhabited PtedOmJDent)y 
by the schedUled castes. Starlinl with 33 
Icns projects in 1975-76, the Scheme has 
since been e"panded sub~tantiaJ]y. 1229 
CentraJ)y SpoDsored ICDS I)rojects have 
been sanctioned upto 1985-86 besides 129 
projects In the State Sector. 

Tbe focal point for the deJiver), of the 
ICDS packalC of services ,is an Aa.aawadi 
10 Villase or a ward or alum in areas 
covered by the ICDS projeeta. As • part 
of the services relatina to" bealt·b 'check-up 
and referral, Simple medicio._ arc-proYided 
to the beneficiaries in tbo Ao.anWldl it. 
lelf. 

Aa per. ~bo .tatu. report reCeived. 'froBl 
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998 centra1Jy sponsor ed projects as on 
31.12.1985, 85,619 Anganwadis were 
provldinl supp) ementary nutrit ion to 
55,61,430 chi1dren and 11.20,080 preg­
naot women and ours ing moth ers. 

Roael Work. Finance by Central Go,emmt'nt 

2702. SHRI D.D. PATlL: Will the 
Minister of TRANSPORT be pleased to 
• tate : 

(8) the number of road works which 
were financed in whole or in part by the 
Union Government, Sta t e-wise and Union 
Territory-wise during 1983-84, 1984.8 S 
and April, 1985 to December, 1985; 

(b) the expenditure incurred, State·wise 
and Union Territory-wise on such works 
during the above period; and 

(c) whether areas having heavy rainfall 

and hilly areas are ,ivpn prerertntiaJ treat. 
ment wbile financing such road wort.? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS. 
PORT (SHRJ RAJESH PILOT): (a) 
Statement·I indicating the requisite infor­
mation in re .. pect of the works approved 
under the Cent. aJ Aid Prosramme of JoaD 
assistance for State Roadp of Inter.State 
or Economic Importance is given below • 

(h) The funds to the State Governments 
for the above works are allotted in a Jump.. 
sum mannel and not work-wise depcnping 
upon the overall resources available, 
balance of operative sanctiors snd expendi. 
ture on the works. Statement·II indicat. 
ing the amounts released to the State 
Governments and Union Territories from 
1983.84 to 1985·86 is given below. 

(c) No, Sir. 

Statement-I 

Number 01 road works which were financed In ",hole or in part by Union G('vl!rnm,nt, 
State-wist and Union Terrilo,ie.f-wis during 1983.84, 1984.8$ and April, 1985 to 

Dlcembf!r, 1985 

S. No. State/Union Territory 

1. Andbra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

S. Raryana 

6. -Himacha1 Pradesh 

7. Jammu &. Kashmir 

8. lCarnataka 

9. Kenla 

10. Madhya Prado •. 

1983·84 

1 

3 

6 

4 

~ 

1984·85 

2 

1 

2 

"!"'IIr 

April­
December 
1985 

I 

1 

.,... 
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11. Maharasbtr. 

12. Manipur 

13. Melba)a,. 

14. Nalaland 

15. Orissa 

16. Punjab 

17. Rajasthan 

18. Siktim 

19. Tamil Nadu 

20. Tripura 

21. Uttar Pradesh 

22. West Denaal 

23. A & N Islands 

24. Arunachal Pradesh 

2S. Chandigarh 

26. Delhi 

27. Goa, Daman & Diu 

28. Mizoram 

29. Pondicberry 

MARCH 13. 1986 

3 

1 

I 

I 

I 

I 

14 

1 

4 5 

-

3 

3 

-
-

-
8 

-~-__..--.------.-
Total 42 19 3 

8ta temebt-U 

Pu"d "I"u.d to St(lt~/u",on TerrilDriel uni" ,,,, E&I Prolramme 

S. No. Name of State/ 
Union TeRitory 

1. Andhra Pradesh 

2. Assam 

3. Bihar 

4, Gujarat 

1983·84 

30.00 

38.00 

4.24 

18." 

1984 .. 85 

56.50 

1'.00 

30.00 

30.00 

(Ra. in Jakbs) 

1985·86 
(Amount ear­
marked) 

135-00 

40.00 

5.00 

35.00 
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s. Haryana 

6. Himacbal Pradesh 

7. Jammu & Kashmir 

8. Karnataka 

9. Kerala 

10. Madhya Pradesh 

J I. Maharashtra 

12. Manipur 

13. Mepalaya 

J4. Na8alaod 

IS. Orissa 

16. Punjab 

17. Rajasthan 

t 8. Tamil Nadu 

19. Uttar Pradesh 

20. Wf'l8t BeDlal 

21. Ooa, Daman &. Diu 

22. Mizoram 

23. Sikkim 

Total 

Book. Published by N .B. T • 

2703. DR. PHULRBNU GURA : Will 
tbe Minister of HUMAN RBSOURCE 
DBVBLOPMBNr be pleased to state the 
Dumber and name! of books for children 
published by National Book Trust in 1983, 
1984 and 198' ? 

THB MINISTER OF STATB IN THB 

DBPARTMBNTS OF EDUCATION AND 

CULTURB (SHRIMA TI SUSHILA ROHA· 
TOI) : 71. 73 and 160 children books 

Incladi.,. orillaals, translations, revised 

editions aDd reprints, were pubUlhed by 

tbe NBT iD 1982-83, J983.84 aDd 1984.85 

.... pectiv'cly. The n.mea or tb_ boop 

are liven ~ the "Itement below. 

w,t,tln Answer, 214 

3 4 

151t00 20.00 

30.00 30.00 2'.00 
40.00 25.00 45.00 

28.00 49.'4 130.00 

19.50 

18.00 15.00 60.00 
10.00 20.00 

'.00 5.50 2.00 

2.00 
4.00 10.00 4.00 
9.32 50.00 100.00 

50.40 80.00 14.00 
102.42 80.00 50.00 

18.00 40.50 40.00 

60.00 123.96 65.00 

50.30 30.00 90.00 

14.865 0.10 10.00 

15.135 8.86 20.00 

10.24 7.50 

----.._.---------
511.67 748.96 870.00 

----------
StatemeDt 

S.No. Tit)e 

ENGLISH 

1. The Pool iD the Jungle 

2. Tilli tbe Butterfly 

3. The littlest Wave 

4. Adv. of Wildlife Warden 

5. A Tale of Trouble 

6. Oautama Budha 

7 • Storiel from Bapu's Lif. 

8. The Rainbow 
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9. The Summer Tree Contest 

10. Cricket 

11. The Day tbe River Spoke 

12. The Cosmic Gift 

13. Tales for all Time" 

14. Wildwood Notes 

15. India'. Young Heroes 

16. The Wise &. the Willy 

t 7. Festival of India 

18. The Belt Thirteen 

ASiAMESE 

19. The Broken Wings & Otber Asjan 
Tales 

20. Gautacn Buddha 

21. Cricket 

22. Madam Rides th e Bus 

BENGALI 

23. Inventions That Changed the World-II 

24. Stories of Valour 

25. Navy Our 

16, Watching Birds 

27. Cricket 

18. Our Air Force 

29. Our Useful Plants 

OUJARATI 

30. Romance of postalc Stamps 

31. I Liko the World 

HINDI 

Sl. The Pool in the JUDlle 

33. Stories of Valour 

34. Tini tbe Butterfly 

35. Rohaota and Nandriya 

36. Books Forever 

37. The Broken Wings A Other A,ian 
Tales 

38. Adventure of Wildlife War den 

39. A Tale of Trouble 

40, Gautam Buddha 
41. Stories from Bapu's Life 

42. The Ra inbow 

43. The Summer Tree Contest 

44. As They Saw India 

45. Cricket 

46. ~ahabharat 

47. Hockey in India 

48. India's Young Heroes 

49. Wise the Wi)Jy 

50 Festival of India 

KANNADA 

51. I Ukc tbe World 

52. Amar Jyoti 

'J. The Wonderful World of Book. 

(MARATHI) 

54. I Like the World 

$ S. Out ArmY 

56. Edgaab 

57. One Use Plont. 

ORIYA 

58. Romance, of Poat.le 
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59. Our Airforce 7. Watching Birds (RP) 

60. The Day the Rivt~r Spoke (PUNJABI) 8. How Muoia Bound Gold 

61. Festival of E id 9. Kashmir (RP) 

62. I Like tbe World (TAMIL) 
10. Tales for all Times (RP) 

TELUOU 
ASSAMESE (NBP) 

63. Stories of Valoure 
11. The Rainbow 

64. The Broken Wing'l 
12. Our Useful Plants 

65. The Wonderfu1 Word of Books 

BENGALl (NBP) 
66. I Like the World 

67. Our Army 
13. Chhotoder BangJa Natak 

68. Festival of Bid 14. Once Upon a Tim e·II (RP) 

69. Our Airfofce 15. Once Upon a Time-J (RP) 

70. Prem Chand 16. The Rainbow 

71. Mahabharat 17. Kashmir (RP) 

72. Tates for At I Times 18. Madam Rides the Bus 

?3. Our Useful Plant s GUJARATI (NBP) 

74. The Broken Wings (URDU) 19. How Films are mad e 

75. Gautama Buddha 20. Who's Who at the Zoo 

76. I Like tbe World 21- Our Useful Plants 

77. The Day the Ri voer Spok e HINDI (NBP) 

LIST OF NEHRU BAL PUSTAKALAYA 22. Some Street Games of India 
PUBLICATIONS J983·84 

23. The Littlest Wave 

ENGLISH (NBP) 24. Books Forever (RP) 

1. Some Street Games of India 2'. St~rles of Light & Delight (R P) 

2. Who's Wbo at the Zoo (RP) 26. How Munia Found Gold 

3. The Cat Family (RP) 27. Stories from Bapu's Life (RP) 

4. Storie8 of Light & Delight (RP) 28. Rohanata aur Nandriya (RP) 

,. Book. Forovor (RP) 29. Festival of Bid 

6, Story of Our Railways (RP) 30. Our Air Force (RP) 
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31. Mababbaarat (RP) '7. The Story of Our R tvers-I (RP) 

32. Wild Woodnote,. 58. Prince of Ayodhya (RP) 

33. Tales for all Times (RP) 59. IDventioDs tbat cbaDles the World-I 
(RP) 

34. The Best Thirteen 
60 InvcntL.)Ds tbat changea the World·II 

35. A Cosm ic Gilt 
(RP) 

MARATHI (NBP) 61. Our Userul Plants 

36. The Pool in tbe Jungte TBLUQU (NBP) 

37. TUIi the Butterfly 62. Tho Rainbow 

38. Adventure of a Wild I ife Warden 63. Oautam Buddha 

39. A TaJ e of Trouble 64. The Joras8nko House 

40. Cautam Buddha 65. Some Indian Saints 

41. The Rainbow 66. Madam Rides the BUI 

42. The Summer Tree Contest URDU (NBP) 

43. Peem Chand 67. Til1i tbe Butterfly 

44. Tbe Wise & the Willy 68. The Summer Trees Contest 

ORIYA (NBP) 69. Mababbarat 

4S. How Films are made 70. Festival of E id 

46. Tbe Story of Our Rivers.I1 (RP) 71- Our Useful Plants 

47. Tbe World of Trees (RP) 72. Madam Rides the Bus 

48. Who's Who at th e Zoo (RP) 73. The Rainbow 

49. Romance of Postage Stamps (RP) LIST 0:1" PUBLICATIONS 1984.85 

50. Once Upon A Time·I1 (RP) ENGLISH (NBP) 

51. Once Upon A Time·J <RP) 1. Th e Story of Blood 

52. Books Por Ever (RP) 2. The Story of Rivera-II CRP) 

53. Stories of Liaht & Del ight (RP) 3. Some Stroot Oamea (IP) 

54. Tbe Olympics and their Heroes (RP) 4. Mora (ltP) 

'5. Tbe llainbow 5. The Pool in U\O lnalc (RP) 

'6. A. Tbey Saw Indja (RP) ,. Storfes of Valour (ltP) 
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'I. TnU the Butterfty (RP) 

8. A Trip ~f HeaveD (RP) 

,. The World of Trees (RP) 

10. Who" Who at tbe Zoo (RP) 

II. Robanta and Nandriya (RP) 

12. Our Trees 

13. The Littlest Wave (RP) 

14. RomaDce of Postaac Stamps (RP) 

15. Books Forever (RP) 

16. Stories of Light and Deliaht (R.P) 

17. Red Kite 

18. The Broken Wings and Other Asian 
Tales (RP) 

19. The Story of Our Railways (RP) 

20. Stories from Bapu's Lite (RP) 

21. A stOfY about Tea. 

22. A Tail of Trouble (RP) 

23. Watchinl Birds (RP) 

24. The Rainbow 

25. As They Saw India (RP) 

26. The Story of Our Rivers-I (ap) 

27. Prince of Ayodbya (RP) 

28. Cricket (ap) 

29. Invention That ChaDlcd tbe World-I 
(RP) 

30. IDvention That Changed tbe World·II 
(RP) 

31. Bulloet.carta and Satellites 

32. Mad MaDIO_ 

31. fliltivaJ of Bid (Ilev •• d.) 

34. Our Air Force (RP) 

35. DiwlU 

36. Ta les of All times (R.P) 

.37. The Story of Bed Cross (RP) 

38. Pol1ution 

39. Po1Jution (RP) 

40. Our Useful Plants CRP) 

41. India,s YOUD8 Heroes (RP) . 

42. Story of Swarajya·II (RP) 

43. Sona's Adventure (RP) 

44; The Wise &: The WiUy CRP) 

45. Story of Swarajya·I (ap) 

46. We Indians. 

47. We Indians (RP) 

HINDI (NBP) 

1. The Story of Our Rivers-} (RP) 

2. The Story of Our Rivers-II (RP) 

3. Some Street Games of India (RP) 

4. Mora (RP) 

5. Stories of ValoUl (RP) 

6, A Trip to Heaven cap) 

7. The World of Trees (RP) 

8. Robanta and Nandriya (RP) 

9. Our Trees 

10. Tbo Littlest Wave (RP) 

11. Romance of Postage Stamps (ap) 

12. Books Forever (1lP) 

13. BooQ for e'. (BP) 
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14. Stories of Light and Deligbt (RP) 41. Who's Who at tbe Zoo (RP) 

15. Red Kite 42. The Story of Red Cross (RP) 

16. Hamara Natak 43. Po )Jution 

17. Hamara Natak CRP) 44. India's Young Heroes (RP) 

18. Gautam Buddha (RP) 45. India's Young Heroes (RP) 

19. Gautam Buddha (RP) 46. Sona's Adventure (RP) 

20. The Wonderful World of Books. 47. Story of Swarajya·I (RP) 

21. Watching Birds (RP) 48. S~ory of Swarajya·n (RP) 

22. Stories from Bapu's Life (RP) 49. We Indians 

23. The Rainbow (RP) 50. We Indians (RP) 

24. As They Saw India (RP) ASSAMESE (NBP) 

25. Cricket (RP) 
L The Pool in tbe Jungle 

26. Prince of Ayodhya (RP) 
2. Tilli the ButterOy 

27. Invention that Changed the World-I 
The Littlest Wave ·(RP) 3. 

28. Invention That Changed tbe World .. II 4i. Adventure of a Wild L ire Warden 

(RP) 
5. . A Tale of Trouble 

29. Bullock·Carts and Satellites 6. Wild Woodnotes 

30. Our Army (RP) 7. The Wise and the Willy 

31. Rupa The Elephant (RP) 8. We Indians 

32. Mad Manlo BENGALI (NBP) 
I' 

33. Our Air Force (RP) 
1. Stories of Valour (RP) 

34. Diwali 2. The Littlest Wave 

.35. Premcband CRP) 3. Once Upon a Time .. ! (RP) 

36. Mahabbarat (RP) 4. Once Upon a Time-II (RP) 

37. Panch Kahaniya (RP) 5. A Tale of Trouble 

38. A Cosmic Gift (RP) 6. Watchin, Birds (RP) 

39. WUd Woodnotes (ap) 7. The Rainbow (RP) 

40. Tales for All Tj~e. ·(RP) 8. I Like tJle World. 
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9. The Story ot Red Cross 

10. We Indians 

MARATHI (NBP) 

1. Anthology of Children's Play 

2. We Indians 

ORIYA (NDP) 

J ,; The Littlest Wa ve 

2. The Broken Win. nod Other Asian 
Tales 

3. A Tail of Trouble 

4. Gautam Buddha 

6. Wild Woodnotts 

7. The Wile and tbe Wily 

8. We Indians 

PUNJABI (NSP) 

1. Premcbaod 

TAMIL (NBP) 

I. Subramanlya BharaH 

TBLUOU (NDP) 

1. Mora (RP) 

2. The Poo] in tbe Junlle 

3. Stories of Valour (RP) 

4. TilJi tbe Butterfly 

5. The World of Troea (RP) 

6. Q~ LiUlelt ./Wav,l. 

7. "O~C I)'PQJl a Ttme-U (RP' 

8. The Broken Wing aDd Other AaJaa 
Tales (RP) 

9. A Tail of TroubJe 

10. Gautam Buddha (RP) 

1 J. The Rainbow (RP) 

12. I Like the World (RP) 

13. Dara Pani (RP) 

14. The Day the River Spoke (RP) 

1 S. Rupa the EJephaot (RP) 

16. Wild Wo('dnotcs (RP) 

17. Tales for All Times (RP) 

18. Our Useful Plants 

19. The Wise and the Wily 

20. Madam Rides the BUS (RP) 

2 t. We Indians 

URDU (NBP) 

1. Some Street Games of India 

2. The Pool in Tho Jungle 

3. Books Forever (RP) 

4. Adventure or a WIld Lifo 
Warden 

5. A Tale of Trouble 

6. The Wonderful World of Books 

7. The Cosmic Gift 

8. Idgah (RP) 

9. Wild Woodnotes 

10. India's Young Heroea 

11. Some Indian Saints (RP) 

12. The Wile .od the WilT 
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Development of Rallw.y. In Keral. clarlDl 
Seventh FI,e Year plan 

2704. SHRI T. BASHBBR : Win the 
Minister of TRANSPORT be pleased to 
state: 

(a) the proposal. accept rd for expan­
sion and development of Railways in 
Kerala during Seventh Five Year Plan , . 

period; and 

(b) which of tbose proposals are pro­
posed to be executed in 1986·87 and 
1987-887 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b) 
18 kms. of douhlings on Shoran\lr.AJwaye 
section has been commissioned in 1985.86 
i.e. the I st year of Seventh Plan. • 

New B.O. lines between Ernakulam 
And Alleppey and Its extension to Kayan­
kulam will continue to be progressed in 
198f)-87, 87-88 and in Seventh Plan 
according to a 1J0cation of re~ources. 

An Engineering cum Traffic Survey for 
doubling of BO line between Chenganur to 
Kayankularn and Trivandrum Central is in 

Number of passengers 
carded during 1984 ... 85 

Percentage variation over 
the previous year 

The Airlines continue to make concer­
ted efforts to attract morc domestic al we)) 
as internati.>nal passenger throUlb publicity 
camp.ligns and introduction of promotional 
fares and concessiona) tourist pack_pI etc. 
Efforts arc also made to induct additional 
aircraft capacity from time to time based 
on the projected growth in the traffic. 

(b) There has been no fatal air acci­
dents on Air india, ·lndiao Air Ii Des and 
Vayudoot flights durir'll the year 1984. 
Durio, tb. year 198' '1) Air lndt. Boeinf-

prolfeSI. Further action will be takeD on 
receipt or the report, subject to aVlllabi ... 
1 it, of resources. and its financial vIabi­
lity. 

Growtb rate of Air Irdla, ladll. Alrllftet 
aDel Vayudoot 

2705. SHRI KAMLA PRASAD 
SINGH: Will tbe Ministtr of TRANS­
PORT be pleased to state: 

(a) how many passengers travelled by 
Air India. Indian Airlines ard Vayudoot 
durinl 1985 and what was tbo arowth rate 
over «be last year and wbat steps bave 
been taken for further growth of both 
national and foreign tourists traffic; and 

(b) bow many passengers were kined iD 
air accidents in 1985 BDd how does it 
compare witb tbose killed in 1984 aDd 
what steps have been taken to make air 
journey safe and comfortable? 

THE MINISTER OF ST ATE IN THE 
DBPARTMENT OF CIVIL AVIATION 
(SHRI JAODISH TYTLER) : (a) The 
number of passeDlera carried by Air India, 
Indian Airlines and Vayudo~t during the 
year 1984·85 and the percentaae variation 
ovor the previous year wore as under :-

Air Indian Vayudoot 
India Airlines 
--- --- .... _--

1810021 8509178 163331 

-1.8% +10.9% +56.6% 

747 aircraft met with an accident on 23rd 
of June, 1985 near Ireland r~uJtjng in tbe 

death of all the 329 persons on oo.rd. 

The three airlines continue to utmost 
attention to fbi maintenance of aircraft sod 
to security measures at the airports to 
ensure safety of tbe aircraft and palfeeoaers. 
Air India and Indian Airlines have also 
tiken st.pI to induct· widebbditd" ~aJrcran 
witb tbo Jatest techno)olY to provldo maxi­
~1l1JJ ~otQtQr$ to tbe passen,ert. 
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Proposal for committee to look into tile 

functioning of DTC 

2706. SHRI SUBHASH YADAV : Will 

tbe Minister 0( TRANSPORT be I?ieased to 

state : 

(a) whether there is any proposal 

under cODs;deration of Government to 
t 

constitute a hiab power Committee to look 

into the oyeraJJ functionina of the Delhi 

Tr~Dlport Corporation; and 

(b) if so, the time by which it is likely 

to be constituted? 

THE MINISTER OF STATE IN THE 

DEPARTMBNT OF SURFACB TRANS­
PORT (SHRI RAJBSH PILOT) : (a) No, 

Sir. 

(b) Does Dot arise. 

Vacaat teaching posts of Jalpur, Pandl· 

cberry 

2707. SHRI P. SHANMUGAM : Wi)) 

tho Minister of HEALTH AND FAMILY 

WELFARE be pleased to state: 

(8) wbether it is a fact tbat large 

number of tcaching posts are vacant at the 

JawabarJal Institute of Post.graduato 
Medical Education and Research, Pondi ... 
cherry; 

(b) if so, details of posts vacant and 
for bow long they have been vacant; 

(c) whether Medical Council of India 

has given any directions for dc"recognition 

of JIPMER on this ground; .and 

(d) action taken by Government for 
early fiJI iog of vacant posts? 

THE DEPUTY MINISTER IN THE 

DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR): (a) and 

(b) 47 medical (Group 'A' posts) and 13 

non-medical (Group 'A' and 'B' posts) 

posts are vacant at Jawaharlal Institute of 

POlt aradu ate Medical Bdu.;ation aDd 

Researcb~ Pondicherry. A statement indi .. 

catin, the date from which they have been 

vacant is livon below. 

(c) No, Sir. 

Cd) Selection to the posts through, tbe 
U.P.S.C. and the Departmental Promotion 

Committee which are the prescribed 

methods or reCruitment is being taken OD 

top priority basis. 
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MAkCH tJ. I;". 

New Post Graduate Courses In "ipmer 

2708. SHRI P. SHANMUOA~ 
Will the Mitnster of HeALTH' AND FA. 
MILY WELFARE be p'eased to state whe­
ther Government propose to start Post 
Gra Juate courses in super speci~lities in 
lawaharlal Institute of Post Graduate 
Medical Educ;ltio1 and ,Re3earcb, Pondi­
cherrY 1 

. THe DEPUTY MINISTER. IN THB 
DEPARMBNT OF FAMILY WBLPARB' 
(SHRI S. KRISHNA KUMAR) : No such 
prop()sal has been included in the Seventb 
Plan of Jawabarlal 'Institute of Postgraduate 
Medical Education and Research, Pondi .. 
cherry. 

New Facilities in Jipmer Hospital Pond I­
cherry 

2709. SHRI P. SHAN MUGAM: Will 
tbe Minister of HEALTH AND fAMILY 
WELFARE be pleased to stato : 

(8) whether it i~ a fact that 00 new 
facilitie .. are .added in the hOSpitaJ at Jawa. 
h,lrla} 'Institute of Po,tgraduate Medical 
Bducation and R oseareh, Pondieherry thouah 
many ultra modeI'D equipments are added 
to other Central hospitals in Delhi; 

. (b) whether it is a fact that even the 
existing equipmeDts like Cobalt Unit have 
outlived their utility; 

(c) details of modern equipments, 
so pbilticated machines added in the 
JlPTBR hospital during last three years; 
and 

Cd) the steps taken to make this only 
Centra) hospital in the Soutb to aive better 
IOrvices to the needy and sick patients? 

THe DEPUTY MINISTER IN THE 
DBpARTMBNT OF FAMILY WELFARE 
(SHRI.S. KRISHNA K.UMAR): (a) and 
(b) No. Sir. 

Ccl A statement indicatina the equip. 
meDti added durins the last throe )'ears is 
liven below. 

(4) Steps have already beeD taken to 

add sophisticated equipment. to proYide 
better services. It is al.o prOposed to 
a )Jot major portion (\f fUn"s from out of 
the 7th Plan provis:on of Rs. 3.00 crOfCl 
and .uBicfent funds from the Non.Plau 
provibion for replacement of oblol eta 
equipment. aDd purch.se of new lopbiatt­
cited tquipmeats. 

Statement 

Details or mOdtrD equlpmeDf. ud .0-
phisticated m .. lohines added in JIPMEll 
Hospital during tbe last tbr ee years. 

J. Medic!) Spectrometer 

2. Higb Speed Sterilizer 

3. Low Temp. Deefreeze 

4. Twinscope 2 Channel 
Monitor 

5. Olympul BroDcbofiberscope 

6. VariabJ e Speed Processor 

7. Treadmill 

8. Babycare servo control 
incubator 

9. Platelet Aprelation 
Pr061er 

10. PrecsioD Rotary 
Mictotome 

11. Colposcope 

12. Heart Lunl Machine 
Accessories 

13. UDiver.al Slit Lamp 

14. Slit Lamp Microscope 

15. Infant Ventilator 

16. Beside M~itor 
Defribrillator 

17. Haemodialyeer 

II. ColoaotlberlOopo 



., 

J 9. Fluorescene Microscope 

20. Diploscope 
, , 

21. ModulabSystem 

22. Spherical Projection 
Perimeter 

23. Fundus Camera 

24. Baby Bird Ventilator 

2S. Non-fade twin channel 
Monitor 

26. LOlic Vendlator 

27. Volume Cycled Ventilator 

28. Monitor &, Dcfribrilator 
Recorder 

29. 100 M Battery/Mains operated 
x-ray unit 

30. Laparascope & 01 
Endoscope 

31. Centra 1 Stat ion 
Monitors. 

Development of Railways in Malabar 
Region (K eral.) 

2710. SHRI V.S. VIJAYARAGHA. 
VAN: Will tbe Minister of TRANSPOR T 
be pleased to state: 

(a) whether it is a fact that the 
Malabar region of Kercda remains unde­
veloped in respect of Railways; 

(b) whether Government's attention 
haa ever been drawn' to tbe problems of 
traveJl iDa public of tbis relion; and 

(c) if 10. what concrete olan is beioa 
formulated for the development of railways 
in this relion ? 

THB MINISTER OF STATE IN THE 
DBPAllTMENT' OF RAILWAYS (SH&1 
MADHAVRAO SCINDIA) : (a) to (c) 
CoQltruotioa of Dew rail liDe from~ Br •• -

kuJam to AJleppcy and its extension upto 
Kayankulam are beina progressed. Doubl­
;ng of single Hne stretcht.'s OD Shoranur AI. 
waye Section were taken up aDd opened to 
traffic recently. Survey is aJi'o in proJrels 
for doubting between KayankuJam and 
Trivendrum to identify the proposals prioe 

ritywise to be taken up according to availa­
bH ity of resources. 

Allotment of Residential Schools t6 Sehol· 
arship Holder Children 

271 t. SHRI MAHEN DRA SINGH : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pJeased to state: 

(a) whether it is a fact that childr eo 
around the age of 12 years. selected tbro .. 
ugh two successive tests for grant of scho­
larships for study in various approved resi­
dential schools are being aJlottcd'to schools 
outside their home towns as a matter of 
rule; 

(b) If so, what are the considerations 
justifying such out of home town alJotment 
of schools to children of such tender age; 
and 

(c) whether representations from pare­
nts of such children bave been received 
against such outside allocations, if so, what 
decisions have been taken thereon and 
whether due considerations will be given to 
genuine difficulties? 

THE MINISTER OF ST A TE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA· 
Tal): (a) and (b) Yes, Sir. Students arc 
placed in schools outside their home States 
with a view to promotlng national integra­
tion. It is felt that at the impressionable ale 
of 11 to II years, students of one State 
mingUna with st udcnts of other States would 
,proQlote their acquaintance with the rich 
cultural berita"ge of the country which, 
althoulb diverse, bas an underlyinl unity. 
Further, the students bave also to be placed 
in schools outside their home State, OWiDI 
to the nOD availability of the required 
number of seats in the schools approved 
uDder 'Jie scheme, in their States. 

(0) ..... Sir. Some representation. 
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ba\e been received from parents. The 
Mhstry conFiders each request on merits 
to en~ure that g("Duine cases do not 
suffe r. 

New Ccli of Solve Problems of Women 

2712. SI-IRIMATI PRABHAWATI 
GUPTA: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to stat e : 

(a) whether a new ct")J has been set 
up to solve' he .problems of women; 

(b) the Dumber of police officers in 
tbis (e)); 

(f-) the number of complaints received 
by this ceJJ since it start(.d; and 

(d) the number of complaint~/prob­
lema solved' by this cell tiJl DOW? 

THE MINISTER OP liUMAN RESOU­
RCE DEVELOPMENT (SHRI P.V. NARA. 
SIMHA RAO) : (8) . Yf~, Sir, a Complaint 
Cell has been set up to deal with com­
plaints received from Government emp­
lo),ees. 

(b) No police officers have been po.~tcd 

to the Cell. 

(c) and (d) The Complaint Cell has 
been set up recently with effect from 24th 
february, 1986. A few complaints have 
been received in the Cell, which are being 

processed. 

De,elopment of Reversible Contraceptive 
Vaccine for Men 

2713. SHRI SRIBALLAV PANIG· 
RAHI: W ill the Minister of HEALT}( 
AND FAMILY WELFARE be pleased to 

state: 

(a) whether it is ;\ fact that scientists 
of Indian Council of Medical Researcb have 
succeeded in developiDI reversible contra­
coptive vaccine for men; 

(b) if so. whether tho vaccine telta 
bll,c b.:co made. and 

(c) if so, the detaUs thereor? 

THE DEPUTY l\11NJSTER IN THB 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S KRISHNA KUMAR): (a) to (c) 
The Indian Council of Medical Research 
is working on a reversible Contraceptive 
Vaccin\,; for men caIJed aLti.FSH Vaccine. 
Preliminary trials 00 rats and monkeys 
have shown positive results. Clinical 
triaJs on human beings can be taken up 
only if this vaccine is round to have cIcIo 
pre-clinical toxicological data for ani­
mals. 

Tube Ba bies and Queue of ChJldlel. 
Couples 

2714. SHRI R.M. BHOYE : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pJeased to s1ate : 

(,,) whether the Jndian Doctors 
have been successful in having test tube 
baby experiment and India's fir!>t test tube 
b~lby is on its way at Bombay's K.E.M llos. 
pitat; 

(b) whether a number of childless 
coup) es have already queued up for their 
turn; and 

(c) if so, the details regarding cJassi .. 
fyir'g the wom~n under difi'er{'ot catcgo· 
ries and putt ing t he data in a proper man· 
ner? 

THE DEPUTY M1NISTER IN THB 
DEPARTMENT OP FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) to (c) 
Re~carch in reproduetion in invitro ferti. 
lisation and embryo transfer at K.E M. 
Hospital bas reportedly been suc('etsful. 
Th e tirst t es t tube baby is expect ed to be 
born in July-August, 1986. A Dumber of 
requests bave been receivtd from infcrtile 
couples for such babit:8. An exercise to 
classify couples accordin8 to their medi. 
cal suitability is being carried out. 

Child Mortality Hindrance In Aeceptnla 
Small Family Norms 

271 S. SHRIMATI MADHUREE 
SINGH: Will the Minister of HEALTH 
AND FAMILY WELFARE be pl •• ed '0 
.tate ; 
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(a) whether infant and child mortality 
are coming in the way of accepting small 
tamily norms; and 

(b) is 80, tbe detailed analysis of tbe 
situation? 

THE DEPUTY MlNISTER IN THE 
DEPARTMENT OF F-\MILY WELFARE 
(SHRt S. KRISHNA KUMAR) : (a) and 
(b) It is generally recognised tha~ among 
other thinRs the acceptance o'r small f~mUy 
norm ;s also closely associated with the 
levels of infant and child mortal ity. It is 
in recognit ion of this fact that mother and 
child healh care has been made an integral 
part or tbe Family Welfare Prolramme. 
Government bas launched a number of 
initiatives aimed at impr.ovina the chaneas 
of child survival jngcluding the universal 
Immunisation programme. 

PrepaId Taxi Service ot Delhi Airport 

2716. SHRI ANANTA PRASAD 
SETHI: Will the Minister of TRANS­
PORT be plea~ed to state: 

(a) whetl er it is a fact that a prepaid 
taxi, service !'chcme has been introduced at 
DeJhi Airport; and 

(b) if so, the details thereof? 

THE MJN1STEQ. OF STATE IN THE 
DEPARTMBNT OP SURPACETRAN~ 
PORT (SHRI RAJESH PILOT): (a) al'td 
(b) According to Drlhi Administration, 

. tbe residentia1 localit ies in Delhi have been 
-classified into 8ix 70Des 8C'cordnig to 
. different averape distance, and the fares 
hive beeD dra\\'n up on the basis of a\-erage 
distances, In terms of the rates approved by 
tbe State Transport Authority. Delhi for 
taxi cab in general Le. Rs. 2.60 for the 
initjal one km. and Rs. 2.00 f<'r every sub­
sequent kms. 

2~ The averale distances in six Z011es 

val')' from 8 to 40 kms. and correspondiol-
1, tho fares. fixed. range rrom RI. 16.60 to 

Rs. 80.60 p. 

3. A passenger from Dolhi Airporti 
will pay tbe fixed 'aro in advance. . Tbere­
aner bo woold proeco4 tQ his destin. tiOD by 

taxi ·and after satisfactory conclusion of 
the journey issue an appropriate vouch,~r 

to the taxi operator. The (are would be 
reimbursed fo tbe operator only on bis 
retutn to the Airport t by th~ Pre-paid Taxi­
service Unit. 

Translation of Bhagwad GUa 

27 J 7. SHRJ CHITTA MAHATA 
Will the Minister of IIUMAM RESOU. 
RCE DEV ELOPMENT be pleased to 
state: 

(a) whet het it is a fact that Bhagwad .. 
gita has been translated into 1he various 
languages; and 

(b) if so, the details thereof and the 
names of the Jan~uages ? 

THE MINJSTER OF STATE IN THE 
DEPARTMENPS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA. 
TOT) : (n) Yes, Sir. 

(b, Due to its pre-eminent scriptural 
status combined with it s un iversa) appea I 
as the ~ork par exctllence in philosophy and 
theology. the Bhagavad Gila bas inspired 
innumerab~e translatil)ns virtually in all 
the major languages of India and elsewhere 
over the centuri eSt Most of the serious 
works on the Bhagavad GHa carry repre­
sentative bibliographies of reference mate­
rial on the scripture. 

rTran~la'.ionJ 

Provision of Eatables at Cheap Rates In 
Trians aod at Stations 

27 J 8. DR. C.S. VERMA: Wil) t'he 
Minister of TRANSPORT be pleased to 
stat e : 

(a) whether Government propose to 
make eatables available to passenlers in 

. trains and at railway stations aL cheap 
rates; 

(b) if so, ,the details thereof and if 
Dot. the reas~ns therefor; and 

(Q) tb e reasons for differ ence in sa 1 e 
prJ~s c,f soft c:lriqks luch 8S LflQC" Campl 
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in Central Railway, Northern Railway aDd 
Southern RaiJway etc. and whether Govern. 
ment propose to make these available to 
the passengers at fair price and if not, the 
rea.ons therefor? 

THE MINISTER OF SrATE IN THB 
DEPARTMBNT OF RAILWAYS (~HR.l 
MADHAVRAO SCINDIA): (8) and (b) 
The rates fixed by Railways for eatables 
so14 to passengers in trains and at railway 
stations are already reasonable and are 
based on their present day costs. 

(c) Information is beiDa collected nnd 
will be laid on the Tub) e or the Sabba. 

CEnt/Is"] 

Permission to Prl,ate Airlines to Operate 

2719. DR. G. VUAYA llAMA RAO: 
Will tbe Mini-,ter of TRANSPORT be 
pleas ed to state: 

(a) whether Government propose to 
permU private airlines to ol"'erate in the 
country in order no make Indian Airlines 

-and Air India run more efficiently through 

competition: and 

(b) whether Indian Airlines has one 
of tbe higbest personnel ra+io per paS5en~ 
gef seat and Kg. C\8fO handled in the 

world? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAODISH TYTLER): (a) The 
Government is contemplafing (0 introduce 
Air Taxi services in the country. This 
service will cater· to air tra ve 11 ers for 
whom savina time and flexibility of timina 
are the main consideration. By and larle, 
Air Taxis will stimulate new demand. and 
promote additioDality of air traffic rather 
than divert traffic from the established 
market segments of Vayudoot or Iadian 

Ttrllne.. Air Taxi service ma, be allowed 
to oPerate 00 aU routes so IOD,.' they 
do not take on the features or scbedute4 
services and are operated on tbe basis of 
charter 1, ftiaht •• 

(b) Indian Airlines is basicaJly a 
passenger liner and cargo is inelcental, On 
the basis of the data available from lATA 
publication for the calendar year 1984 t tbe 
personnel ratio per passenger for Indian 
Airlines is not the biahest. 

Rate of Diesel Cop .. mptlon by raJl IDa 

Road 

2720.· SHRI AJIT KUMAR SARA: 
Will the Minister of TRANSPORT be plea­
sed to state: 

(a) how much diesel has been con­
sumed in the country by road and rail for 
transport of ,ood!! during eacb of the last 
t~ree years and wbat has been the out·put 
aaainst such consumption; and 

Cb) what is the rate of diesel conium· 
Inion by rail an J road per tODne·k.m. 
baSis (say per 1000 tonne-t.m.)? 

THE MINISTER OF STATS IN THE 
DEPARTMENT Of' RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
HSD oil consumed in tbe country by RaH­
ways and Road for transport of ,oods 
output achieved and tbe rate of diesel con~ 
sumption by Railwass and Road transport 
are as follows :-

I RAILWAYS: Fi,um are avai. 
lab1e upto 1984·85 rolatinl to 
HSD oil consumed for tranaport 
of loads (inc)udin. proportion of 
mixed), 11'088 tODne kilometres 
and the rate of conlumptioD per 
tbousand gross tonne ~Uometer •• 
These Baure. for abe period 
1982.83 to 1984·85 aroullticated 

in the table given below :-

------_._------_ ... _--. __ ... --_. __ . __ -----_ ... -".- -- .. __ '" .... 

(i) HSD oil consuMed 

ip ~ilolitrfl'8. 

1982--83 

8.18 la1tbs 

1983·84 1985-85 

8.46 IaJd" 
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(ii). ,GTlC.Na in million 
traiaaported. 

(ill) Rate of COQlUIDP. 

tlon of RIO 
oil per thousand 
OTKMt. 

226364 

3.61 litres 

231322 240,74' 

3.66 litre. 3.S7 litre. 

11 ROAD TRANSpORT: Plaur. of consumption of HSD oj) for Road transport 
are available upto 1983·84 ooly. Tbeie figores are for tbe period 1981-82 
to 1983-84. Tbe rates of consumption are shown below :-

1981·82 1982·83 1983·84 

0) estimajed HSD oil 10.21 mDllOn Kis. 11.10 million KI.. 1 J. 79 million 
Kls. consumed by road 

transports (includina 
agrl cult ur e rof all 
trade). 

(Ii) Estimated rate 
of consumptioD 
for movJDI 1000 
toone IC.ms. 
of freiaht 
transport. 

34.31 litre. 34.31 litres 34.31 litres 

(iii) Tote I estimated 
freight traffic by 
Road. 

163.8 179.2 103.1 
Billion tonne Km. Billion tonno Km. Billion tonne 

Km. 

Sdteme for Pro,.d'D. Eft"eetl,e Coastal 
Shipp'" aDd Inlan. Waterway. System 

2721. DR. D.L. SHAILBSH: Will 
the Minister of TRANSPORT be pleased 
to state : 

(a) wbetber Government are worldn, 
on a scbeme for providiDg . aD effective 
coastal Ibippi III and inland waterways sys­
tem: 

(b) if 10. the broad features th~re-
of: 

(c) wbet'er a survey o~ tbe nation's 
water.". baa be~ uDdertaken. 

(d) " 10, tbe preJimina 'Y Indin .. 
tb~r anel wboo It is likel, t(' '" OOIDple­
teet; 

(e) whether the necessary infrastru<> 
ture of tbe AlIababad·Haldia waterwa, 
service bas been planned and built and if 
so, ita broad set-up; and 

, (f) when tbeis service is likely to 
atart and what steps are beina taken to tap 
all sources for transhipment of carlO 
through this waterway service so tbat II 
becomes a tlnancialJy viable enterprise? 

THB MINISTER OF STATE IN THB 
DBPARTMENT OF SURFACE TRAN. 
SpORT (SHRt RAJESH PILOT): (a) aDd 
Cb) Thore Is a proposal to draw up speci­
fiCations'ror veslols suitable for operatlOft 
both In coaltal water aDd intud water. 
~YI iD view of rules and rqulation! • ..­
U_ble for coastal gbippioa and' restricted 
water ~eptb avafJabJe in inJand waterway •• 
I. 'proposal Jaas beel1 Wled f9,.. &flilt ... , 



of Govt .. of Netherlands for undertatiDI 
a prototype design study for coastal-cuam­
inland vesse's atoogwitb the transfer of 
technology under Indo-Dutch Cooperation 
OD Shipping and Transport. 1'he details' 
of tbe project are yet to be finalised. 

(c) and (d) The development of inland 
waterways and J1avilation thereon In rei­
peci of waterways other than NatioDal 
WalerwayS is beiDI undertaken by the 
State Governments concerned uI'dor Cen­
trally Spon~ored and State Plan SchemeR. 
Development of National Waterway. ia 
the concern of the Government of 
India. So far only one waterways i.e. 
Calcutta·Ha'dia stretch of river Gallp 
Bhagiratbi-HoOlhlY has been declared as 
National Waterways- Hydrographic 
Surveys and tcheno· economic feasibility 
studies are the pre-requisite before any 
waterways can be considered for declara­
tion as National Waterways. Hydrolra­
phic Surveys of Sunderbans and tcc~no­
economic feasibility of river Brahmaputra 
has been carried out. Hydrographic sur­
ve)'s of river BrahmJputra are in propress. 
Similar studies/surveys for other waterway. 
will be undertaken as and when physical 
and finanC'ia 1 resources are available for the 
same. 

(e) 1 he Allahabad-Haldia stretch of 
waterway bas been divided into three stret­
cl1e~ ror its development. Tbe develop­
m~nt of Farakka·H'\ldia stretch incl udes 
provision of conservancy work, aids to 
navigation, chaooel marking and settinl up 
Of terminal faci I itics at 4 places. 10 
Farakka-Patna stretch the conservancy 
works, aids to navigation, channel marking 
and terminals at 4 points are proposed to 
'be set up. 10 the Patna.Allahabad reacb, 
e Pilot Project to identify further measures 
for introduction of reaular river services 

, 00 tbis stretch is beiol implemented with 
, the assistance of Government of Nether. 
.lands. . ' I 

~.' (f) The Cenrral Inland Water Trans­
, ,~'.pprt CorpOration Limited are already 
. , ... opcr~~iDg river services upto Farat~a. 

'. ' <Tb~,e s'ervj~es ,will be extended upstream 
.. of Farakka upto P .ltna 00 commissionin, 
of the Farakka Navigational Lock whicb is 
expected to be commi.sioncd in noar 
f",qfe~ Iq tile hi,~ \Vater ~'-'otJ t~ 

8Cl'\'iceI may be further extended upto 
Allahabad. Tho river services oD Ail ..... · 
bad-Patna stretch will 8).0 be introduced 
on experlmenta] basis undor the Pilot 
Project, The Central Inland Water TraM- I 

port Corporation who will be operatinl 
river services on commercial basia will 
make a\l out efforts to tap all sources for 

" 8tcuriDI maximum traffic to' make tbe ser­
vice viable. 

Vlcclnes for varlobs Disealfs Diseo,ert' 
by Relearcb Team 

2722. SHRIMATI JAYANTI PAT­
NATK: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
atate ! 

<a> whether Government have taken 
8tOpa for the growth of biotechnology resea­
rch for con troll iog disease. tbat afflict 
millions ot peopJe in tbe country; and 

(b) if so, how many vaccines have 
been discovered through 8uch researcb aDd 
tbe det?ils thereof? 

THE DEPUTY MINISTER IN THE 
DFPARTMBNT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR): (a) Yos. 
Sir. 

(b) In the Research laboratories of 
the Indian CouDcil or M ;;dical Research 
and the Council of Scientific aDd Industrial 
Research, autonomous organisations under 
abc Government ,of Iodia, and tbroUlb 
,uppOrt f,om th,e NatiQnal 8iotccbnolol1 
Board, a number of researcb ,roups are 
workiDI towards the development of effec­
tive .. safe and inexpensive vaccines aaaiDlt 
discal,a such .s leprosy, malaria, filarialis, 
TB. dIarrheal discales etc. which are tbe 
major causes of morbidity, and moraality 
amoDgst our population. It is unlikel1 
that any of. these Dew v"ccines would 
become a .. ailable' ror pUblic uae betore 
199~. Tbe reuon for tbi~ is tbat any neW 
vaccloe needs t.o underao tboroUlb clinical 
trial and statutory approvals for lare't~ and 
,efficacy before beiDI used io hum_ OD 

a tar,e Bcale. 

1\ Pil9t proJeot fpr tbe productloD ~, 



2' I ",Itte" AnsWer, 

TiHt,Je cult ure Anti-Rabies vaccine was 
started at Pasteur Institnte of India, 
Coonor in 198 J witb WHO/UNDP colla­
boratioo.. The production or these vaccin" 
is based on Verocell ti~sue culture. Small 
experimental batches have been produced 
and are beiDa subject to various teat. In the 
laborator;es. 

The production of Japanese Encepha­
liti. vaccine has been taken up at tbe 
Central Research In\titut e, Kasauli in 
coJlaboration with the Government of 
Japan. The installed caplcit)' of produc­
tio!') will be around 2 million doses aonual· 
Iy. The first bafches or tbe vaccin:8 are 
expected to become available by the eod or 
tbis ycar. 

Kyasanur forest disease is restricted 
to a small focus in southern parts of the 
country larlely in .Karoataka. Govt. of 
Karualaka have initiated necessary action 
for the production of formalised killed tis. 
aue culture vaccine. 

The Haffkine Bio·pharmaceutica Corpn .• 
Ltd. Bom'-ay has produced a batch of 
indigenous Oral Polio Vaccine. Small 
quantities of this vaccine will be under­
loing trial in the field within a couple of 
months. 

Priority to Wom en in Teachers" Trainilll 
Programmt!8 

2723. SHRIMATI OBSTA MUKHER­
J~E: Will· the MUlister of HUMAN 
RESOURCE DBVELOPMENT be pleased 
to Itate : 

(a) whether, the Seventh ,Plan docu­
ment state~ that "Pdority would continue 
to be ,iven to women in teacbers' training 
~oirammes to.increase availability of trai­
ned women te"cbers". (p 325. Para 
14.31); 

(b) if SOt the total numb~r or women 
traitlCtCI in eacb stage of Primary and Seco­
ndar), teachers training in tbe years of 
1983-84 to 1985·86 aivina 8gurol year· 
wllo aad State-wise of totals aod or womeD; 
aDd 

(d ftother tllla· plioritt ha' boell 

o~erved by the State Government also and 
if so, State .. wise figures thereof? 

THE MINISTBR OF STATE IN THB 
DEPARTMENTS OF BDUCATION AND 
CULTURB (SfIRIMATI SUSHILA ROHA­
TOI): (a) Yes, Sir. 

(b) and (c) According to information 
obtained from State Govemmen ts and 
Union Territory Administrations in 1985, 
there are 1184 teacher· training institutions 
at the elementary level and 346 at the 
secondary level. In format ion abou t enrol­
ment io each of these institution s is 
not collected by the Ministry and is there­
fore not readily available. 

Overhauling of Eleetric locos at Kbaragpur 
Ranway Workshop 

2724. SHRI NAR.O\ Y AN CHOUBEY : 
Will tbe Minister of TRANSPORT be 
plea&Od to state: 

(a> the year-wise number of eJectric · 
locos overhaul ed in the Ra i1way workshop 
Kharagpur during the Jast two years; 

(b) what IS the target of POH per 
month; and 

(c) whether the pro.ress in this 
regard has been according to la id down 
target aDd if Dot, the reasons therefor and 
tbe remedial steps taken? 

THE MJNISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Kharaa­
pur Workshop has undertaken repairs of 
two accident damaged Electrrc Locomo­
ti'ie8 and complete POH of one locomo­
tive duriog the lalt two years. 

(b) and (c) The POH of electric 
locomot ives, in Kbaragpur workshop, was 
included as part of workshop modern is a­
tiOD phase-II project of the workshop, in 
tbe Railway Budget 1984·85. 

At present no target of POH of elect .. 
ric locomotives has been established as tho'. 
work is in developmental stage. 

Tho aail .. , Administration is takiol 



action for procurement of necessary Machi­
Der, and Plant creation of infra.tl1lctural 
facilitie~ aDd tra.ining of staff etc. '0 oata .. 
bUsb a tarlet' of ooe locomotive per montb 
in tb. Drat phase. 

laeo Dvenleat TiI.lagl of Trains R •• ina 
08 Ahma4pur .. Xatwa, • ..." .... '1.."'. Sec .. 

tlons 

2725. SHRI GADADHAlf SABA : 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) whether timings of trains running 
on A.'K.. (Abmadpur-Katwa), B.K.. (Burd­
wan-Katwa, N.G.) SecUon of Bastern 
Railway N.G. bave been cbanged some 
month. back and tbe present timings of the 
N.G. tralns during day or niabt are inconve­
nicnt, dila4i.antageous to passengers tbul 
atrectins earnings of Railways; 

(b) if 80, whether there ia any pro­
posal for changing timings of these 
trains; 

(c) whether the trains running at 
present on Ahmadpur·Katwa Jine have no 
connection with trains on Eastern Section 
(B.O.) at Ahmadpur Station like Biswabba .. 
rati, Danapur Past Passenger etc. and at 
Katwa (B.O.) and Burdwan Katwa (N.G.) 
with trains of Eastern Section (8.0.) at 
Burdwan and Katwa; 

(d) whether coacbes of these trains 00 

A .K., B.K.. (N.O.) do not ba -Ie any ligbt in 
the evening; and 

(e) if so, tbe remedial steps propo­

led? 

THB MINISTER OF STATB IN THB 
OEPARTMENT OF R.AILWAYS (SHRI 
MAOHAVRAO SCINDIA): (a) The 
timinS' of the trains of 'tbe two Narrow 
GaulC Sections have been chaoled with 
otfcc;t from May, 1985 in consultatioD wUh 
tbe passenger asaociati(1DI of the area for 
makioa them mor e CODV enient aDd provid. 
iDa connection to Broad Gaule trains: 

(b) No. Sir. 

dhaman to/from Broad GauSe tr.i~8 of 
ea.tern aaDway. 

(d) and (e) Bach rake . bas 4 to S 
coaches of which tWo are equipped with 
train IigbtiDI equipment. Due to beavy 
theftl in the area sometimes tbere are cues 
of dim-Iflbts or DO lilbts .ltoptber wblcb 
are promptly attended at tbe bUG Ita­
tlon. 

New PrlcjDI Formala for lad... Built 
Ship. 

2726. SHRI K.V. SHANKARA 
GOWDA; Will tbe Minister of TRANS­
PORT be pleased to Itate: 

(a) whether bis Ministry is evolvina 
a new pricing formula to ODsuro better 
price for Ships built b) Indian Shipyards; 

(b) if 10, tbe main feature. tbere-
of; 

(c) whether tbe Ministry are a].o 
considering to restructure tbe capital base 
of Hindustan Sbipyard Limited; and 

(d) to what ext ent this uew priciDI 
formula will aff'ect tbe abippiol compa­
nies ? 

THE MINISTER OP STATB IN THB 
DBPARTMENT OF SUR.FACE TRANSPO­
RT (SHRI RAJESH PILOT) : (a)ct(b) Yes. 
In the wako of the current rccclsioD world: 
over in tbe sbipping and abjpbuiJdinl indus­
try, tbe existilll priciol formula wbicb is 
based on the Internatiooal Parity Price bas 
been found to be aicctiDI advcnei, botb 
the abipyardl and tbe abippiol companie •• 
This Ministr1"" initiated propoeaJs for 
revilma tile prieiD, formuJa, keopiD, in 
view tbe mleres's of both tbe sbipyards Ind 
tbe sbippina companies. The detailed .lud)' 
of tbe Ibip cost hll, bowever, been .. tru.­
ted to the Bureau of lodu.trial eol" -aad 
Prices. 

(c) YCI. 

(c) No, Sir. Suitable connections are 
availablo at .AbQ:l&tpu. ~~" .. : ~D4 Bard .. 

(d) While floaliaioa the .pri~. for­
mula. ,the Government· will kee; in vieW 
tbe YlabUlty of botb tbe sbippiDl colDpaoitl 
and the Ihlpyardl respectivel), .0 'bat 

I ~itblr it Dot affeoted ad,."l,. 



EKpeacllture on Elemeatary Education 

2727. DR. CHINTA MOHAN: 
SHRI D.B. PATIL : 

Will the Minister of HUMAN RB .. 
SOURCB DEVELOPMENT be pleased to 
Itate whether it is a fact tbat in the Seve­
ntb Plan Rs. 1,,83' croros as against the 
ooed of Rs. 9,964 crores, for free elemen­
taty education for all. bave been alloca­
ted ? 

THB MINISTER. OF STATS IN THB 
DEPARTMBNfS OP EDUCATION AND 
CULTURB (SHR1MATI SU~HILA 
ROHATOI): AD amount of Rs. 1830.45 
crotos bas been' provided for elementary 
education (Centre and States) in tbe Seve­
ntb Plan. 

Seml ... r OD "Problems and ConcerDs of 
Women" 

2728. SHRI MAHENDRA SINGH: 
Will the Ministor of HUMAN RESOURCE 
DBVELOPMENT be pleased to state : 

(8) whether a Seminar on "Problems 
and concorns of women" was b eJd at New 
DcJhj on 8 Fcbruary, 1986; 

(b) if so, the maio suaacstions and 
obier,ations made at the Seminar; and 

(c) Government's reaction thereto? 

THB MINISTSR OF HUMAN RESO­
URCE DBVELOPMENr (SHRI P.V. 
NAltAS.MHA !tAO): (a) Tbe Govern­
ment is not aware of aoy seminar having 
been or,3nised on tbe 8th February, 
1986. 

(b> and (c) The question does' not 
arite. 

Sbortqe of walODS for louilla esseotJal 
cOlDmodltJe, 

2129. SaRr AMAR. ROYP&ADHAN: 
W:iU tbe ¥ipiatcr of TR.ANSPOllT be ploa- ' 
sed lo ltate : 

(a) wbotber jt is a fact tbat railway 
."",001 ar.· Dot ... aiM,. tor 'oadi .. th' 

essential commodites to states resulting in 
hike prices of these commodities tn otber 
places; and 

(b). if so, the details thereof and the 
reasona therefor? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) No, 
Sir. 

(b) Does not arise. 

Foar Lane Expreuway for National 
H Igb".y No. 8 From Ahmedabad to 

Baroda 

2730. SHRI RANJIT SINGH GAEK. 
WAD: Will the Minister of TRANSPORT 
be pleased to slate: 

(a) whether it is a fact tbat tber e is 
bea vy passengcr and goods traffic ()n Na­
tional Highway No. 8 paSSing from Ah~e­
dabad to Baroda; 

(b) whether tbore is a arowiDa need 
ror a 4-J800 Expressway for National 
Highway No. 8 (rom Ahmedabad to 
Baroda; and 

(0) if so, whether a 4·Jane Expressway 
. is proposed for National Hlgbway No.8 

for Ahm edabad to Baroda and if so, the 
cost of the new J)fOjcct ? 

THB MINISTER OF STATE IN THE 
DEPARIMENr OF SURI'ACE T.L<.ANs.. 
PORT (SHitl RAJE~H PILOt,: (a) to 
(c) Yes, Sir. An expressway costing Rs. 
128.4 crores between Ahmedabaa and 
Baroda is proposed to be taken up. 

lac:rea. ia Air !adia Air Fare Due to Hike 
iD Fael 

2731. SHRI V. TULSIRAM; Will 
the Minister of TRANSPOR r be pi eased to 
.tace : .. 

(a) wMlber tbc:rc ;. a propoill UDder 
tbe OOQJid ... taoo of Govornment to mOR. 
atO tile faro of Air Jadia as a r~~uit of : .t.- ill pri81 of .,iatioQ "Ullaoe r"ot, 



recentJy; 

(b) if so, the details or hike in rare; 
and 

Cc) the extent to wb icb tbis bile II' will 
diversely effect the air traffic operated by 
Air lodia in competition witb Internationa\ 
Airlines? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER)': (a) Yes, 
Sir. 

(b) and (c) Do not arise. 

Loss to IA C due to bike In lae 1 price 

2732. SHRI V. TULSIRAM: Wilt 
the Minister of TRANSPORT be pleased 
to state: 

(a) whether it is a fact that the Iodian 
Airliaes are losina Rs. tea lakh a day on 
its operations followinl tbe bike in tbe 
price of aviation turbine fuel; 

(b) Ir SOt wbethtr there is some pro­
posaJ under tbe consideration to give som e 
Iubsidy to the Indian Airlines to meet tbe 
lOIS, if so, details thereof and if not, tbe 
reasons tberefor: and 

(c) whether Government are also con­
sidering tbe increase in the domestic air· 
rarea keeping in view tbe hike in the 
price of aviation turbine fuel, if so, details 
tbereof aod tbe extent to which it would 
adversely afcct the £ir traffic in the coun­
try' 

THB MINISTER OP STATE IN THE 
DBPARTMENT Of· CIVIL AVIATION 
(SHRr JAGDISH TYTLER) : (a) No. Sir. 
The estimated Joss Per day to tbe Indian 
Airlines on tbis account is Rs. 8.5 
I.kbl. 

(b) aod (c) IodiaD Alrlln. Is enhanc­
Inl ,.uenler fares by 10 % on the basic 
faro al prlvalJioa before 29tb May, 198. 
to meet tbe additional expeoditure in the 
cost of operatioDI. The proposed increase 
In the fare i. Dot likely to bave aD), .eI.,e-
110 .rOQt OD U. p&IIIIlI. tratllo. AI tho 

pp'lSealer fare i. boi.11 enhanced, the qua­
tiOG ol.ubsidiziDI Indian Airlioel does DOt 
arile. 

[ TransltJIiolll 

ProYisfon For Natlo ••• Hfah".,. In H .... • 
chit Pndellt During SeveDtb Plan 

2133. SHRI K..D. SULTAN PURl: 
Will the Minister of TRANSPORT be plea· 
sed to state: 

(a) the road! under construetion in 
Himacbal Prc1desh under the National 
Highway network; and 

(b) tbe provision made (or tbe deve. 
, lopmcnt aod maintenance or these roads 

during tbe Seventh Five Year Plan? 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF SURFACI! TRANS­
PORT (SHRI RAJBSH PILOT) : (a) Hima­
cbal Pradesh il served by three National 
Highways viz, NH I .. A. NH 21 aDd NH 
22. 

(b) _The funds for the development 
and maintenance of National Highways are 
allocated to the States every year depend. 
iog upon the availability of resources; 
demand from the State Government and 
progress of works. Fuods, so rar alloca­
ted to Himachal Pradesh duriog 1985.86 
are as un<ler : 

0) Development of 
National Hilb-
ways 

(ii) Maintenance of 
National High­
ways 

[&,11.11] 

• .. RI. 420 lakha 

al. 102.83 
luba 

New Rail"., Linea In Mahar .... er. d .... 
Se,eDth Plan 

2734. SHRI . HUSSAIN DALWAI: 
Will tbe Minister of TR4NSPORT '. 
pleased to atate : 

(a) wbich or the raUwat, Uoe. "have 
bOlD llootJoDOClIa tb. State of !tI'b".Ibt~ 
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durlna tbe period of SeveDth Five Yea: 
PIeD; 

(b) wbether In, order of priorit, ba. 
been fixed lor takina tbe work of tbose 
rallwa, lines in band;-

(c) ir so, what is tbe order of priority; 
and 

(4) if DOt. wbetb or tb e work OD a II 
abe routes will commence simultaneous­
I, ., 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) No New 
Project for New Line has so far been sanc­
tioned in the 7th Plan In Maharasbtra 
State. 

(b) to (d) Do not arise. 

New Railway Lints for I.dustri.) Pro~et8 
Durl .. Firth and Sixth PIa. 

2735. PROP. NARAIN CHAND 
PARASHAR: Will tbe Minister of TRA. 
NSPORT be pI eased to sta t e ! 

(a) wbether any DeW railway lines 
takon up on the criteria of beiDI project 
oriened have been liven hiab priority and 
completed OD account of tbeir remuoera­
tiveoolS durin. the Fifth or Sixth Five Year 
Pllns; 

(b) jf so, the names and a brief out· 
line of these railway lines and tbe nameS 
of th e industrial projects OD account of 
wbich the railway linct were sanctioned: 

(0) whether any or these projects 
have failed to como-up and the lines have 
DOt been utililtd to ~heir (ull capacity; and 

(d) if so. tbe names of tb~c industrial 
project. IDd tbe jDltUlcatioD for aivlD' 
"'orlt, to tbele lines at the cost of other 
linea whlcb were 11owed-cJoWD 10 a's to 
enlure ear Jy comp) etiOD ? 

THB MINIStER OF STATS IN THE 
DBPARrYENT OF' RAILWAYS (SHRI 
MADH"VRAO SCINDIAl : (a) to (d), 
Tbt tollowia, proj eet ori lilt eel DOW )JO" 

t 

which had beeD assessed as remuneraU"e 
wore commissiond durina Fiftb and Sixth 
PJaas : 

s. New Line 
No. 

Lenth 
(Kms.) 

Approved to 
bandle 
traffic 
mainly of 

I. Dabla.Siogbana 33 Kbetri 
,Copper 
mines. 

2. Cuttaack· ~4 Traffic of 
Paradeep 

3. Toran8gaJlu. 
Ranjitpura 

~ . Bbadrachalam 
Rd·Manu- . 
auru. 

S. KaraiJa Road-
Jayant 

6. Maniklarb-
Chandur 

Paradeep 
Port. 

24 Mineral 

49 

33 

or H~~Pet 
area. 

Coal mines . 

-do· 

29 Cement-
PJants. 

None or the industrial projects for 
which tbete link. were built have failed to 
come up. 

Lower'DI o( Bonus PerceDtaae to RaIlway 
Employees 

2736. SHRIO.M. BANATWALLA : 
Will the Minister of TRANSPORT be plea­
sed to state: 

(a). whether Government ba., issued 
any directive to tbe Railway Board to 
lower tbe bonus pfrceDtage for railway 
employees whose bonos agremeent w.s 
expiriDJ on March 31 this year; 

(I) If SO, the details in tbi' respect; 
and 

(c) whether tbe atteDtio~ ot .Govem­
ment was drawD to tbe aUepdOD tbat 
such • dircotive bas beeD j~~ as pcr 
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news &tim publiShed in tho Times of Ind~ 
(&ombty edition) dated 1 j Fcbrult)'· 
1986 ? 

THB MINISTER OF STATB IN T,HB 
DBPARTNSNT OP RAILWAYS (SHRI 
MADHAVllAO SClNDJA) : (s) No, 
Sir. 

(b) DOC81JOt arise. 

(c) The news item rererred to has 
siGce been 'scrutin istd and bas Dot been 
found to be factually in order. in so far a' 
payment of Productivity Linked BoDUS to 
Railway emploseel is concerned, vide '~be 
answer to part (a) above, 

Welfare Schemel for ChtldreD 

2737. KUMARl PUSHPA DEVI: 
Will tbo Minister of HUMAN RBSOURCE 
DBVELOPMENT be J)te8sed to state: 

(8) the amount spent on the welfare 
of children in Sixth Plan undet ctntran, 
.ponsorcd Cbild Dev~lopment Programme,: 
and 

(b) tbe number of children in Madh­
ya Prade.sb and other Slates who bave been 
brought und er the a bo~e programmes in 
that plan period 1 

THE MINISTER OF HUMAN RSSO­
UReS DEVELOPMENT (SHRI P.V. 
NARASIMHA RAOl: (al The expen­
diture liaures fot the Sixtb Fi~e Yeat' Plan 
in re,pect o(two centraUy .. s'()ODSored child 
development schemes are as under :-

Scheme 

1, lnterpted 
Cblld Deve­
lopment 
SeI'\I'lCn 

. ((CDS) 

2. Welfare of 
Children· 
in '0004 Of 
care _tid 
' ... otfCt~ ; 

Amount 
B. •• in 
erom 

116.01 

6.'71 

(b) The Dumber or chUdren, •• 8D" 
31.3.83, receiviq the benefits or the •• I 

schemes. indicated below :-. 

Scheme Total 
(in tbe 
C:OUDtry) 

t. lotearated 50,63.890 
Child 
Development 
Services 
(rCDS) 

2. Welfare 32,093 
of Children 
in need 
orC&re 
and Protec-
tion. 

10 Midb7a' 
Pradeth· 

5V' 

Ada!t Fduc.UOD Centre. ID Beahard 
Are.s 

2738. KUMAIU PUSHPA DBVI: 
Will tbe Minister of HUMAN RESo. 
UReB DEVELOPMENT be p1eased to 
state: 

(a) wbether Government have a. 1'1'0. 
posa} to opeo more Adult EducatioD Cen­
tres in the backward States durin! the Sev .. 
enth Plan; 

(b) ir 80, the number of Adult Educa­
tion Centres proposed to be let up in 
Madhya Pradesb in the abovo plan period. 
and 

(c) tbe detana of tho wor .. under­
takea b) tho Adult Education Centro. set 
up in R.aiaarh District in Madhya Pradesh 
iu the Sixth Plan pedod , 

THB WNISTBR OF STATB IN TH5 
DBPARTM!NTS OF EDUCATION AND 
CULTURE (SHRlMATI SUSHILA lORA· 
Tal): (a) In the Seventh PJan it I. 
envlaqed u-at the adult literacy praaram. 
me' will· bo purlued witla tbe ob.JcqtiY e tJI 
cO'eriftl aU UtI ... tea iD (be II" ar~p 
14l".1' by .990. To acbieve the objeoti,., 
QOVltD8leot ,,-. ~ropos":" e~Jb, uJ» Of 
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tbe ex.Unt proarammes and has advised 
the Govemmonts to accord priorHy in 

e.tabU 8hment of Adult EducatioD Centres 
...... --

ia tbe Di.tr~ts haviDI literacy rate below 

Da~al ave~age. 

(b) Adult Bducation Centres in Mad· 
by. Prade,h will be opened .fter· keepina 

the'funds al10tted in the Seventh Plan in 

view. The Adult Bducation proaramme in 

the Seventh Plan will be implemented 

tbroUlb tb"e ongoing Itt'oarammes of Cen­
tra] and State Governments and now initia­

tive 0 f )auDcbiogliteracy campaian in the 
summer vacation of 1986 by involving stu­

dents in National Servi~ Scheme and 

Nehru Yuvak Kendras. 

(clOne Rural Functional Literacy 

PtojOGt of 300 Adult EducatjoD Centres has 

been sanctioned in Railarb district. One 

project of 30 Adult E.:fucation Centres bas 

been sanctioned to one Voluntary Agency 

In 1984-85. Under State Adult Educa­

tiOD Programme, 562 Adult education 

CeDtres were run in 1983 .. 84 and 1984·85. 

Durin, the same period, N ebru Yuvak 

ICcndras bave also run 40 Adult Education 

Centres. 

'·Name of Name of Company 
'ott 

'" 

1. CALCUTTA 1. Indian MolalSes 

Com.,_' Litnited 

", 

I . 

:. -~, 
f '~ .i 

AllofmeDt of Part Land to Companle, 
For Starege of Molasses/Edible on. 

2739. SHRI O.S. BASAVARAJU : 
. sftRr' R.N. NANJB GOw­

DA : 

Will tbe Minister of TRANSPORT be 
p leased to state: 

(a) .betber various com1l8nies aDd 
their allied concerns bold plota at all the 
major ports for the storage of molasses/ 
edible oiI~; 

(b) if so. their names and the dtta~1 
thereof; 

(cl the criteria adopted for allotment 
of Port land to these companies and 
their allied concerns at all major ports; 
and 

(d) whether the compan ies or their 
allied concerns held Jetter of intent from 
the State TradiDJ Corporation as theIr 
authorised storage agents at the time of 
allotment of the port land at tbe major 
ports and if 80, the dates of the STe'a let. 
ters of intent? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRANS­
POR T (SHRI RAJESH PILOT): (a) and 
(b) Out of the eleven major ports in the 
country, plots were allotted at nine major 
pons for the storage of mOlasses/edible 
oils. The names and area of plots allotted 
to tbe companle s for this purpose arc al 

under :-

Area of plot Purpose 

(1) 36J8.58 sq. mtrs. For sto"I":. 

of molasses. 

(2) 1918.35 
" For storale 

of molasses 
tallo"aDd 
di-cthyl 

baxanoJ. 

(3) 806.230 ., Por opoo 

.to...,. of 

WIlD" 
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I 2 3 4 

2. J.R. BDterpri .. 5745.64 .. For atonat 
taDt. for 
mol ... 1 
alobobl. 

3. A..V.R. a Company 12099.39 " For lIor ... 
at Baldi •• of mol.ss •• , 

edible oils 
a lohohl. 

2. BOMBAY 1. J.R. BDterpriset 27S9.22 sq. mt.r. For Iton •• 
tut for 
aport of 
mol .... 

3. MADR,\S 1. Indian mo Jasel (1) 653.00 •• For .tor ... 
Company 01 aao1 ..... 

(2) 532.00 ,. ·do-
(3) 6078.00 It .do-

2. J.R. Bnterprise. 608.00 " -do-

3. A. V.R. " Company (1) 614.00 " -do-

(2) 140.00 " -do-

(3) 825.00 .. -do-

4. Oswal Oit cl 1370.00 " -do-
Vanaspathl 

S. Tamil Nadu 1285·00 " -do-
Civ iI Supplies 
Corpora t iOD 

4. COCHIN I. Ind'an Molalsea 50 cents For ItOfa._ 
ComoaDY 0' edible 

oill ad 
molaues. 

5. VIZAO I. A. V.R. " Compaay (1) 2509.3 sq. mtra. ·do-
(2) 4906.6 ., 
(3) 2387.0 tI 

2. Jodie Mot ... a (1) 4370.00 
" A Company 

(2) 4182.0 It 

(3) 460.0 
" (4) lt3.'8 ., 

(~) 215.~4 
" 
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3. J.R. Euterpri' ea (I) 3390.00 ap. mtrl • Por stotale . 
(2) 2520.00 

" of edible 
oils and 

molasaes. 

6. KANDLA I. Indian Molasses 9980.0 
" -do-

2. J.R. EDterprises 13,500 . , ·do • 

3. Chemicals aDd 12.500 ., -do. 
ilelins Privat c 
Ltd. 

4. RES Boterprilel 21,745 
" -da-

s. Aaencios and 13.673 tt -do-
Carlo 

6. Prabbat Solvent 3345 ., -do-
ExtractioDs 

7. Naranbbai Patel 14.734 ,. -do-
(I) Ltd. 

8. KHL R.ome. 4411 If .do· 
Chandra Atmaram 
Patel 

9. Ta lakah i LaU i Company 4646 
" .. do-

lO. Deepak Solvent 33405 ;, -do-

ll. Indo Nippon ,14700 
" -do-

Cbemical CompaDY 
Ltd. 

12. Uaittd Storaae 18870 u -do-
A Terminal 
Ltd. 

13. Kosar BDter· (1) 16620 
" -do-

prise. 
(2) 13500 ,. -do-

7 MORMUGAO 1. J.R.. Bnterprlses 1180 .. , For storale 
and bulk 
liquid 
oarlo. 

2. Hi_ala1an Bxporterl 101.34 ., For bandl. 
laa edible. 
0I1a. 



8. 'TUTICORIN 

9. MBW MANOA­
LORE 

- 1. Indian Molalse. 
Company 

2. Tamil Nadu 
Civil Supplies 
Corporation 

.. 
1. Indian molasses 

Company 

2· lndian Port. 
Warehousin8 
Company 

(c) The main criteria for allotment 
of a plot for storage of molasses etc. was 
the nce~ to ensure that molasses stocks, 
which were beina shipped in chartered 
yes~els, were always available so that 
vessels did nOt suffer detent ion at· berth, 
thereby saving scarce (oreig1 exchanle. 
Likewise facilities for handling other liquid 
carlO luch as adible oil have to be pro­
vided at tbe port! in the interest of tra-
ffic. 

(d) No Jetter of intent from State Tra­
ding Corporation was furnished by the 
firms as the land aHotted to them was 
mainly for export of molasses. However, 
while seekina permission for storage of 
edible oill. at Kandla, Indian Molasses 
Company had mad e arranjcments with the 
STC for ha.ndling and storinl edibl e· oils' dn 
their bebalf. In the case of land allotted 
to Tamil Nadu Civil Suppl ies Corporation 
at Tuticorin Port, allotment of land was 
made th~O.ugb SIC. Similarly. there W4S 

a letter· (rom S Ie r clardini allotment of 
land to Indian Ports Warehousing Company 
at New Man1Zalore. 

Implementation of ReecomlbeDCIatioDi of 
GuJral Committee OD Urdu 

2740. SYBD SHAHABUDDIN: Will 
the "Mfnister of HUMAN RESOURCB 
DEVBLOPMENT be pleased to state: 

(a) tbe. "roarels in tbe implementation 
of the rocommendations of OUJral Comuii-· 
l tee on'" UJdu b;V.tbc va.,)onl M,aiittiesl 
Depart .. ate of UUiOD GovcrJUDeat; 

.. \ .) 

4000 

2000 

22,000 

7500 

sq. mtr •. 

" 

I. 

" 

-Por Itorale 
of molasses. 

For Itorale 
of molal" 
and edible 
oila and 
chemicals. 

For handl iDa 
of edible oil. 

(b) the date when the prolress was laat 
reviewed by Government; and 

.. 
(c) the date or the last communica-

tion by Union Gove~meDt to tbe autho­
rities concerned With implementation? 

. THE MINISTER. OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROUA .. 
TOI): (a) to (c) The Committee on 
promotion of Urdu headed by Sbri I.K. 
Gujral submitted its report in 197'. Tbe 
Oujral Committee Report was pJaced 
berore tbe Cabinet 00 30.1.1979 and was 
laid on tbe T"ble of botb tbe Housea of 
Parliameot on 21st february, J 979. Tbe 
Cabinet decided that aince most of 'be 
recommendotions of the Report would have 
to. be implem.ented by the States, cOPles of 
tbe .R.opori may be sent to the Stato 
Governments for the.r views. Accordioaly, 
copies of Oujral Committee Report wero 
made available to aU lbe State Govern­
ments/Union tecritories for coaaidoration 
and comments. 

2. The Report of the Oujral Commi­
ttee was a1so considered by tbe Taraqqi+ 
Urdu Board,' in its m~oljnl held on 
4.6.1979 and 08 it. rocolDlDcddactoD. a. . 
sub-committee under the Chatrmalllhip of 
Prof. A.A. Smoor, tbe tbon Vicc-CbairmaD 
of Taraqqi-e·Urdu Board waa ,oostituted 
by tbe Ministry of Bducation aDd Culture 
. to- COOIid.. thole ticommendatioDs whic;h 
gould b, impjelDentod b1 tbo MiDisir, • 
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. 3. Tbe su~ommittee 8ubmitted its 
report on 12tb NOiembor. 1982. Wheo 
this report was placed before TUB in its 
m,ctiol heJd 00 7th January; 1983 .. it 
decided that the report may first be consi· 
dered by tbe Sfaodina Committee of tb e 
TUB. Tho Standing Committee considered 
tbe rocommendations of the lub-committee 
in its meetiol held on 20th AUluat, 83. 
It idoatified tbe following recommend.ltions 
for action by tbe Government :-

(a) The most important and ba lie 
recommendation to accord official 
status to Urdu by modifyioS tbe 
official Laoguaae Acts on the 
model of tbe Bihar Government 
be pursued with the State Govts. 

(b) The State Governments may also 
be persuaded to reco.Disc the 
Urdu educational system with 
Urdu medium, from primary to 
secondary and collegiate levels as 
recommended by tbe Gujrai 
(:ommittec. 

(c) The Government should establisb 
an autonomous central body for 
Urdu witb statutory powers with 
the Bureau for Promotion of Urdu 
(BPU) providina tbe basis. 

(d) Tbe Mtnistry should ~et up a 
permanent Standillg Committee to 
walch the proaress and Implemen­
tation of the Oujral Commhtee. 

(e) The recommendation of tbe 
Oujlal Commattee ViZ that the 
qualifyinl pcr~ntaae wIth rClard 
to the facilities In the spheres of 
administration for Urdu speakioa 
hoauistic minorities be reduced 
from IS to 10 should be ImpJe. 
Dlcnted. 

Out of those five recommendations, the 
Minittry of Education was concerned with 
tbe r~ommcndatiuD' at (c) and (d). Jo 
roaard to the establishment of an autono­
mous Qentral body for Urdu with Burea.u 
rOt' promotion of, urdu as the base, with 
8t"tU.t0l'1 POWclS. it may be .stated tbat ,be, 

TUB. WU lot in 1969 with Education 
~c, u Cb.airmaa to advise cDo, 

Government on tbe productiOD or acade­
mic literature in Urdu. In J977, tbe BPU 
was decJared as a subordinate office of the 
Ministry of Education and has already been 
given a permanent status. It was felt that 
the objective of this recommeodation can 
best be served by strengthenfnr the Bureau 
for Promotion of Urdu (BPU). According. 
ly, the BPU was entrusted \l'itb the deve. 
l~pmeDt and propaa8tion of Urdu by 
wldenjng the scope of its (aactions with 
adequate funds aDd staff. It would be 
pertinent to point out that the EdUcation 
Ministry bas not set up a central organisa­
tion with statutory powers for the develop .. 
men t and promotion of any lang~age. 

4. Regardina the suggestion to set up 'a 
permanent Sranding Committee to watch 
the progress and implementation of the 
re~ommen JatfoDs made by the Oujeal 
Committee, it may be stated tbat a Stand. 
ing Com'llittee bas already been set uP. 

S. A number of recommendations of 
the Oujral Committee have already been 
accepted in principle and/or are beina 
implemented b) various agencies. Some 
of tbe main recommendations which have 
already been implemented are as under:-

(i) The frequene) of Urdu proara. 
mme at Radio and Television has 
been enhanced. 

(ij) The Ministry of Information" 
Broadcasting bas started printing 
of Urdu version of tho ·Yojna'. 

(iii) Railway time table are also bein, 
printed in Urdu. 

(iv) Money order forms and V.P.P. (orms 
have also been printed iu Urdu. 

(v) The names of Railway stations in 
Urdu speaking areas are bei., 
indicated in Urdu. 

(iv) Census ,forms and other papers to 
be uSed in Urdu sPeak:iDa aroas 
like J & K, Qelhi bav. beeu 
printed in Urdu. ~ 

'(,U) B..strar Goneral of InJIa bas 
aart04 l~ priAt lh, p ... ~h~"Q" gl 
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census form') aDd other papers i D 

Urdu in other areas al.o if tbe 
concerned States arc' prepared to 
do 80. 

(viii) Voter"s list is also being prepared 
in Urdll for Urdu speaking areal. 

(ix) The Urdu version of Constitution 
of India bas been brouaht out in 
collab0ratioD with Oovt. of J " 
K. Similarly, other important 
Central laws are beioa translated 
into Urdu. 

(x) Urdu organisations are being 
financially assisted regula rly by 
Ministry of Education. 

(xi) The work of publication of Urdu 
classics in D evanagari has also 
been takeo up. 

(xii) Adequate facilities have been pro .. 
vided for the training of Urdu 
teachers under the auspices of 
Central Institute of Indian Lang. 
uage to cope with the demand. 

6. Since the Departments/Ministries of 
tbe Union Government h lve already 
~cce,.lted/implemented tbe recom:nenda­
dons of the Gujral Committee concerniog 
them. the q IJ est jon of sending aoy further 
communication by thlS Miniitry to them 
dcfeS not ar ise. 

Ute of Hysteros~opy as a new method of 
sterilisation 

2741. SHRI P.k. KUM~RAMANGA­
LAM: Will tbe Min i~tet of HBALTH 
AND FAMILY WBLFARE be pleaied to 
atate : 

(a) whetber a new method of sterilisa­
tion uSing hysteroiCOPY bas been research­
ed 00 a va.st scale in SW~dCD and miabt 
replace lap·roscopic tccboique and if itO, 

wbether any trials nave been IDa-de/planned 
. in ,be Country by Indian CouDcil of Medi. 
cal Research etc •• and 

(b) w1tether earlier break.th~ouah in 
immuDoloaical method by All India lost i. 
\\l\O of MO<lJoal SoiODGOI ia boin, used ill 

the country and if so, Full details of ita 
effect OD population arowtb? 

- -

THE DBPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI ~. KRISHNA KUMAR): (a) PUot 
-studies using technique or hysteroscopic 
iOlellion of P BLOCK-an intra tubal 
contraceptive device have been carried out 
in Sweden by specialists with exteolive 
eKperience of hysteroscopy. The Indian 
Council of Medical Researcb is considerin. 
to initiate IimHed trails with P BLOCK 
contraceptive device to assess its efficacy, 
sarety and acceptability in India. 

(b) The development or Shog vaccine 
fer the femtles is under process. However, 
animal studies hav~ proved the efficacy aod 
reversibility of this vaccine. Trials on 
human beinas have not YOt been stalled. 

Procramme for de,elopment of rurll 
youtb 

2742. SHRI B.V. DESAI: Will the 
Mtnister of HUMAN RESOURCE DBVE. 
LOPMBNT be pleaicd to state : 

(a) whether Union Government are 
launcbiol a Massive programme durio, Ibis 
summer for the development of rural 
youth with tbe belp of National Cadet 
Crops and National Social .iecvice and 
otber voluDtary ofsanilalioDS; 

(b) if 10, maio features of tbis pro­
aramme; 

(c) the total amount proposed to be 
'pent on this proaramme; and 

(d) to what extent it will be beneficial 
to tbe rural youth? 

THE MJNISTER OF STATE IN THB 
DEPARTMENTS OF BDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA. 
TOl) (a) to (c) An action plan for involve­
ment of National SerVice Scheme volunteer. 
and SOlDO other organisations in develop. 
mental activities bClioninl from tbo 
summer of 1986 has been drawn up. The 
activities proposed will include fUDctional 
literacy programmes, waltelaad develop. 
meae IIIld improvelDOIlt proplllD", 
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activities under Ganga Actioa Plan, eto. 
The deta ill of tbe total expenditure have. 
Dot boeD finalised. 

(d) The programme will help in im. 
provln• the overall personality of rurat 
,ooth. 

'aactlons of Voluntary Action Bureau 

2743. DR. PHULRBNU aUHA : Will 
the Minister of HUMAN RBSOURCE 
DBVELOPMBNT be pleased to state: 

(a) whether there is a Voluntary Action 
Bureau under tbe Central Social Welfare 
Board; aDd 

(b) if so, the main function of the 
Bureau? 

THE MINISTER OF HUMAN RESO· 
URCE DBVELOPMENT (SARI P. V. 
NARASIMHA RAO) : Ca} Yes, Sir. 

(b) The Voluntar) Action Bureau bas 
been set up to provide preventive and 
rehabilitative services to women who are 
victims of exp1oitation and other social 
atrocities and to mobilise public opinion 
and create awareness relard ing t be rights 
aDd laws relating to women and children· 
It also provides financial assistance to 
voluntary organisations to s:t up family 
CounseHins Centres. 

Plan for Non·Governmental Laboratories 
lor food aad drug telting 

2744. SHRI D.N. REDDY: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be l)leascd 10 state: 

(a) whether Government are aware 
tbat In tbe United States of America, 
Government have reorganised severa) non­
Govemmeat Laboratories. under Federal 
Laws for t estin. of food drUBS; and 

(b) if 10, whether Government have 
IImUlr plaos in respect 01 Non-Oovem­
IDIot Labbratories for fo04 ap4 drua 
'oltlD, In in4lt'l 

THE DBPUTY MIN'rSTER TN, mB 
DEpARTMENT OF FAMJLY WELFARE 
(SRRI S. KRISHNA KUMAR) !' (a) As per 
provision of Federal Food. Drugs and 
Cosmetic Act as amended in 1981. t~e 
Secretary of Health and Human Services is 
authorised to conduct examina tion and 
investigations for the purpose of this Act 
through Officers aod employees of the 
Department or througb any health food 
or drug Clfficer or employee of any State, 
Territory or political ~ub-divj8ion thereof, 
du)y commissioned by the Secretary as an 
officer of the Department. 

(b) No, Sir. 

Use of Mono-sodium Glutamate IS addl. 
tlve In meat and frozen rood~ 

274S. SHRJ V.S. KRISHNA IY'ER : 
Will the Minist er of HEALTH AND 
FAMILY WELFARE be pleased to state: 

fa) whether it is a fact that Monoso­
dium Glutamate (MSG) is being used as 
additive to preserve colour and flavour in 
ment and frozen food'l; 

(b) if so. whether it i~ also a fact that 
it causes damage to eye; 

(c) whether it is also a fact that it il 
used widely by instant souo packeh by 
commercial concerns although it jR pfohi .. 
blted (or use by children under tbe age of 
12; 

(d) if so. the reasons therefor; and 

(e) whether Government prOl'Ole 
to talee steps to ban the use of above 
additive by commercial concerns for the 
production of i09tant soups? 

THE DEPUTY MINISTER IN THE DEP· 
ARTMENT OF FAMILY WELFARE (SHRI 
S. KRISHNA KUMAR) t (a), (c), (d~~ .. (e) 

As per provisions of PFA Rules, Morio­
Sodium Glutamate may be added to an 
article of food provided the total glutamate 
content of the ready·to-serve food does 
not exceed 1 per cent. However, its 
addition to any food for use by inraats 
below 12 months is pr:oblbited. 

(b) Tbere are no reports of the eWect. of 
Mono-Sod lum·Glutamat e on .the buman 
oyo. 

+ 
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PlOP. MADHU DANDAVATB (RaJa-
, pur): A very scrlous matter hal come UI). 

Today'. 'Economic Times' contain' the 
drul policy which bad to be laid Oil tbe 
Table of tbe House. 

[Troftslo1iDnJ 

MR. SPBAKPR : I have received your 
notice, but nothing s cerns to be significant 
in that. 

In spite of tbat, I am getting it cbecked 
up. I will teU you. 

PROP. MADHU DANDAVATE: 
Minister has announced that we are ,oing 
to announce the druR policy. Economic 
Times bas filed the full policy; 

[ Tranllation] 

MR. SPEAKER : Profes~or Sahib, last 
time you bad stated somethinl in rClpeet of 
Rai1wa, Budget also; but there was Doth­
inl. However, I sball see. 

[E",lf,h] 

It is a question of propriety. I will 

tind out. 

I will 6nd out and ten you.' 

SHill BASUDBB ACHARIA (Bankura): 
On tbis, the Government Is declaring and 
Jnnouncing poticy and making statements. 
it is a very serious matter. 

MR.. SPBAKBR: I have already said 
it. 

["..",14"0"] 

MR.. RAJ K.UMAR R.AI : Mr. Speaker, 
Sir, I WO\11d like to know wbother zero 
boar it meaat for the other lido 001y1 

Ma. IPSA-ItS. s If ,ou. tblQk tb" 
~, 

zero hour il not meant for you thoD yeu 
are mistat rD. 

[Engll,h] 

DR. CHINTA MOHAN: I have li'lfD 
a PrlvU~c motion against tbe Minister. .' 

(Interrupllons) 

MR. SPB AKER: There is no zero 
hour. 

( Tfa"d4tion] 

This is Quite wrODg. 

[Ellliish] 

DR. CHINTA MOHAN: Outside tbe 
PBr1iamC11t he has revealed the secret. of 
tbe new drug policy. 

MR. SPEAKER: T am Jootinl lato 
it. 

SHRI THAMPAN THOMAS CMaveli­
kara): J am bringing to your notice 8 

fraud p1ayed by the State Government on 
the ConstitutioD ••• 

( InttrruptID1IS) 

MR. SPEAKER: Not aIJowed. Ab­
solute1y irrelevant. There is the State 
Assembly. I do not alJow. J have told ~ 
you It is Irrelevant. Tako your leat. I 
bave over-ruted you .. 

PROP. K.IC. TEWARY (Duxar):, A 
very disturbinl news bas appeared ia the 
local 'Preis. We are cominl acrou reports 
from U.K. and America that conspiracies 
have been hatched to aasasalnate tbe 
Indiao Prime Minister. Our experience of 
Madam Gandhi's a •• a •• loation i. stin rr'eah 
in our minds. The Government tGust mato 
a statement aDd take the MoUlt Into 
confidence regardiul this estremely serious 
matter. 

" ',' . ,; '-,:'" 
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MR. SPEAKBR; We disculled that. 
You give me some notice. I will consider 
it. 

PROP. K.K. TBWARY: Government 
sbould make a statement on this, 

( l",,""ptifJrT.r) 

SHRTMATI VYJAYANTHIMALA BALI 
(Madras South) : I wish to make a state­
ment of extreme public importance. I with 
to mAke a statement which is of extreme 
public importance namely 1 (5th of the 
fisher-womenfolk have lost 50% of their 
children due to inrant mortality and mal. 
nutrition amongst the fishermen in Tamil­
nadu, Orissa and Andbra Pradesh. People 
are dyio,. 

MR. SPEAKER: Give me in writina. 
I will I()ok into it. 

PROF. K.K. TBW AR Y : The External 
Affairs Minister sho')ld make a statement 
on the point tha~ I have raised. 

12.05 hrs 

PAPERS LAID ON THB TABLB 

[E"gltsh] 

Noti8catloQ under Post-graduate Institute 
of Medical Education and Research, 
Cbaadlgarh, Act, ADDual Report ete. of 
DeB tal Coundl of Ind'a, New Delhi. for 

the year 1984.,85 and a statement 

THB MIN1STBR. OF HBALTH AND 
FAMILY WELfARB (SHRIMATI M<!H. 
SINA IC.IDWAI): I bel to lay on the 
Table-

(1) A copy of the Post-Graduate In9ti .. 
tute of Medical Education and 
Reaearch, Cbandi,arb (Amend­
meat) RoauJations, 1985 (Hindi 
and BnJlish versions) publisbed in 
Notification No. E. 3/NF/a/as/· 
tSl'OS dated the 17th October, 
J 98' Qnder sub-,ec~oD (3) 91 

section 32 of the Postaraduate 
Institut e of Medical EducatioD 
and Research, Chandigarh, Act. 
1966. [Placed in Library. $" 
No. LT-2213/86.) 

(2) (i) A COI'Y or the Annual Report 
(Hindi and English versIons) 
of the Dental Council or 
India, New Delhi, for the 
year J 984·8S togetber with 
Audit Report thereon. 

(ii) A COl'Y of the ADDua) Acco­
unts (Hindi and En~rish ver. 
~ions) of the Dental Couocll 
of India. New Delhi, for tl.te 
year 1984-8S together with 
Audit Report thereon. 

(iii) A copy of the Review (Hindi 
and English versions) by tbe 
Government on tbe workfo, 
of the Dental Council 01 
India, New Delhi, (or the 
year 1984-85. 

(3) A statem~nt (Hindi and Enalisb 
versions) showing reasons ror 
delay in laying the papers mentio­
ned at (2) above. [Placed in 
Library. See No. LT-2214/86.J 

(4) A statement (Hindi and Eo,Jish 
versions) explaining the reasons 
for not laying the Annual Report 
and Audited Accounts or tbe Post .. 
~radua te Institute of Medical 
Education and Res~arcb, Chand'. 
garh, for the year 1984·85 within 
tbe stipulated period of nine mon­
ths after the close oftbe Account­
ing year. [Placed in Library. S., 
No. LT-2215/86.J 

AnDual Report of and Review on Central 
Social Welfare Board~ New Delhi, for tile 

year 1984..85 aDd a statemeDt 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROH. 
ATGI): I beg to lay on th e Tab) e-

(1) (i) A copy or tho Annual Re-
port (Hindi 8n~ p alilb '~1' 
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sions) of tbe Central Social 
Welfare Board, New Delhi, 
for the year 1984·85 along 
with Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English versioD~) by tbe 
Government on the working 
of the Central Social Welfare 
Board, New Delhi, for the 
Year 1984·85. 

(2) A statement (Hindi and Engli<h 
versions) ~bowjng reasons for delay 
in laying the papers mentjoned at 
(1) above. [Placed in Library. 
See No. LT-2216/86.) 

SHRI SURESH KURUP (Kottayam): 
On the reported outbreak of meningitis in 
Delhi. you should ask the Minister fo make 
a statement. 

MR. SPEAKER: Give me some 
notice. You come to me, if you are seri­
ous. 

SHRI SURESH KURUP: Am I 
supposed to ra ise the issue in your Chern­
bel? 

MR. SPEAKER: Y CSt So that J can 
allow it. This ic; Dot the proper forum. 
If you are serious, you come to me. It is 
your Chnmber, not time. 

PAPERS LAID ON THE TABLE­
Contd. 

[English] 

NotiBcatlon under Light House Aet, Annu­
al Administration Reports ,. aDd Revifw on 
Kandla Port Trust, Cochin Port Trust, 

Vl,akhaPatanm Pors Trust. etc. for the 
year 1984.85 

THE MINISTER OF STATE IN TaE 
DBPARTMENT OF SURFACE TRANS­
PORT (SHRI RAJESH PILOT) I beg to 
1.)' on tl".t Table__, 

(1) A copy of Notification No. S.O. 
39(B) (Hindi and EngUsh veraiODl) 
published in Gazette (If India 
dated the 3rd February, 1986 
cootainina Order prescribina rateB 
or L'ghtdues, under sub-section (4) 
of section 10 of th e Lighthouse 
Act: 1927. [Placed in Library. 
See No. LT-2217/86.] 

(2) 0) A copy of the annual Admi .. 
nistration Report (Hindi and 
English versions) of tbe 
Kandla Port Tru.:;t for the 
year 1984-8~. 

(ii) A COP} of the Review (HiDdi 
and Enalhb versions) by the 
Governmment on the work­
ing of the Kandla Port Trust 
for the year 1984-85. [Pia· 
ced in IJbrary. Se~ No. L T 
-2218/86.1 

(3) (i) A copy of the Annual Ad­
mir.isfra'ion Report (Hindi 
flnd English versions) of tbe 
Cochin Port Trust for the 
year 1984-85. 

(if) A co"y of the Review (Rindi 
and English versions) by tbe 
Government on the working 
of the Crc~iD Port Trust for 
the year J984·85. fPJaccd 
in Library. See No. L T-
2219/86.] 

(4) (i) A copy of the Annua 1 Admi­
nistration Report (Hindi and 
Eng}j~b versions) of tbe 
VisakbaJ)atnam Port Trust for 
the year 1984·85. 

~ 

. (ii) A copy of the Review (Hindi 
and English versions) b7 the 
Government on ~tb e workinM 
of the Visakhapatnam Port 
Tr1.l~t for the year 1984.85. 
[Placed in Library. St_ No. 
LT-2220/S6.J 

(5) (i) A copy of the Annual Admi· 
nistration Repou:'CHindi and 
Enalisb versions) of tho 
Mormuaao Port Trust for tb, 

.ycar 1984·~'. 
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(U) A COllY of the "Review (Hndi 
and Engl ish V~l sians) by the 
GovC!rnment of the working 
of the Mormugao POlt Trust 
for rhe Yfar J 984·85. [PIa· 
ted in Library. S~tI No. LT 
-2221/86.J 

(6) (i) A copy of the Annual Ad· 
ministration Report <Hindi 
and E nalh:h versions) of th e 
Tuticorin Port Trust for the 
year 1984·85. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on tbe workinll 
of the Tuticorin Port Trust 
for the year t984·8~. [Pla­
ced in Library. See No. L T 
-222 .?!86 J 

(7) A copv each of tbe fol rowing 
papers (Hindi and EnFlish ver!' ions) 
under tlub sec1jr-o (2) ('( sec lion 
103 of the Major Port Trusts Act, 
)('63 :-

(a) (i) Annual Accounts of th e Co­
chin Port Trust for the year 
1984 .. 85 and the Audit Re. 
port thtrcon. 

(ii) Review by the Government 
on the Allnual Accounfs and 
the Audit Report of the 
Cochm Port Trul;t for the 
year 1984 85. [Placed in 
Library. See No. LT-
2223/86.1 

(b) (i) Annual Accounts of the 

KandJa Port Trust for the 

year 1984·8 S and the Audit 

Report thereon. 

(ii) Review by tbe Government 
on the Annual Accounts and 
tbe Audit Report of the 
Kandla Port Trust for tbe 
year .1984·85. (Placed in 
Library S,. No. LT-
2224/86 .• J 

Annual Report of and Review OD India. 
Institute of Technology, Kharagpur, lor 
the year 1984 .. 85. Annual Accounts etc. of 
University of Delhi, Delhi, for the year 
1984_85, Annual Report of and Review on 
Khuda Bakhsh Oriental Public Library, 

Pataa for the year 1984.85, etc. 

THE MINISTER OF STATE IN THE 
DEPAR1MENTS OF EDUCA1ION AND 
CULTURE (SHRIMATI SUSHILA ROB. 
ATGI): I beg to Jay on the Table-

(1) (i) A copy of the Annual Report 
(Hindi and English versions) 
of the Indian Iostitute of 
Tecbnology, Kharaapur for 
the year 1984·85. 

(ii) A cop)' of the Annual Acco­
unts (Hindi and English ver~ 
sions) of the Indian Institute 
of Tecbnology. KbaralPur, 
fer the year 1984·85 tose .. 
ther with Audjt Report theres 
00, under sub·section (4) of 
section 23 of the Institutes 
of Tel,;onology Act, 1961. 

(iii) A copy cf the Review (Hindi 
and Eoglish versions) by the 
Govelnment ()n the working 
of tbt! Indian Institute of 
Tcchndogy, Kharagpur, for 
the year 1984-85. 

(2) Two statements (Hindi ard English 
versions) showing reasons for 
delay in laying ~hc papers mentio­
ned at (1) above. [Placed in 
Library. Se, No. LT-222S/ 
86.] 

(3) A copy of the Annual Accounts 
(Hindi and 1:n~hsh versions) or 
the University of Delhi, DeJhi, 
for the ye~r 1984·85 toplbcr 
with Audit R cport thereon. 

(4) A tlCat ement (Hindi and EUllish 
yen-ions) showing reasons for 
de]ay in luyina the papeIs mcntio­
oed at (3) above. lPJaced in 
Library. $" No. L T-2226/ 
86!1 
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(5) (i) A copy of the Annual Report 
(Hindi and English versions) 
of the Khuda Bakbsb Orien­
tal Public Library, Patna, for 
the year 1984·85 along with 
Audited Accounts. 

(Ii) A copy of the Review (Hindi 
aod English verslons) by the 
Government on the workinl 
of the Kbuda Bakbsb Orien­
tal Pu~1ic Library, Patoa, 
for tbe year 1984-85. 

(6) A statement (Hindi and English 
versions) showing reasons for 
deJay in laying the papers mentio­
ned at (5) above. [Placed in 
Library. See No. LT-2227/ 
86.] 

(7) A copy of the Annnal Accounts 
(Hindi and EngUsh versions) of 
the Maulana Azad Coll~&e of 
Technology, Bhopal, for tbe year 
1984·8' together with Audit Re­
port thereon. [Placed in Library. 
See No. L T-2228/8 6.] 

(8) A copy of the Annual Accountc; 
(Hindi and English versions) of 
the Regional Engineering College 
Kuruksbetra, for the year 1984-
85 together with Audit Report 
thereon. [Placed in Library. See 
No. LT-2229/86.] 

(9) A copy of the Annual Accounts 
(Hindi and Eng}Jsb versions) of 
the Regional Institute of Tecbno­
logy, Jamsbedpur, for the year 
1984·85 togetber with Audit 
Report thereon. [Placed in 
Library. See No. LT-2230/ 
86.] 

(10) (i) A copy of the Annual Report 
(Handi and Bagi iab vera ions) 
of the Regional Enaineer iog 
College, Srinaaar. for tbe 
year 1984·85. 

(ii) A copy of tbe Annual Acco­
unts (Hindi and BnaJish vcr· 
sions) of the Regional BOli· 
Deori0l ColJoae, SeiDa,ar, 

for the year 1984-85 tOle­
tber with Audit Report tbere­
ODe 

(iii) A copy of the Review (Hindi 
and English versions) of tho 
workins of the Regional 
Engineering Collcle, for the 
year 1984·85. [Placed in 
Library. See No. LT-
2231/86.] 

(11) (i) A copy of tbe Annual Report 
(Hindi and Engl ish versions) 
of the ReJjional Engineering 
Collele, Rourkela. for tbe 
year 1984-85. 

(ii) A copy of the Annual Acco­
unts (Hindi and English ver­
sions) of the Relional Bnli­
neering CoHege, Rourkels, 
forthe year 1984-85 together 
with Audit Report thereon. 

(iii) A copy of the Review (Hindi 
and English ~ersiona) by the 
Government on the workinl 
of the Regional Engincerm, 
College RourkeJa, for tho 
year 1984·85. [Placed in 
Library. Se# No. LT-2232/ 
86.] 

(12) A copy of the Annual Accounts 
(Hindi and English versions) of tbe 
Karnataka Re.ional Bnainccrina 
College; Surathkal) for tbe year 
1984-8 S tOlctbcr with Audit 
Report thereon. [Placed in Lib­
rary. See No. LT-2233/86.] 

(13) A copy of the Annual Accounts 
(Hindi and English versions) of 
the Motiial Nehru Reatona 1 
Enliocerin, College, Allahabad. 
for the year 1984·85 tOlctbor 
witb Audit Report thereon. (Pla.­
ced 10 Library. See No. LT-
2234/86.J 

(14) (i) A copy of the Annual Report 
(Hindi and Bnllish versions) 
of the ReaionaJ BnaineoriDi 
Collcao, SiJcbar. for the )car 
1984-8$, 
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(ii) A copy of the A'1Dual Acco­
unts (Hindi and English 
ver~iond of the Regional 
Bop-ioeerin, Col1ege, Silchar, 
for fhe year 1984·8 S toge­
ther with Audit Report thero-
00. 

. (iiI) A copy of the Review (Hindi 
and English versions) by the 
Government on the working 
of the Regional Engineeri'1g 
ColI ege, Silchar, for the year 
1984·85. [Placed in Libraty. 
S~e No. Ll:-223S/86.] 

(IS) A copy of the Annual Accounts 
(Hindi and Engl isb versions) of 
the Regional Engineering ColJege, 
Dur~apur, for th e year 1984-85 
together with Audit Report there­
on. [Placed in Library. See No. 
LT-2236/86.] 

(16) A copy of the Annual Accounts 
(i.findi and Eogi ish versions) of 
tb~ Ma1aviya Regional Engineer­
ing College, Jaipur, for the year 
1984·85 together with Audit Re­
port thereon. [Placed in Library. 
St't' No. LT-2237/86.] 

12.06 brs. 

MESSAGES FROM RAJY A SABHA 

[English] 

SECRETARY·OENERAL: Sir, I have 
to report the foIJowing message. received 
from the Secretary-Genera,l of Rajya 
Sabha :-

(i) "In accordance with the provisions 
of rule 111 of tbe Rules of Proce­
dure and Conduct of Bu sincss in 
tbe Rajya Sabha, I am directed 
to enclose n copy of the Contract 
Labour l Regulation and Abolition) 
Amendment Bill, 1986, which 
bas been passed by tho Rajy. 
Sabba at it. littina held on tho 
~1'b Yarob, 1~86.~! 

(ii) "In accordance with the provisions 
of rule 111 of the Rule,. of Pro­
cedure and Conduct of Business 
in the Rajya Sabba, I am directed 
to enclo;e a copy of the Adminis­
trative Tribunals (Amendment) 
Bill, 1986, which hal been passed 
by the Rajva Sabba at its sitting 
held on the 11 tb March, 1986.'" 

BILLS PASSED BY RAJY A SABHA 

[Engli.th) 

SECRETARY·GENERAL: Sir, I Jay 
on the TabJe the foJJowing Bills. as passed 
by Rajya Sabba :-

(i) The Contract Labour (Regulati on 
and Abolition) Amendment Bill. 
1986. 

(ii) Th e Administrative Tribuna Is 
(Amendment) Bill, 1986. 

---
( Interr'.lptiond 

MR. SPEAKER : Everything is beiDI 
allowed. Unnecessarily S or 10 minutes 
are wasted every day. 

(Interruptions) 

SHRI M. RAGHUMA REDDY (Nat .. , 
gonda) : What about our notice regarding 
Governor's act ion? 

[Translation] 

MR. SPEAKER: I am enquiring into 
the matter. I have asked for the infor­
mation again. 

[English] 

PROF. K.K. TBWARY (Bu~ar): r made 
a submission and I requested you to dir­
ect the Ooycram ent. 

MR.. SPBAKER: I cannot direct any. bod,. ¥O\l bow tbat. 



PROF. K.K. TEWARY: It is a very 
important matt er. WiJl you direct the 
Government? 

SHRI B ~SUDEB ACHARTA (Bankura): 
This is a very serious m trer. 

MR. SPEAKER : If I have lot any­
tbina in writing, I will enquire into it. 

PROF. K.K. TEWARY: At least you 
can direct the Miobter to make a state­
ment. 

MR. SPEAKER: Mr. Tewary, you 
do not real ise. I must explain to you .•. 

( Inte" uptlo ',s) 

MR. SPEAKER: This is not tbe pre­
per way. Unnecessarily you are wa'ting 
the time. When I told you, ) will enquire 
into it, collect the facts and then come 
before the House. Toere is no problem 
with me. I do Dot object to your raising 
the question. I do not object to admitting 
it. But I will first fiud out the facts. 

PROF. K K. TEWARY : At the ear­
liest opportunity the House should be io­
formed about it. 

MR. SPEAKER; Mr. Tewary, aa I 
told you, if you want to make if a sort of 
an issue, that is different; otherwise it i§ 
welcome. As I s3id, I will look into it 
and I will ask the Government about it. 
No probl!m with me. I have got nothing 
aeainst that subject. 

SHRI AMAL DATTA (Dimond Har­
bour) : Somehow you are very reluctant to 
direct tbe Govcrnm .!nt to do anything. 

MR. SPEAKER: I cannot. You have 
not empowerecl me to do that. If you 
aive me thole powers, I wiil do that. 

SHRI AMAL DATTA: If you express 
a desire, that is a command to them. 

MR. SPEAKER : You live me the 
powers. I will usc them. 

SHRI BASUDEB ACHARIA You 
bave lot the discretionary power. 

MR. SPEAKER : No. I cannot. I 
do not use those powers. Donl't trY to 
force me into something which you might 
later 00 regret. 

Mr. Basbeer. --

(I nte'rIJPtfon~) 

MR. SPEAKER: I think the Govern. 
ment must be very careful about thal­
which you are referring to. They mUlt 
take very serious notice of if. 

Now Mr. Bnshecl-absent. 

( Interruptions) 

MR. SPEAKER : Mr Kutup, you give 
it to me. I hav.! got no objection. Why 
should I do it? Beca u~ e it is a lencral 
health Problem so I will 8,k the Govern. 
ment also. There is no problem. This 
i.; a good subjec·. I thought so this 
morning also when I saw it. 

Shri Ghola p. 

12,09 brs. 

MATTERS UNDER RULE 377 

(Englilh] 

(I) Demand for immediate measures for 
resumption of work at the SassooD 

Dock Fishing Harbour, Bombay 

SHRI S.O. OHOLAP (Tbane): The 
Government of Indla, Ministry of Alricu)· 
ture have accorded administrative approval 
to the Sassoon Dock: fishing Harbour 
Projects, B~mbay in Augu$t 1979. The 
work OD tbe above project bad been sua­
pended since 1981 as the contractor baa 
demand ed extra pa ym ent for increaae 
in the prices of )"lbour material and the 
matter has been referred to the Arbitrator'. 
decision. 

In view or the stoppage of work ,iDce 
December, .1981 the Bombay Port Trust 
bad rCQommcDde4 the terminatloD of tlat 
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contract. But it had not been terminated 
by ,the Contral Government aDd there is 
DO pr08res. whatsoever. 

The FisbiDI Harbour at Saasoon Dock 
i. very essential Dot only to th~ fishermen 
community in and Dearabout Bombay but 
allo to the overa1J development of fisheri~s. 
The fishermen are inconvenienced as the 
fishing barbour at Sassoon Dock has not 
been completed. 

It ii, therefore, requested that the 
Ototral GO'f,ernment should ens ure that 
tile work of Slssoon DJck Fishihg Harbour 
i. resumed immediately. 

[7Tanslation] 

(II) Demand for startinR 8 new train from 
Ratlam or Kota to Delhi 

SHRI SHANT} DHARIW AI... (Kota) : 
Mr. Speaker, Sir, there has been no impro­
vemeDt for many years past in the facilities 
provided by the Railw,~ys in Kota which is 
an industrial town in Rajasthan. Thou­
sands of passengers of Kota, intending to 
10 to Delhi, Bombay I Calcutta and the 
South have to face irmumerable difficulties. 
Por tt-e convcn i ~nce of pasc;engers. a new 
train should be introduced either b~twcen 
Delhi-Kota or between Delhi-Ratlam 
and the quota of reservation in the 
Frontier Mail going to Bombay should ~ 
increased at Kota station. The quota of 
50 seats at Ra tJam for Bombay 
should be withdrawn and transferred to 
Kota, as Rat lam does not require 
this Quota any more. SimiJary, a fa,t 
train should be introduced between Kota 
and Bin and a coach in this train should 
be reserved for passenaers coina to South 
wbich should be connected with train going 
to South, at Blna. A coach of Awadh 
Express runninl between Kota and 
LuckDOW should be reserved for Calcutta 
and conaect cd to a train gainl to Calcutta, 
either at Lucknow or at Kanpur. 

(Ill) Deman. lor setting up Nitrogen 
Fertiliser Plant In Tand. "Tebsll 01 

Falzabad in Uttar Pradesh 

SHRI R.P. SUMAN (Akbarpur) : Mr. 
Speaker~ Sir, I woul4 J ike to ,i"le ~ot~c" 

of the following matter under Rule 37'7: 
It is practically impossible to remove the 
backwardness of eastern Uttar Pradesh 
witbout industrializatioqs. Besides, expan­
sion of small scale industries, fbere in need 
to set up large scale un its in most back­
ward areas so that ther e can be all round 
development or the backward areas and 
educat ed unemployed persons are prevj .. 
ded employment and therebY the public 
rosentment regarding unemployment is 
checked. 

Thousands of acres or barren and 
uncuUivable land is lying waste in Neori· 
Chauraba and Tenduai Kala in Tanda 
Tehsil of Faizabad district in eastern 
Uttar Pradesh. On the basis of a Jetter 
from the Dit ector of Industries 01 Uttar 
Pradesh the General Manager, District 
Industries Centre, Faizadad conducted a 
survey of N eori Chauraba and recommen­
ded to set up a Nitrogen Fertilizer Plant 
there and thus certifying its viability. A 
thermal power project of 440 MW capacity 
is under constru~tion in Tanda. SimiJar]y, 
there is adequate land and power supply to 
set up a large scale industry tn tb e area. 

I, therefore, strongly demand to take 
decision on setting up Nitrogen Fertilizer 
Plant at N eori Chauraha and large scale 
industry at Tenduai KaJa in Tanda Tehsil 
of Faizabad district and ensure its comple­
tion in order to utilise barren land, pro~ 
vide more opportunities of employment to 
educated unemployed persons and thereby 
remove backwardness and growing resent. 
ment in eastern Uttar Pradesh. 

(Iv) Need to provMe fi.ancia) assistance 
by commercial banks to HousIng 

Board 

SHRI K. MOHANDAS (Mukunda­
puram) : Sir, under the existing guidelines 
the commercial banks do not extend 
financia I assistance to the Hous ing Boards 
(or purchase or housesites. This has 
serlous)y hamperod housing ac;:tivity in 
urban centres. At a time wben tbe 
Government i,B proposing to give an im· 
potus to bous ing constr uctiOD in the 
c:ountrr, the" is an uracnt q'ced for 
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rSbri te. Mohandass) 
reviewing these guidelines. Acquisition of 
land its developmcn~t is essential aspect of 
bousina construction and it is very essential 
to have an agency wbich would be able '0 
meet the credit requirement on tbi, score. 
Tbe HUDCO and the nationalistd banks 
should be asked (0 provide adequate 
financial assistance to the Houling Boards 
for acquisition and devel(lpment of land. 
I request the Government to take nece .. 
ssary steps in tbis regard. 

[Tum .slatlon} 

(v) Need to ralle eredi~ limit ftxed by 
HUnCO 

.SHRI V.S. VIJAYARAGHAVAN 
(Palghat) : Sir, the Govrrnment of '({erala 
bas undertaken ambitious prOlramrne or 
constt'uctins one lakb houses for tbe home­
Jeas, particularly those who belong to the 
weaker sections. It is estimat ed that 
there are ten lakb people who are living 
jn small. dilapidated buts. This programme 
will go a loog way io tackling tbe problem 
of housing being faced by the weaker 
sections. 

Under the orc~ent scheme, the cost of 
a house is Rs. ~,OOO/. of which Rs. 1500/-

are given by tbe Cent re as srant and the 

rest as loaa. The first instalment for the 

construction or 76,000 bOllses has been 

given. But money is not available for tbe 

remaining 24,000 houses. Kerala needl 

an amount of Rs. 45 crores to meet the 

requirement. HUDCO is giviol loan but 
that is not enough. The nationalised 

banks at present do not advaace any loan 
to the Housing Board for this purpose. 
Tbis has areatly hampered the construction 

activity. It is therefore, necessary to raise 

tbo credit limit fixed by HUDCO aDd 

permit the banks to advance loa08. 

Therefore, I request the Govornment 
to take appropriate steps in this rClard. 

*Tbe speech was ori8inaUy delivered 
IQ M.layalam. 

(vI) Need for llald8g Soutbern RI,er. wIth 
NortherD Rivers and We,tern Rife,. 

wltb Eastern R i,e,. 

-DR. V. VENKATBSH (Kolar) : Sir, 
tbe problem of unemployment is very 
acute in tbe rural areas throughout tbe 
country_ The poor peop1e in tbe viJIalfl 
areas throughout the country do not have 
any work to do. Their c:bi1dren aTe not 
getting food. Social and economic deve­
lopment in these areas i~ in jeopardy. 
Tbe humao resources are Dot being utilised 
in our country. Industrial centres have 
increased, but unfortunately tbere is not 
adequate power supply. TransDCrcation 
system is also not efficient. EapeciaJJy 
the remote village,> cannot transport 1btir 
goods to the towns and cities. Our 
country has abundant natural resources 
but unfortunately tbe resources are not 
being utilised fully. Almost every year 
there would be severe drought or floods In 
some part or the other. In addition to 
these problems, there is the danger of 
population explosion. The world will 
have '0 face the plobJem of food in the 
near future if the steep increase in popula­
tion is not checked immediately. 

There is only one major solution to all 
tbe serious problems mentioned above, 
The soutbern rivers have to be hnked with 
the northern rivers. The western rivers 
have to be linked with tbe eastern rivers. 
Therefore, J request the Central Govern. 
ment to come out with a major plan for 
Jinkio, these rivers of our country. 

[Ellgllsh] 

(yii) Need to explore feasibility of 
eltablJshlng 8 Nueulear power 
project in Orl_ to llel, over. 
come power Ibortale In lbe easter. 

regloa of tbe Sta.e 

SHRI SOMNATH RATH (Aska) : 
Acute .ahortalc of power in Orissa has Qot 
only shaken the economy of tbe State 
includinl.Industry but also affected every 
walk of hfe. Tbe theoretical IODeration 
capability in the Statc is 574 MW. whero 

*Tbo Speech was originally delivered 
in lCaDPada. 
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the actual capability is 519 MWs. Purther, 
addition to the power potential durin, the 
seventb plan win be 153 MWs. The 
total theoretical generation capacity of 
Orisla can be 727 MWs as .aalast the 
requirmeots IS Per the 12th Power Survey 
I. t 205 MWs. The shortfaJi would be 
more than 400 MWs. AI such the Talcher 
Super Thermal Power Station, installation 
of 18 Thermal Power Project il required to 
be Imp) emcnted durin. the seventh plan 
period. 

In spite of the fact that tbe State had 
received tbe beaviest record rainfaIJ, most 
of tbe bydro electric project res erv iorl 
werc without water as early as in JaDuary 
this year; It bas been seen from the 
experience that most or the hydro electric 
projects to Orilsa are ,ubject to seasonal 
variations and pOwer .,neration is sub­
statanffatly reduced to as low as twenty 
per cent of tbe installed capacity. Orissa 
hal rich reserves of Monazite in its beach 
.aads. The IRB Limited have set up 
OSCOM Projects of South Orilla, whicb 
can produce tborium. The Indian scien .. 
tilts have already achieved capability to 
produce Plutorium enriched fue) for feed­
ing fast breeder reactor .. to produce nuclear 
power to tbe extent of 10,000 MWs by 
tbe end of tbe century. The Government 
of India and the Automic Bo CI'JY Commi­
Ision can explore feasibility of establishing 
a nuclear power project In Orissa, which 

" will provide cheap dependable power to 
the power starved state in tbe eastern 
reaion. 

[TrllllllottOIl] 

(YIU) Demand for lettlag up T.V. trnl­
mitten In Bqeah".r. BerlnAg, 
DlcUbat, Dharehula and MUDtlyari 
In Uttar Pradesh. 

SHR.I HARJSH RAWAT (Almora): 
PJtboraaarb district of Uttar Pradesb. wbich 
is clolO to Indo-China and Indo"Nepal 
borden. and Baaelhwar Tehlil of Almora 
district, have ben nominal ty benefited by 
T.V. expansioD proaramme altbouab these 
plac" are predominantly scheduled tribes 
and brack.ard bill)' areal. 

Doordarabao aims at IlviDI pr'orit1 to 
pretl ...... Dtl1 1O~.4ule4 trt~~, bill, ,-.4 

bord er areas in its expansion prOlramme, 
but it seems tbat tbis bas not been done la 
practice. 

I, therefore, request tbe Government to 
set up T.V. transmitters at Bageshwar, 
Beating, Didihat, Manila, Dhar~bula and 
Muntiyuri during the seventh plan" 

12.19 brs. 

GBNERAL BUDGET 1986·87 GBNE­
RAL DISCUSSION-CONTD. 

[English] 

THB MINISTER OF FINANCE (SHRl 
VISHWANATH PRATAP SINGH): Mr. 
Speaker Sir: I thank the Hon. Members on 
this side for their whofe·hearted support 
and also the Hon. Members on that side 
for their balr-bearted opposition. (I"t.,­
ruplions) 

In spite of all teeth-gnashing the onl, 
epithets tbat could be found from that side 
to the budget were that it is a cosmetic, it 
is a trick and it is populist. When you 
fail to see any flaw then it is cosmetics. 
When after all the efforts you arc unablo 
to uncover any fault then it is trick and 
when you are convinced in your beart of 
hearts .•. 

PROF. MADHU DANDAVATB (Raja­
pur) : Next year it w in be a hat·trick I 

SHRI VISHW ANATH PRAT AP SINOH: 
What matters is not the hat but wbat is 
bcDoath tbe hat. 

MR. SPBAKER. : And what really 
comes out of the hat also. 

SHRI VISHWANATH PRATAP 
SINGH : And when you are cODvinced that 
the loals are correct and yet you have 0 

criticse tben you call it populist. But Whe&D 
Shri Madhav Reddl ji said that it i •• 
populist budget, I think, be confess ed 
publicly tbat many of its features be liko,. 
I do not believ e for a moment tbat it could 

~ \lis c~. t~~t t~ ~~r .~",1~ DO~ '" 
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liven a greater allocation or employment 
schemes should be relegated in the bact. 
ground. It eQuId not be bis case that 
scheduled castes and schedul ed tribes be 
den ied a shelter or the farmers an assured 
price or the urban poor, the lowest in the 
economic rung, like cobblers, barbers, 
rikshaw pullers, etc. be denied a lingle ray 
of hope. That could not be his case. So, 
Sir f I think the criticism of ShrJ Madhav 
Reddi itself was cosmetic. 

One hone Memher mentioned that it 
seemed while the Finance Minister was 
reading the budget as if he was reading tbe 
party mnnifesto. I am not sby of it. This 
docnment is the concretisation of our mani­
festo. It is the redemption or our pledges 
to the poor and that is what is in tbe 

budget. 

SHRI AMAL DATTA (Diamond 
Harbour) : This is the outer limit. 

SHRI VISHWANATH PRATAP 
SINGH: In the outer limit there were 
stalwart~ from your side algo. Shri Jagjivan 
Ram recognised this fact and said that it 
was an imaginative budget. (Ittterrup'ions) 

Shri Madhav Reddi has accepted that 
the allocation to the anti.poverty pro­
gramme was a good thing. Shri Datta 
Samant a Iso conceded, though grudgingly, 
what ha<; b~en done for the fixed income 
group by raising of standard deduction or 
the increa"e in the provident (und interest 
rates. Sir, through the compliments may 
have been grudging on that side yet I 
would be abundant in my thanks. 

Sir, this budllet has addressed itself to 
the core of the economic reality of'the 
country and that is poverty_ It is clear 
that w~alth alone is not the cure of poverty. 
Wealth bas to be understood in the con­
text ot mao and tbat has been the tbought 
of this eoa,uo'. That bas been tbe tenet 
of M,:A.batrna j i. That hag been tbe vision 
of Jaw,du,r L'll N ~h:'u. That has been the 
act ion plan of Illdiraji aDd that is tbe 
luiding light of Rajiv Gao lhi. 

S>{l~' '\\{~L D\rrA :YOJ hale left 
OJt MIll') J J ul Hlq. H~ g':lVO tbe tbeory 

of 4UCQ' ... ssa\Jlt 01l poverty. 

SHRI VISHWANATH PRATAP 
SINGH: Your, friend in the other House 
bad another point about anti poverty invest. 
ment. He said this is an investment in 
consumption, viz., consumptive develop. 
ment expenditure. It should go into publlc 
sector and productive developmental ex­
penditure. That is the thesis you mi,ht be 
attributing to it. But we have to strike a 
balance .•. (In'errllptio1ls) 

PROF. MADHU DANDAVATE: 
What is happening is that the Prime Minis­
ter replies to the debate here in that House 
and the Finance Minister replies to tbe 
debate in the other House in this House. 

SHRI VISHWANATH PRATAP 
SINGH: I was not replying to the debate 
of tbat House, but I was replying to a 
friend or a Member of this House, because 
he raised a similar point. 

It is Dot 8 question of this ,ide or tha 
side, but what is important is fbat wben we 
examine the process of generation of 
wealth, there we find that the harmony 
pi' otnhed by the self equj librating mecha­
nism of the free market e1udes us. and 
unequal purchasing powers 01 different 
sections ot the sociefy lead to aD inequitoUI 
economic structure, wherein large massos 
are deprived of the reSOurces they them. 
sclve41 generate. Their livelihood is just 
the by.product of the profit making prOCess 
of tbe economicaJly stronger. And it it 
this inequity that has to be corrected; 
One of the ways to deal with tbis inequit),s 
apart from the cbange in the structure, is 
to provide the deprived of independen. 
means of livelibood, the meaDa of pro­
duction. The anti·poverty programme is 
precisely that what it aims; it lives increas­
ed strength to tb e bar ga in ing power of tbe 
deprived. They can bargain (or themselves 
a better further from what they have tode)' 
'lod that has been the basic philosopby iu 
the hike of anti-po vert)' sehem~s and, our 
social security 8chemes like Indira Gandbi 
Grih Nirman Y ojana for sbel tor an.a bOUle 8 

for the scheduled castes and scbedu led 
tribes and for the urban poor. 

Much has been said that, the Govern­
ment is bll:d 00 ina tb C POI)( J bu t It ill' may 
J '" tb)~ 01l v.riOijS Doods of tho poor I 
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the Government does share a very largc 
portion of the burden? For rice and 
wheat. Rs. 17~O crores burden the Govern­
ment pays; on kerosene Rs. 500 crores the 
Governm ent pays; on cookiog gas etc. 
about Rs. 7S crores and on bandloom and 
ianata cloth, Rs. 111 crores the Govern. 
ment bears. It is not that we are not 
&harin, the burdens of the poor; we are 
sharing it with them and this bas been the 
reasoo for the abolition of clcise 
duty OD many tbiogs of common use. 

So far as workln~ class is concerned, 
though what we have done in two years 
for them is never enough, but it is worth 
mentioning. It is tbis G )vernment that 
broulbt last year the radicaJ principle that 
the workers dues would be pari paseu with 
secured creditors; the workers· dues would 
be the first charg e along with others. It 
was this very Government that for the first 
time introduced the stock option scheme 
(or the workers. It is compulsory that in 
any new issue. five per cent will have to be 
offered to the workers. It is this Govern­
ment that did that. 

The BOnus eliaibility )inlit bas been 
increased upto Rs. 2500 so far as the 
industrial worker:> are concerned. The 
D.A. for public sector employees was 
increased to cover 101 per cent of their 
wales at that p)int of time; it has 
rec~Dtly been raised from Rs. 1.30 to 
Rs. 1.65 pel point increase in COD;iumer 
Price index. And this year again, for 
the fixed income 8roup, the interest rate 
paid by Government on Provident Fund 
deposits has b;,:cn increased to 12 per 
cent.. Standard deductions have also 
boen increased. In the orglnised sector, 
special incentives have been given for 
building workers' housing. Also, foc tbe 
fixed income sroup, tbe ceiling on house 
rent allowance whicb was there earlier, 
bas been removed now.. So, tb\~se aro 
tile whole let of ·measures tbat we have 
takeD. 

MlDY a tim" the cpr q'Jot&d that when 
tbe COQSUID~r price goeS uP. it is a bur· 

"", don on the V~opl~ and tbit tbe whole­
sale prlCO iod.;x is not lblt reHecti'lc of 
Wllat loes to tho family budget. But if 
'Qu .. t tbe "bolo history of our dov,lop· 

ment event at constant prices (wherein 
we discount (or inflation), the per capita 
GNP which was Rs. 486.6 in 1950 .. 51 
has gone' to Rs. 828. So, even after 
the discount of iDftation, the income has 
doubled in real terms, in spite of the 
population loiog up. Tbi~ is a reCOld of 
wbat we have done for the economy. 

AN HON. MEMBER : Wishful think­
ing ! 

SH'RI VISHWANATH PRATAP 
SINGH: No. This is not wishful thinking. 
This is tbe real fact. 

For }'\eJping the people, the masses, we 
have given a fillip to the fIDaH ~ca)e 
industries, because they have been bulwark 
of massive employment on a dc<. entraJised 
scale and they are also a buJwark against 
CODcentra tion of wealth. ThHt is why, in 
this Budget we gave a massive thrust for 
the small scale industries. I will come to 
it a little later. 

PROF. N.G. RANGA (Guntl1r) : They 
made a representation to you. 

SHRI VISHWANATH 
SINGH: I will come to that. 

PRATAP 
For th! 

small scale ii' dust ri e's, a se par ate ~pecja 1 
fund in the lOBI b being created. With 
the special concessions on excise duties. 
they can grow larger and yet avail of tbe 
facilities. These are the various things that 
we have done, and I wilJ not go into all 
those details. As regards the hnndloom 
sector, if it uSeS blended polyester and 
polyester cotton, it will have benefit. Then 
there is also the removal of excise duues 
OD processing of certain blended fabrics by 
specified handloom organisations. 'I bese 
are the special features in the Budget in 
this respect. 

The other sector where employment can 
be provided a powerful impetus is the agri­
culture sector. Agriculture seeto r is not 
only important (or poverty alleviation, but 
also for our self-reliance. The allocation 
for alriculture, rural development, irri .. 
gation and flood-control in 1986 .. 87 Budact 
is lliahor by 29 per cent over tho 1985·86 
Bu",.t. 
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SHRJ AMAL DATTA (Diamond Har­
bour) : Why don't you compare tbe R.Es? 

SHRI VISHWANATH PRATAP 
SINGH: It is always compared DB to BB 
only, because tbe 86·87 Revised Estimates 
will be available later. Then you can com­
pare the Revised Estimates. 

SHRI S. JAIPAL REDDY (Mabbub· 
napr) : What about tbe Revised Bstimate. 
of 1985·86 1 

SHII VISHWANATH PRATAP 
SINGH: Al'Aa)'s, the valid comparison is 
made from BB to BE only. When (he RB 
become available, next year you can com­
pare it with RE to RE. 

We have extended to crop insursDce 
scheme to fruit cultivation and we are com­
ing forth with a Jong term price policy for 
major crops of the farmers. This is aoing 
to be a very major instrument (or the 
(armers because jf the), know in advance 
Cbat in comins years these will be tbe prices 
of various crops, they ('an plan the sowin, 
oc:cordiDgly. Mostly what happens b that 
the prices arc announced only after tbe 
~owlng js over. 

SHRI M. RAOHUMA REDDY (Nal .. 
aooda) : 10 between you raised tbe rate of 
fortilizers what would be tho fate of the 
farmers 1 ... 

(In' erruPlions) 

SHRI VISHWANATH PRATAP 
SINGH: May I respond 1 StiH. Rs. 1950 
crores bas been provided for subsidy for 
tbe farmers. It is not that we are not 
aharina the burden of the farmers and what­
eYEr bas been raised is according to the 
1981 price8. So. during the 41 years, 
while the general price has lone up by 24i 
per cent, your fertilizer prices bave: boca 
poaaed to what they were in 1981. 

SHRI S. lAIPAL REDDY: But tho 
Aaricultur-e Prices CommiasioD did not take 
this into consideratioD. 

MI.. SPEAKBR: Sir, i. it a Quoatioa 
Hour 1 

SHRI VISHWANATH PRATAP 
SINOH : What is \'Ory uDconrortabJe to 
the bon. Members 00 tbat side is tbat tbese 
are tacts wbich tbey wish, tbey were Dot, 
So., tbey have not much to say. The, ale 
very uDconfortable with tbete facts. 

SHRl AMAL DATTA: We wisb that 
India has doubled Dot ooly doubled, but 
maDY thinkers have said ..• 

( Intt'fupIiOlll) 

SHRI VJSHWANATH PRATAP 
SINGH: We can go through all these and 
no point wiIJ be missed. The other major 
tbrust that has been done is not 00)1 (or 
aaricuUure, but also for our leJf-reUaoce, 
on our balance of payments context, that . 
is for oilseeds and production of oilseeds. 
Quite a big Chunk of foreign CJlCbaD,C out-
JO is there on import of edible oiJ. While 
the farmers have brought self-reliance in 
(oodgrains today, we cbaIJeo&e that we 
give the farmer a 800d package fot pro­
duction, a good incentive for oilseed.. I 
am sure, tbe farmer 01 this CouDtl)' in a 
few years to come will relieve the co uDtry 
(rom the imports 0 edible oil. 

MR. SPBAKER : You have enouah 
capacity, you have (0 make sure that they 
are purchased at the remunerative prjcet. 

SHRI VISHWANATH PRATAP 
SINGH : The balance of Payment. Sir, 
that is our high priority ••• 

(Inl,rrup.ion,) 

MR. SPEAKER: You sec from tbat 
anale. 

SHa} VISHWANATH PRATAP 
SINGH : I am in toucb witb the Aariculture 
Minister and he is takina all the .tepa to 
.ee that oilsceds are duly purchaled. 

MR. SPEAKER: You alao scc to that. I 

SHRI VISHWANATH ,PRATAP 
SINGH: I assure, Sir, tbere will DO thor· 
ta,e of funda for Chi far.II_ 
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MR. SPBAKBR : You say that funds 
are not a constraint. 

(/nterruptlond 

SHRI VISHWANATH PRATAP 
SINOH : There will no shortage of finances 
for the Carmers for purcha!e or oilseed •. 

PROF. MADHU DANDAVATE: Sir. 
you introduce the SuppJ em ental')' Budlet. 

SHRI VISHWANATH PRATAP 
SINGH: They will not grudge this supple­
mentary for the farmers, I know it, Prof. 
Dandavateji. I will take care of tbat. 
(Interruptions) 

We abo) isbed this cess on coconut and 
also on cotton and vegetable oil an~' aU the 
invchtmcnts io tbe anti·poverty programmes 
will 80 to the farmers aud on 'the rural side 
31 per cent of allocation in eJecfricity will 
also go to the infrastructure hy which the 
farmer can draw .. (Idle"lIp ions) 

The other areas in which I want to 
share tbe concern, not tbat we have to 
paD'c on it, but certainly we have to be 
prudent on ie-the balan~e of payment 
scenario. The IMP's io,;talment has started 
by way of small amount tbis year and they 
will pick up. The oil which was our main 
saviour of foreign c~change in the last 
plan, will not be 41v~ilable in tbe same 
proportion in the Seventh Plan and conces­
sional flows are drying up. There is a 
proalurc for cOLUlnercial borrowings and in 
toil conloxt, we have to evolve a strategy 
where onr ec\)oomic independence. which 
we have always fougbt for, and self·r eliance 
which bas been the main corner stone of our 
economic iudep~ndenc.: is furtber strcoltbe .. 
ned and some of Lho steps wbicb are mention­
ed for the edible oil etc., arc in tbat direc­
tion. But 000 tbin. we have to keep in mind, 
viz. tbat tbcrc is DO painless way to self· 
feliaocc. If wo are to curtail lome of our 
imports of edible oil so that tho farmer 
baa lomo broatbinl time to produce it, at 
that mOalCnt if there is some rise in the 
edible oil prieoa. we wiJ) perhaps require 
tbo ioduJaooco of tbo Houle - wo luffer 
i' aDd Cido It oVlr io • fow 10&1'1. IboD 

this JittJe sacrifice will rid us (or ever of 
future imports. J think this is one way in 
which we will take the House ioto confide­
nce, and aJso commit ourselves. 

The capital industry bas been one of 
our mainstays, for self·reliance. It is a 
pioneer in self·rel iance. That is how our 
industries grew. From a few cOlisumer 
industries, we went to basic industries, and 
today we have an industrja) structure we 
can be proud of. ' 

It was in this context that Customs 
duties have been increased on projects, 
from 45 per cent to 55 per cent. It bas 
been a very conscious decision, to giv~ pro­
tection to our capital industry. At the 
same time, components have been decreas. 
ed by 5 %. So, from the finished machine 
to the component, there is a 15% gap. 
So, anybody who indigenously wants to 
make that machine, and wants to avail of 
some components from outside and also 
make some components here, not only tbe 
sereN-driver technology, will have an adva­
ntage of IS %, over another person who 
wants directly to import tbe machine. So, 
this has been the strategy on self·reliance, 
in our machinery industry. 

There is one other aspect of MODVAT 
and that is connected with self-reliance: 
and our indigenization p:ogramme. The 
MODVAT pives duty set·offs on excise and 
counterveiling duty. It does not give 
duty set.off on import customs duty. So, 
in tbis h-;mc market, our mloufacturer who 
has got a high degree of indileoization will 
have an edge over a person who bas a high 
degree of import content. Iospite of our 
pbasing out programmes of indigenization, 
we have found that the industry has been 
slow OJ it. Many industries have not done 
the iodigenization phasing programme, and 
have sone 00 importing components; but 
this one factor of MODVAT screw will 
force them to indigcnize. Otherwise, the, 
will be virtually phased out. 

One point was made, viz. concern 
about exports, and what is being done for 
exports. That is re]ovant. when Members 
oxpreSllCl the view that exports have to 
piok up il tbl ItratOl1 for Iclf·{en.~o .. 
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That is the positive thrust that we have to 
make. 

In tbat context, pre.shipment credit 
faciliti es have been Jibera lized. I had 
aonounced in the Budaet lbat RBI would 
be doing it. RBI bas already done it. The 
MODVAT scheme will be of help to the 
exporters, because earlier duUes, If paid 
wi)) be set off. 

Tben about export by garment industry, 
which is a very ):'lbour-jntensi~e industry. 
It suits our socio·economic Deeds also. 
Por this industry, the drawback has been 
enhanced from 7.5 % to J 0%. 

In respect of mprioc products in which 
bon. Membe 'S from Kerala might be int er .. 
ested, and their moderniz\ltio~, the duty 
on machines has be~n reduced from 100% 
to 40%, basic and au"iliary. 

There bave been substantial reducrioos 
in respect or m.lchin:!'\ for arm and Jewel Ie 
ry, on which duty USl!d to range anything 
between 40 % and 228 per cent. It has 
been reduced to as low as 2 S %. 

Then, of course, the export duty on 
unmanufactured tobacco has been aboli­
Bhod. There are so many other details, 
jnto which I will not go. Hon. Members 
from AnJ.hra Prade_;u and Kar.lataka 
might find some satisfaction from tnat­
and Members from Gujarat also. One point 
was made ••• 

PROF. MADHU DANDAVATE 
About i'dODVAT, I would se~k oae clari .. 
fication; a gooJ number of economic 
jo.uoals ha\'c sald, •• thal tbougb the 
MODVAT polIcy was announce ;n 
fiscal PD11CY document and aonounced 
in tbe budget, actualiy Dot enough pee­
para Cory work was don e; and th e concrete 
Instancc tbat lhey have siven is that 10 

the case of a truck, it w,,:,; expected tbat 
after tbe implementation of MODVAT 
SCbCOle, the prtce would come down by 
R. •• 5,700, but, actuaUy it bas almost lone 
up by tbe: s.m~ amouat, bCC.ius: the pre­
paration na3 not becu propcrJy made and, 
tbereiore,IDc!oy of us bave suggeued tbat 
Cbe imptelDeatatJon be po.itpooed for some 
time ';0 tnat acco~sl1t1 prcplrati\,)L) Illouid 
b~ UlielO. ADd, of goutS,. it is a fioo 
... om. 'that 011 be iaa,I •• tottd after-

wards.. I donol know wbat is our r espo­
nee? 

SHRI VISHWANATH PRATAP 
SINGH: I would start with tbe lalt 
sentence. Dandavateji, it is a fine' scheme, 
the MODVAT scbeme. 1 understand that 
this has come up in the press. 

( Inleruptlons) 

5HRI AMAL DATTA: Just VAT and 
not MODVAT. 

SHRI VISHWANATH PRATAP 
SINGH: No, the hOD. member may be 
inter~sted in the VAT. There is no ccotral 
excise duty on it. This is a serious point 
which Dandavatt':ji b~s raised. What I 
want to SdY 1.; tba t so r.ir as tbe scheme is 
cClDcerned, the economists, tbe industry and 
the government, there is no difference of 
perception; that it is a ,jpht scheme; it 
ought to be introdUced. No question of 
the preparation. Dandavateji, it is not a 
senera) tbing; it was oDly an idea. But, now 
you have, by MODVAT, tJucbed, about 
10,000 items, 1 mean the whole aamut and 
when you touch such a vast sector, then 
some area of difficulties will be there; that 
is why; in my speech itlielf, I said that any 
anomaly in this respect, we wilJ remO\/C; 
and I am givIDg flO audience myself; I am 
fixioa tbe date. I a~kcd the Reveoue De­
parlment to open a winduw and a Liaison 
Officer; and whoever wants to come and 
eXPJain his problems, he must come. So, 
we have to remove anomalies. Our dUn. 
cuJ lies in giving it earlier was not in the 
&.:oncept. What has come by the specific 
rate has come. Now. I could Dot anoounce 
toe rate. earlier. If you say aaain;t 10.000 
litems. 60·70 items had been a little diffi. 
culty, so, across tbat broad convas, the 
problem of fall-out is manaaeable atad We 
will manaae it and 10 into the details and 
remove aDomal ies. 

You bave said ab.)ut ODO example. I 
wiJl not relate it to this example, but I wj 11 
de-link it with tb is esamp Ie. Som e probe 
"lema have also ari.en because earlier some 
people had tend cDcies to sbow tbat tbe)' 
wc.U'e beinl taxed much biBber and tbat 
caLculation to tbo lovcrnment was submit­
tod. fbOD ,be .. lOverD.meat .lel " All 
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ntht, you bad been taxed; you take relief." 
Then rel ier we calculated and told tbem 
that you would 8~t that much of relief. 
nen tbey said, "No. DO, this was what' 
) was beiDI taxed, taxed much less; my 
relief is Jess. U 

PROF. MADHU DANDAVATE: 
That is a manipulation. 

SHRI VISHWANATH PRATAP SIN. 
GH : For tbese details. we are go.ing into 
caJculatiors. I will aive the time and my 
officets wit) also give the time. Where we 
bave intended a rise like io passen,er cars, 
T.V~ etc •• there MODVAT will not neut­
ralize and also MODVAf will not neutra­
lize wbree we have lot high i~port content. 
That is not our intention: if it has gone. up 
because of high import content I that IS a 

different story. 

One point was raised and I am taking 
it because repeatedly in the PreRS it ha~ a Iso 
come IS to why - when crude price 
abroad came down - tbe "rices have risen 
here? This point comes in this re~Ptct. The 
basic fact tbat is to be understood is that 
the imported crude - even ar'er the price 
reduction abroad - is costlier than Indian 
crude; Indian crude jg cheaper tban tbe 
foreign crude even after the reduction or 
price abroad. So. what bappened in la~t 
yoar. in J 984·8 S. was that 20 per cent was 
being import ed of our total consump. 
tion. 

In the year 198 ~·86 - the current 
year, the l'l'opottion of imported to total 
consumption went up by 33 per cent. So. 
whi! e pri ce reduction was there. from 20 
per cen~, the proportion went to 33 per 
cent, so when we are mixing costlier crude 
aDd in higher proportions, the average 
price of 'crude went up. 

SHRI C. MADRA V REDDI (AdiJa. 
bad): Is it not after the addition of im­
port duty? 

SKR.I VISRWA.~ATR PRATAP 
SINoR: Tbe Price is 1,62 S taking all 
v_riabt'cs ~u tbo satno. the averale p:-ic, or 
ott in 19~4· 8S in "p1te or rcduztion was 
I.., t,62S: iii 198 J·8S' tbis prico' - the 
Itvera,o price - went up by 1,13 S tbat is 

about seven per cent and I think that i. the 
reason and. I think that it Should be un. 
derstood and also that for the price rise, 
that this has been tbe reason for it. It 
sbould be understood by the hOD. Mombers. 

Shri Amal Datta mentioned that the 
country is walking into a debt trap. While 
I said that there should' be caution on the 
balance of payments side, we are not 
walking into debt a trap. This has been 
said every year from the Benches Opposite. 
(/nt~"llptlon) If I go into all the debates 
and discussion-think every year it is said, 
"You are walking into a debt trap"'. 

SHltl AMAL DATTA: By saying every 
time we have prevented you from wal1cing 
into a debt trap! 

( Int~rfuptions) 

Our efforts have succeeded! 

SHRr VJSHWANATH PRATAP 
SINGH: I wi)] compliment you on your 
advice, and you compliment us on our per. 
formanct. 

(Interruptions) 

Even after that - if you see today­
our debt service payments on external 
d~bt is est imated to be 13.6 per cent at 
current prices of 1984 .. 85 and that is much 
lower than many other countries, and the 
prudent policy which th e Oovernment bas 
pursued, aT'ld many of tbe measures I 
have been discu<:slng have been of those 
Jines, and certainly at any cost we will not 
allow tbis country to go into a debt 'rap 
and I can assure you that. we sball nOt fall 
into any debt trap. 

SHRI S. JAIPAL REDDY : What will 
be position when the IMP payment beg­
ibgs ? 

( Int~rruption') 

SHRI VISHWANATH ·PR.ATAP 
SINGH: EVCD tben, if you 'take iDvea. 
ments and OUf etxernal earnings, that is 
below - even at tbe peak - 20 pc r 
~eQt, 
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Now coming to our Plan, and Plan out-
Jays, I do Dot have to go into percentage. 
Twenty per cent increase has been there 
uoder tbe tot:.) Plan but is impol tant Is 
that the planning proce~1 has been buffe­
ted by unroreseen winds of invasion 
of drouaht, of wild shocks and still it has 
worked and survived, - not on), bas it 
worted and surviv.ed, but a1so ther e has 
been growth and progress. That is tbe 
performance and it goeS to the sagacity of 
the political leadership of tbe country that 
it could auide tbe country while maintain­
ing growth, planning, and the democratic 
process also. It is a tribute to Jawaharla1ji, 
it is a trihute to Indiraji and tbe It-ad er· 
sbip. 

AN HON. MEMBER: Shri RaJiv 
Gandhi! 

PROF. M~DHUDANDAVATE : Tbat 
Mantram should be chanted. 

SHRI VISHWANATH PRATAP 
SINGH: If I cannot pay a tribute to Jan­
ata, it is because ~. that is waht the people 
88y f 

PROF. MADHU DANDAVATE: You 
can pay homage to US and a tribute to 
them. 

SHRI VISRWANATH PRATAP 
SINGH: Yes, homage waq paid durin, 
the Janata party time to the Planning pro­
cess itself! That was the homage paid to 
tha planniDI process. 

( Interruptlo"s) 

Much was made that the Centre is 
raising resources, that no share i. be inl 
liven to the States. 

SHRI SOMNATH CHATTERJEE 
(8elpur) : Yes; precisely. 

SHRI VISRWANATH PRATAP 
SINOH : This is prccisely where every­
thiDa is wrODa that you stat c. 

SHRI SOMNATH CHATTBRJBB: 
That is why )'OU bad to lond Sbrl Cbavan 
~o Joy:nba1, 

SHRI VISHWANATH PRATAP 
SINOH : Because of the Finanee Commi­
ssion now you have got a surplus bud..,t 
of RI. 52 eror eSt 

SHRI SOMNATH CHATTERJBE: 
That is because of our performance! 

sHat BRAHMA DUTT (Tebri Garb­
wal): That is in spite of your bad perfor. 
mance. 

SHRf VISWANATH PRATAP SINOH: 
The transrers by Centra) Government to 
tbe States and Union territories are up by 
Rs. 7500 crores in t 9 85·86 i.e, 51 per 
cent as compared to tbe transfers ia 
1984·8S. Central assistance to States and 
Union territories under the Plan is hilber 
by 42 per cent. And tbe States bav.c 
received the bonanza in tbe form of tax 
collection out of the tax buoyancy in 
income-tax, because 8S per cent of it 
aoes to the Statos. 

SHRI SOMNA TH CHA ITBRJBB : 
Why sbould you grudae that? 

SHRI S. JAIPAL REDDY: That is the 
reason why you have reduced the income­
tax. 

SHRI VISHWANATH PRATAP 
SINGH: With the result, every State bas 
lot the plan made higher by 20 per cent 
and 21 per cont. That has been the order. 
(InterruptionJ) What has happened, let UI 

10 little further. The proportion of all 
transfers to total resources railed by the 
Centre bas been fairly coDstant over tbe 
varions years-30 per ccnt; 33 par cent, 
32 por cent, 34 per cent in 1983-84, 
1982-83, 1981-82, 1980-81. So, the 
pr es en t mechanism of transfer of resou rCei 
bas been very stable and has taken care of 
the need. 01 the States. In fact, the 
States tas revenue bas Increated from 
31.5 per cent of total tax revenue in 
1974-75 to 34.6 per cent in 1984·85. If 
we take the total tax revenues of Coutre 
and Statss, tho States revenues have lone 
up. It ia not a question of resources .nCb 
he States. Bvery Stato in tbe Sixth PJan 
thad exceeded tbe tarlOt. Aod I compli­
Alent tbJ Cbiff ~iQllter8 on .dd~tJOll'J 
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reaource mobili •• tloD. So, there is no 
problem of sbortale. Their problem is 
erolion of resourccs--erosioD of resources 
tbrough el~ctricity boards, State Transport 
Corporations and others. 

SHRr SOMNATH CHATTERJEE 
~ow much erosion is tbere in fbe Centre? 

S~RI VISHWANATH PRATAP 
SINGH: Look here, it is not a question 
of Centre and States: Let Uj Dot take the 
labels and srlne tbe case, because where is 
tbe Centre and where are States. 

SHRI SOMNATH CHAl1BRJEE 
Without States, tbere is no Centre. 

SHRI VISHWANATH PRATAP 
SINOH : That is precisely what I ask. Is 
there any investment of tbe States 
which will Dot go to the benefit of the 
country? Or is there any bene­
ficiary of Central expenditure, who 
does not beJoog to some State? Where is 

. this djvision? But it is the division or 
work in the Constitution. 

SHRI SOMNATH CHATTERJEE 
Regional Imbalances come in thc country. 

SHRI VISHW ANATH PRAT AP 
SINGH: You are a senior Member. I 
will t\eck your iDdulgence at least to listen 
to me. 

What bal been d,onc by the Constitu­
tion? The aIJocatlOD of responsibiUties 
are there for the country. Both are respoD~J. 
ble to tbe country. Defence, railways and 
many of tb, thinGs of the Central subject­
I do Dot want to ,0 into details-are tbe 
responsibility sDd a)Jocation by t he Consti­
tution, of the Central Government, while 
aariculture, education, law and order are the 
responsibility and allocation to the States. 
Both are equally important. But do ,OU 

thint that by' takinl out from tbt, the 
, major respoolibilitiel of defence of tbe 

QOuntry or major infrutructu~e and make 
a debate tbat way who will pull how much 
and from wbore, tbat ia In the actual 
iaterelt of tbo country? If Dot, tho debate 
is 100t. Do you think that wbOn there is 
luob aD erosion of retources and Dot 
.bo~ta.e of .... ourc .. , and if that I. tbr~,' 

upon tbe Central Government to under­
write it, it would not undermine our 
defence or basi c infrasfructure? Let us 
search our bearts and see what is that we 
are arguing. That way, put our forces in 
this dire~tioD. 

13.00. brs. 

One point was made by our "vfember 
from Punjab. I may just mention that 
Punjab has gone through a very trying and 
turbuJ eot period and it was for tbat factor 
that apart from the norma} Plan assiHance 
Ythich is given under the GadgiJ Formula, 
special assistance of Rs. 27 S crorcs bas 
been provided in 1986.87, apart from 
tbe additional Rs. 97 crores which have 
been ,iven to Punjab. So, we have taken 
care of the problems which Punjab has. 
Even this year, 1985 .. 86 jf you Jook, what 
has happen ed by the buoyancy of tax 
revenue? The States" share in income-tax 
in 1985-86 was Rs. J,338 crores. It has 
gone up, because of our sound tax policies 
and their implementation, to Rs. 1,846 
cror es. A bonanza of Rs. S ()() crores! 
Similarly, tbe States" share in the Budget 
Bstimate of 1985·86 for the Excise was 
Rs. 5.370 crorcs which bas gone up to Rs. 
5,625 crores. So, I do not grudge it. I 
am ready to toil and sweat to get more 
revenue through income-tax and excite so 
tbat it goes to tbe States which are a part 
of the same country. The people cannot 
be divided. We are representatives of the 
same Stat~. When we come here and sit, 
can we lose our identity or concern for .the 
people? They are indivisible, they are 
one people of the same country .•. ([n"rrup. 
ttolU). 

SHRI AMAL DATTA: Why don"'t you 
live share from tbe loans and the deficit 
financiDa also? 

SHRI SOMNATH CHATTBRJEE: III 
the NDC every State has been making 
luch a demand irrespective of the colour 
of the party which is forming the Rovero­
mente I am sure, the hone Finance 
Minister will agree. Bvery state is making 
demand for greater and areater allocation 
from the Centre because they haye to meet 
such obliaations to the people whicb are of 
~ir daU1 necesaitJ. like health, educatioa 
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[Shri Somnatb Chatterjee] 
etc. Everybody knows it. Therefore, Sir, 
this is not a question of one State which is 
doinS that, every State Is doing tbat. 

VISHWANATH PRATAP SHRI 
SINOH : There I agree. We also share 
the same thing that what we can do for 
the States we must do. On tbis statement 
J have no difference of opinioD, 

One other point of basic importance 
which has been made if tbe heavy re1iaDc~ 
OD indirect taxes. One thin. which we 
have been able to do this year is that 
whlle the GDP in 1985-86 is likely to be 
of the order of 11 per cent, our major 
direct taxes grew by 23 per cent. So, the 
proportion of our direct taxes to OOP 
growth bas been higher which is a yery 
desirable direction. Dependence on 
indirect taxes is not unusual in a develop ... 
ing country because of tbe narrow base of 
the direct taxes, because a large number of 
the population is poor. You cannot tax. 
them. Also, agriculture is not in the tax­
net and for thes~ reasons you bave cons­
traint on the amount that you can grow. 
And still in the indirect taxes we have kept 
the structure progressive. There are sub­
sidies on many items of common use. We 
have exampt cd many it ems of basic use by 
the commonman. 83 per cent of the 
additional tax revenue in 1986·87 is from 
custQro fl duties. You 6bould not equate 
customs duty to excise because in customs 
duty there is an element of protecting the 
indIgenous indu~try ~ of self-reliant. So, 
you cannot equate the instnlment of cus­
toms duty as an ordinary initrument of 
duty and take a proportion of direct. taxes 

to customs duty. 

Well, any way' we have to go to a sys­
tem where the proportion of realisation 
from direct taxes increases and jt is 
desirable that way, bLit over a period of 

time. 

Sir. the other jmportant point was 
made of deficit. One very major tbiol 
that has been done is to accept tbe recom­
mendation contained in tbe Cbakravarty 
Committee Report to cbanae the definition 
of deficit, not only confine it to budgetary 
deficit, but also include in it tbe net ltDt 
~fedit to tbe Go\,ernment. Tbi. Is • major 

chan., we arc makiog in rea) assessment 
of tbe deficit of the country in rea) econo­
mic term~. SOt there is no gloss or bidin. 
back beblnd our Det RBI credit, but when 
we say that tbe deficit bas grown and it 
bas been so much Jarger than last year and 
tberefore, tbe economy wi)) be in trouble 
some dynamiCS of the economy is no; 
understood just like wit h a ,rowing child, 
the cJoth ••• (lnl.r,uplion~). 'The coat has 
also to grow, and yet be of tbe same 6t, 
not ncce~sarily Joose; So, if we compare 
with tbe parametres of ODP or money in 
the market, tben very startling thin,s come 
to light. 

SHRI SOMNATH CHATTERJEE: You 
don't agree with Pranab Mukherjee? 

SHRI VISHWA~ATH PRATAP 
SINGH: If you compare it with ODP or 
money supply, Sornnatbjf. you will be 
surprised that in 1972-73 the deficit of 
Rs. 869 crores is larger than a deficit of 
Rs. 4490- crores of 1985-86 because tbat 
was 6.8 per cent of the money supply, that 
Rs. 869 crores was 6.8 per cent of the 
money supply whereas Rs. 4490 crore 
is only 4.4 per cent of the money 
supply. 

PROF. MADHU DANDAVATE: Values 
of the rupee also. 

.SHRI VISHWANATH PRATAP 
SINGH: Then if you take as a percentage 
of GOP, then the J 979·80 deficit of Rs. 
2427 crores is greater than the deficit of 
4490 crores of 1985·86 because tbat 
amount of Rs. 2427 crores of 1979·80 
was 2.3 per cent of tbe GDP whereaS tbis 
R~. 4490 crores of 1985-86 is only 1.9 
per cent of the GDP. This showl tbat 
deficit is lowering. I~ the same way, of 
tbe money supply, it was 6.1 per ceDt of 
the money supp1y whereas the present 
deficit is only 4.4 per oent. That explain. 
the impact of price8 on inflation and -it j8 

not only tbe budgetary deficit, tbat will 
relat e to mon ey supply and pr easun of 
prices. It i, the net RBI credit, it is in­
crease in reserve money and tboD you 
apply 'he money multipHed and you let 
tbe money ftow. ~o, if you' can control 
any of tbe other variables because it hal 
been importaQt while tbe deBolt hi' boon 



PHALGUNA 22, 1907 tSAKA) 1986 .. 81-Gen. Dis. 326 

large, we could control and free money 
supply. It was only 1 7 per cent this year 
and that is n very tight control OD money 
aupply. in 1985·86 we can control it and 
this also explains the behaviour of tb~ io .. 
flatlon. That 'double·digit doom' that was 
predicted at this very time in this very 
House by the bon. Members, where is that 
double·digit doom? (Inl~rruprlons). Let 
us Dote, price hake is on com(ortabJe 
thin,:). But you give thought to it, you 
see the three weeks" wholesale price indclt 
after tbe increase of tbe ail price&. It was 
&aid that everytbina will 80 avry and every .. 
,bini will be multiplied in fact, and infta· 
tion will go up. The wholesale price in­
dex after the petroleum products price bike 
bas been comins down for three weeks 
consistently. That meftns, that has been 
totally absorbed, there will be seasonal 
price rise from March-Aprtl onwards. That 
is the seasonal rise. 

Dut it get~ deliuked from the commiss .. 
ions that you wallt to n:ake with the eco­
nomy. It is not such a simple and one 
variable e~onomy. It is a multi·variables 
economy. Various things have to go and 
have to take care c')f them. 

PROF. M~DHU DANDAVATE: Your 
figures are not correct. When you say 3 . .5 % 
inflation over tbe last 9 months, what 
you have done is, you have taken point 
to point inflation by taking January, 1985 

y fiJl.lre and January. 198ft figures. If you 
take page S 1 of the Economic Survey and 
calculat e for these 9 montbs, the average 
for one montb comes to be 6. And you 
are saying that it is 3.5. That is how your 
figurct are distorted. 

SHRI VISHWANATH PRATAP 
SINOH: Prof. D:lndavateji, I have not 
taken point to point. 3.S is the cumula­
tiye figure from 1st April to February, 
1986. It compares with the previous 
porcentage and that is what tbe figures, I 
have liveD. It is not point to point. 

PROF. MADHU DANDAVATE: The 
.verl,e works out to ncarabout 6 %. 

SHRI VISHWANATH PRATAP 
SINGH: If you take from I st of April to 
Fc~~u~r" 1 ~86. 47 it tbo c;uIDul,Uvo 

figure. It is not pOInt to point. Tbe in­
crease in wholesale price index' is 3.1 %. 
It is not point t.o point, but it is cumulative. 
As Jast year. for the same period cunluIa­
Uves from 1 st April to 47 weeks-up to 
February-have been 5.8 %. That is why, 
our performance is far better. It is not 
point fO point of corresponding - figures. 
And I stand on it. 

The other thing i~, I do not want to 
make a reply equal to my Budget speech. 

SHRI SOMNATH CHATTERJEE: We 
know the fate of the country; what is good 
in the Jong run. 

SHRI VISHWANATH PRATAP 
SINGH: If you consulted the astrologers, 
then it is your opinion. 

The other areas of resources are Plan 
estimates. If you see the Plan and tJ.le 
Budget At a GLlnce. it has been structured 
at 53 % and 47 %. 53 % of the Plan has 
to be funded by tbe resources of the public 
sector undertakings Bnd 4"] % has to be 
provided with budgetary support. Tbis is 
the area where . really we want to share 
with you, some of my problems also. One 
point has been made in this regnrd. to 
which 1 will come later. But ba..,icallY5 it 
is the tax elasticity. The public sector 
contribution, tbe non"Plan expenditure, 
cost of governance as well as sub!::>idies will 
have to come too. So, these are the 
areas of presure on the economy \\'hioh I 
want to share with the hon. Members~ 

One point has been made that because 
of the long term fiscal policy, you will your­
self down. So, now you are saying, you 
cannot do anything. 

AN HON, MEMBER : You can modify 
it. 

SHRI VISHWANATl-I PRATAP 
SINGH: No, that is not the case. They 
say, therefore. you have resou fce cOns tra­
int. All that you can do is, hike the 
prices. This is the araument given. 

SHRI AMAL DATTA: It is not pri<;os 
but taxes. direct tax c.. . 
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SHRI VISHWANATH PRATAP 
SINGH: AU right. This is the grand 
advice that has been given. Let us see 
what this advice is worth. Regarding this 
advice, arant advice that is beina given, 
let us sec what real value it has In quanti­
tative terms. 

SHRI SOMNATH CHATTBRJEE : Arc 
,OU sarcastic? 

SHRI VISHWANATH PRATAP 
SINOH! If I lay with any sarcasm, I 
extract that sarcasm. With all cordiality, 
I am saying. Now. Rs. 5S 15 crores is the 
total R.E. of direct taxes-corporate tax 
as well as personal taxes. Now, let us say 
that tbis House takes a decision that we 
raise this by 10 %-corporate tax as well 
as the persona I direct taxes. That is tbc 
plea you have against L.T.F.P. All 
right. 

SHRI AMAL DAT r A: Personal tax 
be raised. 

SHRI VISHWANATH PRATAP 
SINGH: You want 90% rates, lOS % 
rates. That is a different philosophy. 
All do not share that. At the most, they 
win say, you take it to 50 % or 60 % .. But 
certainly, no-one, I think, is recommending 
70%, 80 % or 90 %. All right. Let us 
take it 10% rise. What will happen to 
Ra. 5515 crores. We will let an addition­
allty of Rs. SSO Crores. 

SHRI AMAL DATfTA: You caonot 
think beyond 10%. ' 

SHRI VISHWANATH PRATAP 
SINGH: With Rs. S SO crores, how do 
you deal with your deficit which is Rs. 
4,000 crores? What will be avaiJable to 
the Central Government? About Rs. 200 
crores will bo income-tax. Out of this, th e 
Central Govtrnment is aetting Rs. 30 cror­
es. Out of Rs~ 250 crores balance, 50 % 
comos from public sector from ODC pocket 
to the other. Net you will aot Rs. 125 
cr~re8. So, Rs. 1 S S crores is the worth 
of their advice alainJt the chaIlcoses we 
have got, namely Rs. 4,000 crares. (Inter 
,upllons). Re. 4.000 crores is tbe deficit. 
Your advice is Dot worth cvon S%'o con­
,eot• 

SHRI AMAL DATTA: That ia be­
cause you refuse to 10 beyond 10%. 

SHRI VISHWANATH PRATAP 
SINGH: All right. You make it 20% 
and have a lize of 70 % taxation. (lnft!rr­
upHon,) You do aDything. I concede. 
Havo 70%. Now we have become abaolu­
t ely .•. ( Tllte, ruptl1lns) I do not know. Let 
us see. If you have· 70 % by bikini up 
tal rates, then you will get Rs. 300 crores. 
Rs. 300 crores is being banded againlt the 
problem of Rs. 4,000 crotes. Not even 
10% is the worth or your advice. So. that 
is the quantitative value of your advice 
which you qualitatively brandish for 
political purposes. You try to teU ever,.. 
body that this is tbe posi tiona 

SHRI AMAt. DATTA: Your tax coli. 
ection is much more than what you thought 
it will be. That is, by better enrorcement. 
Your theory is no tax and strong enforce­
ment. My theory is biah tax aod slroo, 
enforcement. 

SHRI VISHWANATH PRATAP 
SINGH: What your advice is worth, has 
been exposed. 

SHRI SOMNATH CHATTERJEE: YQU 

want tbese Rs. 125 crores or you do Dot 
want? 

SHRI VISHWANATH PRATAP 
SINGH: I want Rs. 1,000 crores and] 
have got more by my meth(ld than by your 
advice. My method has brought Ra. 1,000 
crores. You are aivina me only Rs. 12' 
crore~. That is tbe basic difference. 

SHRI SOMNATH CHAl.'TERJEB: By 
MODVAT. 

SHRI VISHWANf\TH PRATAP 
SINOH: Not by MODVAT but by lilt 
year"s performance. It i. a record iD • 
decade. I am not shy of my policy. Aft·Ol 
all, we have followed that pol icy aDd we 
bave brou.bt results to the COUDtry. (1",.. 
rruptlolJ') 

I want to make ODe tbina cloar about 
the lonl-term fiscal policy because in tho 
dobate something baa to be teChnically .lso 
corr~t. Wbat bas beon said il for oerpo~ 
tate la.,Ioa. Our "In~ :at'c Dot I tl~ 



'They have Ilot read it. They do not read 
it. Tbey go by jmpresslon. They want to 
crea~e an impres~ion. which would not 
stand. 

. Paragraph 5.19 fot corporate taxation 
reads : 

"The rates of corporation tax will 
not be reduced further. JI 

Where is' my band tied.' We have 
said " ••• will not be reduced farther /' 

SHRI S. JAIPAL REDDY: They will 
not be increased further. 

PROF. MADHU DANDAVATE: We 
have laid that you bave frozen tbe rates. 
Thet is all. 

SHRI VISI-IWANATH PRATAP 
SINGH: You read the book. DOD't quote 
this. Y JU quote me. 

SHRI AMAL DATTA: We are read· 
ing between tbe lines. Reading is one 
tbiDS aod rcadinr between tbe lines is ano­
ther. 

SHRI VISHWANATH PRATAP 
SINGH: Then you say that. 

SHRI AMAL DATfA: We have been 
able to read between the lines. 

SHRI VISHWANATH PRATAP 
SINGH: They never read thc lines. They 
always road \)elwoea the lines. They are Jost 
betwocn the Jines. Our hands are not tied. 
What is said is tbat for personal income­
tax, in order to provide necessary stabiJlt), 
the Oovernmet intends to keep the "present 
rate scbedules of ta"es on personal income 
and wcaltb uocban8cd for a minimum 
period of five years. So, it is OD tbe per­
IODII income-tax side, tbat we have said 
lbat we want to give stability. 

Thore is a sound economic reason and 
I .tand by it because in economy, stabiUty 
ia a positive thiDa. Un~rtainty from ycar 
to yoar does disturb tbo economy and by 
baviDi' a reasonable -rate and firm enforce .. 
meat.e could live this scenario a tbousa­
lei crere of·rup"'DlGle thaD wo:oOulcllet. 

198~.B;-Gen. Dis. ~3() 

(Interrup"o"$) I do not have tQ ,prove any 
more; When we can have a planned 
economv. give a pJan on expenditure and 
on our investment, why cannot we have a 
plan ta'Cation p01 icY? What j~ wrong? 
It is the basic part of the planning concept 
we have brouaht in. Weare Dot shy of it 
and it bas been proved correct 

The public sector which has been the 
hub of our economy, which bas been the 
mainstay of our sel-freliance, which has 
been tbe engine of growth will continue in 
the same fashion and we do see that we ha\e 
controlling powers of the economy, and 
see that the investments in ,tbe public 
sector do repay to the eronomy because 
the ineffi.:iency and losses all aloDg are 
expressed either as price hike or deficit in 
the budget. Both are inflationary and this 
is the first responsibility for the government 
that the efficiency of the publlc sector is ' 
improved. And in fact I am very clear 
tb~t bere we have to iBvol/e the Jabour 
also. Hence rhe concept of labour participa­
tion in management. 'Government and the 
public sector management have to work 
together to face this national challense. It 
is the key of the Seventh Plan and it is 
h:re that the: Seventh Plan succeeds or not. 
This is the cbalJengc we have and we ac­
cept this challenge. Prime Minister him. 
self is giving the greatest emphash to tbis 
aspect. 

So far a, the non·plan expenditure is 
concerned .•. 

SHRI HANNAN MOLLAH (Uluberia): 
What is the basis of your expectation that 
you will get 20 % return from the public 
sector - say around Rs. 7000 Clores ? 

SHRI VISHWANATH PRATAP 
SINGH: Don't worry. We will fulftl the 
plan. There will be no shortage in th-o 
plan. We have already lot 40 % increase 
and it is a record. 

SHRI SOMNATH CHATTERJBE : 
When have you to go to UP as Chief MiDis. 
ter aaain. 

SHR.I VISHWANATH PRATAP 
SINGH: If 10U ask mc, 1 can ~umc lQ 
Wilt, B.qal a110. 

t 
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SHRI SOMNATH CHATTERJEE : 
Mo,t wolcom e ••• 

(Int~rrup'io",) 

MR. SPEAKER: Order. please. 

SHRI VISHWANATH PRATAP 
SINGH: Immediately this reminds me of 
non· plan el'penditure of the States. I will 
first take up the non-pian expenditure of 
the central lovernment. We will have to 
Jook into the cost of., go "ernance itself. We 
. owe a duty to the people that the cost of 
government and governance is the lea~t -
burden on the people and wberever there is 
any wastage on that account. it should be 
cut. For tbat we would be coming with a 
paper to the Parliament on the expendtture 
side of the government to debate in the 
Parliament. to take rhe views and advice 
and also thereby come to • policY as to 
where the cost of governance can be redu-
ced ••• 

AN liON. MEl\IBER: Cost of Gove­
rnors ? 

ANOTHER HON. MEMBER Cost 
of lovernance. 

SHRI AMAL DATTA: Also the cost 
of GovernOrs should be reduced. 

SHRI VISH'NANATH PRATAP 
SINGH: Coming to the question of sub­
sidy,. we need subsidy because the present 
system or inequity. as I mentioned. does 
not transfer resources to certain sections 
of the society. Therefore •. we need sub .. 
sidy. But the rate of growth the subsidies 
bas taken in five years is quite alarming. 
Tbe subsidY OQ fertilirers itself has lone 
up by 1000% from 1981 to 1985. It bas 
gone up from Rs. 11 7 croces to Rs. 1700 
crotcs. In tbe last three years subsidies 
have been risinl a~ the rate of 40 %. 

With the rate of growth io the Seventb 
Plao we would have spent Rs. 41.000 ero­
res in subsidy which would be equal to two 
years Ceotral Plan and it bas been calcula­
ted that it would be equal to one Primary 
School and one tube-wol) in every villaJc of 
the country. So, while we have to provide 
."baidy, subsidy starts pt.emptiDI lovolt-

menta in Public Sector. Then a sccnario 
will emerae wbero the Public Sector is un .. · 
able to gr-ow and provide strength to the 
economy. We will pay much biaber price 
Jater on. In this connectiOD. I seek the 
advice of tbe House as to how to striko 
tbat balance to maintain and take care of 
the poo er sections of the peopJe as well 
as investments in PubHc Sector are not 
dried up just because putting everYthing in. 
the subsidy. Here, the political support 
and also persuasion will be Deeded as to 
how we can take the c:-untry into confidenee 
i~ the basic problem we are raced with • 

Sir, I will Dot go into tbe details of the 
long-term fiscal policy and as to how mucb 
we have implemented. That will take 
much time of tbe House. Perhaps, 1 can 
give a Press Note. Tbere are about 20 
items which we have done. 

Coming to tbe end. I do not know 
wbether bon. Members have given some 
thouaht or looked at page No. J 7 of the 
budget at a ~Iance. It gives tbe head-\\ise 
allocation to every Ministry for the 4 years 
upto to 1989 .. 90. This is the first time 
tbat a phased allocatioo which every Minis­
try would be baving as per the Plan and for 
example, S per cent inflation has been 
calculated. Not because there will be 5 
per cent inflation, in actual terms. I will 
Dot face any privilege issue by you if I 
discuss this document as to wbat "ill be 
the budget of future year~. 

( Interruptions) 

In the end, just I want to say one 
sentence about MOOVAT and removing 
anomalies in the l~all.scaJe sector parti. 
cular about 68 or 80 item!. They bav. 
some problem and I will go into it in Ireat 
detail. 

Next I will come to the powers or 
Inspectors fQr searcbina residential bouscsr 
We wi) J be reviewinl that. We will also 
re\tiew and issue a codo of Bround rules for 
search and raids and see tbat these Irouod 
rules should be obs-er.ed by them. 

About inter corporate dividead I 
would lite to meation that tbe u.T.i. i. 
1110 rlOiDa 101DO problem,. W. wW tat . 
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.,ain havinl a stcond look. Qtber tbiD." 
I have already mentioned. lome .pprehen­
Ilonl have been elproc;sed about the small 
Icale sector. 1 want to 10 into a little 
detail about wbat has been done. The 
retention of benifit was only up to Rs." 
lakhs. Now it is one and a half crores of 
rupees. The benefit can be retained up to 
this amount. Barlier the Icbeme appHed 
only to a few commodities. Now, in tbe 
DeW scheme it is uni\,er.al and all flmall 
1C81e wHI be benefited except 8 few ooes 
whicb have been excluded. 

Earlier the set oft' benefits were restric­
ted to actunl duty paid. In the new scbeme, 
(ull credit will be given to the smal scale 
sector. Though they paid lower ptlUotage 
duty it win be deemed that they hav~ paid 
full duty. Earlier tbe set oft advantage 
was available only for a few inputs. 

But now aU inputs under MODV AT 
91ill get the benefit, including paints, coats, 
packa~in& materials, which was never 
done. 

Some CODctrn has been expressed 
about tbe inspectors visiting small scale 
industries, etc. May I clarify that now 
we afe issojng instructions for clearance to 
SSI units without excise licences and only 
intimation to the Department. We will n,ot 
be iosistinl on a price.list which is rcqUlr· 
ed for clearance an<1 we will anow a system 
or self.asses$ment for the small scale indu­
stries. Also tbe inspector will visit tbe 8.S1 
units onl, witb the permission of the Assls­
Cant Collector. For SSI units which are 
faciag difficulties in providence of pa!.~ent 
of dUlieS on metals, steel. alumlnlum, 
copper etc., which they purchase in smalJ 
lots and where it will bo dj8icuU for tbem 
to aet evidence, etc., credit of tbe duty 
will be ext ended to tbe SSI units on an 
tUI iDe basil without certification. These 
meaaures we are lakiol, and we arc also 
conliderinl changes so that tbe SSI units 
COUld avail of cr~dlt on raw materials 
wben they procure DOn .. cxciaa~l e int erme· 
dlat. from another factory. 

; SO far al the small leal e scctor is 
CODcemedt. undtr the old itftl 1·67 thero 
atO DO "Pl'bll.l , the)' are ba,py •• , 

SHRJ SOMNATH CHATTERJEE : 
68. 

SHRI VISHWANATH PARTAP 
SINGH: It is TI·68. There, the ·Jimlt for 
exemption was upto Rs. 20 lakhs. Now 
tbe limit rot the normal small scale sector 
is up~o Rs. 7.5 Jakhs Last year in 
December we adopted a harmon iced 
nomenclature international nomeclature, in 
ex cis e duty and customs duty and broulbt 
it in alignment with international descrip­
tion. Regarding TI·68, because tbey were 
slabbing blindly every year when there was 
some hike in excise duty without sceing 
their potential to payor not, tbey were 
always complaining that this blind.slabbio, 
of duty should be stopped; tbey were 
against ·TI·68. We abolished 11-68, and 
when we abolished 11 .. 68, they went into 
tbe normal category of small scale sector. 
The normal amaH sca Ie sector enjoys duty 
exemption upto Rs. 7.5 lakhs. So, they 
fell into tba t category. The difference is 
tbat the set-off benefit of item 68 was 
confined only to the input items in item 
68, but now tbey wi)) get the bendit for 
all items; 

SHRI SOMNATH CHATTERJEE :·68 
was the residuary one. 

SHRI VISHWANATH PRATAP 
SINGH: They used to get tbe set-off 
benefit in respect of only inputs in item 
68. But now under the new system tbey 
win get the benefit in respect of any item 
covered by MOOVAT that tbey may need 
for tbeir inputs. It is a question of commu .. 
nication. We will be talking to them and 
explaining to them, and if there is any 
genuine difficulty, we will take care of 
that. 

SHRI SOMNATH CHATTERJEE 
You have an open mind. I think. 

SHRI VISHWANATH PRATAP 
SINGH: But we cannot now make 8 

major reform to have an "X·68" category. 
That will Dot be fair to other small scale 
sector also, 

In the end I want to say one th ina 
,\)out tax-evasion. There hu. been a 
treQl~pdo\lS. 4r1vc this ~car, A rupee 
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evaded is a rupee robbed from the poor. 
This robbing is taking place and we are 
not going to allow tbat. I am ready to 
.zive a time-window for for transformation. 
In direct ta "ea. income-tax, wo lave exem­
pHon from prosecution and pena Ity if 
somebody came clean. I am ready to do 
it on the indirect taxes side if somebody 
comeS clean. Having said tbat about 
giving a reasonable time, I would say that. 
so far as any evasion is concerned, tbat is 
the share of the poor and we win get it; 
even it is in sevon lockers. we win break 
open them and get it. 

We shall back industry, but we shaH 
not back the industry of tax-evasion or 
robbing tbe poot. Business is r.spectable, 
but swindling the couotry is not a respecta. 
ble business .•. 

SHRI SOMNATH CHATTPRJEE 
R eprebensib) e. 

SHRt VISHWANATH PRATAP 
SINGH: This business cannot be given 
respectability. That is vtry clear. We 
are ready to be reasonable in law, we 
are ready to live passage through time .. 
window to come clean, we ale ready to do 
that. But outside that we will be as firm 
as 'roo and we are not going to 1eave 
them. 

In the end all thatJI may lay is that 
tbetc may be many failiD,s of this budget; 
but what is unmistakable is its dedication 
to the poor, its commitment to our socia­
listic loal8 aDd its pledge to upbold our 
economic selr·reliance and independence. 

At this moment I would like to quote 
one sentenc~ from Smt. Indira Gandhi: 

"The time has come to rise above 
pettiness and to break down meaning­
leis barriers, to join not just for better 
tbin .. ; but to reach' out for values 
wbich could make U8 better beings'''. 

PR.OP. MA'OHU DANDAVATB : I 
will again put on record that what JOU bad 
computed wroDI. On page 51 if you take 
tbe last column, the annual rate or inOa· 
tioD, its averase comes to S.9-i.e., almo.t 
6~. 'Y9a are t.kin, the monthly value 

and, taking the avcrale. That is tbe 
dilFerence. 

SHRI VISHWANATH PRATAP 
SINGH : Last time also be said tbat tb, 
base or the PJan has been :changed. I saki 

,that it is 1984·85. I will check UP aad 
give you reply. When you lee the rate 01 
ioDation it is point to point accordiog to 
the who,le sale price index. 

$HRI C. MADHA V REDDY: The 
Finance Minister was referring to the 
transfer of revenues to the State. I would 
like to point out and seek clarification that 
thes e transfers are of two types. One is 
the Statutory Transfer. We never said tbat 
there is no increase or transfers. Certainly 
there in increase. But what is happening 
is that the Statutor} Transfers are decr~asinl 
and the Non-Statutory Transfers like Grants­
in-Aid, Ad-hoc Transfers aU tbese are 
increasing. Tbere is an element of dis­
crimination in the Non-Statutory Transfers. 
On Non-Statutory transfers we have DO 

control, we come to yoU with a bogaina 
bowl and then you give it to us. What 
we pointed out was that tbere is an incre­
ase in the Non-Statutory Transfers; but 
Statutory Transfers are going down every 
year. 

SHRf VISHWANATII PRATAP 
SINOH : As rar as the total transfer is 
concerned. that money does not ha~e any 
label when you sPend it. 

13.36 hr •• 

DEMANDS POR GRANTS ON 
ACCOUNT (GBNERAL)-1986.87 

MR. SPEAKER : Motion moved : 

'!Tbat the respective sums not OI[COlci. 

in, the amount, on Revenue Account 
aDd Capita) Account shown in the third 
column of the Order Paper, be ar&Dted 
to the President oul of the CODlOlida. 
ted Fund of India, 011 GtcOIInl for or to­
wards defraymg tbe ebarael durial the 
)'oar epdin. on tbe 31lt <la, of _r~, 
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1987, in ,.,.peet of the heads of de­
maDda entered In the secoad column thereof laaiost Demands NOI. I to 

107". 

0. ...... 'or Gr .... 01 AeeottDt (Ge_Nl) 'or 1_17 IlUlnnltted to the vote of Lok SabIIa 

J 

No. 01 
Demand 

Namo of Demand 

2 

MINISTRY OF AGRICULTURB 

Amount of Demand for Grant on 
account submitted to the vote or 

the House 

3 

Revenue Capita) 
Rs. Rs. 

1. Department of Agriculture and Cooperation 81,49,000 

2. Aariculture 42,01t 07,OOO 2,53,44,09,000 

3. Fisheries 4,38,32,000 1,48,69,000 

4. Animal Husbandry and Dairy Development 23,.52,26,000 7,70,11,000 

5. Co-operation 3,46,67,000 39,'3.33,000 

6. Department or Agriculture R.esearch and 
Education 15,76,000 

1. Payments to Indian Council or A.ricultura I 
Research 26.3 ',12,000 

8. Department of Rural Development 4,43,13,58.000 5,33,000 ,. Department or Pertillze rs 2,89, 16,30,000 73,07,50)000 

~ST&Y OF COMMBR.CB 

10. MiDlstrJ or Commerce ,53,64,000 

11. Foroi.n Trade and Export Production 1.47,25,84,000 15,06,86,060 

12. Supplies aad Dispose Is 2,58,47,000 . .. 
MINISTR.Y OF CO~MUNICATIONS 

13. Minlstr, 01 CommuQicatioDi 1,01,73,000 6,00.00,000 

14. OVtf ... s Commuaicatfoa. Sorvice 60.2',000 ... 
J'. Poeta) ServlCII 1,45,86,67,000 6,05,50,000 

16, To\oco11lGa\loIQatioQ ~ervi. ~,4,,41,G6,OOO J,,~,83,~ 7,000 
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1 2 3 

Revenue Capital 
RI. Ra. 

MINSTRY OF DBPBNCB 

17. Ministry of Defence 89,'0,' 1,000 23.72.04,000 

18. Defellee Pensions 9 J, 74.88,000 . .. 
19. Defence Services-Army 9.10,96.20,000 • •• 
20. Defence Services-Nav, 1,13,35.00,000 _. 
21. Defence Serv ices·- Air Porco 3,11.23,08,000 

22. Capital Outlay on Defence Services 1,12.08,00,000 

MINISTRY OF BNERGY 

23. Department of Coal 24,76,37,000 2,36,63,84,000 

24. Department of Power 36,6',55,000 2,4',8 J ,00,000 

2S. Department of Non·ConveDtional 
En ergy Sources 15,95,89,000 58,13.000 

MINISTRY OF' BNVIRONMBNT AND FORSSTS 

26. Minhtry of Environment aDd Fore.tl 27,13,000 
• t. 

27. Environment 13.30,32,000 . .. 
28. Forests and Wild Life 8,19,50,000 2,000 

MINIsrRY OF EXfBRNAL AFFAIRS 

29. Ministry of External Atralra 3 ',45,84,000 23,41,67,000 

MINISTRY OF FINANCE 

30. Ministry or Finance 2,47,33,000 • •• 

31. Customs I' ,63, 11,000 9,73,'0,000 

32. Union Excise Duties 17,73,46,000 ... 
33. Taxes on Income, Bltate Duty. Wealth 

Tax and Gift Tax .',31,63,000 .. 
34. Stamps 8.98,29,000 1,10,12,,000 

35. AQcUJ a4,43,26,OOO '" 



)4l D.O. t)If Accoun, ~HALOUNA 22, .t01 (S.4.t..4) (G.n.) 1986.8' 342 

1 2 3 

Revenue Capital 
RI. Rs. 

36. Currency t Coinage and Mint 37,99,22,000 29,60,83,000 

37. Pensions 35,31,31.000 

38. Opium and Alkaloid Factorle. 26,19,21.000 1,19,17,000 

39. Transrer or State Governments 8,14,94,17,000 

40. Other Expenditure of tbe Mini.trY 
of Finance 3.~2) 94,47,000 8,9 J ,09,14. 000 

41. Loans to Government Servants etc. ••• 29,23,67,000 

~INISTRY OP FOOD AND CIVIL SUPPLIES 

42. Departments of Food 3,07,78.33.000 18,96.29,000 

43. Department of Civil Suppl ias 3,91,08,000 1,75,84,000 

~INISTRY OF HEALTH AND FAMILY WELPARB 

44. Ministry of Healtb and Family Welfare 35,62,000 .... 
.,. Medical and Public Health 53,33,76,000 19,19,80,000 

46. Family WeJfare 95,63,58,000 89,83,000 

MrNlSTRY OF HOMS AFPAIRS 

47. Ministry of Home Affairs 1,31,79,000 . ... 
48. Cabinet 1,49,91,000 . .. 
49. Police 1,10,60,16,000 7,01,50,000 

SO. Other AdmiaistraU'et--anJ General Sorvices 53,20,90,000 8,77,37,000 

51. Rehabilitation 1,85,37,000 1,80,60,000 

52. Other Expenditure of the MiDist.,. 01 
Home Affair. 45,97,14,000 35.72,32,000 

53. Delhi 71.91,60,000 67,14,36,000 

54. Aldaman and Nicobar Islands 11,76,34,000 12,35,82,000 

55. Dadrs and Naaar Havell 1,67,22,000 93,83,000 

'6. Laksbadweep 3,47,26,000 60,35,000 

"A ChaDdl,arb 12,69,77,000 5,45,44,000 



1 2 

MINISTRY OF HUMAN RESOURCE DBVELOPMENT 

57. 'Ministry of Human Relource Development 

R.ovonue 
Rs. 

1,18,01,000 

SS. Education 1,09,73,28,000 

59. Youth Affairs aDd Sports 11,00,23.000 

60. Women's Welfare 25,5J,58,000 

61 Art and Cultnre 9,50,99,000 

62. Archaeolosy 3,27.93,000 

MINISTRY OF INDUSTRY 

63. Ministry of Industry 2,28,04,000 

64. Industries 17,78,46.000 

65. Villages and Small lodustri es 42,89,47,000 

MINI!TRY OF INFORMATION AND BROADCASTING 

66. Ministry of Information and Broadcaatlna 32,~2,OOO 

67. Information aad Publicity S,26,14,OOO 

68. BroadcastiDl 39,11,88,000 

MINISTRY OF LABOUR 

69. Ministry of Labour 31,00,000 

70. Labour and Employment 27,18,74,000 

MINISTRY OF LAW AND JUSTICE 

71. Ministry of Law and JU1ti~ 5,21 ,4J ,000 

72. Administration of Justice 17,27,000 

MINISTRY OF PARLIA\tIBNTARY AFFAIRS ANA TOURISM 

73. Department of Parliamentary Affairs 10,49,000 

74. Department of Tourism 2,90,9',000 

MINISTRY OF PBRSONNBL, 'UBLIC GRIEVANCE AND PBNSIONS 

7S. Ministr, of P erlonool. Publio Grievance 
an4 PODaioDi 4,12.81,000 

3 

Capital 
Ra. 

••• 

4,24,000 

50,65,000 

••• 

... 
••• 

80,000 

71.42,83,000 

23,.3,SI,OOO 

••• 

49,03,000 

34,42,26,000 

. .. 
lS,17,OOO 

. .. 
• •• 

. ... ' 
1,84.33,000 

e •• 

-~;-

. .. ..., 



~ 4 ~ /) .. a. 011 4ccount (G!".) j'86." 34' 

1 2 3 

Revenue Capital 
Rs. Rs. 

MINISTRY OP PBTROLEUM AND NATURAL GAS 

16. MiDistry of Pefroloum and Natural Oas 21,38,000 1,26,30,79,000 

MINISTRY OF PLANNING 

77. Planning 1,43,39,000 ... 
78. Statistics 4,47,76,000 

MImSTR.Y OF PROGRAMMe IMPLEMENTATION 

79. Ministry or Programme Implementation 7,63,000 

MINISTRY OF SCIBNCE AND TECHNOLOGY 

80. Department of Science and Technology 13,83,77,000 2,00,000 

81. Survey of India 7,7 J ,67,000 4,17,000 

82. Meteoro1olY 4,55,51,000 1,77,69,000 

83. Department of Scietiftc and Industrial 
Research 26,75,33,000 55,00,000 

MINISTRY OF STEEL AND MINBS 

84: Department of Steel 4,72,.50,000 1,24,80,50,000 

8S. Department of Mines 19,16,52,000 1, t 2,48,83,000 

MINISTRY OF TEXTILES 

86. Department of Textiles 52,41,43,000 35,68,32,000 

MINISTRY OF TRANSPORT 

87. Ministry of Transport excludiDI &ajl'way' 1,34,18.,000 't. 

88. Roads 40,88,86.000 56,23.91,000 

8P. Ports, Li.hthoUIOI and ShiPplnl 23,55,94,000 45,19,85,0'00 

90. R.oad aDd JoJaod Water Transport 2.3 ',42,000 21,'1,05,000 

tl. AviatloB 10,"3~64,OO() 11,3'O,67,OUO 
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MINISTRY OF URBAN DEVBLOPMBNT 

92. Ministry of Urban Development 

93. PubJic Works 

94. Water Supply and Sewerage 

9 S. Housing and Urban Development 

96. Stationery and Printing 

MINISTRY OF WATER RESOUR.CES 

97. Ministry of Water Resources 

MINISTRY OF WELFARE 

98. Ministry of Welfare 

DEPARTMENT OP ATOMIC ENERGY 

99. Department of Atomic Energy 

100. Atomic EncrlY Research, Development 
and Iodustrial Projects 

101. Nuolear Power S;:bemes 

DEPARTMBNT OF ELECTRONICS 

102. Department ot BlectJonics 

DEPARTMENT OF OCBAN DEVELOPMENT 

103. Department of Ocean Development 

DEPARTMENT OF SPACB 

104. Department of Space 

38,24,000 

21,21,24,000 

32,66,000 

5,90,95,000 

10,31,42.000 

27. J 2, i.9,000 

44,OJ I 67,000 

24,97,000 

36,35,75,000 

70.CO,OO,OOO 

9,77,33,000 

4,42,25,000 

(a,n.) 1~' 3 •• 

3 

..• 
12,5 J ,84,000 

... 
12,39.21,000 

... 

2.57,67,000 

11,67,000 

.. ' 
69,83,47,000 

39,28,02.000 

7,78,83,000 

20,00,000 

21," ,12,000 32.96.13,000 

PARLIAMENT, SECRBTARIATS OP THB PRBSIDENT AND VICE-PIlSSIDENT 
AND UNION PUBLIC SERVICE COMMISSION 

1 05 ~ Lot Sabha 

106. Raj,. Sabba 

107. S~ctarlat of tbt Vi~.Prcsldellt 

2.01,85.000 

84,3$,000 

2.25,000 

.. , 
••• 

••• 
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R~,. r, : Third Repor' of 350 
Riy. Conv~"tlon Com., 
D. G. (RI,,) 1986 8'1, 
Suppl. D.G. (Rlys)198J.86. 
a.,d Demands lor Excel' 
Gtanll (Rip,) 1983.84 

Mil. SPBAKBR: I shall DOW put the 
Demancls for Graots on Account (General) 
ror 1986.87 to vote. 

The que,Uon Is : 

''That the re.pective luml DOt ex­
ceecliol tbe amount. on Revenue 
Account and Capital Account shown in 
tbe tbird column of the Order Paper, 
be ,caated to tbe Presidedt ou t of tb. 
CODsolidated Fuod of India. on account 
for or towards d efrayina tbe charaes 
durin, tbe year endin. OD tbe 31st day 
of Mar.:b~ 1987, in respect of tbe 
beads of demaDds entered in the second 
column thereof Ilaiost Demand, NOI. 1 
to 107". 

Th! Motion was adop/~d. 

---
13.38 ...... 

APPRO'RIATJON (VOTB ON 
ACCOUNT) BILL, 1986* 

[Filii',,,] 
THB MINISTBR OF FINANCE (SHRI 

VISI{W ANATH PRATAP SINOH): I bel 
to move for leave to introduce a Bill to 
provide for the witbdrawal of certain sums 
frolO and out of the Consolidated Fund of 
India for the services of a part of tbe 
BOaDclel year 1986.87. 

MR. SPBAKBR : The question is : 

"11I&t leavo be aranted to intro­
duce a BIU to provide for the witb­
drawal of certain lums from and out 
of the Consolidated Fund of India for 
tbe services of • part of tbe financial 

,ear t 986-81". 
The Mollo" 1M' adop'fd. 

SRIlI VlSRWANATH PRATAP 
SINGH: I Introduoe·· tbe Bill. 

I be, to mo\'O·· : 

• Publlshed In Gazette of ladl. Bxtrao­
rdinary Part II, Section 2, dated 13.3.8d. 

.'lah'bducecll moved with the r ccom­
Altll4iU. or tbe ,relideQt, 

"r hat tbe Bill to provide for tbe 
withdrawal of certain sums from aDd 
out of tbe ConsoUdated Fund of India 
for the services or a part or the financial 
year 1986-87 be taken into consider. 
aUoD'" 

MR. SPEAKER : The question is : 

"That the BiU to provide for the 
withdrawal of certain sums from and : 
out of the Consolidated Fund of India 
for the services of a part of the financial 
year 1986·87 be taken Into consider· 
ation" 

The Molion was adopt,d. 

MR. SPEAKER: We will DOW take up 
clause by clause consideration. The 
question is : 

"Tbat Clauses 2 t(\ 4 and Schedule 
stand part of "tbe Bill" 

Th, MOllon was adopted. 

C/DUS.S 2 10" and Sclttdule weI" add~d 
to Ih. Bill Claus. 1. Enacllnl Pormulo and 
Tille w~,.. added to ,h, Bill. 

SHRI VISHWANATH PRATAP 
SINGH: I bel to move : 

"That the Bill be palsed" 

MR. SPEAKER: The question is : 

"That the Bill be passed'" 

1h' Mollon WQS adnpted· 

13.40 brs. 

RBSOLUTION RS : THIRD REPORT 
OF THE RAILWAY CONVENTION 
COM-MITrBB 

DBMANDS FOR ORANfS (RAIL. 
WAYS), 1986·87. 

SUPPLBMBNTARY DEMANDS FOR 
GRANTS (R.\ILWAYSJ, 1985-86, AND 

DBMANDS FOR. EXCESS GRANTS 
(RAILWAYS); IP83·84 • 

lEngllshl 
MR. SPEAKER : Tho HoulO will now 

take up the Resolqtiop repr4Ja. app-o •• J 
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[Mr. Speaker] 

of the recommendations of tbe Railway 
COD90Dtion Committee, 1985 and dilCu.lion 
and voting on Demaod-s for Grants (Rai I. 
ways) for 1986.87. Supplementary 
Demands for Orants (Railways) for 198 '·86 
and Demands for Excess Grants (Railways) 
for 1983·84 for whicb foor bour. have 
been allotted. 

Hon. Members proseot in tbe House, 
whose cut motion to tbe Domands for 
Orantt have been circulated, may, if tbey 
desire to move their cut motionCl, send slips 
to the Table within 1 S minutes indicating 
the serial oumbers of the cut motio.1s they 
would like to move. Those cut motions 
only will be treated as moved. 

A list sbowing the serial numbers of 
cut motions treated as moved will be put 
up on the Notice Board shortly. In case 
any Member finds any discrepancy in the 
lilt he may kindly briog it to tbo notice of 
tbe oftlcor at the Table without dela,. 

THe MINISTBR OF TR.ANSPORT 
(SHRI BANSI LAL) : Sir. I beg to move: 

"Tbat tbi. House approvea tho 
recommendatioDs made in par.,rapbs 
10 to 13, l' and 16 contained in tbo 
Third Report of the Railway Conven­
tion Committee, 1985, appointed to 
review tbe rate of dividend payabl e by 
tbe railway undertakiDg to General 
RevenucS as well as other ancillary 
matters in connection with tbe railway 
fioanc~ and leneral finance, whicb was 
presented to Parliament OD tbe 211t 
Fobru3ry, 1986." 

Sir, by a resolution adopted in tho Lot 
Sabba OD 20th March, 1985 and concurred 
io by aajya Sabba OD 28tb March, 198', 
the R.ailwa, Convention Committe., 1985 
wal constituted 00 tbe 21st May, 1985. 
The Committoe was appointed 'to review 
the rat'e of dividend which il at present 
pQab1e by tho Railway UQdertakiol to 
Oeaeral Revenues as well as otber Anoillary 
Matters in conneotion with tbe Railway 
FiUDce vis-a-vis tbe General Flnaaco and 
make recor;nDloodatioQS thereon', for the 
Seventh Plao period (19IS·90). This 
CQlDlDi'* .~It9fCd"6 .ubjec,. for _mi· 
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nation covering varioul facets of railwa, 
working and report tbereon in a phalld 
maDner arter consideratioD of memoranda 
by tbe Department of Railway •• 

The Department or Railways submitted 
an interim memorandum requesting tho 
Committee to permit tbe continuance of 
tbe financial arrangement. between the 
Railways and the General Finances •• 
recommended by tbe Railway Convontion 
Committee; 1980 ror tbe years 1985.86 
and 1986·87 pondiol their final recommen. 
dation for the Seventh Pive Year Plan. 
The Railway Convention Committee 1985, 
have since considered the interim memo. 
randum aDd have agreed to the proposa)1 
made thereiD by the Department of Rail. 
way., subject to retrospective adjustmentS 
after tbe fioal recommendatioDs of the 
Committee are availabl e in the courle. 

With tbese words, I commend the 
Resolution for the cOl1sidcration of this 
House. 

MR. SPEAKBR : Resolation moved: 

"Tbat this Houle approves tbe 
recommendationa made in paraarapbs 
J 0 to 13, 1 j and 16 contained in the 
Third Report of the Railway Conven­
tion Committee, 1985; appointed to 
review the rate of dividend payable ,.., 
the railway undertatiDI to Gcneral 
Revenues as well .s other ancillary 
matters in connection with the railwa, 
finance and pneral finance, which .as 
presented to Parliament on tbe 21 st 
February, 1'86.'~ 

MR. SPEAKER. : Motion moved : 

"That tbe relpective lums Dot 
excccdiDa tbe amounts Ihowo in the 
third column of' the Order Paper be 
Iranted to tbe PresideDt of Iodia out 
of tbe CoDIOlida&od Fuod of IDdia; to 
de/ray the charlO' that wit 1 come to tho 
COOfle of paymeDt durin. tb~ JOar 
codina tbe 31st cia), of Marob, J 98' , 
io reapect of the beads of Demaads 
cllteted 10 ,bo 8eooDd oolumq tJaortof 
... inlt eDmaodt No.. 1 to . tt.~~ . 
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Demaadi for Graats (Rallw8Ys), 19K.8'7 submitted to tbe Vote of Lok Sabba 

No. of 
Demand 

Name of Demand Amount of Demands 
for Grants submitted 
to tho vote of .the 
House 

(1) (2) (3) 

l. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

II. 

12. 

13. 

14. 

15. 

16. 

Rs .. 

Railway Board 6,47,24,000 

Miscellaneous Expenditure (General) 40,81,52,000 

Oeneral Superintendence and Services on Railways 267,40,84,000 

Repairs and Maintenance of Permanent Way and Works 570,17,73,000 

Repairs and Maintenance of l\1otive Power 431,66,98,000 

Repairs and Maintenance of Ca rriagcs and Wagons 606,81,75,000 

Repair! and Maintenance of Plant and Equipment 323,82,98,000 

Operating Expenses-Rolling Stock and Equipment 490,30,1 S ,000 

Opera tina Bx 1)enses-Traffic 549,91,59,000 

Operatioa Expenses-Fuel 1104,46,80,000 

Statl' Welfare and Amenities 192,37,99,000 

MisceJ laneous Working Expenses 295,45,45,000 

Provident Fund, Pension and Other Retirement Benefits 349,20,84,000 

A pproprJ a tion to Funds 1635,00,00,000 

Dividend to General Revenues, Repayment of loans taken from 

General Rcvcnus and Amortization of Over.Capitalization 614.93,22,000 

Assets-AcquisitioD, Construction and Replacement Revenue 24,99,50,000 

Other Expenditure . 536',87,35,000 

MR. SPEAKBR: Motion moved : 
"That the respective supplementary 

sums Dot exceediDI the amounts shown 
in the third columa of tho Order Paper 
be aranted to the President of India 
911t of tbe ~idate4 "uDd of JDdil tp 

defray the cbatges that will come in 
course of payment during the year 
endin. the 3 t at day of l\-Iarcb, 1986, 
in respect of the beads of Demaoda 
entered In the second column tbereof-­
peP1aD~. ~o,. I ,04 , 10 1 C;/! 
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SupplementarY Demands for Grants (Ranways) for 1985.86 Submitted to the Vote 01 
Lok Sabba . 

No: of 
Demand 

Name of Demand 

(1) (2) 

1. Railway Board 

3. General Superintendence and Services on Railways 

4 Repairs and Mnintenance of Permanent Way and Works 

s. Repairs and Maint enAnce of Motive Power 

6. Repa;rs and Maintenance of Carr;ages and Wa,ons 

7. Repairs and Maintenance of Plant and Equipment 

8. Operating Expenses-Rolling Stock and Equfpm ent 

9. Operating Expen ~es-Trftffic 

10. Opera fing Expense~-Furl 

Staff Welfare and AmenHie~ 

Amount of Demand. 
for Graots submitted 
to the Vote of tbe 
House 

(.J) 

Rs. 

38,99,000 

4,67,94,000 

30.20,89,000 

J 8.82,92,000 

3,22,84,000 

26,82.2 ~tOOO 

3,67,87,000 

IS,97,68,000 

58,16,09.000 

11. 8.32,41,000 .. .. ~ 
12. 

13. 

14. 

IS. 

26. 

Mic;cellaneouc; Working Expen~es 26,59,09,000 

Provident Fund, Penc:to'l a'1d Oth~r Retirement Benefits 68,51,89,000 

Ap1'ropriation to Fund~ 3,66,26,000 

Dividend to General Revenues, Repayment of loans taken from 
..-

General Revenues and Amortization or Over Capitalization I '1, S J ,92 t 000 

A~sets-AcQuisition, Con~tructJon aud Replacement 
Other Expenditure 

MR. SPEAKER: Motion moved : 
"That tbe respective exce~ s .ums not 
exceeding the amount" ~hown in the 
column of the Order Paper be grantad 
to ·the President of India out of the 
COnc;()H~ted Fund of lndia to ~ake 

7,000 

good the excess 00 lbe rcspective". 
grants durin, tbe year ended OD tbett~ 
31st day of March. 1984, iu respect o( 
the fol1owin. Demands ent ere" in tbe 
second colUmn thereof - 'Demand. 
N~. 4~ 9, 1 0 .. ~d J~:" 

1 
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Demands tor Excess Grant. (Railways) for 1983.84 Submitted to tbe Vote of 
Lok Sabba 

No. of 
Dettland 

Name of Demand 

~--. -----_._----_ •.. _ 
1 2 

Amount of Demand 
submitted to the 
Vote of the 
House 

3 

4. Repairs and Maintenance of Permanent Way and Works 
Rs. 

76,82,023 

9. Operating F:xpen~es-l raffie 
10. Operating Expenses-Fuel 
13. Provident Pundt Pension and other Retirement Benefi'.s 

J ,86,86,993 
26,35,69,139 

5,67,21,760 

13.4S hra. 

(SHRI VAKKOM PURUSHOTHAMAN 
in th. Chair] 

SHRI R.P. DAS (Krishnagar): Mr. 
Chairman, Sir, I would lik.e to first point 
out two thingc;. First, is the circular raiJ· 
way of Calcutta. The circular railway 
bas DOW become a truncated fa iiway in 
Calcutta becau!\e the entire portion had 
yet to be done but that could not be done 
for rea~ons beyond our thinking. In tbe 
last Session I bad made lome points and 
the Minister of Sta e for RaIlways refelred 
to one point concerning circular railwa~s 

namely, tbat there are certain constra jnts 
fot which the e'(t eosion of the' eirel.lar 
railway could not be taken up. He said 
that circular railway a<; approved by the 
Pi.DniDI Commission for inclusion in 
1984 .. 85 budget and out of that only 10 
km long section from UJtadanga to Prinsep 
Ghat has already been completed. 

T.llis sectioD was also cornmissioned' fo 
traffic io 1985. It bas now bec:n propo)'Cd 
tb,.t ~.Cl.e Une be eXlended from Ultadanga 
R4)~ to ,Dum Oucn to co,}nect with tbe 
c~l.ting suburban section so that substan­
tial r.l~r may be provided to the commu­
tef~ .. But tbere are lome encroachments 00 
tb't,,~c=ctioo aad thtse have to be cleared. 
TJ;J;~re ;~.~e ,ome,problcms in tbis tbe respect 
alJ~. tbe QQVtrOJD4Dt is .. vcr.), much awaro of.h. 
Af~tJ.:,.t" U.I(IUiQQ, pcopl e cam·e· over from 
the other lide of Webt Benaal and tbo), have 

been settl ed on this portion. These people 
have, therefore, to be shifted elsewhere. 
For doing tbat, ~ome alternative arrange­
ment has to be made. The State Govern­
ment bad approached the Central Govern. 
ment for funds so that the~e people could 
be sh'iflCd els~where. I wo uld request the 
Minisier to consider this proposaJ in all 
seriousness and some measures should. be 
taken so t hat these peopJ c: can be shift ed 
c lsewh ere and th e sect ion freed of encroa. 
chments and the line extended upto Dum 
Dum. 

Beyond Prinsep Ghat. On the southern 
side, this Jin!;! has to be extended upto 
Majherhllt railway sta~ion. Until and 
unless thi:) section is completed upto 
Majherhal, the Calcutta circular railway 
would not be completed. The Minisler says 
that there are other constraints. He fur­
ther says the aHgnment that passes throug~ 
the port area where elevated structure has 
to be provided for the Hne and thi:- part of 

. the work will therefore, involve high cost. 
There is no doubt about it, but all these 
constraints would bave been discussed at 
tbe Planning Commission level. And since 
it has been approved by th e Planning 
Commission, the elevated structure has to 
be provided and the liDe extended upto 
M.ljbel'hat so that the ~ircu)ar r.i.ilway could 
be completed. 

The Minister al.o says about some 
other 'cl)nstraints that i) that the a Ii 6 Hnent 
adjacent to Pcinscp .Ohat bas beon o~q. 
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pied for con~truction of second Hooahty 
Brid,e and the Bridge Commissioner has 
expressed his inability to allow passcge 
tbrough this area until the bridle is com­
pleted. This was the opinion of the Bridge 
Commissioner. Therefore, This portion 
can be left for tbe time beinl_ 11 tbe 
meantime, the elevated structure can be 
taken through the port area. Now, in the 
meantime the second Hoogbly Bridge is 
going to be completed and after that tbs 
Jeft out portioo could be takea up foe 
Com pJetion of the Circu 1 ar Rail way pror 
ject. 

We are of the opinion that the Calcutta 
circular railway should he completed as 
early as possible arJd tbe traffic problem in 
Calcutta solved to the extent possible. 

Secondly, I would like fo draw the 
attention of the railway Minister to tbe 
D.O. Jetter dated 27th February, 1985 
that he wrof e to tbe Cbief Minister of 
West Bengal's lefter regarding various 
railway projects in West Bengal. These 
were an about construction or a new DO­
cum·MG line connecting New Jalpaiguri 
with Siliguri JUQction via RaDlaJ)&ni to 
avoid traffic cODge ,tion and also of a rail. 
","'y line from Budae budge to Namkhana. 
Th is is a very old scheme. For tbis line also 
sanction was obtained from the PJanninl 
Commission. There was a clearance from 
the Planning Commission for work, but 
nobody knows as to why this bas been 
abandoned. 

The third one was reaardio, construc­
tion of a railway link Ranigan; to Bankura 
via Mejia. The q uestioD of construction 
of this railway line has been raised many 
time. in this House but of no avail. 

This is a very biS arca. Mejia bas a 
coal-field and a lbermll power plant, which 
has been saoctiona.d by the PlaootPI Com­
mission, IS to be erected at this place. Tbe 
DVe bas taken up this work very earnes. 
tly. Chef cf\)re, I request that the const .. 
ruction of this lioe should be taken up 
immcdiatly. But tbe Hon 'able M iniatcr 
.&aI. stated in hi' reply to tho atato of We.t 

lor Exctu'l Gra"ts 
(Rlys) 1983·84 

Benlal tbat it would Dot be economically 
profitable. 

The fourth project wb icb I would like 
to reler do now is the modernisation 
of Bandel·Katwa section. This is one of 
the most important sections of West Beraal. 
This section is. situated 00 the weatern aide 
of tbe Ganga. Right from tbe 18th cen­
tury, this area is one of the mOlt advanced 
areas, so far a') education and other ecana­
,mic aspe~ts are concerned. People have 
to come to Calcutta daily from these areas 
for job and other purposes. As I here are 
so many daily commuter~, it requires im­
mediate moderanisation aad it require 
electric trains also. We are given to under .. 
stand that some work bas already been 
taken up for modernisation or tbis sectioD 
The section at Katwa is being reorganiled 
for tbe last four years. P.:ople of 'he area 
are given to understand that the Govern­
ment might tako up the work of modernisa­
tion this year. So, tbe platform has been 
raised aDd some other constructions have 
also been made. Tbe next important sta­
tiOD is Nawadweep. Kaine is al80 in 
this section. That is why this portion is 
important, and many daily commuter. hlve 
to travel from this part to Calcutta. There-. 
fore a double line is a must. But the noto 
~ays that it would not be possibJ to iQclude 
tbe electrification of Bandel-Katwa Section 
ill the work programme of the Railways. 
I do not understa nd why it is Dot possible. 
If you go into the requirements 01 the area 
and if you have any relard for people'. 
need, you possibly have no alternative but 
to take up this project. 

The fifth line is the Tamluk.Oi,ba SO 
rail Jioe. Tbis also is ODe of the most 
important projects. I would Hkc to paiD t 
out one thina in tbis rogard. Tbe Union 
Minister replicd to a letter of tbe Chief 
Minister of West Debsal, it would Dot be 
possible for the Government to take up 
this project. Our Cnief Ministor wroto 
back to the hOD. Transport MiDil'cr, Sbrl 
Banailal tbat tbe B.ailway MiDis,r, in their 
lotter dated of 6.4.84 had roque,ted tbe 
State Government to take immediato ItCpt 
for requisition of about 1380 lor. ot 1104 
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under tbe provision. of tbe West Bengal 
Land (Requisition and Acquisition) Act, 
1984 for construction or Tamulu-Digha 
Broad Guage railway lin e. At the instance 
of the Railway Min ist er, tbe work was 
almost completed by the State Government 
and tbe Railways have 1 aken over a big 
portion of land in that 8rea. Now tbe 
Un ion Government ~ays that there is no 
ju~tificafioi1 ror taking up this project. Why 
(s there no jUl\ti6cation, when the Central 
Government itr.olf had writ'en to the State 
Goverr.ment to take up the work and when 
the State Government has actuaUy 
taken up the work? The prescnt Railway 
Minister has said that no on-going project 
would be abandoned. In this case it seems 
as though tbis line has been abandoned. 
Therefore, I w~~u'd again request the Hon. 
Minister to consider the matter and see 
that the work is taken up as early as 
possible. 

SHRI ANANDA PATHAK (OarjccJing: 
I beg to mOve : 

'·That 
, Railway 
100.''' 

the demand under the head 
Board' be reduced by 1<8. 

[Need to provide improved littiol 
arraDaements at J a I paiguri station.] (1) 

"'That the demand under tbe head 
'Rail".)· Board' be reduced by Rs, 
100." 

[Need to replace the old track between 
New Jalpaiguri and Dalkhola.J (2) 

"That the demand under tbe bead 
'RaiJway Board] be reduced by R8. 100.'" 

[Noed to illtroduce a direct fast train 
from JaJpaiguri to New Delhi via New 
Jalpa iluri.j (3) 

"That tbe demand und~r the bead 
·.R.aHway Hoard' be {educed by Rs. l~O.'~ 

~eed to iDtroduoo a "'Perll.t train 

for Excess Grants 
(RlYI) 1983-84 

between lalpaiguri and SeaJdab via New 
JaJpaigurtJ (4) 

"That tbe demand under the -head 
'Railway Board' be leduced by Rs. 100.u 

(Need to restore A.T. Mail and Vaisbali 
Express Ex.Siliguri In. under Nortbeast 
Frontier Railway.] (5) 

"That tbe dem~nd under the bead 
'Railway Board' be reduced by Rs. 100/' 

[Need to provide a new ra if I inc bet­
ween Malda aDd Balurghat via Tapan and 
HUlL] (6) 

"That the demand under the head 
'Railway Board' be reduced by Rs. 
lOO.u 

[Need to provide a new rail line bet. 
ween Eklakbi (MaIda) to Dalkbola via 
Itahar and Raigunj.J (7) 

"rhat tbe demand under the bead 
'Railway Board' be reduced by Rs. 100." 

[Need to alIot reservation quota of 
some berths in Vivekananda Expre~8 to 
New JaJpaiauri station.] (8) 

"That the demand under the bead 
tRailway Board' be reduced by Rs. 10.0. JI 

(Need to raise the status of .JaJpaiguri 
Road Station.j (9) 

'tThat the demand under the head 
'Railway Board' be reduced by ils. 100.·' 

(Need to moderniSe and provide aU 
facilities .to passenlers at Jalpalguri 8ta­
tion.J (10) 

"That the demand undor tbe head 
'Railway Board" be reduced by 1\s. 1 OO.'~ 

IN,eeI to provide Dew tacks from New 
JaipaiaW'i &0 Kilbanluoj.J (ll} 
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"That the demand under the bead 
'Railway Buard' be reduced by Rs. 100."" 

[Need to fill up all vacandes in Rail .. 
ways through Employment Exchange.] (12) 

"That the demand under the bead 
·Railway Board" be Jeduced by Rs. 100.'" 

[Need to reguJarise the services of 
casual workers within a specified period.] 
(13) 

"That the demand· under the bend 
'Railway Board" be reduced by Rs. 100/" 

[Need to run Darjeeling Mail on time.] 
(14) 

~'That the demand under the bead 
'Railway Board' be reduced by Rt. 100." 

[Need to modernise Tindharia Rail-
way Workshop in Da rjee ling District.] 
(IS) 

I 

"That tbe demand uDdcr' tbe bead 
'Railway Board' be reduced by Rs. 100." 

LNeed to modernise DarjeeJing Hima­
layan Railway.] (16) 

"Tbat tbe demand under the Head 
'.l(.ailway Board' be reduced by RI. 100."~ 

[Need to lestore crane transhipment 
works at Siligur i.) (17) 

"That the Demand under the head 
'Railway Board, be red\Jced by Rs. 100. n 

[Need to absorb crane transhipment 
bandlins workers a t New Jalpailuri.J (18) 

"That the Demand under the bead 
'Railway Board' be reduced by RI. 100." 

[Need to departmeotaU .. cat~rioJ in 
n H IODg-distanee trains uDMr Nortb~oa.tern 
t'rQotier Railway.] (IJ) . 

J 985.86 and Jpma"dJ 
for EXCl..t~ Gro"" 
CRlys) 1983·84 

"Tbat tbe Demand under the bead 
'Railway Board~ be rdcuced by Rs. 100. 

[Need to reschedule the timina ot ,.in­
sukia Mail for the cODvenience of pa,.oD­
gers getting dOWQ and bording at New Lat. 
paiguri..J (20) 

"Tha t the Demand under the beld 
'Railway Board' be reduced by Rs. J 00. u 

[Need to provide more co\.nt Cl s with 
adequate ~tafJ ;n the City Booking OlBce. 
Siliguri.] (2) 

"That the Dtmand uDder tbe head 
'Railway Board' be Iedllct'd by Rs. 100."" 

[Need to provide adequate ~ittjnl and 
toilet arrar'gemcnt in City Booking Office, 
SiJigur; J (22) 

"That tbe Demand under the bead 
'Railway Board-' be redur.ed by Rs_ 100." 

[N eed to provide t crminaJ facility 
and shed at Haldlbari for elcaniDI 
and checkin.. of daily DarjeeJ ing Mail.] 
(23) 

" h T at the Demand under the head 
'Railway Board' be reduced by Rs. J 00." 

IN eed to pro"id e beU er toil et facilities 
in Darjeelina Mail.] (24) 

"That the Demand under the head 
'Railway Board' be reduced by Rs. 100." 

[Need" to improve existing 1st class 
coach aDd increasing the cumber of such 
coaches in DarjeeJinl Mail.] (25) 

'4That the demand under. the lIoad 
'Railway Board~ be reduced b) Rs. J 00." 

[Need to in4:rease the number of Jst 
claas coacbes in all trains leav;D, New 
Jalpaiaud for SeaJdah, Howlab and Delbl.] 
(~6) . 

"T.bat ,the Demand Under' abe liead 
'RailwaJ Board' be rodQ9od bl B.a, 100. ~~ 
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[Nee~ to rclinlUish unusabl e railway 
land at SUlcurl 'ror development walk.] 
(2;) . 

"That the Demand under ,'he head 
'RaDway Board' be reduced by Rs. 100." 

[Need to cbeck misuse of the vast. 
cbuQks of railway land at Sili.uri, Jalpai. 
aud' and New Jal"ailurl.] (28) 

"Tbat the Demand under tbe head 
'aaUway Board' be reduced by Rs. 100 .. " 

[Need to reJinguilh unusable railway 
land adjacent to JalpaiRurr station 
ror tbe constiuction of a mark.et·to~pJex.] 
(29) 

"JTbat tbe Demand under the head 
'Railway Board" be reduced by Rs. 100 .... 

(Need to reJinguish a small portion of 
land' at Kurseong for tbe construction of 
motor stand]. (30) 

"Tbat the Demand under the bend 
'gaHways Board' be redueed ~Y Rs. lOO/~ 

[Need to restore the passenger and 
I00(I1 trains OD narrow gauge line in Dar­
jeelinl Hills). (31) 

"That tbe Demand under th c head 
'Railway Board' be reDuced by Rs. IOO.U 

[Need to increase the roser\lation ~uota 
of DarJeeliDI MaH· and otber tra IDS at 
JaJpaiguri ~nd HaJdibari stations)' (32) 

C'That the Demand under the bead 
'Railway Board' be reduced by Rs. 100." 
. ' 

[Need to allot quota of rescrvation of 
bertbs in Darjoelinll Mail, Assam Mail; 
Tiaaukia Mail, Kamrup Express, Kunchan­
JUDla Sapress to Mat station]. (3 J' 

'~~at tho Demand under fhe h~~a 
'Railway Board' be reduced by Rs. 100. 

~~ee~, to relto~e the oat alenc), N.p.a. 
at ~ltmpoDf]. (34)' .' , 

for Excess Grallts 
(Rly,) 1983.84 

"That the Demand under the bead 
'Railway Board' be reduced by Rs. 100. n 

[Need to restore enquiry-cum.rese r. 
vatioo office at SiJjguri junction station] . 
(35) 

"That tbe Demand upder tbe head 
'Railway Board' be reduced by Rs. 100."" 

[Need to restore Si)iguri Town Goods 
Office]. (36) 

"That tbe Demand under the bead 
'Railway Board' be reduced by Rs. 100." 

[Need to restore New JaJpaiguri.HaJdf. 
bari Expr ess]. (3?) 

"That the Demand under the head 
'Railway Board' be reduced by Rs. 100/' 

[Need to remove tbe obstructing rail 
lat:! near Siliguri Road station and divert 
the line from Rangapani]. (38) 

SHRI V.S. KRISHNA IVER (Banga1ore 
South): I be, to move: 

·'That the demand under the head 
'Railway Board' be reduced by Rs. JOO."" 

[Need to withdraw the hike in railway 
pa~senger fares in express and mail trajns.] 
(39) 

"That the demand under the head 
'Assets.Acquisition, Construction and Re­
placemenP be reduced by Rs. 100.'" 

[Need to provide sufficient funds for 
taking up e1 ectrification of Bangaloro .. Jolar ... 
pet line.] (40) 

"That tbe demand under tbe head 
'Assets.Acquis ition, Construction and 
Replacement' be reduced by Rs. 100." 

[Need for conversion or BangaJore­
Miraj and Banglore-Salem meter &galt in­
to broad gaule lines;1 (41) 

'·rh-.t tbe demaod un4er tb~ b ea4 
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'Aseets-Acquisition, Construction Raden. 
placement' be reduced by Rs. 100·" 

[Need to provide adequate funds for 
conversion of Mysore.Bangalore Hne into 
broad guage line.] (4'2) 

"Tbat the demaod under tbe bead 
'Assets-Acquisition, Construction and Rep­
lacement' be reduced by Rs. 100.'" 

[Need to provide adequate funds for 
laying a new railway line between Chitra· 
durga and RoydurgaJ (43) 

'JThat tbe demand 'under the head 
'Assets-Acquisition, Construction and Re .. 
placement' be reduced by Rs. 100." 

[Need to check railway accidents.] (44) 

"That tbe demand under the head 
~18et .. Acquisition, ConstructIon and Re­
placement' be reduced by Rs. 100." 

[Need to lay new railway lines between 
Hubli-Karwar and Kottur.Harihar'] (45) 

"That the demand under the bead 
• Assets-Acquisition, Constcllction and Rep). 
acement' be reduced by Rs. 100." 

[Need to run Karnataka Express daily 
between BaDla)ore and Delbi ] (46) 

"That the demand under the brad 
'Assets-Acquisition, Construction and Re­
placement' be reduced by Rs. 100." 

[N ted to connect Cbamaraja N alar aDd 
Mettupala,am by rail.] (47) 

'''That the demand under tbe head 
'Assets-Acquisition, CODstruction and Re­
placement' be reduced by Rs. 100." 

(Need to tak e up the KonkaD Rai 1 way 
from MaDlalore Side connectiog ManaaJore 
,Dd lJ~upi fir.t.l (48) 

for ExClJI Grants 
(Rlys) 1983-84 

"That the demand UDder tbe head 
'Aasets-Aoquiait ion, Construction and Re­
placement' be reduced by Rs. 100." 

[Need to take up the construction of 
an underbridge near tho Palace In DSDP­
lore.1 (49) 

"Tbai the dema nd und~r the bead 
C Assets-Acquisition, Construction and Re­
placement' be redueed by Rs. 100.·' 

[Need to improve catering arran,ement s 
in the trains.] (50) 

t eTh at tbe dt lJif;od llrd« r tbe head 
C A Isets-Acqui~it ion. Ccn .. • rucrjon end R e­

placement' be r ecu( rel til' R~. 100." 

[Need to check ticketJess travel in the 
trains.] (S 1 ) 

"That the demand under tbe bead 
'Asset .. Acquisiti(\n, Conltruction and Re. 
placement' be reduced by Rs. 100." 

, [Need to in troduce one more Brinda­
van Express between Ban,aJore and, Mad­
ras.] (52) 

SHRI BAIU BAN RIY AN (Tripura 
Bast): I beg to move : 

,arhat the demand under the head 
• Railway Board' be reduced by Re. 1. 

[Failure to introduce direct train from 
Dharmanagar to GuwabetL] (53) 

"That the demand UDder the bead 
'Railway Board' be reduced to Rs. 100. 

(Need to re-introduce tbe Lal 101 a­
Ranaahat local train to cope up with the 
morDin, u well as afternoon rUlb of 
the two districts of Nadia and Mursbida­
bad.] (54) 

~ "That tbe demand under tbe head 
'R.ailway Board' be reduced to R.s. lOOu 

[Need to put the Db.,irathi E:£pres& 
al a more eoovooient tbne betwCOQ 16~30 
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aDd 17.00 brs. in the interest of the 10nl 
cHstance pa'8tDlers.] (55) 

"That tho demand under tbe bead 
'Railway Board' be reduced to Ra. 100." 

[Need to introduce a fast passenger 
traio betwcen Farakka and Howrab.] (56) 

"Th at the demand under tbe bead 
'Railway Board' be reduced to RI. 100." 

[Need to lake suitable measures to 
atop senin. or lail tickets by unauthorised 
persons at Kisbaoagar railway station under 
Sea1dah division.] (57) 

"That tbe demand under the bead 
'Railway Board' be r~duc{d to Rs. 100." 

[Need to repair the Krishanagar station 
approach road without deJay] (SS). 

·'That tbe demand under the head 
'Railway Board' be reduced to Rs. 100.'" 

[Need to pro'\'ide more local trains 
between Barasat and Hasanabad section 
under Sealdah divIsion] (59). 

"T bat the demand under the Head 
'Railway Board' be reduced to'Rs. 100. 

[Need to replace the old anser,iceable 
carriale now put OD run in tbe Barasat· 
Hasanabad section] (60). 

"That tbo demand under the head 
'Raitway Board' be reduced to Rs. 100:' 

[Need to introduce more direct trains 
between SeaJdah and Hasanabad]. (61) 

"Tbat the demand under the bead 
'Rail"ay Board' be reduced to RI. 100." 

[Need to talce the work of electrifica­
tion trom Bansat to HalanabadJ (62) 

"That the demand under .the head 
'&aUWI)' Board' bo redaoe4 to a •. 100." 

10' ExC',1 Grant' 
(Rlys) 1983 .. 84 

[Need to construct a double line upto 
Banlaon under SeaJdab Section.] (63) 

"That tbe demand under the hoad 
'Assets, Acquisition, construction and 
replacement' be reduced to Re.t. 

[Pailure to take up the techno- econo­
~fc su~yey of Agarta JA Sarroon s('ctor witb 
lmmed'ute effect.] (64) .. 

·'Th at the demard under the head 
I Assets, Acquisition, consfrllcficn and 
replacement' l-e reduced to R e.l. 

[FaHure to expedite the cn-going cona. 
truction , work from Dbarmanagar to 
Kumarghat and get it done within the 
stipulated period.] (6S). 

"That the demand under the head 
C Assets, Acquisition, construction and 
replace ment' be reduced to Rs. 100. 

[N fed to expedit e th e techno-economic 
survey of Kumariahat AgartaJa sector.] 
(66.) 

SARI K. RAMACHANDRA REDDY 
(Hindupur) : r beg to move: 

It That the deman"d under the be a" 

'RailwaY Board' be reduced to Re. t. n 

[Failure to meet the demand beariol 
tbe cost and maintenance of railway levol 
crossiD& bet\\een Tanaka) and MuJakala 
Cheruvu to go to villages of Bisavaripalli 
and otbers in Anaotpur district in Andhra 
Pradesh.] (73) 

"That the demand under the bead 
~RaiJway Board' be reduced to Re. I." 

[Failure to provide a new raUwa, 
station at Balasamudram between Tanakal 
and MuJakala Cheruvu.] (74) 

"That the demand under tbe bead. 
'~a.ilwa1 Board' be reduc:ed b, Re. 100," 
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Need for electrification of Kazipet. 
Sanatnagar ra ilway line in Andhra Pradesh.] 
(75) 

·'That the demand under the head 
'Railway Board' be reduced by Ra. 100." 

[Ne~d (or location of a loco-sbed at 
Cherla'palli in Andhra Pradesh.] (76) 

"That the demand under the head 
'Railway Board' b~ reduced by Rs. tOO." 

[Need to clear the laying of Krishna 
Canal Guntur Tenali-Repalli line in 
Andhra Pradesh.! (77) 

"That the demand under tbe head 
'Railway Board" b;! reduced by Rc;. 100." 

101 EX~i' Gr." 
(RJy,) 1983.84 . 

"That the demand under t.. bead 
'Railway Board'. be reduced by Is. 100/' 

[Need to expedite the construc:tiOD or. 
new broad saUle lioe from Macheria to 
Raiehoor via Gadwa)'] (83) 

"That the demand under .lIe bead 
-RaHway Board' be reduced by R..~ JOO." 

[Need to expedite cODltructfbD 0' • 
new broad gaule line frorn Nidubralu ·to 
Nizampatnam.] (84) 

"That the demand under the land 
'aaiJway Board' be reductd by Ra. 100." 

[Need to expedite the conversioo into 
broad gaule Hne between Pakala and 
Tbimpathi.] (85) 

•• fhat tbe demand under Ihe bead 
Railway Board' be reduced by Rs. 100." Need to allot more fundi for complet­

ing the new line from Adilabad fo Pippala. 
kutti in Andhra Prade~h in time] (78) [N eed to expedit e tbe construction 01 a 

parallel broad ,auge line from Palala to 
"That the demand under the bead ' Katpadi.] (86) 

'Railway Board' be reduced by R s. 100." 

· [Ne~d to Tun a super fast express train 
between Waltier and New DeIhL] (79) 

"That the Oem \nd under the head 
'R.ailway Board' he reduced by Rs. 100." 

rNeed to run 8 linle express train from 
Walder to Kazipet to connect Andhra 
Pradesh Express.] (80) 

"That the demand under the bead 
'Rai1w~Y Board' be reduced by Rs. 100" 

[Need to expedite the construction of 
new broad 'gauge line between Nadikudi 
and Gudur via Kalahasti.] (81) 

"lhat the demand under the b3ad 
'Railway Board' be reduced by Rs. 100." 

[Need to expedite the construction of 
DOW broad sauge line from. Krishna to 
Vi~arabad.} (82) 

DR. SUDHIR ROY (Bardwln) • I be, 
to move: 

"That the demand undt"r the bead 
'Miscellaneous Expenditure' (Oeneral) be 
reduced by Rs. 100." 

[Need for introducfion of three IDOre 
passenger trains daily on Bankura-Demo­
dar line.] (87) 

"That the dcmard under the held 
'MisceJlaneous Expenditure' (Oentnl) be 
reduced by Rs. 100." 

[N e cd ror introduction of four abOre 
p8ssenler trains dall, OD Burdwan.Kaew. 
Hne (Bastern Railway] (88) 

"That the demand under the Head 
C A •• ets-Acquisition, constructlol'a 'tid 
replacemedt' be reduced by RI. 100." 

[Need fot' C6DltructioD of 8 11"'0"" otI 
Liloab railway level ~r~s'o, (8'''-D aaU. 
waf}) (,,> , 



l~3 iu .. " : n/;d k~po,t PHALGUN,,A 22, 190; (SArA) 
tI/.}tIy. ConvMlitJn Com., 

tuppi. D. G. (Rlys) 374 
1985 .. 86 o',d Dt'mands 

D. G. (Rly.s) 1986·87, 

"That the demand under the bead 
'A ... ts, Acquisition, construction and 
replacement' be reduced by Rs. 100." 

[Need to expedite the construction of a 
~over at Chbata Pathar, Asaosol (B.R.) 
(90) 

"That tbe demand under tbe head 
• Auet, Acquisition, construction and re­
placement' be reduced by Rs. 100." 

[Need ror construction of a fly-over on 
the Kalna Road level cr~ssinl near Burd­
waD railway junction] (91) 

"rhat tbo demand under the bead 
A,s~tt, Acquisition, construction and re­
placemeat' be reduced to RI. 100." 

[Need for conversion of Bantura,­
DJf110ciar railway line in~o broad gauge.] 
(92) 

·'That the demand under tbe head 
«Asselts, Acquisition, construction and 
replacemtnt' be reduced by Rs. 100." 

[Need fOT construction or a new fa il· 
way station near Banka bridge between 
Burdwan and Gan,pur (93) 

''That the demand under the head 
«Aa8et~. Acquisition, construction and 
replac ement' be reduced by Rs 100. u 

[N'etd for cODversion of the Burdwan­
Katwa IiDe into broad "aule.] (94) 

SH,Rt K. RAMACHANDRA REDDY: 
I bea Co mo\e : 

"Thit the demand under the head 
'R.n •• )' Board' be reduced by Rs. 100." 

[Need to constru<:t a railway over­
bridle at Dhrooaeba lam in Kurnool dis­
trifM·,-of A.,dbra Prado.b.] ~9') 

"That the Demand under the bead 
RaUway,,·8oard,l 'be reduced by R.. 100/" 

IN ••. to COMtruct a railway over­
wid.. at Kamalapuram in Cuddapah 
4l."Iet of Aodhra PradO&b.J (96) 

for EXC~S$ Grants 
(Rlys) 1983·84 

"That the Damand under the bead 
'Railway Board' be rtduced by Rs 100." 

[Need to allot more furds for tbe rail. 
way bridge at Nidada\'ole is Ar.dhra Pra­
desh.) (97) 

'·That the Demand under t.he head 
«Railway Board' be reduced by Rs. J 00." 

[Need to allot more funds lor tbe cons .. 
truction of ra ilway bridge at Kava Ii in 
NeJJore district of Andbra Pradesh.J (98) 

" That the Demand under the bead 
'Railway Board' be reduced by Rs. 100." 

I.Need to alJot more funds for CODS. 

truction of railway bridge at Pendurthi in 
Andbra Pradesb.] (99) 

"That the Demand under the head 
'Railway Board' be r,!duced by Rs. lOO.u 

[Need to allot more rltnds for construc­
tion of broad gauge Hne between Manu­
guru and Bhadrachalam road.] (100) 

tcTbat the Demand under the head 
'Railway Board' be reduced by Rs. 1 OO'~ 

LNeed to complete broad gauge line 
between Motamarri and Jagguyyapeta in 
Andhra Prad esh.] (101) 

UThat the l)emand under the bead 
'Assets-Acquisition, Construction and 
Replacement' be reduced by Rs. lOO.JJ 

[Need to locate a coach factory at 
Kanpet in Warangal disltict in Andhra 
Pradesh J (102) 

"That the Demand under the bead 
'Assets-Acquisition, Construction and 
Replacement' be reduced by Rs. 100." 

[Need (0 allot more funds for tbe loco';' 
shed at Guntakal for expansion of its 
capacity to bold 1 SO diesel cDsines.] 
(103) 

S'That the, Demand under the head, 
'Assets-Acquisition, ConHructiob and RC­
pla~IDODt' bo reduced by B.s. lOO/~ 
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(Need to a.llot more funds fbf wheels 
reconditioning in tbe broad gauge loco-shed 
at Goot)' in Andbra Prade~h.] (104) 

Ie Tbat the Demand under the head 
• Asscts-Acquisition' Construction and Re­
placemant' be reduced by R". 100." 

[Need to altot ""ore funds for electri· 
fication of Gudur .. Renigunta· Tirupati J;ne.] 
(lOS) 

"That the Demand under the head 
CAssets-Acquisition, Construction and Re­
placement' be reduced by Rs. 100. n 

(Need to allot more funds for eJectri­
fication of Kazipet·Secunderabad line in 
Andhra Pradesh.] (106) 

"rhat tbe Deman:! under the head 
'Assets.Acquisition, Construction and Re­
placement' be reduced by RI. 100." 

[Need to more funds for electrification 
of WJltair and Kiranjul line in Andhra 
Pradesh.] (107) 

"Tbat the Demand under the bead 
·Assets .. Acqui'"ition, Consrtu:tion and Re­
placement" be reduced by RI. 100." 

[Need to e"pedite the construction of 
second line (bro.td guage) between Bcllam­
pal Ii and Ballarsba.J (108) 

"That tbe demand under the bead 
'Assets-Acquisition, Construction and Re­
placement" be reduced by al. 100.'" 

Need to expedite the construction of a 
double lioe between Sirpur and Veerur in 
Andhra Pradeth.] (109) 

"That tbe Demand under tbe bead 
• A ssests-Acqui'\ition, Construction and Rt­
pl:tcement.t be reduced by Ra, 100.11 

[Need to expedite construction of a 
double Une between RoDigunta ,'od 
GUDtakal.l (110) 

Supp1. D. G. (JUy.\) 3'7~ 
1985·86 and D."..". 
lor ExCtl' Grants 
(Rlys) J 983·84 

"Tbat the Domand under the bead 
, 'Assets-Acquisition, Construction and Re­
placement' be reduced by Rs. 100/" 

[Need to provide better amenilies for 
passengers especiaHy in-second class mail/ 
express trains.] (Ill) 

"Tbat tbe Demand under the bead 
'Assels-AcquisitiQD, Constraction and Re­
placement" b: reduced by Rs. 100/' 

[Need to provide better amenities for 
slaff in the trains.] (112) 

"Th'lt tbe Demand under tbe bead 
'Railway Board' be reduced by Ra. 100.'" , 

[N eed to run a link express from Tiru­
pati to Secunderabad via Dbaramavaram, 
(junlakal in order to CODoect A.P. Express 
going to Delhi.] (14 3} 

"That the Demand under the head 
-Railway Board' be reduced by Rs. 100." 

[Nced to increase tbe frequency of 
Karnataka Express from twice to four 
times a week] (144) 

"That the Demand under tbe bead 
'Rail'.\ay Board" be reduced by RSt 100.'" 

[N eed to run an express tra in trom 
Pakala to Guntakal to cannect thc trajn on 
B.O. lioe from Guntakal to Hyderaoad ria 
Wadi.] (145) 

. "Tbat the Demand under the bead 
'aailway Board' be reduced by Rs. 100.'~ 

[Need to construct a permanent railway 
station in place of tbe present temporary 
station on metre auage Jioe at Anaotpur io 
Andbra Pradesb.] (146) 

" - '-Tbat the DemRDd under tbe bead 
'Railway Board' be reduced by It 8. 1 OO.'~ 

[Need to expedite tbe survey sanctioned 
by Railway Board for cODversion ioto 
broad auaae line between Parbabaal aDd 
Purna,) (J47) 
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"That tbe Demand under (he head 
'Railway Board' be reduced by Rs. 100.'" 

[Need to expedite the survey sanctioned 
by Railw;1y Board for conversion Mudkhed 
Adilabad )in e into broad 8augo.) (148) 

"That tbe Demand under the bead 
• 'Railway Board" be reduced by Rs. 100." 

[Need to expedite tbe survey sanction .. 
ed by Railway Board for a parallel broad 
gauge line rro:n Mudkbed tv Purna,l 
(149) 

"That tbe Demand under th, head 
'Railway Board' be reduced by Rs, 100:" 

[Need to expedite the survey sanction:d 
by Railway Hoard for a new broad guage 
line from Adi labad to Pimpa tkotLJ (150) 

"That the Demlnd under the head 
'Railway 8Jard' be reduced by Rs. 100.'" 

[Noed to expedite the survey sanction­
ed by R~ti1way BJJrd for a paralJ el broad 
guage line from Kurnool to Secunderabad.] 
(1 S 1) 

"That tbe Demand under tbe bead 
'Railway B~ard" be reduced by Re. 100. fI 

lNocd to take up survey san ct joned for 
rostoratio.l of the railw.\y liae between 
Kakinad" aDd Kotiplili via Ramacbandra­
pU,ram.J (152) 

"Tbat the Demand under the bead 
I Railway Board" be reduced by Rs. 100." 

[Need to take up survey ror a new 
broad lUCile line frorn Madakasira to 
Cuddapuf via Hindpur and Kadiri.] (153) 

"Tbat tbo Demand under the head 
'I..siacollaocous Expenditure (General)' be 
reduced by Rs. foo.t' 

, [N_d to take up surv~y for a now' 
broad luaae lino fram Gooty to Drool· 
'balam.l (154) 

for Excels Gran'!s 
(Rlys) 1983·84 

"That the Demand under the head 
'Miscelhneou41 Expenditure (GeneraJ)" be 
reduced by Rs. 100." 

[Need to take up survey for a parallel 
broad IU8ge line between Pakala and 
Dharmavaram.] (J 5 S) 

"That the Demand under the head 
~MisccllaDrous Expenditure (General)' be 
reduced by Rs. 100." 

[Need for survey of a new broad guaae 
line t.) connect west and east MangaJore to 
NeJJore.J (156) 

"That the Demand under the bead 
'MiscelJaneous Expenditure (General)" be 
reduced by Rs. 1 OO.'~ 

(Need to take up survey for a brvad 
guage line from Madakasira to Rayadurg.J 
(157) 

"Tbat tbe Demand under the head 
'Assets"Acquisition, and Replacement' be 
reduced by Rs, 100." 

[Need for conversion of the metre 
guagc lin e into broad Silage Itn e between 
Rayadurg and BelJary.] (J 58) 

"fhat the Demand under the head 
• Assets·Acquisition and Replacement' be 
reduced by Rs. 100.'" 

; Need to provide A.C. II class sleeper 
and A.C. Chair Car in Vcnkatadari Express 
between Secunderabad and Tirupat i.] 
(159) 

"That the Demand under tbe head 
'Assets-AcQuisitiou and RepJacemtDt be 
reduced by Rs. '100/' 

Need to extend the Tunaabbadra E:x .. 
press running between Kurnool and Hyde· 
rabad to Ountakal'] (160) 

SHill GADADHAR SAHA (Bribbum) ; I 

J be. to' move :-
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"That the Demand under the ..,baed 
'Miscellaneous Expenditure (Oene,a})' be 
reduced to Re. 1. oU 

[Failur.e to nationalise Abmedpur­
Katwa line on Eastern Railway-owned by a 
private Company.) (164) 

"That the Demand under the bead 
• AssesU.Acquisitioo, Construction and 
Replacement' be reduced to Re. I." 

Failure to convert Abmedpur·Katwa 
and Burdwan·Katwa linc of Eastern R.ail­
way into broad Ruage lines.) (170) 

SHRI K. RAMACHANDRA REDDY: 
I beg to move: 

"That the Demand under 1be bead 
'Railway Board" be reduced to Re. I.'J 

[Failure to fill up vacant posts and to 
fe.ularies the services of the temporary 
emp loy eea.) (t 9&) 

"Tbat the Demand under the head 
'Railway Board' be reduced to Re. J. " 

[Failure to take up any construction of 
railway line in Andbra Pradesh wblth is a 
link state between the South and North.1 
(199) 

"That the Demand uDder the head 
'Railway Board' be reduced by Rs. 100/' 

,. 
[Need to electrifi-:ation of VIJ~A .. 

WADA .. BALHARSHA Hnc io Soutb Central 
Railway • .] (200) 

"That the Demand uDdcr the· head 
'Railway Board' be reduced by R •• 100." 

[Need to chanle tbe name of Waltair 
Railway station al Visbakbapatnam.J 
(201) 

"Tbat the Demand ~,t~'''d 
'R~ilwa)' Board' be rodaood by 1\t.1 11001 t.~ 

SUP,}. b. t. dtb) iiO 
"".8' .11 IN"""~.· 
for EXCIU G,.,.,., 
(Rly.) 1983-84 

(Netd to expedite the survey for 'he 
ranway line between Nizamabad aDd 
Rama,uodam (via) JaBtla).) (202) 

"Tbat the demand under tbe head 
'Railway Board' be reduced by at. 100." 

[Need to expedite tbe .urve)' for COD­

version 0' GUDtur and Dronlcbllam ltDo 
into broad BUlle line.) (203) 

"That the Demand undfr tbe head 
'Railway Board' be reduced by RI. 100." 

[Need fo expedite the ~urvey for COG .. 

truction of new broad 8aUIe Jine betweeD 
Naodyala and Yerr8luntJa.J (204) 

"That tbe tkmand under the bud 
'Railway Board' be reduced by RI. 100." 

[Need to expedito tbe lurvry for sepa­
rate parallel broadluaJe JiuefJom KurDOOJ 
to Ount.kat via Oron8cbalam.J (205) 

"That tbe demand UDder the bead 
'Railway Bo.ra' be reduced by Rs. 100..-" 

[Need to run an express train between 
Hyderabad and Bombay.] (206) 

HTbat the Demand UDder 1he bead 
'Railway Board' be redu~td by RI. 100:" 

[Need to run aD express train bet.eeu 
Secuoderabad ~Dd NARASAPUR jn 
Andbra Pradesh.] (207) 

"That tbe dem8ad under tbe head 
'Railway Board' be reduced b) Rs. 100:' 

(Need to die6etise the AMARAVATI Ex­
pres. between Guntur aDd Gunt.~,.J, fa 
An4hra Pradesb.J (208) 

"That the Demanc1 under tbe beld 
tR.ailway Board" be reduced by R... 100!' . 

(Need to run a local train between 
SeoUilderabad aDd H,dtrabad for ·the 
coawAieDOO or Gover,DDlent emplor ...... ' 
in4u'triaJ workor •• ] (209) , 
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'~n.t dle demand UDder the head 
'&aiI"'Y Board' be reduced by 1.8. 100." 

[Need to avoid delay in startio, a 
c'reul.r'railwa, line in Metropolitan etty 
or HY'erahad.J (210) 

"That the dent.ad under the head 
'Rallwa, Board' be reduced by Rs. 100. u 

[Need to include Hyderabad eireu tar 
,.I ... y line in the Seventh FIV. Year 
Plaa.1 (211) 

UThat tb e demand under tbe head 
, A •• II.Acquisition, Construction and 
Replacement' be reduced by Rs. t OO."J 

[N eed to talc e up execution of the Hne 
froID "ataGcMru to Paddapalli.] (212) 

"That the demand under the head 
'Allets-Acquisition, Coostruction and Re­
ptacelMot' be reduced by Rs. 100." 

[Need to ~X'f)ed it e the construction of 
railway line between Bihiaaltar and Nadi· 
kudl III Andltra PtadrabJ (213) 

'That tbe demand under the head 
'AMet.Acqu'tUion, Construction and Re· 
placement" be reduced by Rt. \OO.'~ 

[Need for coo'lersion of meter IDage .'0 broad pale J in e from Ountur to 
Mlchetla In Andhra Pradesh.] (214) 

''That tho demand under the bead 
• Aa ... AcqaMltlon, COMtrlJotioD and Re.­
p •• I.eDt' be reduced by Rs. 100." 

[Need for conattluction of a broad 
.. 1itle &011 TBLAPlJR to PATAN· 
CRBllU Ie Andhra P.adelh.J (215) 

"That the DemaDd under tbe head 
'~ACG1Jftfti1)ftt COBstru",loD 'aad Reo­
~cemut' be ,.hteed by R.I. I GO." 

tN •• (or· 'lhe .. bUn. -of .,cferabad 
(lq.pdl).. TSLAPUR Jta- fa I-"'a 'r"' •. 1 ("6') 

(Rly,) 1913·8,4 

., -

Tbat the demand under the head 
'Assets-Acquisition, ConstructicD and Re-· 
placement' be reduced by RI. J 00 .... 

I. 

(Need for doubling of Kazipet·Secun-
derabad line in Andbra Pradesb.] (217) 

SHRI HANNAN MOLLAH: I be, to 
move: 

·'Tbat tbe Demand under the bead 
'Railway Board' be reduced to Re. I.JI 

[Failure to chanle tbe policy on 
freiJlht equalhtatioD by the R aifwaYI.) 
(226) 

·'T "at tbe De-mind under tbe bead 
'Railway Board' be reduced to Re. I.'" 

Failure to extend railway line to Tri­
pllra ;n the N.B. Region. ] (227) 

, "That tbe Domand under the head 
RaiJwIlY Board' be reduced by Rs. 100." 

[Need to provide booking facilities 'or 
betel leaves in tbe long djstance trains at 
UJuberia, BalDan, Mtcbeda on S.E. Rail­
way.] (234) 

"That the Demand under tb e head 
'Railway Board" be reduced by Rs. J 00." 

[Nerd to provide bookiD. facilities (or 
betel leaves in tbe Jonl distance trains at 
Serampore In tbe Eastern RaiJway.] (235) 

"That the Demaod uDder the bead 
'Railway Board' be reduced by RB. 100/' 

[Need to provide Jicence to uoreli.­
tered hawkers on the South Easttro 811d 
Bastern 'Railways.] (236) 

"That tbe demand under tbe head 
'Railway Board~ be reduced by Ra. J 00. I' 

[Nefti to stop po1'iee repression oh the 
_ .. ker. 'Oft tbe Soutb Eastern .. ad B.lt'r 
ltaUwa),t.] <a3" n 
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[Shri Hannan Mol1abl 

'-nat the Demand under tbe bead 
'Railway Board' be reduced by Rs. 100." , 

[Need to arranae beter booking facili· 
ties ror betel baskets at Howrab, Meebeda. 
Kbaragpur, Sealdab and Beaampur station.} 
(238) 

• 'That the Demand under the bead 
'R.ailway Board' be r educed by Rs. 100." 

Need to provide concessiona1 freight 
rates for the booking betel leaves baskets 
in the long distance train • .} (239) 

HToat the demand under the head 
'Assell .. Acqui'ition, Construction and Rep­
lacement' be reduced by Rs. 100." 

[Need to construct a road between 
Chakeri and Cbenflali stations on tbe Kba· 
raspur Div;sioo.1 (240) 

"Tbat the demand under tbe bead A~· 
ets.Acquisitioll, Coolitruction and Replace­
ment be reduced by Rs. 100." 

(Need to construct the extension of the 
over-bridge at Dauria Station on Kharagpur 
Division.1 (241) 

"That tbe Demand under the head 
• A.sets.Acquisition, Cottroction and Rep. 
lacement' be reduced 'by Rs. 100. If 

[Need to c()n~truct a flag station at 
Chakeri on tbe ICbar'\gpur Division.] 
(242) 

"That the demand under the head 
'Assets-Acquisition, Construe lion and Rep. 
lacement' be reduoed by Rs, tOO!· , 

{N eed to construct railway line In Tri­
pura.] (243) 

4. Tbat the demand under tbe bead 
t A&seta-Acquilition, Construction and 
B.eplacetll~nl' be reduced by Rs. J 00/" , 

far bUIS GrtUttl 
(Rlys) 1983.84 

[N cod to complete the construcrion of 

Howrab-Amta B.O. lioe on Eastern Rail­
way.] (244) 

"That tbe demand under tbo head 
'Assets.Acqui6ition, CODstruction and Rep. 

lacement' be reduced by Rs. 100." 

[Nctd to construct tbe Howrah Sbia. 

kbale B.G. line on the Eastern Railway.] 
(245) 

'IThat tbe demand under the head 
CAssets.Acquisition, Con~tlucUon and Rep­
lacement'be reduced by Rs. lOO." 

{Need to construct tbe new railway 
yard at Abada in the South Eastern Rail .. 
way.] (246) 

'·That tbe demand under the be.td 
'Assets-Acquisition, Construction lInd Rep.. 
Iacment' be reduced by Rs. 100/' 

(Need to complete the construction or 
circular rail nt Calcutta') (247) 

"That the Demand under the bead 
'Assetl·Acquisition, Construction and Rep. 
lacement' be reduced by Rs. 100." 

(Need to complete the construction of 
Bara.at·BoDg8on double line OD 1M Baa. 
tern RaIlway.J (248) 

"That tbe demand under tbe bead 
'Asseu,.Acqui,itfon, Construction and Rep.. 
lacement' be reduced by Ra. 1 OO ... ~ 

[Need to construct the Tam lut.rl alba .. 
RaHway fink Jine on tbe South Sa.tern 
Section.] (249) 

SHRIMATI lnBMA GHOSH GOSWA. 
MI (Nabadwip): J be. to move: ' 

( "That.ho demand ulder ,t~o, head 
Alsotl.Acqui&ition, Co.b$truDtioD .ad: Hep. 

lacement be reduced to Ie. J/:' ' 
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[Pallure to replace old BMU eDlines 
which are creating dislocation and caul­
iOI number of accidents in tbe Sealdab 
divilion.] (274) . 

t, . 
That the demand uDder tbe head 

'As&ets-Acqul,UioD. ConstructioQ and Rep­
lacement' be reduced to Re. 1," 

(Pailure to maintain properly the EMU 
coacbes in the SeaJdab Division therby 
depriving tbe commuters of their minimal 
amenities.] (275) 

"Tbat the demand under the bead 
'Aasets-Acquisition, Constuction and Rep­
lacement' be reduced to Reo 1." 

(Pailure to electrify Ranaghat.Gede 
section under Sealdab Division and to order 
a Fresh survey.] (276) 

"Tbat the demand under the bead 
• Assets-Acquisition, Construction and Rep. 
lacement' be reduced to Re. I." 

[Failure to construct a Cantilever foot­
path on Cburni bridge near RaHDaraJan­
pur In. SeaJdah·Lalgola section.) (277) 

"That the demand uDder tbe bead 
'Assets-Acquisition, Construction and Rep­
lacement' be reduced to Re. 1.'" 

[Pailure to construct Krisbnaaar·Karim .. 
pur line-] (278) 

"That the demand under the bead 
C Alaetl.Acqu'aitioD. Construction and Rep­
lacement' be reduced to Re. I." 

[Failure to convert RanaBbat .. La1801a 
1I0e ioto double-line') (279) 

"That tbe demand under the bead 
• A •• ta-Acquisition, Construction aDd Rep­
lacement' be reduced by R.. 1 00 ." 

[Need to complete double line from 
Rlo .. hat to .lCaUoarayaopur bridae with 
lianal at the bridae head '9 __ bottle· 
A09~ ,.t l\ana,bat.] (~80) 

for Exc". . GU,Int, 
(Rly,) 1983-84 

·'That the demand under the bead 
I AS5etl.Acquisitioo, Construction aod Rep­
lacement' be reduced by Rs. 100:''' 

{Need for a shed, 8 tubewell, a Javator} 
and urinals at platform No.2 at BadkUlla 
station in SeaJdab Djvision,] (281) . 

C( 

That tbe demand under the bead 
C Assets-Acquisition. Construe'ion aDd Rep~ 
lacement' be reduced by Rs. 100." 

[Need for an overbeadwater.fank to 
serve both the waiting roomS for first aDd 
second classes at Badku1Ja railway stat jon.) 
(282) 

"That the demand under the head 
C Assets .. Acqu isi (ion, Construction and 
Replacement' be red uced by Rs. 100." 

[Need tn provide for a level crossing 
ntar Bogula statation at the point of 
crossing towards Purbapara High School.] 
(283) 

"That the demand under tbe head 
'Assets.Acquisition, Construction and 
Replacement' be reduced by Rs. 100.''' 

[Need (or a]Jocation of Space on railway 
land at Chakdah ra ilW8Y stat jon for 
rickshaw stand.] (284) 

, "That th.e. ,demand under tbe bead 
Assets·AcqulSltlOn, Construction and Re­

plccement' be reduced by Rs. 100. t .. 

[Need (or extension of Badkulla stat ion 
to provide more space for per50ns to sit] 
(285) · 

"That the demand UDder tbe held 
~Raflway Board" be reduced to Re. 1."~ 

[Failure to construct a foot' over­
bridle on the railway line to CODnect 
SbradanaDd Marg (opposite Labori Gate 
Police Station) and Government Hiaher 
Second.., School. Qutab Road, Delhi •. for 
tho coQ\"eDie1lce of ~hool ,oinS! children J 
~~~f) . ~. • 
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UThat tbe DematJd under the heoad 

'Railway Board' be reduced to Re. I." 

(Failur e to cons'ruct an over-bridae at 
New Delhi R:'i1wa~ station for connecting 
platform N~. 1 and 10 towards Sadar 
Bazar, for the benefit of passengers.] (347) 

"That the demand under the head 
'Railw!lY Board' be redJced to Re. 1." 

lFailure to electrify Delhi .. Rohtak 
railway line in Northern Ra ilway.] (348) 

"That the demand under the head 
'Railway BO~lrd' be reduced to Re. l.u 

[Fa ilurc to provide m ore shut ~Je trains 
between Ntz~muddin and Rohtak to cope 
up with the ru~h during peak hours.] (349) 

C'Thlt the demlnd ul1der the head 
eRa ilway Boord' he reduced by Rs. 100. u 

[Need to provide stoppage of all 
pas~erg;,r t: ain~ at Sadar BU1 .. ar staf ion in 
Delhi Dh-ision.] (35d) 

"That the dem,-~nd under the head 
'Railway Board' be reduced by Rs. 100." 

fNeed to co:151ruct a new railway line 
between Bahadurgarh and Rewari viu 
Jhajjar in N ort hern Ruilway.] (351) 

"That the demand under the head 
'Railway Board', be reduced by Rs. 100." 

[Need to provide a halt st,ltion between 
launpur and Mihrawan railway station.] 

(352) 

"That the demand undt~r tbe head 
'Railway Board' be reduced by Rs. 100." 

. [Need to dectrify railway Hoe between 
Delhi and Panipat.J (353) 

"That the demand under the bead 
'~a'ilway Board1 be reduced. br Rs. lOOr" 

Itlr £x«.u Gr""t. 
(Rlys) 1983." 

[Need to provide stoppage at BhiwanJ 
Elpress at Samp1a in Northern Railway.] 
(3S4) 

"That the demand und er the head 
'Railway Board' be reduced by Rs. 100." 

[Need to shift goods shed located 
belween Sarlar Bazar station and New 
Delhi railway stat ion to Shakur Basti to 
avoid con(estioD niroad trattlc near Lahori 
O.telnd Ajmeri Gate.] (3'5) 

"That the Demand under the head 
'Railway Board" be reduced to. Re. 1." 

[Failure to provide a halt station at 
'BATENA' OD the Ranaghat Shantipur line 
of Ea<;tern Railway.] (368) 

"Tbat the demand ur.der the head 
'Railway Board' be retiuced to Re. 1." 

[Fdlure to provide more trains for the 
Ranaahat-Gede &ction.J (369) 

"That the demand under the bead 
I Ac;sets.Acquisi tion, Constructio'1 and 
Replacement' be reduced to Re. 1 .. " 

[F.dlure to double the Ji:1e from Rana­
ghat to Krisha~apar a~ first pbase or 
doubling the Ranagbat-Lalio1a linc.] (376) 

"That the demand under the head 
'A!J<;ets .. Acquisition. Construction and 
R ~placement' be reduced to R e. 1." 

[Failure to provide for a shed at 
Krishnagar dty station to make that statioD 
the engine .. changing station of all Up and 
Dn Lallo'a train~ fbus eaf'ina out tile pre .... 
sure 00 Ranaghat.J (377) 

SURI S"IFUDDIN CHOWDHAItY 
(Katwa) : I beg to move: 

HTbat the demand under tbe bead 
tAsscts-Acquiai'joD, CODstructiOll 'Det 
ReplaooOlfDt b~ red~ced by R'~. 100." 
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iN!Od ta c)n~truct a doubt e line in the 
BJniel .. Kltwa ~ecdoD to Eastern 11a ilway.] 
(301) 

"That t he demand under tbe bead 
'Assets.Acquisition, Construction and 
Replacem~nt be reduced by Rs. 100." 

rNced to electrifY tbe Bandel .. Katwa 
section of Battern Railway.] (302) 

"That the demand under the head 
(Assets.Acqui~ ilion, Consfrucl ion and 
Replacement' be reduced by Rs. 100." 

[Need to improve the service of A.K. 
and B K. Railways on the Eastern Railway.] 

(303) 

C~That the demand under the head 
'AsIlets-Acquisitioo, Construction and 
Replacement' be reduced by Rs. 100." 

IN eed to exped it e the construction of 
Metro Railways) Calcutta.] (304) 

Cf rhat the d.:m lnd under the llead 

'Asset! .. Acquisitjf\n. Con~truction a~d 
RepLlcemeo l ' be red\.lced by Rs. 100. 

{Need to i ltroduC! new EMU trains to 
.;, and fro M ~rna' i HJWfah on th~ Eastern 

Railway.] (30S) 

"That the dem ind under tbe head 
'Assets.Acquis:tion, Con~truct ion and 
Replacement be reJuced by Rs. 100." 

[Need to introduce Olaf e trains on the 
Howrab.BllrdwalJ main line.] (306) 

SHRI D[~~ESH OOSWAMI (Guwabati): 

I beg to move: 

"rhat the deml'ld Ullder the bead 
'Railway Board' be frduc.ed by Rs. 100." 

[NeeJ to PlOY ~dc additional coaches in 
the 1 KPNG passenger to cope witb the 
heavy tush from Sooepat to New Delhi.] 
(~70) 

"That the demand under the head 
'Railway Board' be reduced by Rs. 100." 

[Need to curb malpractices of Railway 
staff at Subzi Mafldi Station DcJhi who 
aIlow uneuthoristd IO~Ging in trallis.) (371) 

" That the dlmaod under the head 
'Railway Board~ be reduced by Rs. 100." 

[Need to construct a fly-over at Railway 
crossing opposite Hindu ColI cge at SODc;-pat.] 
(372) 

"That the d~mand under the head 
'R~Jway Board' be rcduc:d by Rs. 100." 

lNeed to provide better c( aches and 
other amenities in t he Tjn~ukja and Assam 
Mall anc others trdDs of N E. region.] 
(373) 

, ."That the, dcm'lnd under the flt'ad 
Railway Board be reduced by Rs. 100." 

[Failure to allocate the required funds 
for the c~ostructjon of Pancharatna.Jog j. 
ghopa bndge and the rail line to Guwahatj ] 
(314) · 

"Th , . at the, demand under the head 
Railway Board ~e reduced by Rs. 100." 

f.Need to divert the broad gauge line 
outsJde Guwahati.J (375) 

MR. CHAIRMAN: These cut mOfions 
are before the House. 

SHRI MAHABIR PRASAD YADAV 
(M 1ldhepUI a): ~fr. Chairman, I dOll't 
lik e to dwell upon so many things. I sup­
pOl t the demand, but 1 have to make cer­
fain suggestions to the hon. Minis! er for 
tbe convenience of the public. I don't 
want to complain or critic1se or set a~ide 
or condemn, but I have to bling certain 
facts to tbe kind notice of the: Minister 
which is vcry inconvenient to the public at 
large. On~ case of fraud, 1 want (0 brjng 
to the notice of the bon. Minbter, that is 
in BJhar t one train 4S Up and 46 Dowo, 
rUDDiDI from Dhaoapur.Kathihar I~ culJcd 

c.pltal Bxpross. Sir. Express Ralhvay faro 
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Is cbarged. but that train is running from 
Dhanapur to Barauni Junction as passen­
ger train. Never on the eartb, it bas been 
called so. but in Bihar, this is beinl done. 
The hon. Mini~ter will apprcciate tbat 
there was one train called Samasthipur­
Dhanapur Express. I wrote a letter to the 
State Railway Minister in this r~gard and 
officers below gave him a wrQng represen­
tation of fdcts there. They said that they 
have got only 1 2 halts. I say Sir t formerly 
this Dhanapur. Samalithi pur Express bad 
got eight halts. whereas this Express train 
now divertcd to Kathihar bas gone upto 
Barauni, 17 halts. Even in small statio,\s. 
there are stoppages. I would request you 
to look into this matter. You will appre­
ciate the distance of only about 200 kms. 
is covered within the time limit of 12 hours. 
You can w.!l1 realise tbe fate of those 
passengers who arc runnina from the 
Capital city to the eight districts of that 
area. 

Second point that I would like to bring 
to the notice of tbe bon. Mloister is tbat 
there is a train call ej Janlki E"press 
which is running from Kathlhar to Jogbaoi 
touching Nepal Border on two points. This 
train covers eight diltricts. In Nortb-Bas .. 
tern Frontier Railway from Kathjhar to 
Jogbarii, one p:}ssenger train is hauled by 
diesel engine. v.~c appealed to the Gene­
ral Manager to provide ~ diesel engine to 
this train. This is only one important 
train-the Janaki Bxpress. This Janaki 
Express cover Kathihar, Purnia, Sabarsa, 
Kag'lria,Beguserai, Samsthipur, Dharbanga 
and Madhubaoi. In the Zonal Meetiog, 
, raised tbis point to provide this train with 
diesel eOline. But no action has been taken 
&0 far. This is 'Iery important because the 
passengers travelling by this train have to 
underao the ordl!als or journey because of 
tbe old enaines. 

14.00 brl. 

Sometime. there is a delay of 12 bourl 
In bauling these trains. I will request the 
bOD. Minister to look into this also. 

You lila)' not aive us any no. lioe. I 

SIIPI'I. b. o. (Rly .. ) ;p~ 
1985·86 a"d D,maNa 
/0' Ex~I' Grall" 
(Rly,,) 1983·84 

appr eciafe your difficulty; you have tbe 
constraint of funds. You may not aive us 
funds, but I request you at J ealt to restore 
tbe Phaptiabi-NirmaJli line. You will 
appreciate tbat tbe Sahan. district is divi. 
ded by the Kosi river; and only a distance 
of about 10 Kms. is to be covered by the 
restoration of tbe old Phaptiahi·Nirmalll 
line. 

I appreciate your constraint for fundi; 
but you can app 'eciate tbe difficulties of 
tbe passen.ers and the public living on that 
side of the river for coming to this side of 
the river. The students liViD, in tbe ea.­
tern part under the jurnisdiction of the 
L.N. Mishra UnJversity at Dharbanga bave 
to cover about 200 Kms. for going to the 
hea 'quarters of the University. So, I would 
request you to s,e that funds arc made 
available for tbe restoration on this very 
important line. Thereby you will do • aroat 
Service to the public. 

Last bot Dot least, you win appreciate 
that these days, we arc entitled to travel 
by First Class; but I request you to go once 
to tbat part of Bihar. I think the coaches 
of B. N. Railway are there. There, some­
times tbe engine fails, and sometimes tbe 
coaches have one difficulty or the other. 
In the name of God, I request you to 
travel once there and see the difficulties of 
passengers. Sometimes the wbole train is 
without light. 

You have given me a reply throUlb a 
lett er that tbe Janaki Express bas a Bene­
rat or. You are perfectly right. But I refer 
to the other trains. PJease 10 once to 
tbat side and seo the ordeal of the publio, 
wben they bave to traveJ. 

Lastly. I have to say that in that area, 
tbe zonc of the North Ba~terD Railwa, 
bas its headquarters at Samastlpur. Tbo 
Railway man_lement in tbo Samaltipur 
division is in a vcry bad sha pc. The Rail­
ways sbould maintain tho timo schedule. 
You will appreciate that sometimes the 
train i. delayod by 12 bou ra or eVeD 14 
bours. Normally, the eDilno sbould take 
betwooa 20 and 30 mfautci for loUiIlI 
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changed at S:lbarsa railway station, but 
actually it takes I! hours. 

1 have requested the Railway Board 
and tbe Minister of State for Railways du­
rioa the Zonal meeting, that a stoppage 
sbould be given at Murliganj for the 1 s· 
Up aDd 1 S·Down trains. The'je trains are 
runn ing between Banar,: ~ and Ouwahati, 
and they have got a stoppnge at Narhan 
and Sa)ouna. These are neither block 
capitals nor business centre •• 

Thpse two stations are ha vinp. their 
stoppages of this tr.dn. I requested the 
Railway Minister of State and also the 
Chairman of the Railway Board in the 
zooal meeting that Murli Oaoj "itation is 
not setting a stOPP(lge; it is blocked; it is a 
railway head of fOllr blocks; it is the 
official beadquarters or Kosi Project; it is 
a big busaness centre. You can verify it. 
In ~pite of the fact that I have written 
letters times without number, to the rail­
way authority, nothing has been done. 

[Tran~ la, {Oil] 

SHRI DILEEP SINGH BHURIA 
(Jbabua) : Me. Chairman, Sir, I rise to 
support tbese D~mands for Grants. The 
Rail ways arc smoothly working in our 
country and, particularly the Railway 
Minister has done a good job at m:lny 
places in this regtHd. fbe (oodgrains are 
beina trat'llpvrted at a fast speed. I would 
liko to draw tbe attention of the hon. 
Minister to a few more points. The raH­
way line between Delhi-Bombay via 
Ratlam is very old. The number of trains 
wbich used to ply on tt)is route about 10 
year. back remains the same. The load 
OD tbose trains has risen so much that tbere 
is no place to Slt in tbe train.. People 
eveD travel on tbe roofs. I would like to 
alit that even when there is so much traffic 
in traios Uke Rajdhaoi, Sarvodaya and 
Jammu Tawl Sxpress, wby are the), not run 
dailY? 'fbo Railways is a commercial 
department aod, tu~reforo. it should rUD 

tratB, on protltabJ 0 routc9. All tbe super­
fase trains to Bombay Jake aa;dbani, Sarvo­
dl1a. Jammu Tawi should be tuo dail)' via 
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RatJam. I do not know whether 'be 
t;] ectrification of this route will be complet. 
ed by the end of Seventh Plan. The 
sections between fombay-RatJam and 
Delbi-GaDgapur City 6houJd Dot remain 
uneJ ectrifitd. This rout e she uJd be imme­
diately e1ectrified. The Rajdbani Express 
takes 17 to 18 hours t-e:ween Delhi and 
Bombay eVtD today. There are trajns in 
Japan which tun at a speed of 3l 0 kms' per 
hour. Such thinas should be experimented 
in our country and introduced immediattiy. 
At least tbe Delhi-Bombay journey should 
Dot take more than J 0 to 12 brs. It should 
be immediately electrified. 

Now I would )ike to draw your atten. 
tion to Madhya PI adesh which is backward 
in the matt cr of rai Iways and there are 
many such pJaces which are not Hnked by 
railway lints. Madhya Pradesh is rich in 
rninelal wealth. 1t is in the grip of serious 
drought today. Lakhs of workers are 
workin" there. Special attention should be 
paid to Madhya Pradesh as the State 
Government is ready to aive land and 
cement or wooden sleepers. The GoverD­
ment has decided 110t to construct any new 
railway )jne during the Seventh PJan. But 
in the intertst of country"s de,elopment 
aod with n view to providing more facili­
ties to the peo!)l e, more attention needs to 
be paid to it. Why is the Oovernment not 
interested in constructing new railway lines 
in such areas? I am saying this, parti. 
cularly, in connection with tribal are2S, 
which are most backward and are frequent­
ed by drougbts for tbe last 15 years. The 
~Urvey of Indore-Damoh rallway line; 
which covers most of the Adivasi areas in 
Madbya Prade~b and Gujarat has been 
completed. SimlJarly, the survey of BaDs­
wada-Ratlam rail way 1 inc' which co~ers a 
Jarac Adiva:)i area bas aJso been completed. 
Why docs the Government Dot Cako any 
initiative in cODstructioi these railway 
linea. 

My second submission relates to the 
railway level.crossin, most of which are 
manDed duriog the daY, bat th ere is nOD 0 

to man &hom durio. the niabt. As a result 
of tbil, buUo~k·gart8. camr 1·(;urt. IDeS 
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patL nts have to wait for hours togeth~r for 
the level crossing to open. On the one 
hand. we boast of our programme of enter­
ing the 21st Centuary and with this view 
the country h making fast pro~ress also but 
on the other hand the railway crossings 
remain still unmanned. I would like to 
bJing ~o the notice of the ho'l. Minister 
that in spite of my repeated written 
re::1uesls to man the Scmlaya teveJ·c·ossing 
in my area on RaSlam-Ajmer ra ilwaoy line, 
nothing has been done in ~nis l:egard aoo 
it is cau'ting milch inconvenienee to the 
passers by. I would like the Government 
to conduct a survey_ of all such unmanned 
level crossings and l1Ppoint persons to man 
them during the nights as we'l. 

Thirdly, I would say a few words about 
ra i1wuy s ecuri Iy. M )~t of the thefts in 
railways are due to internal disputes in the 
JiOlice forct'. The RPP says that a parti .. 
CUlM matter does not fall wilhin the 
jurisdiction whil e the State po! ice also 
disowns it. They p(l:'.tpone the matter by 
shifting the responsibility on each other and 
at times thefts are committed at their 
behest, in a bid to mal ign the other police 

. force. J feel that as the Railway is a 
Government owned department why is not 
only one for:e, i.e., the Railway Protection 
Force entrusted with th is responsibility? 

.. There are mlny complexities in entrustina 
the responsibility of security to tbe State 

" Governments. If there is only one force 
it will be solely responsible for all thefts. 
The incideoc: or chain-pulling also causes 
great inc\)nv:oieoce to the passeilgers aDd 
nobody is able to identIfy the real d~faulter. 
This creates prob1clDS in smooth runn iDg of 
,the trains. I urge (he hon, Minister to 
, enact a small pi ece of legislation in order 
to deal firmly Wilh thoso who deliberately 
indulae in cbain-pulling. 

I belong to Western Madhya Pradesh 
where a fast train rUDS betwoen Baroda 
and Bhopal. Though ICod catering faci. 
lities have been provided in fast passenger 
trair.s and thoir speed bas also been 

" iocroased fct thc Qondition of our- l~aJ 
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trains is deplorabJ e. There is no water 
supply in the coaches and no san itafY 
staff to ensure cleanliness and the com­
partments are as dirty as slauahter houses. 
Although many facilities have been pro­
vided in fast trains but the plight of the 
ponr who gentra lIy travel once or twice 
a year in t h~ local trafn~ is pitiable. 
The loes) train tlkts 12 to 14 hours in 
covering a distance of 200 to 300 kms. 
I )ike travel) iog to Delh i but avoId 
train journty to Bhop'il. As the trle­
communicat ion Department speaks of hot 
line between all State Capitals. similarly 
the Railways ,hould at least link all the 
State Capitals so tbat the people travel 
during the night, arrive in the m~rninl and 
return back in the evering. If an arrange­
ment to this effect is made in the local 
trains, it will be convenient ror the passen­
gers to travel in them. The poor and tbe 
wotkers travelling in local trains should 
also be liven facilities. 

There is high incidence of chain.puJliog 
in the trains funning be!ween Mathura and 
Delhi; whether it is Rajdhani, Delux, 
Frontier or G. T. Expre~s. Even educated 
people carrying brief cases indu18e in 
chain·pulllOg. NobodY knows whether 
they are railway officials or not. If they 
are outsiders, they are apprebended but if 
they are railway officials, they go ~cot free. 
We doubt that most of them are insiders, 
i.e., railway officIals. All the above­
mentioned trains are .'Jperrast trains, but 
in spite of tbat, they are stopped betweeD 
Nizammudin and New Delhi stations and 
they will Dot move until alJ of these officials 
ha\'e disembarked. If laws are not follow .. 
ed in the capital, where the Railway 
Board, the RaHway force and e\en the 
Railway Minister are stationed, how can 
the Governmcn' attempt at enCorcin. tbe 
law elsewhere? 

If these Jaws bave to be enforced let a 
beginnina be made in Delhi where a larae 
number of ticketie6s travdlers aro appree 
bended in sipte of the faCilities aDd con­
ccssional passes that bave been issued to 
them. The people misuse them. It hal 
boon OftCD oblcrved that SocODd 0 .... pal" 

,.,.-
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bolders travel in I clas8 Or ACC. This 
sbould be checked. It brings a bad name 
to RailwaYs, I, therefore, urge the hOD. 

Miniater to look into lhis matter and do 
IOlJ'ethin8 in tbis regard. 

You have taken a decision to set up 
divisioD headquarters in the state capita]s 
and according to my inrormat ion you are 
setting up one each in 8h . pal and Ahmeda­
bad also. I have nothing to lay about 
this decision but if Ratlam Oh'ision Head· 
quarter of Western Railway is wound up 
and in turn set UI) in Bhopal, it wi II serve 
DO purpose. If you bave to set up a 
division at Bhopal, part of the Centra) 
Rai lway 8bouid be brought under it and 
not any paTt of the Western Rai)way. 
Ratlam division is functioniog very well. 
Weltern RaHway is best among all the 
railways today. J would like to praise its 
working. punctuality; cleanliness etc. 
Kindly don't wind up this Division. If 
Bhopal division has to be set up. allot it to 
the Central Railwav and if Ahmedabad 
division is to be set up it may be allotted 
to some other rail~vay, but those divisions 
which are working very weB, should not be 
."und up. 

Regarding your employees' unioos, as I 
have said eat Ii cr a Iso, their elect :on~ should 
be held every thr~e y':ars. We work for 
the . public and after every five years. we 
10 to tbe public to let fresh mandate. 
But these employees· leaders of either side 
have connived regarding membership of the 
anions and it is not known what is their 
actual membership. A so: t of rocket has 
come up and. therefore, you he ve to' pay 
attention towards it. Whatever irregulari. 
tles arc prevailina in ·RaiJ~ay today. the 
unions lire responsible (or them. Until 
unions are disbanded, Railways canDot 
function properly. You must make Jaws 
to ensure only one union in one Institution. 
There must be ejections for the manaling 

'" committee and only tbe elected office 
bearers should function. You sbould make 
rules and regulations to this effect. The 
Railways are servin. lakh. of poopJe daily. 
Our R.ailways should work properly as tbey 
Ir~ tllo sfn.", of th, qoup,tr1's pro,teas. 

for Excels Grants 
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Efficient railway system is the fountain­
head of in~piratioD for the people. This 
happened during the emeraency whtn our 
Railways were so punctual that people used 
to correct 'heir watches accC"rdina to the 
arrival and departure of trains. 

You should run the trains properly and 
punctuality should be maintained· FuB 
care ~hou)d be taken so that people may 
not fate any difficullv. If workiryg of our 
Railway is improved, we shall be able to 
reach the 21 sf century with eonfidenct.-. 
Along with punctuality in railways, our 
country wi II move towards progr esse 

With these word, I thanks you and the 
Minister. 

SHRI V. TULSIRAM (Nagarkurnool) : 
Mr. Chairman, Sir. In my Nagarkurnool 
Parliamentary Constituency, there is a 
Shadnagar station in Mahboobnarar. The 
peof,Je of that place had requested me to 
ensure that the Venkafadri EXP1 ess stopped 
there al1d in this regard I had writtten to 
the bon. MinIster and Genera J Manager 
of the Railway Board. As this pJace is a 
big business centre, there must be a 
stoppage of E "press trains. Between 
Nandigaon and Shahnagar vil1age, a neW 
station ha~ been constructed. In this 
regard, I contacted th e officia Is concerned 
who a~ke~ for ~llri4""dan (Voluntary Labour) 
and people did come forward for tbis 
purpo~e. Now the station is almost 
complete and if any work stUI remains. 
that sbould be compl eted immediately and 
tbe statioD inaulurated. 

I had invited tbe hon. Minister to lay 
the foundation stone of new Railway ]in e 
from MarchaJs to Raichur via Nagarkur­
Dool in my constituency. In reply to tbat 
Jetter, the hone Minister had informed that 
a survey bad been conducted for 260 kms 
and the rest of area is being surveyed. 
Wbenever I 10 there, I don't come acrOl1 
any survey work. Even tben, it is good 
if $ survey is going on and I request that i; 
may be completed expeditiously and WOr k 
9f Ja,in, the tra~k t"kOfl in b"n4. 
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At present, there is only ODe train, 
i.e •• Andbra Pradesh Express, for Hydera­
bad which is very fast. As Plnk City 
Express for Jaipur and Taj Express for Taj 
Mahal have been started, similarly Cbar 
Minar E1t'press may be started for Hyder.} .. 
bad because Cbar Minar is a place which 
attracts roreign tourists. 

In my constituency, ShadDagar and 
Jadl:harla are big commercial centres. I 
had written to t}1e h()n. Minister and tbe 
issue wac; also raised in Consultative 
Committee that there should be a stoppage 
of Tungabhadra Express at these places. 
I most humbly request tbe hone Minister 
to accede to the request and provide a 
stoppage or Express trains ther t. 

When a commonmlO goes to the 
station for a ticket, be is general1y told 
that tickets are not av~ilable. Sometime 
tbe officials do not supply tickets ror wait­
iog list even while just in front of the 
stations many agents are running their 
offices; one ba~ to go there, pay moneY and 
ret the tickeu. Seats or berthCl are availa­
b~e there. Ooc who goes to the station 
for ticket, has to hear a negative reply 
while on the other hand cne who goes to 
these agents gets the ticket immediately. 
Ii It possible for a sLLlaried class person to 
pay for the cost of the ticket and also 
commission of these agents. Even b ere in 
New Delhi, these agents are funning their 
offices in front of Railway Station. I 
think, tbo boo. Minister should pay p!lfti. 
cular attention towards such thiolS. 
Similarly in trains allo, berth ia made 
available on the payment of rupees twenty. 
tbirty or forty. And poor people are Dot 
even allowed to sit near toPet and are 
forced to Ie! down from tbe compartment 
on tbe DOlt station .for tbe reason that tbey 
don't have rc,ervation. As I have said 
earlier, our hon Minister is tbe most 
experienced person and he should pay more 
attention towards it. 

As one of our fr~inda from the other 
side abo poiated oat, there aro many 
~A .,,~ of tbort In tb e r'-JDnin, u-a ills. 

for Exce~s Grants 
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Passengers, genera 11y travel with tbeir 
I,uuaae whi ell is stolen in the trams. Not 
on Iy IUtaBle but railway property is a180 
atolen. Most of railway I)roperty is 
J)ilfered. Many time9, luggage o( eyeD our 
M.Ps. is stol~D. One M.P. went to tbe 
toilet and his box was stolen, while the 
brief cnse of one M.P. was taken away. 
wben be was a~reep, by a person who 
escaped through an opening at tbe place 
where the two compartments are joined and 
climbed up to tbe roof POlice personnel 
move from one place to another but are 
unable to do anything. One M.P.'s gold 
ornaments were stolen. He belogns to the 
party. He had Sent a complaint to tbe 
hon. Minister, but nothing has come out so 
far. The hon. N inistcr should pay special 
attention towards this. Here we raise 
many points sDd you I isten to them also, 
but nothing tangible comes out. Therefore, 
the hone Mini:\ter should take some 
interest in it and ask his officers to take 
action in the matter. Vou would say that 
ours is a very large countr y running very 
lat ge number of trains and few inciden ta of 
tbeft might take p1ace. But it is not so. 
If tbe officers remain vigilant. and the 
officers, who have been kept for this job, 
work honestly, such incidents cou Jd be 
checked. The hone Minister sbould pay 
attention towards thit. :i 

I have said earlier also that .Jadcharla 
is a big business centre, but there is pro­
vision of three berths on Iy at this station. 
As it is very big business centre, the people 
have demanded tbat at 1 east 10 berths 
should be earmarked for that station. 

There Is a levd.cro&sina just near the 
Jadebarla Railway station. This Jeve)­
crossing remains closed for bours together 
and people have to wait for many hours 
to cross the railway lines. People have to 
face a IQt of difficulties in crossing tbe 
lines. I bad written to you that an over. ,~ 
bridle should be' coostructad there. 
Similarly, people have to face difficulties at 
many pJaces in HYderabad city. LQ~f 
tr4ins run i.o Hyderebad city. P cop] a havo 
to cross ruiny lines at man), pJaces aDd 
poopl. ate ,traade4 at level ;rollin •• for 
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.hours together. If a pregnant woman'is 
loiDg to the maternity hospital, she would 
Dot be able to reach the meternity hospital 
in time as the level-crossing might be 
closed. If the Jevel crossing is not opened 
in time, that lady might be in serious 
trouble. There are many places there 
where local train~ run and the gates remain 
closed for many hours. You should cons· 
truct overbridges at such places. This it 
wbat I want to submit t,o you about level· 
cro8sinp. 

There was a proposal to set up a coach 
factory at Kazipet in Andhra Pradesh. A 
Jot of work was undertaken there. but later 
OD tbe work for the fetting up of factoty 
was stopped. I do not say that coach 
factory may oot be set up in Punjab. I do 
not want to say anythinR regarding the 
condition in Punjab and about your efforts 
to create a congeninl atmosphere there. I 
do [lot object about the setting up of 
factory in Punjab, but I want to know as to 
why coach factory which was 8th edu ted to 
be set up in our State is being shifted? 
'You may set up a coach factory in Punjab, 
but why 'S the factory DrOf,osed to set up . 
in Andhra Pradesh being shifted to Puniub. 
If you want to set up a factory in Punjab, 
you may do P' , but sootheI' factorY might 
be set up in Andbra Pradesh. I would 
like to request Shri Bansi Lalji to set up a 
factory in Andhra Pradesh. Why should 
you have a feeling of hatred against 
Andhra Pradesh? We are one with you 
on maoy points. We are supportjn8 all 
your lood programmes. You should do 
some-binI for tbe State. At least some 
project should be sanctioned for tbe State 
so tbat people of tbe state could feel that 
tbe persons at the Centre are not dOlOR 
injustice ~o the' State. They could have 
a foelinl tbat the Centre is doing justice to 
Andhra Pradesh. Tho people could feel 
that the Centre i. doioa justice to every 
State and every region. With a view to 
create luch an impression, tbe Railways 
should act up a factory tbere. Then peopl e 

would think tbat Centre is not do\ng injus­

tice to tbem •. , I am confideD t that you 

\yo'll ~ CODlider this P9int, 

I would Uke to submit to shri Bansl LaJji 
~ost humbly tbat jf he goes throu8h the 
record, be would find that a,ftet indepen­
dence not even a. single railway Jioe or 
railway project has been constructed tD 
Andhra . Pradesh. Narikudi-Vivinagar 
railway line is also lying incomplete. It 
is sa id that th ere ar e no' funds for fta 
cODstruction. Ours is a Jarae country aDd 
yours is a very Jarge department, but your 
department bas not given any project to 
Andhra Pradesh despite 36 or 37 years of 
independence. Even one railway line 
which was sanctioned is lying incomplete. 
Our bon. Minister is very experienced 
person and he is very inteJligent. Whea­
ever we submit something to him, he 
keeps tbat if) bis mind but every time he 
says that there are no funds for it. I 
would like to submit that be sbould ... 
tbis line completed. 

These are three Or four points whicll 
I wanted to put before you. You may 
raise the fund~ from whatever 80urces you 
like but some project shouJd 'be sanctioed 
for Andhra Pradesh. 

[English) 

SHRI SRJBALLAV PANIGRAHI 
(Deogarh) : Sir, I rise to 'support tho 
Railway DEmands for Grants in respect of 
1986-87 Budget and aJ~,o tbe Supplemen­
tary Budget brouaht forward or pre:o:entod 
by the hone Transport Minister. 

When the Railway Miaistry Jost its 
ideottfy 88 a separate Ministry h,aving been 
a part of the Transport Ministry. thert! was 
an apprehension in several quarters ,that 
probably henceforWard, there will be no 
separate Railway Budget. But that fear is 
removed when Shri Dansi Lalji presented 
8S in the past a separate Railway Budget 
this time aJso. '. 

We should have a separAte Budget for 
Railways because of the major role or key 
rol.e it plays in our national economy, the 
importance it does command and, there­
fore, it it a happy thioa tbat altbou,p it 
Jla, becom~ a part of tb~ Tr~D~~ ~hJl" 
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try, we have a separate Budget before us 
this year also. 

I congratulate the Transport Mjni~ter 

for hav,ing brought or presented such a 
800d and baJar.ced Ra ilwsy Budget this 
time. T cClOgratu1ate him for two reasons: 
first that last year's performance in diffe­
rent fields in the functioning of the 
ra ilways has been very good 8T1d satisfac­
tory, by and large. 

Se~ondly. the Budget that has been 
presentcf~ i~ also a good one without much 
tax propcsals. There are some proposals 
but tb c burden is not maioly 00 the poor 
passengers travelling in Oldinary passenger 
trains and. therefore, with good perfor. 
mance nf the outgoing year, whiCh is a 
goo\! year, it has bern presented now for 
the coming year. We can hopefully and 
reasonabh' look forward to good working 
aod lome he~lrtening in the railway func­
tioning In the coming year. 

The ~ross income during the current 
year ha-; been Rs. 6,890 crores aod the 
ordinary working expenses are" Rs. 4,700 
cr'()fes. Thus the surplus is Rs. 2,119 
crotes. As far as depreciation reserve 
fuod i~ concerned, the amount has been 
rais cd from Rs. 920 crorcs to Rs. 1,250 
crores and in the pension side a150, it bas 
been rni"';ld from Rs. 260 crOfes to Rs. 
280 crores and the dividend to general 
revenue, from Rs. 512 crorcs in the out­
aoing year iq Rs. S 19 crores in the present 
'Budget and to development fund also from 
Rs. 63 crores to Rs. 69 crores. 

!The concession to students aod youth 
wa~ another good feature and that is also 
.continuing. This year the planned outlay 
is increased to Rs. 2:050 erOles and 
out of this, about 70 % that is Rs. 1,370 

. crores would be coming from tbe railways" 
own resources. 

It is gratifin~ that 70% of the the 
"plan outlay is comiog' from the internal 
resources. With an tbese thiogs, it is a 
',,*.y food Budsct. 

lor £XCIIS Grail's 
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Therefore, the Ministry has to be • 
commended and congratulated for thill. 
But I do not und ersta'nd in sucb back,rouDd 

~ also why there if. so much opposition to 
this budget from the Members sitting on 
the other side of the Hou~e. It appears 
such opposition is pre planned.. Without 
lootin, at different Rood a~Pects or the 
budget, J can now say-that some hOD. 

Oppositj~n Members probably bad already 
made some rehearsal and had done some 
homework about what comments the) 
would give to the press after rb e budget is 
presented~' without Jookin~ at it. It is 
evident from this simple fact that som~ 
members say that tllis Budget j" pro-tich aDd 
an t i .. poor. I do not understand simp), 
what is th r leg ic to call this bUdllet pro­
rich and anti-poor. The rich people tra­
val by tint class and AC ard in their case 
tbere is an incrtase of 12.5%. But in the 
other case there is no sllch ircrease for 
ordinary pas~engers HnveJlin'y in passenger 
trains and on ty about Rs. 5 or so has been 
increased per hundered in case of JODI 
distance mail and express trains. Still they 
cal) it plo-rich and anti .. poor. Just for 
opposition 5ake they should not oppO'le ,J,e 
budget. 

I now come to ,some problems (aciD, 
my own constituency and State. Rai1wa)'~t 

as I said, i~ the lifelir'e of our country 
and it plays n very important role in our 
economy. It is the biggeH public· under. 
taking of our country where public under­
takings 81so are given and. play an increas­
ingly important role. At the same time 
this is the second largest raHway jn the 
world and naturalIy the health of sucb an 
organi,ation has to be good and bas to be 
id eal. That way we Shou Jd view it. Last 
year good work was done. But it does Dot 
mean that there is no Scope for impro\'o­
ment. In fact, there is a lot of scope for 

. improvement in d,fferent fields in ruoninl 
of trains punr.tuaJIy further and p:utiDuJar)y 
in tbe South Eastern ~ailway I flad a 
number of trains running quite late. UtKal 
Express, Kalinas Express, Neelachal Ex. 
prcss--alJ these trains' are daily Jate. 
The hOD. Minister said durioa the list 
bud,ct tbat cleanliness will be liven Dl9ff 
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attention but that is not so in some of the 
traiDs running on the South Eastern Rail· 
way. Then crimes are also on the increase. 
I feel there should be greater co-ordination 
between tbe RPF and the ORP to ensure 
the safety, security of the passengers and 
also tbe train s":"" the railway property. 
trains and passengers, all the three. 

Again with regard to wagons there is 
shortage of wagons particularly for small 
traders. Rake supply is being given pre­
ference o,ver piece-meal wagon supply. 
Therefore, it is going to the advantage of 
big merchants and it goes against the inter­
ests of small merchants. It should be 
ensured tbat small merchants are aho not 
put to difficulties on this accouDt. 

Orissa occuJ;ies tbe 13 th position as 
per Statewise route km, 13th position pop .. 
uJatiooWlse aad 15to pCHitlOfl as per area­
wise in tbe railw,lY (nap of the country, 
Orissa is quite rt~h in minerals. It has 
abudant oalu(~l resources which need to be 
bandied and e~plolteJ for ttIe general eco. 
nomic development of the country aad 
also for ul!V'eh»Ino:ut of Orissa. That 
State i~ quite neglected. We have very 
rcason to feci D!gl~.;ted from the railway" 
p.)iot of view. fnercforc, utmost conside­
ration should be givea to the development 
of railways 10 Orissa. 

Pointedly I will come to some probl. 
em'. rner~ were two project:i-iO respect 
of OllC. of WblCh t'1Ju.od.1l10nstOne was laid 
and in respCCi: of the otOer In~\llguration 

was done by our preseot 11011. Praml: Minis· 
ter, RaJivJi. l'hat w clS 00 1 jth S ~ptemb cr 
1984 at Sambalpur. 

Tboy were Sambalpur .. Talcber Railway. 
l,ac aoJ SambaJpur Dlvuion. 1 Was pre­
ticat 10 ttl . .H runcti..>u a.Dd hone Sori GaDi 
Kban Cuaudhury was the tbeo Mtnister in 
cnar,e ot' RallW.lYs. W utI ~ iOJugurating 
tbe Dew Division and laoing this fouodation 
&tooo of tbe Dew H..:l.lhvay·ltnc bon. Shri 
Raj,vji naluJy enquired from the Minister 
proaont tbore.about lile ,Pcoaress of work 
lad tbo "oath of timo 10 wtuQa tbc)' wou.ld 
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be completed. Wo~ld you believe what 
was the rep!y given? The reply that tbe 
proj~ct work would go on a w.H-footina. 
Sir, I am ashamed to say that only Rs. 5 
Jakhs WlS given last year f"f the new divi .. 
sion and it is yet to be made functional. 
Sir, in all fairness and by any standard 
Orissa deserves fj1r the Jocat ion of a zonal 

. headqu:uters. There should be one zone. 
Instead of one zone, only one division is 
functio1ing. The other division is yet to 
be made functional. I w;)uld, therefore, 
request the b')n. M,nis~cr to kin..!l; expedite 
the new division and aho the Samb;)lpur. 
T.Jlchcr Railw.ly .. Jjne which is a very impo .. 
rtant one. 

( Interrup tiOll s) 

Sic, only two crores of rup':es is pro· 
vided for this project, in this budget where .. 
as tbe total cost of this project is Rs. 70 
crores. 1'1 this connection, 1 would like 
to ask t'le h·)n. M mister is it wlHking on 
wlr .. footmg1 It ha~ bee.l p:'omi;:,ed lO the 
people thlt the work would go on war­
t'ootlOg. Last year Rs. 4.7 crores was 
spent; tbis year it is Rs. 2 crordS. Is it 
a progre'isive step or or r~tro~raue step'? I 
brins it to the kInd notice 01' tbe bOij. 
MinIster to reply to ttu~ q:.le stiOll and I 
would also request him to do ju ')llce t.o 
this proj eet and to th e peu pie of Orissa 
and mak.e adequate provision in the buppl~ .. 
mcotary budget also. 

Sir, the Gitanjali Express is running 
between Calcutta-Howrah and Bombay. It 
stops only at oae place i·l Rourkcln in Orissa 
whereas It stops at foue places an some otDer 
Stat.es at less important statJons. J would 
urge up;ln the hOD. MIOIst.er to con~ider 
its stoppina ,at Jharsuguda which is the 
gate-way to Westero OrIssa comprilwg five 
districts. A separate AUahabad OO~cy and 
8 pintry car :should b~ attacll~d lo th~ two_ 
trains: tbe Kalinga and tbe U tkal Ex­
pr CIS. 

Further, Qver.briJges should be thero.in 

difforent tawas. 10 Sambalpur aaJ Brujr-J. 
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_,a1 aDd Bhadsal, there should be a level­
crOlsinl at Sripura near Jbarsugudar~ •• 

(InterruptIons) 

MR. CHAIRMAN: Time is over. Ple­
ase conclude. 

SHRI SRIBALLAV PANIORAHl: 
Jakbpura-Banspani .. another near line a~St1· 
mes importance because of expott of Iron 
ore from Parad(ep port but it has an 
allocation of only Rs. 1000/-. Th1!re 
.hould be some plant like a wagon 
factory at Jharsuguda, an importan t railway 
centre. 

Finally, Sir, I would request the hon. 
Minister t tbrough, you, to consider al [ 
tbese matters sympathetically and do just­
ice to the people .of Orissa. With thct\C 
words I support the demands. 

SHRI A. CHARLES (Tri v8ndrum) : 
Mr. Chairman, Sic, I stand to support the 

demands for grants in respect of the RaiJ .. 
way Budget for the year 1986·87 and the 
supplementary grants presentod by the hon. 
Transport Minister. I am happy to say 
tbat the budget is a bahoced one and it is 
acceptable to all section~ of people. Tho­
uah tbere has been ,a slight increase in. the 
fare for the first-class and for the Jong-dis­
tance express trains, comparatively tbe 
rates. are reasonable. Out of tbe available 
funds, the hOIl. Minister has taken every 
care to see to at the amount is earmarked 
for tbe on·going projects and for the im· 
provement of tbe extsting facilities. 

Since tho lime js very short, I may be 
elCUsed if I confine myself to some of the 
Deeds of my, own State. 

The story of the dev el opmen t or rail. 
ways in Kerala is a very sad story. E,er 
.iDee independence, during the last 39 
rearl, oo)y one new line bas been given to 
leerala, tbat is, the Broakulam·Quilon line, 
""~h was Qompleted a few decades aao. 
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Thereafter, though certain additional faci­
lities such as conversion of metre aluae 
into broad gauge between Qu iJoD and 
Trivandrum and doublinl of lino in certain 
other. areas have been provided, no new 
project as soch has been provided to this 
State. 

As early as 1956 when Late~Shri Lal 
Bahadur Shastri was the Railway Minister, 
survey of Tellicherry-Mysore railway )inc 
was don e. Though the survey of that IiDe 
has been completed a~ per schedule, unfor .. 
tunately because of the sudden exit of 
Shri Lal Bahadur Shastri from the Railway 
Ministry consequent on the AriyaJur train· 
accident, the whole proj ect has been shelved 
and for the last 30 year s it bas been kept 
in the cold storage. I want to know, as a 
matter of policy, whether it is in order that 
after a project has been surveyed, it· h. 
fiDally shelved due to the exit of a Minis­
ter. 'This is a matter which we have to 
consider seriously. Tbe real need of tbat 
area is stiJJ t here unfulfill ed. 

On e on·gmng project whicb is belnl 
looked into is the Ernakulam-AlJeppey 
and Alleppey .. Kayangulam line. That 
connects Ernakulam to Trivandrum. Tbe 
only line available now is Trivandrum­
KayanguJam-Koltayam, ErnakuJam. If tbis 
coastal line is completed, tbat will be a 
great blessing to the underdeveloped border 
area. In 1985·86 only Rs. 2 crore. wore 
provided for the Brnakulam.Alleppey line 
and only a token of Rs. 1,000 was a )Jotted 
ror Alleppey-Kayangulam; in 1986.87, Rs. 
3 crores have be en allotted for EUlakulam· 
AUeppeyand Rs. 1 crore' only for Alleppey 
Kayangulam. The balance amount roqui. 
red as per tbe earlier schedule will be 
roughly as. 20 crores. If thinaa 80 on 
like thi" this line will not be completed 
even j 11 th e Seventh P Ian. It is a very .ad 
atate of affairs. Unless this line is jiven 
due jmp'lrtance and top priOrity, the 10n,­
(elt need of tbat area will remain unfulfilled. 
I would pload With ,tbe Minister tbat this 
1 ine in Kerala should be given top priority 
tbe iioe from Ernaltulam to Alleppey 
should be completed in .this financial ,oar 
and. tb e remainio, line should be comp)"· 
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ed during the Seventh·' Plan, so that the 
long-felt Deed of the area is fulfilled. 

.. 
MR. CHAIRMAN: Alleppey is my 

constituency. Th e Minister may kindly. 
cODsidcl' tbat. 

SHB.l BANSI LAL! We bave aiven Rs. 
1 crore more this oj ear. 

SHRI A. CHARLES: I hope the 
hOD. Minister will look into this 
matter. 

Another important line is Trichur­
Guruvayur .. Kuttipuram. Sir, you might 
have hearrt of Guruyayur. Tbe famous 
Sri Krishna Temple is there; it is one of 
tbe most important pilgrim centres of 
Kera)a, it is estimated tbat roughly 97 
lakhs of pilgrims visit that temple every 
year. Whenever the Railways Ministers 
have visited that area, a promis! hss been 
made tbat priority will be given to that 
area. but unfortunately tbe promise still 
remains unfulfill ed ... 

MR. CHAIRMAN: We will request 
Sbri Bans; Lal to visit that place. 

SHRI A. CHARLES: Sir, we invite 
YO\J to co~nc and see hoW' that pilwrim 
centre is developing. It is only a question 
of 56 kil()m~tres and the amount required 
is comparat ively reasonable at-out Rs. 20 
crores for lbe whole project. 

Matappuram is one of the most back­
ward districts o· K·erala. It is oot touched 
by Railways. If this is completed, then 
tbe Mal'1ppuram district will have an 
apportu'lity to have at lea3t a sma·J1 lioe 
of Railway. I would plead that [lext to 
Brnaculum-AUeppey-Kayamkulam line, 
Trichur .. OnfUVCl)'ur .. Kuttipuram line may 
be liveD pr.ioritY. 

The doubling of Kayamkulam·Trivan ... 
drum Central Section is a .very dire neees­
'Sity. About twenty trains are runoios in 
tbis liDO. Solne of the trains afC loing to 
'Bllbi,' Oalcutta, Ahmod,bad. and Ga.ati. 
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Tbe (rains are delayed for hours roaether 
in this line. I requeH that it may also be 
considered and something bas to be done 
for tbe doubling of KayamkuJam.Trivan .. 
drum Ii~e. 

There is a Coaching Yard Complex at 
Trivandrum Central in the heart of tbe 
city. There is no scope for further develop.. 
ment and realising this, years back. tbe 
Government have acquired tbe oecessflry 
land about eight kilometres from Trh'an­
dlum at Nemom. Aft er the acquisit:on is 
comp) et ed.. the who 1 e proj ect is being 
shelved. Trivandrum Railway Station is 
the most congested ODe in tbe whole of 
South India. There is no possibility of 
developing that Rai Iway Station because it 
is in the heart of the city of Trivandrum. 
I request that the Nemom Coaching Yard 
Complex be taken up urgently. so that the 
congestion and other problems connected 
with it could he avoided. 

There 'was a promise that the Palghat 
an Integrated Coacb Factory would be estib­
lisbed. I don't know whether any purpose 
will be served now by repeating this. 
Because for years together Kerala bas been 
promised tbat Coacb Factory' will be 
started a~ Palgbat but fortunately ow;na to 
some political reasons, which We aU know, 
that project has been taken away from 
there, I would plead tbat some aJreroa'ivc 
project must' be COflsid..:red for KcraJa 
becaus e Ketala is the most neglected area 
in industry aJso. 

In an answer to a Starred Question 
given in tbis session of Parliament, tbe 
Minister said that in the 7lh PJan tbero is 
nQ proposal for &tanirJg any. industry 10 

the public sector in KeraJa. Ie is a vory 
sad slate of affairs and 1 would pJead Ibat 
as a compensation to the Palgbat Coacb 
factory, the hon. MlOister may consider 
bome. other possibility at least a amaU work­
shop, so that 'Kerala may get that benefit. 

Cominl to electrification, in the elect! i. 
fied map of tb e Railways, Kerala 'has not 
still lot a place. Tbo Stalo qovcrnment 

. baa pro .. la", tbat iD splle of tb, sh~"~.e 
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of electricity in the State they are will ina 
to glve el ectricity at a subsidised rate or 
50 % in Cll se electrification is made. At 
least if eJ ectric trains start fro In Trivandrum 
to Quilon the children may see how the 
electric trains run. The children of KeraJa 
bave to come all the way to Madras to see 
how an electric train runs. The poor 
cbildren of that small State have had no 
occasion to see an electric train even in 
the 20th centu: y so far. I would plead 
that at lea~t you should qart an electric 
train in Trivandrum during this year. 

Some of the bogic'i are very o'd-as old 
as the Railw Iys itself. Quite rei:ently, I 
had an occasion to travel in a train The 
I class compartment was miserable, toilets 
were leaking and one would get shocked to 
see the very miserable c0odHion of the 
bogies .. I request that the cOJdemned 
bogies may n It be sent to the South. At 
least some replace'nents may be made, so 
that the people of Ke;ala may at~o get an 
opportunity to use cteln compartments. 

Som e of the civil works have been 
postponed for years together. ]f I am 
correct, about Rs. 47 lakhs were allotted 
to one civll work in Trivandrum. division. 
I under:itaod that nOl.hing has beon done 
there. 

15.00 hrs. 

I want to know whether this has been 

done purposely because I have a doubt 

that there are officers who ar c not happy 

. withthe progress over there. So, I request 

that isould be ensured that whatever 

• fhI sPU'l arelotted the same are spent 
durin, the financial year itself SO that tbo 
small funds given to the State do not get 

lapaed. 

Sir, I am thankful to you for living me 

U. C opport\JDit)' to •• OD dlia IUb~t.· 
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SHRI HARI3H RAWAT (Almora); 
Mr. Cbairman, Sir, when a general dis­
cussion 00 Railways was held, I was not 
present in the House. I would like to 
congratulate the hon. Minister for the per­
formance of RailwaYf\ in 1985·86 and for 
presenting a Railway Budget which waCJ a 
common man's blldget. Efforts have been 
made ,in this Budget to provide more faci­
lities to the people and to complete the 
Railway projects without putting any bur­
den on the poor. This work has been 
accomplished by you by not only increaSe 
ing tbe qUJntum of ({,ight and passenger 
traffic, but als J by bringing about more 
etlicieo.;y ;0 the methods and the services. 
Barlier tbere were complaints of pilferaae 
etc., but you have tried to c .. mtrol such 
cases abo. Whenever any discussion is 
held in tbit House about Railways, jt has 
been 'he tradition that members deviate 
from tbe main subject. I also do not want 
to be a~ exception to tbat. 

First of aJl, I would like to submit to 
tbe hon. Transport MJoistcr tbal It 11 a 
complement for t11" Rail ways tbat peop Ie 
ba\'e a Jot of hopes and expectations fcom 
tbe RaHways aDd I tblnk tbat Deplt. of 
RaiJways il helping in the ,development of 
tbe country and Its economy. Ev.:r)' State 
bas some expectations from tbe Ra&lw8)s. 
fbis is tbe rca~ol.) (Ddt whenever aoy d.s­
cussion 00 Railways is beJd In ,be House, 
aft tbe McmocCfi demand morc fund~ "ot 
&ailwaY;j, but 1 am very fjorry to say tbal 
tbe PUinolDg CommisSion na~ never liveD 
that much Jmponaocc to lb c Kailways a. 
sbou1d bave bee~ given. 1n lnUi year' • 
Ralfw"y Budget, etforls nJ.vc. bc~u LDJd." to 
provido appro". 00 pc:r C"llt addluona j 
tuods than lbe Budaet ~S( Imale of IDe la,H 
Joar. 00 tbe one: nand, cror~s ot' p,crul 
are requued for compJeuo, lUe ,00.,lUG· 

Lion work on new rauwiIlY lines numbUIOI 
about ., qr '0 u~ 00 lAO ~Ul" \~aoQ, 
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2.745 kIM. or old rallway track was re­
quire 1 to be renewed in tbe Sixth Plan, 
Which VOQ have already renewed. but there 
il stUl 19.500 kmc:. of track which is 
required to be renewed. Wben a disoussion 
on R ai1w8Y Budget was held, While replying 
to the discussion, you had said that track 
would be renewed within a period of len 
,ears. You have 6"ed 3,800 kms. as 
y~arlv target. But keepin,. in view the way 
the Planning Commis«ion is sanctioning 
funds to the Department, you would be 
able to complete this task within a period 
ot ten years. Unle!! you try to rai~e your 
own resources, it do~s not appear to be 
polsihle. But 'whenever efforts are made 
by Railways to raise the rtsources, peopJe 
criticise it very much The hon. Finance 
'Minister has allowed .he public under­
takings of the Min istry of Energy like 
N.T.P.C. and ~.H.P C to raise the I esources 
by i~suin' bonds to the ptople. I think 
tbat tbis might be oTle of the mctbods for 
the Railways to raise the resources so that 
Railways could raise more funds and fulfil 
the bope9 and aspirations of th e people. 
In tbis way, the construtcion work on new 
railway lines ~hjch is going on could be 
completed aod work for additional new 

1 in ~~ could bo started in such areas 
where such lioes arc requirtd to be cons­
tructed. Ther e are many sllch matters 
which are reqllired to be paid attention 
like question of conversion of coaches, in­
creasing the number of coaches and 
replacement of steam engines. I would 
req'lest tbe hOD. Transport M;nister to 
adopt Bome methods to meet these require­
monts. The Oepartment of Rai tways has 
always done a commendable job to provide 
sOCial justice, but I am very much pained 
to say that there are many such railway 
lines on which work was starl ed JODI ba ck; 
but cODstruction work bas Dot yet been 
completed. Some of our colleagues were 
jUlt now saying that there are many such 
railway JiDO§ ~n which construction work 
was started three or four years back, but 
adequate funds are Dot being provided by 
the R.ailways for their construction work. 
. Tbere are many railway IiDes in my Ssate 
for which survey was conducted in 1971 
,.a4 9OI8truct~ W9rt op tbem' js s~ill 

,olog on. Many years baye passed since 
the work on their construction was started, 
but even then very meagre funds have beep 
provided for them. 

I would like to submit that you come 
from Haryana and Uttar Pradesh is in your 
neighbourhood. You are fully aware of 
the condition in U.P. Except western U.P. 
the remainipg area of U.P. is very back. 
ward. The Department of Railways bas 
inadvertantJy t)r deliberately made some 
contribution towards it s backwardness. If 
you see per capita investment made by 
Ra iJways, you would find that the 'Depart ... 
ment of Railways has made lowest per 
capita investment in U.P. If you take hill 
districts of U .P .• you would find that there 
are many districts where DO investm ent has 
been made at all. If you take all the eight 
districts tog(ther, you would find that after 
independence of tbe country and even 
before that, the Department of Railways 
bas made Rs. 28 per capita investment in 

. all those districts. I would, therefore, 
like to plead the cause of U.P. and 
especjallY the hllJ districts of U.P. (/'41er­
Tuplions)-Wcstern U.P. is a region which 
could te said to be a better 'off area 
economically. The remaining area of the 
Slate is backward. 

U.P. is a State where 45 to SO per 
eent of the population is Jiving below the 
line of poverty. 25 per cent of the total 
population of Harijans in the country live 
in U.P. If you look from ferti)jser, electri­
city or from any other angle, you would 
find that U.P. is the most backward State. 
In many respects,. Uttar Pradesh is tbe 
most backward State. If you do not make 
efforts for the development of a State lilce 
U.P. and for its economic proaress, J do 
not think' that the entire country could be 
developed. I would. therefore. like to 
subtpit to you that the injustice which has 
been done to U.P. in the matter of Rail­
way projects might be done away with in a' 
pbased manner and more funds may be 
provided for U.P • 

I would like to draw your atteDtioD 
espccia t 1)' towards· Moradabad-Ramna,ar 
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Railway Hne. 1 am very grateful to you 
that funds for this purpoSe have been in .. 
creased in this Y~ar's Budget a little bit. 
But this Railway line IS a very important 

. Railway Une and 8'eeing the pace o'f work, 

. it doe,; not appear that it cou!d be complet-
ed even dUring the Seventh Five Year Plan. 

You bave undertaken the construction work 
from Moradabad to Ramoaaar. There is 
one place Mohaan which is 13 kms. from 
Ramnagar. For the development of hill 
divisions of Garhwal and Kumaon of U.P. 
it is essential that this line is extended UJ)to 

Mohaan. If thi~ extension could not be 
completed in Seventh Five Year Plan, it 
could be complet ed in Eighth Five Year 
Plan, but thiC\ work must be included in 
the Plan. 

Secondly, you have made some provision 
for Rampur-Haldwani railway line, but it is 
very meagre amount. This is an important 
railway Hne. Allocation for it should also 
be increased in t~e Budlet. Survey of 
Bbojipura-Kathgodam railway line bas been 
undertaken. The Tanakapur .. Bhojipura 
railway line should also he converted into 
broadgauae. 

The railway line from Lucknow 10 
Kat}lgodam is the longest railway line in the 
country which links many districts. But' 
it is a narrow gauge line I would request 
tbat more funds should be a110cat ed for tbis 
line so tbat the'railways may take up the 
conversion task in its bands. It will bene­
fit many. 

Some funds have been "lIoeated for 
tbe survey of Tanakpurlhat.Bageshwar 
railway line but it is so meagre that I doubt 
whetber it will be comp) eted in the Seventh 
Five Year Plan'- I shall not say bow much 
amount has been allocated because a larat­
hearted person like you wilt feel asbamed 
of it. 1 would say only that the allocation 
should be at least three times the sum al­
ready allocated. The allocation should 
reflect your Jarle .. heartedness. At least 
this should be increased taking into consi· 
deration the vast transport net of tbe rail­
WBT'. 

lor Ex~JI Grant~ 
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Th~ survey work of Ramnalar. 
Mohaan, Bhikasen new railway line should 
also be undertaken for the benifit of the, 
hill areas of. Uttar Pradesh and some 
allocation sbould also 'be made for it. The 
people of that region will be grateful to 
you • 

With thc~e words, I convey my thanks 
to the bon. Transport Minister, hOD 

Madhavji and the offiCials of the RaiJw'; 
Ministry for presenting the Railw8'l Budge, 
for this year which bas met tbe expectat. 
tions of tbe common mar.. and gi~en impetus 
to tbe construction and development acti. 
vities of tbe railways. I do hope that this 
tempo of improvement will be" maintain·cd 
in future also. 

SHR~ ZAINUL BASHER (Gha:zipur): 
Mr. ChaIrman. Sir. I would like to COD.ra .. 
fulate the hon. Transport Minister throup 
you for presenting a balanced and weJfare 
Budget for the railway passengers. 

Sir, tbe bon. Railway Minist er is a 
th~rougb gentleman and ~fficitnt as weB. 
ThiS year he bas succeeded In h is effort t 
run the train efficiently. A number o~ 
trains have been running with punctuality 
and !he trajn~ which run late, have shown 

, considerable Improvement. More amenities 
have been provIded to the passen,ers. For 
all these thinss tbe hone TranspOrt Minist 
d

. or e.erves our praise. 

Mr. Chairman, Sir, What we do D t 
like is his contention that the Governmc:t 
bave DO fund and the work cannot be tat 
up due to the financial constraints. ;: 
know that the hon. Minister is helpless 10 
this matter. In this august House cv . r h M ' ery seCtion 0 t e embers have made vocj.. 
ferous demal,d to the PlanDing Commissi 
and the Fioance Ministl') to allocate maO::: 
mu.m fuad to the Railways so tbat the 
Railway ,may ~ndcrtake necessary works. 
The Railway II the nerve system of 'tlae 
country like the flow of blOOd ia tb 
human body. The railway Unes ru: 
through the whole coQntry. If tlac tr" 

· II alna ~top runalDI, a developmental activities 
lQ the country will come to a 8tQd.tiD, I, 
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tberttore, IUpport those hOD. Members 
wbo are leekinl more run~ for the Rail­
ways. 

Mr. Chairman, Sir, l would Dot take 
, much of Jour time. I would like to put 

forward lome points for tbe kind consider­
ation of the hon .. Railway Minister. When 
Shri KamJapati Tripathy was Railway 
Minister io 1980-81, be gave assurance to 
tbe people of my constituency tbat the 
metre laule line from Cbbapra to Odiyar 
In north·eastero nilwa, would be CODver· 
ted into broadsauge. The Government bad 
made provls;on for tbe survey in the RId). 
way Budget for 1980, tbe survey was 
completed and the matter is pending with 
the Planning Commission; the Plannio.a 
Commitsion bas not approved the propos. I 
for conversion sent by the 'Railway Depart­
ment. Despite my best efforts, the Rail· 
way Department bas Dot paid due attent .. 
ion towards it. This issue pertains to 
Bibar aDd Uttar Pradesh. The demand 
for conversion of metre sa uge lin~ from 
Cbbapra to Od;yar bas beeD outstanding r"r 
a looa time. Ao assurance given by a Rail­
way Minister is retarded as an aSsurance 
liven by tbe Government. But many Minis .. 
ten have overlqoked it. I do hope that 
the bon. Railway Minister Sbri Banai La) 
will look into it sympathetically. Due to 
the metre lause linc, the development of 
that Brca is stall cd. The railway lines 
around it bave been converted into broad­
puse line. It is Dot justified to serve ebha­
pta, DaIJia, Gbazipur and some parts of 
Banaral tbroulb metre aauae line only. 
Previously a vast area was covered by 
metre aaule liool. The nortb·e.,tern 
railway is runnioa OD mett e pUle line. 
There, tho loodl reach different destinat­
iODa. The passeDger. are put to difficulty. 
Railway lioea.n around have now been 
converted ia&o-broad'aauae I .... an4 D~W 
offorts should bO _de 10 convert tile rem­
alD&nl Un.. The proposal for conversion 
of Bbata"V'r~ui r,ilwa, liD,' ioto broad­
~1II0 Une bN been aocoptod and the 
'tNt 11 lOin, 0., but provision of ooly RI. 
I. crore hu been made ill tbls year', Bud· 
.' for tbi, purpo.. This amount il too 
"oafl' fo~ .~... but' "Q~~f ~8 ~ resm. 
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thereof, Gorakbpur bas been cut oft frOm 
Banaras aDd Allahabad duo to non-conver­
sion of metre gauae line from Dbatani to 
Varanas i. Large number of passengers 
have to come to Danar •• and Allahabad. 
The HiSh Court and others offices are situa. 
ted at Allahabad. One bas _ to 80 to 
Luckhnow first for goin; to A JJababad. 
The people of Western Uttar Pradesh are 
demanding establishment of a High Court 
bencb In their area. AJJababad has be· 
come nearer for the people of Meerut whe­
reas it bas become very far for tbe people 
of Oorakhpur .•.. ( I"terruptions) 

THE MINISTER OF TR.ANSPORT 
(SHRI BANSI LAL) : Put up a demand for 
tbe establishment of a High Court bench at 
GorakhPur aJso. 

SHRJ ZAJNUL BASHER: This dem­
and will also be raised if you do not do tbe 
needful. The time taken for journey (rom 
~ora kbpur to Al1ahabad is doubled the 
tJme taken for journey from Meerut to 
Allababad. (lntt!rruplion.,) The demand for 
High Court bench can be made aJso but 
how many benchts will be established. I 
would like to draw tbe attention of the 
hon. Minister towards one point. The 
Eastern Railway passes through our area 
There is a railway junction at Dilda; 
Nagar. It is connected with a branch 
line on the other side of the Oanaa from 
Obazipur headquarter. Now, a bridge 
bas been constructed across the GaD,a 
river. I would jjke to make a demand 

'that the main railway station Tarigbat 
should be converted into a full.Oedled 
station and the Dildar Nagar railway 
sta lion should be given the statuI of main 
st8ti.O~ of the djStrict in bet~eC'n Muahal­
saral and Patn.. Superfast trains 6houJd 
be stopped cbere. At prescot, only some 
trains stop there. Magadha Express runs 
between Patna and Delhi. Therefore 
~bon ~88~a Express stops at Buxar sta­
tlOO, wblcb IS not even district beadquar­
ters~ it sbould be allowed to stop at Dildar 
Nagar railway station allo 10' tbat lar,e 
D umber of peopl e from that area are abJ 
t9 ~m~ t~ peJbi ~ir~t11~ " ~ 
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, There is one station Tariabat in our 
area wh;cb connects the district headquar­
ters with branch line. I want tba t a 
direct train from Tarighat to Lucknow. 
should be started. If it is .Dot possible 
due to some reasons, then three or' four . 
coaches should be connected with aoy train 
for Lucknow which reach Dildar Nagar a! 
a time when these coaches can be connec­
ted wi1h a Lucknow bound train. This 
will help the people of Ghazipur, Ballia 
and the surrounding areas in a big way in 
going to and coming from Lnckno~. 
Otherwise they have to go to Lucknow vIa· 
Vatnnasi or via 'Mughal~arai. Some coacb- . 
es should be con.nected with a train going 
from Tarighat to Dildar Nagar and its 
timings should be such that these coaches 
could be conveniently connect ed with the 
p3Ssenger train coming from. Patna to 
Bareitly and these coaches could also be 
connected upto Lucknow. It will facili­
tate the passengers travelling upto Luck-

now. 

One more submir;sion I want to make. 
You have connected almost every big city 
with Oelh1 by rail. ~ecently you have 
started a tr3in Prayaljraj Express from 
Allahabad. I welcome it· though there 
were already many trains passing througb 
AIJah:lbad. For example, train~ coming 
froDl Ca lcutta such as Tinsukhia Mail by 
which one· can come to Delhi directly. 
Many trains pass through Allahabad. But 
whereas you have connected Allahabad 
with Delhi, you have nt!glected VaranasJ. 
I request that a new train from Varanasi 
to· Delhi should be started maybe via 
Allahabad. It will be advantageous to roo 
the train via Allahabad a8 it will be con­
venient for all. If you divert it from 
Lueknow like Kashi Vishwanath, it will 
become time-consuming looa journey. 
Moreover. a bye-pass has also been com­
pleted near Varanasi and if some train 
does not go to . Mugbalsarai, it can 80 

direct to Allahabad tbrou.b the bye-pass, 
I want 't\,at a train should be introduced 
wbicr may start in the evening from 
Varanasi and· reach Delhi jn the mornina 
an4 sit-:.)iiarly may start frolXl Delhi iq tl\~ 
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eveDiDg aDd reach Varaoasi io the mOrDlna: 
It will not only benefit people of Varanni' 
but tho people of surrounding areas, man,-' 
district! of eastern Uttar Pradesh also 
because nowaday. the people have to come 
to Varanasi to, catch train (or Delhi or 
other places. I urae upon 1be boo. 
Minister tbat as you have starf ed Prayall'8j 
Express, you may also introduce a new 

. train between Delhi BDd Varanasi via 
Allahabad. Although it is on1y two hours" 
journey from Allahabad to Varanasi OD 

Prayagraj Express and it ia logically 'sound . 
also, yet I shall not press upon its exten­
sion to V tlranasi lest peop1 e's reprcs erta ... 
lives should haiass you. In case you . 
extend it of your own, I shall feel obliSed 
but if it is not possible tben a Dew train 
froll) Varanasi to Delhi via A llababad: 
should be started. 

With these words, Si r, I am fully con­
fident that under our Transport Minister, 
the Railways will mak.e more and more 
progress and the passengers will get more 
facilities and the Department of Railway. 
will serve the people still more. 

[English] 

SHRI V.S. KRISHNA IYBR (Bangalore 
South) : After listening to the reply by 
the Railway Minister to tbe General Oil. 
c~lssiont I W4S rcaJJy very much disillusi­
oned. I am realiy wondering whether 
any ,purpose would be served at all b, 
discussing the problems relaliDI to Ran .. 
ways in this House. Sinee the Jast ODe 

y ear, that is, after I became a Member 
of this House, not only myself but also 10 

many Members from K-arnataka from both 
this side and the other side. have been 
bringing to the 'notice of the Governmont. 
and also of the bon. Minister that injustice 
has been meted out to Our. State year after· 
year. The Otb(:f' day. I said tbat the 
injustico. this year, was' gfeater thaD lalt' 
year. The. Minister in his reply said tbat 
ne injustice bas bcefJ done. But; OD tbl' 
other hand, he said that we. have estab" 
.bed a wbeel and axlo plaDt there and . we 
.0iOI to ostabUsb a' container depot tbit 
)'ear~ W~oeJ aQd axle plant was I,t uP 



4~'1 Ilfl.'.: T/,lrJ R~pDrl PRALGUNA 22, 190' (SA.KA) Suppl. b. G. CRlys) 422 
1985.86 and Demands of Riy. Convention Com., ' 

D. G. (Rlys) 1986-87, 

In lCarnataka Jong before, nearly 7-8 year; 
back; that is ~ot 8 new project. The hon. 
Minister at tbe same time ba~ oautioned 
that we should not ask for any new project 
this year but a1so for many more years to 
come. 

According to him, what he has st_ted 
at least in the Seventh Plan, be requires 
more than Rs. 2000 crores for the new 
railway lines which are on-going and on­
loing gauge c<)nversions. So, he says, 
it is impossible to take up any new project 
until tbese on-going projects are completed. 

I c.)m~ Dow to the on.going projects 
about Karnataka which I mentioned the 
other day. But I am not convinced why 
the bon. Railway ,Minister has not provided 
adequate fund, for some of the projects 
of Karnataka? Tha t is why I sa id that 
we have been very much neglected and a 
step-motherly treatment has been given to 
our State. For 135 kms. of Mysore. 
Bangalore broad .. gauge conversion line, the 
work waS started in 1979. The estimate 
then WIiS for R'i. 2S crores. Now Rs.6 cro­
res hlV e been spent; and the amount prol/ided 
for this year is Rs. 49 lakhs t jllst sufficient 
for one month. La'ill year also. only Rs. 50 
lakhs were pro'vided,butafter reappropriation 
in tbe revised budget another Rs. 50 lakhs 
were sanctioned. He wants to give pri­
ority for tbe on loing p ~ojects. Ii this 
not a very import.iot on-goins project? He 
knows that Mysore-Baogalore is a very 
important route. I am actually wonder .. 
ing, at this ralc, wh en is· it go ina to be 
completed? I request tbe hon. Minister 
to see that suffi.;icnt fund is provided for 
this. The administration must have asked 
yOU, I believe, tbey asked -you for Rs. 6 
crores, but you see tbat as much 
as Possjbl e or at least Rs. 3 .. 4 crores 
Irc provided I,his year. The Department 
ia prepared to spend that amount. Other· 
"'ise. Rs~ 4.5 laths is not at all worth 
takill,. I even i;u8gest ·that the Minister 
1lI8, . kindly withdraw that amount also, 
br;:caUlc it i, not sufficient. because it is 
Oilly an oy c wash. J would humbly' and 
tIrD .. "y nquoat the boo. MiDllter to re· 
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consider it. Otberwtse, I would not have 
spoken today. 

, One thing I admire in your is that you 
are very prompt in your reply to us. When­
ever a letter goes from our side, the hone 
Minister immediately acknowledges it and 
tben a reply is also sent. Of course, the 
reply is not posit ive. There is no positive 
reply to any of our I etters. Of course, 
you have been very frank and bruta JJy frank 
at time~f but that is a different thing. This 
project reg~rding conversion is very impor~ 
tant and I request YOlt to give the top-most 
priority to that. 

Another new line which was started 
about S years back was Chitd'urga; that is 
also a Rs. 20 crore project, and for that 
also you have kept only Rs~ 20 lakhs 
this year. You yourself have said that you 
will live priority for on-going projects. 
I want to know the reason why have vou 
kept only so much of amount? I say that 
the people of Karnataka have been very 
much disappointed. You have received so 
many letters from them. " 

Regarding d ectrificatioD, what is this 
injustice? You have sanctioned upto 
Julerpet. What crimes have we c0mmit .. 
tcd? You have not extended it upto 
Bangalore, In" the Sixth Plan, Rs. 25 
crores were sanctioned. this very lIouse had· 
sanet iODed Rs. 25 Cfores, but you have not 
implemented that scheme. Is it not an 
affront on Parliament? ParliaIDel:t)8 sea) 
was given to tbat. I_ do not know .. I said that 
the other day also that there is some 
politics in it. So, I request you to in'/estj. 
aate and see tbat it is takon from Bangalore 
aide. 

With regard to my own c()n~cituenc)'. 
Banaalore City, I see, after you becanlc 
the MinilSter, you have not visited 
Karnataka. Our Chief Minister has extend­
ed an invitation to you. Please visit 
Karnataka and the Capital of Bangalore 
City. For the rapid transit system, a 
scheme bas been prepared. You ba~e been· 
talkio. about motropolitan city. You uav, 
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been talking about p. coosortiunl approach. 
We woul d . like to 'know what it is. You 
please take it, up with the Government. 
I am prepared to take the initiative. You 
please explain what it is. You please follow 
it up. 

Now coming to tbe Bangalore city, we 
hl~ been ftndina it very very difficul t there. 
Circular railway or lome such tbing bas to 
be there. It is becoming a very very 
congested city. Hon. Minister may consi. 
der opening a circular railway or some 
lucb thing", otherwise the city caDoot 
survive. I would request the hone Minister 
that he may expla in what he means by a 
coDsGrtium appx:oach, to devise a plan and 
implement it. 

On e more point. It is our duty to 
demand for new Jines; but we are dill­
appointed. However, it is our duty to go 
OD demanding. Now. coming to the new 
JiDes, particularly strategic line Harihar .. 
Kottur \ in e-rath er-Chamarajana gar­
Satyamangalam line. have been pending. 
What is more important is cooversion of 
Miraj-Ban@aiore line into broadgauge 
which is a very important line and which 
has not been done. This .is a very very 
important line. I agree with the hone 
Member, senior member Mr. Basher Saheb 
who preceded ~ e and said that sufficient 
funds ar e not provided for Railways. We 
admit. In this House we have been agitat­
ing. Last year also we mentjoned these 
thinp. Sir, you are a good Babter. You 
are an experienced Minister. You are a 
aeoior Minister. Please take it up with 
the 'Prime Minister. Do something for 
Karnataka. The annual Plan of Rs. 2,600 
crores is not at all sufficient for the rail­
ways. 

Sir, unlesl and until the RaHway. 
de\'elop, there can' be no development in 
our country. The economy of 'our country, 
of all the Ministries must depend OD the 
Railways for their 'day to day needs, 
Therefore; I request YOU to take it up, and 
tbo who} e House is with you. Please do 
got put a full stop. You must be optlmildc;; 
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in your approach. The peopl e are feeliol 
helpless. We are haviD& our bopel on )'OU 

and this Parliament the supreme body of 
the country. 

With theae few words. I request you to 
reconsider and live us some iofo~ation­
at least when you rep1y 80 that the p(oplc 
of the Karnataka can bave some hope. 

SHRI H.N. NANJE GOWDA 
(Hassan) : Sir, I rise to support tbe demands 
tbet are being discussed today. I am 
aware tbat lot of development hal beeD 
taking place in the country in tbe railway 
network since independence. But when it 
comes to Karnataka, -I should not be 
misunderstood as. beina parocbial-if I 
men t ion some things. Tb e only thing is 
Karnataka is a State whicb bad the highest 
number of Railway Ministers tn the 
Centre-so many came from our State­
but the least number of new Jines have 
been given to us. 

AN HON. MEMBER: After indepeo. 
denc e •.•• (1 ftlerruptlens) 

SHRI H.N. NANJE GOWDA: I would 
like the Minist er to tel) in· the course of 
his reply to this aUlust House the percen­
tage of developments whether it i. 
c,'lnversion or in the matter of new Jines or 
el ectrificltion, all-India deve10pmel)tl, 
State-wise developments, and as per my 
figures, the amouot ,pent for Karnataka, 
if it is considered separatelYII it is not oveD 
20 per cent when compared to other 
States, either in tbe Conversion of laule or 
new railway fines. This aspect I would 
like the Minister to consider and teJl us. 

About improvement after independence, 
OD ly tbiDI tbat bas been brought about is 
the conversion of tbe line from Bao,alore 
to Ountakal, that too was an oll-Iolnl 
project which was to generate. productivity. 
Includiog this, the total Jeqb of broad 
gauae in K.arnataka is oDly &boat 180 
-kilomotres lonl. 
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• bout the Bangalore-Miraj line. This 
line bas been QOnverted up to the border of 
Mahara'btra only. But when it comes to 
K.arnataka it is Dot taken up_ Why C8D it 
Dot eoter Karnataka? 

AN RON. MBMBBR 
discrimination? 

What is this 

SHRI H.N. NANJB GOWDA: The 
other day the hOD. Minister wrote to me a 
letter statins that the H.lssan-Mangalore 
line wa' opened. It had been pending for 
a loog time, and it was completed in the 
last decade. then Chitradurga-~ayadurga 
line bas a 1so been ment ioned and you have 
provided Rs. 20 Jakbs only against the 

. total cost of Rs. 26 crores. 

The electrification project from Banga ... 
lore to Jalorpet, is not takan up yet. 
There is not even a single kilometre of 
electrincaliOb in Karnataka. The BaDg •• 
lore-JaJorpet electrification was included in 
tbe Sixtb PIon aDd was -voted by this 
House but in tb e last year's Budret it wa s 
removed from the Plan. It not 1\ slur on 
tbis House? 

AN HON. MEMBER! Certainly. 

SHRI H.N. NANJE GOWDA: Sir. we 
Kannadigas-as the bon. members are aw­
are, are tbe most peace-loving people in 
the entire nation. We are not trouhle 
·moDson. We are not parochial. But 
our quite-ness should not be mistuken for 
cowardice. Why I am saying is this. I 
am not speak ina about my experience only. 
I am aware of tbe views of others also.' .. 

Thore is a lot of awareness amon, the 
public. I will not be surprised if there is 
an upsurlc in the public itself to make the 
Member. of this House resign an J go 
aWl" boaause there is no Vijayaoagaram 
.tool p~ant, no clearance for irrigation 
projeot., DO COD version of railway Jioos, no 
now Uncs and no electrification of railways. 
to mab Karoataka people foOl tbat tbere 
ia a railway network in Kuoat,ka

t 
I 
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There should be conversion from 
metre-Jauae to broad.gauge of tbe fo])o",. 
iDa lines on top priority basis. They are: 
Bangalore ,to Mirage, Hubli to Sborapur; 
Bangalore to Mysore hod Hubfi to K.arwar­
thoulh it is a new line it sbould .be 
broadg8uge. If these Jines are coverted 
into broadgaule, this win satUs), the 
railway network in tbe state. 

To make us feel that ,there is a ra ilway 
network in our State the (ollowing new 
railway lines ahould also be taken up. 
'They are Chifradurga-Raidurg, Haribar 
KoHuT. Chamrajoagar and SatyamaDlalam. 
There are important district headquarters 
such as Chikmangalur and Merear. which 
are not toucbed by tbe Railways. Henc~, 

·Kadur to Mercara via Chikamanlalur and 
Sakleshpur, tbe Minister Should order for 
investigation on tbis line immediately. 

.As you are aware, there is a' lot of 
rush in BaDga1ore. To ease out the rusb; it 
i& desirabl e tbat the hon. Minister should 
consider taklDg meaSures to provide electric 
trains to suburban areas like Whitefield, 
Ramnaaaram, Nelamangla on 'Turnkur line, 
so tbat the people can stay in suburban 
areas and can come for work in the city. 

The other important thing is that the 
Railway Reforms Committee has reco­
mmended South·West Zone for Karnataka 
and neighbouring areas. If this recommen­
dation is implemented, I think, the 
problem 'of tho~e areas would be solved 
very easily. 

Without taking much 'of your time I 
urge upon tbe Government to take these 
suggestions iato consideration and avoid 
any regional imbalance in the country, 
make tbe people of Rarnataka al80 feel 
that they are in tbe nation and tbey are 
one with them. It should be the endeavour 
of the Goveroment to create a (coHnl of 
ooones8 amonl tho people. 

( TrtJllsiatiolll 

SHaI NANDLAL CHOUDHARY 
<Sat.) : Mr Chairman, Sir, I welco9M 11M , 
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Budget. Through this Budget, the 
common man bas been provided .'many 
facilities. Students and handicapped 
per~,ons have also been provided many 
benefits. For tbis, I thank tbe hOD. 

Minister heartily and praise the Budaet. 

With this praise, I have to regretfully 
say that our Sagar district has been 
neglected. In Sagar district tber' is Bioa 
junction which is Quite important. That 
too bas been neglected. In Sagar district 
there used to be many officers earl ier, like, 
RPP train iog centre which has now been 
removed from there. Similarly there was 
Guards' centre also which has been remo· 
ved from there. There was provision for 
installiog railway factory but that too has 
not been set up. Bina Junction connects 
Delhi·Jabalpur·Bombay and from there a 
Hne goes to Kota. Therefore, I would 
request the hon. Minister not to negiect 
that station so much. I have come to 
know recently that lOW office is a Iso being 
removed from there. Six Express trains 
Pass through that station but they do not 
stop there. It is very n ecc5sary tbat 
tbese six trains sbould stop there. 

There has been a ]oog-standing demand 
for providing stoppages for Utkal Express 
and Kalinga Express at Kburai on Bina .. 
Katni line. For this, it is replied tbat 
from there many passengers do not board 
the trains. The peopl e there are ready 
to Itart an agitation for this. Kalinga' 
and Utkal Express used to stop there 
earlier but later on tbat facility was \\itb­
drawn. That facility should be restored. 

There are many railway emploYees 
in Saaar. TheY are demandinl a railway 
hospital there. For their medical check 
up tbCy have to gO to Bina or Damob· 
the Dumber of railway emploYees in Sagar 
is quite biB. Therefore,'a railway hospital 
Ihould be constructed there. 

Providina an over bridge OD tbe railway 
. crossiq at K.burai-8iDa·~aa.~ I:~lway line 
Ja vtrJ Q,ocu"J. ',opto ba.v. to "alt 

for excelS CHats 
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(or bours at tbe railway crossiUI wWob 
causes much inconvenience. 

In Bina, tbere are about ~ to 10 
thousand railway employees. lbty are 
demanding a Central Scbool there. Earlier 
a Central School was there but later on 
tbis facilily was taken a way. It i. very 
necessary to sanction a Central School for 
tbat city. 

For many years, people from Sagar ~nd 
other districts 'have been demanding that 
Bina-Katni and Sagar should' be connected 
with Bombay and Allahabad. Tbere il 
no direct tario for Allahabad and Bombay 
from there. People have to go often to 
Allahabad and Maihar, a pilgrim' place, 
for 'Asthi· Visarjan; i. e., for immersinl 
the mortal remains, For this they have to 
change the train at Bina or Katni. I 
humbly request that Bina-Katni-Saaar liae 
should be connected and a direct traio for 
Allababad and Bombay should be 
started. 

10 addition, It was decided that two 
more trains-Mahanagri and Qutub 
Express-will be provided on Bina·Katni 
) ine but unfortuJ"late)y these two train! have 
been di\lerted to (\tber routes and Dina­
Katni have been excluded. It is very 
necessary to start a train on Bina·KatDi 
]jne from Bombay to Allahabad. I would 
request the hon. Minister to pay attention 
towards th is. 

It 18 also understood tbat a new 
division is going to be set up at BhopaJ; 
and in that division ins\lad of Bina, JbaDsi 
is being included. Bioa's connection witb 
Bhopal and Madbya Pradesb is very nece­
Isary. The railway employees there baye 
allo submitted a memorandum in which it 
bas been demanded that Bina should ~ kept. 
in Bbopa 1 divi~ion. The bon. Miniater may 
kindly keep in view tbls also. 

There is' one express train betwe,eD 
Bina and Itarasi. It has op first ola .. 
boaic. It Is v«=ry neclsauy to ,proyjdt 

tir,&t Glue boli 0 iD it. 
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One shuUle start from Damob to Bina 
and K.ota. It ia very necessary to start it from 
Katni. It hat been observed that in railways 
the contracts for s taUs and restaurants etc. 
arc often liven to big people. Th,e con­
tracts should be given to tbe people of the 
weaker sections, like H9rijan~ and Adiv8Sis 
aDd in thlt, porrerence should be liven 
to cooperath-e societies. This is my 

luge8tion. 

Similarly reservation quota for Dina 
Station i~ very 1 ess. For many trains like 
Jayanti.Janata, Southern, Punjab Mail, 
G.T. Express etc. there is no quota and 
even if there is such quota. it is very 
inadequat~. It should be increased. 

Mr. Chairman, Sir many years ago, a 
survey for new line betwean Narsinhpur 
and Sapr-Chhatarpur was conduct ed but 
results of the report could not be known. 
I think at !east for the Jast 15 to 20 years 
we have been hearing that a survey for 
Narsinbpllr.Sa&ar line is being conducted 
but the results ar~ Dot coming out. Many 
a time. it bas been stated that due to 
paucity of funds survey for this lin e could 
Dot be conducted. In this connection, I 
sUllcat that as in the case of schools and 

, collcles. assistance from people should be 
loulbt in tbe case of construction .of 
railway lines etc also. Railway lines can 
be constructed with such contributioDs and 
tben Railways will not have to say that 
tbe railway liocg are oat being constructed 
dut to paucity of funds. 

With tb esc words I conclude. 

[Ear 1I.,1a ] 

SHRI K R.. NA r ARAJAN (Dindigul): 
Mr. ChirlDaD. Sir, on behalf of tbe 
AI~DM.lC.~ .I wo,,14 like ,to spealc, on ,tho 
Railway Bud,«;ti ,.,.nd ,,~be Supplementary 
Demanda for OraDts_ I 

Pirst of all, I would, Uk(f' ~o thank~ the 
hon. Mioister for Transport f~r the foJlow~ 
ina .-oalOO, Last yoar. only Rs. .3 crores 
was ... ~ for 1(.arur-Diodi,ul broad-

(RlYI) 1983-84 

luage line projectlt I requested tbe bon. 
Minist er to provide more (unds. He was 
kind enough to provide RI. 1.30 crotes for, 
that project, but that allotment Is Dot 
sufficient. This year the allotment is very 
very meagre. So, I request the hOD. 

Mlni'ter to give morc funds, at least Rs. 
tS crores for this year. 

Sir, a number of proposals are pendiDI 
for laying new Jines in Tamil Nadu. but DO 

new Jines have been included in the Budgot. 
So, I request the hon. Minister to take up 
at l'c?st one new line from DindiguJ to 
KOdaikanal. DindiguJ i8 tbe district 
headquarters for the Anna district and it is 
a busy commercial centre in the area. 
Kodaikanal is the princess of bin st!ltion •• 
So the line connectin8 DindiguJ and 
Kodaikanal is a very important one. That 
should be included in the present budpt. 

In Madras la},ing of new track, known 
, as MRTS (Mass Rapid Transit System) is 

making very slow progress. It was 
included in the Sixth Plan. So, at least 
Rs. 20 crores should be siven to completo 
the work in tbe near future at least. 

The overbridge is a "must'~ in Dindi. 
gul town. Dindigul is a commercial 
centre. The absence of an over·bridge is 
making all hindrance to tbe public. So; 
the construction of tbe overbridge should 
be'included in the present budget. 

Pallavan Express was rUDDiDI betwee.o 
Madra. and Madurai. Now It bas beeD 
stopped at Tricbi. It doea not re.~h 
Madurai. So, it causes inconvenience to 
the trav-cllio. public. 

So, t his should be made to 80 to 
Madurai. td satisfy the demand of tbe 
people. 

The Pandivan Express .tarts at 7 p.m. 
from Madras and reaches Madurai at 8 
a.~. the next. day. It halts at Vil-maudi 
railway station for about half.an-hour 
~ilamludj ia only 3 km. from Madurai and 
.,t Ilas to be stopped ~t Vilam.udi \1QQ09" 
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I.arily. It is stopped there bacause Vaigai 
Express has to pass that station. Vaisai 
Bxpret. ,tarts at 7 a.m. So, the Pandiyan 
E~press can reach Madurai at 6.45 a.m. 
itself. Similarly. the Pandiyan Express 
leaves Madurai at 7.2S p.m. and reacbes 
Madras at 8 a.m. the next day. It un. 
necessarily halts for balf-an-bour in 
between at Cbetpet and Eqmore. Tbe 
distance between Chetpet and Elmore is 
only 1 km. So, this unneceslary haltinl 
of trains in between Chetpet aad Bgmore 
Stations may be a voided. 

Provision for a quota of 10 sea's may 
be made for reservation in Pandiyan 
Express at Usilampatti railway station in 
the train running from for Bodinaickanur 
to Madurai. 

[Tra"IIatlon) 

SHRI BfRBAL (Gnnganagar): Mr. 
Chairman, Sir, I rIse to support the Rail­
way Budget for the year 1986·87. 
Chaudhary Saheb has pr esented a very 
lood Budget and for this I thank him. 
There are certain buminl problems r elatiog 
to railway in regard to my constituency 
Srfganganagar which Chaudhary Saheb is 
in a position to solve. Tibbi is the Tehsil 
Headquarter and Obappar area is a big 
grail) market. The Itation here is very 
small and there is no provision of double 
line also. Similarly, there is no provision 
for silnal also. Tberefore, I request that 
station building should be expanded so 
that the passeDlt'rs have the facility of 
retiring rooms. Also, platform shed 
~ould be condructed at the station so that 
passeqers bave the protection apinst the 
Sun and' rain. Fencin. should be done 
around the pJatform~ SeCoodly, I want to 
submit tb'lt there i8 big need of CODstruct. 
ina a new metre gauge Une between Sardar 
Sbahar to Hanman,arh via Palu·Rawatsa~ 
because io this 160 km 10Dg distaacc 
there i·a DO otber permanent means of 
traosport. The entire ... ea is a desert are •• 
There are bi. depo.it. of gypsum in that 
area. . Thousands of ,trucks 10 out dail, 
from tills .re~. OypsUDl is seqt t9 tll~ 

lor ExC61'. Grllllt8 
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far oft' areas of the country from here. 
Palu is a place of piJ,rimal" in this area: 
There is one big temple of tbo lodde •• 
Dut,a. Lakhs of devotees of the Mother 
come here for ·darshan~. Rawatsar i. a 
big Brain market of the Indira Canal area. 
Tousands of quintals or loodlrainl are seot 
from bere by trucks. Therefore, this new 
railway line is very neeessary here. A 
metre-gauae line should be laid from 
Ganganagar to Padampur. This distance 
is 70 kms and tbe area is very fertile. 

lS.56 bra. 

[SHRI VAKKOM PURUSHOTIAMAN 
I" Ih, Chot,] 

Here also, tbere are no otber means 
of transportation. Agricultural produce 
from Padampur is transported to other 
places by trucks. A metre-gauge railway 
line should be laid between Ganganagar 
and Padampur. Tbis OaDl Canal area is 
very fertile and intensive cultivaiiOD of 
cotton and wheat is done there. Layinl 
of a railway Jine in tbis area is very essen· 
tial. 

It would be proper if two over.bridget 
arc cODstructed in Oanganagar city, becau 
se tbe entire traffic from and to Punjab. 
passes tbrouab these two railway level 
crossin.s. Movement of troops from 
Rajasthan to Punjab in large Dumber i. 
also a reg~lar feature. Oanganagar Is aD 
Army Cantonment. When raiJway-crosslnls 
ar~ clossed, a huac traffic accumulates and as 
a result of that, traffic chaos Occur. SiDce 
Ganl~agar il a junction, a Jarle numbe; 
of tralDS pass throu8h these rallw.y 
I e~eI cros~iDJS. Therefore, the constru­
ctIon of thiS over-bridge is els.eatlal. 

An over·brWce .uld bo cODitructed 
at Hanum~ Juectloa because V_' 

heavy traftie to".. O"_D .. ar~ Surat, •• 
and Abobar pa.... throuah tW. JUDctioa.. i. 

MovelUODt of troops i. aJ80 Ytry frequeDt 
there. When a train pa_s, a huae rum 
il creatod tbore. Sometimes, thf 8itaatjoo 
becoDlOs IQ ~baotic tbat tber, .. aD apprt ... 
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eDliOO of lome accident. Since, the rail· 
.ay level.croSsioa remain closed for a lon, 
time, a lot of time of those who happen to 
pa .. throup that place i. wasted. There .. 
fore. it i. very· oeeessary to construct this 
o .... brld.e. 

1'.80Itn. 

Reilway crossina hive posed a big pro­
blem in our district. It is utmost Deceas­
ary to pro'lide manned crossinls at tbo8e 
places which are approved in railway re­
cords. I want to mention the Dames 
of some of the railway-crossings: 

1. Railway crossiol connecting 
Hsnuman,arh-Sangriya Road 
with Nawan. 

2. Ran",ay crossing connecting Hira­
nwali with Abobar Road. 

3. Tibf:-Nandram WaU DbaDi, 

4. Tibi Road to Gurusar -lbanbat. 

s. Na.rana-TiJawali fields railway 
croslin •• 

6. ltatanpura to Natbwana railway 
crossing on tile way to the fields 
whicb baa been already appro· 
ved. 

1. On tbe road from Bindra leading 
to the fields. 

8. llailwa, crossin. towards Hanu .. 
manprh from Ttbi Railway Stat. 

ion. 

" 9. Railway crosslol on Mukarka-
Plebkaral road. 

10. Sanction for layin. P.B.B.D. pipe 
from Mulcarta to pichtarai. 

11. Railway erossln. on Deeplaaa­
Ram,arb road. 

12. SaDot ion for ),yiol P .8 .. B.D. pipe 
from D.P.M. canal to J)eeplaoa 
DIal'. 

) 3. Ramlarh-Barani road wbJeb faJ), 
in 1, 3, R.M,O. boldings; 

14. Noher-8oth; Road; 

15. Ramaarh-UjjaJwas· Road (the 
old road has sfne e been eJosed.) 

16. Sanction may be issued to lay 
P.H.B.D. pipe between Goaa 
Mandi and 00g8na; 

17. Doep)ana-Sothi Road: 

18. DeepJana-ParJike Road; 

19. SOlbi bait Station (between Nohar 
and DeepJana); 

I would request tbe hone Minister to 
immediately provjde level.crossings on the 
said places. 

CEntlilll 

SHRI SOMNATH RATH (Aska): The 
Transport Minister has been rightly congra. 
tulated by oae and aU (or his well.balanc­
ed budget and I a Jso join with tbem. 

Since long the headquarters of Soutb 
Eastern R.ailway bas been at Calcutta and 
it ought to be in Orissa. ~ 1 request that 
immediate steps should be taken to slUft 
tbe headquarter from Calcutta to Orissa, 
bC8 ides e 1< peditinl the 00 aoiol schemes of 
raHway lines in Orjssa. 

I have to make one request to tho hoa. 
Transport Minister. That is, the railway 
Jines ia Orissa are the minimum through­
out tbe country. In British days onl, a 
railway lioe at tbe oUbkirts of Orissa was 
laid to connect Calcutta with Madras. Now 
a POlt at Gopalpur.on-sea is (OmiD, up iu 
Oanjam district near Bp.rbampur wbich i. 
the most important railway station of 
Otis •• To develop tbe pOrt tho binterland, 
namely, the five districts Ganjam, Phul· 
bani, KaJahandi, Samba1pur aDd Bbolan,it 
.hould be connected by a railway line to 

'Per~JDPur in Oaojam distrlct and tb\J8 '0 

/ 

I 
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GopaJpur. Since. survey is loing on for 
a raiiway line from Khurda to Bbolangir. 
I would request the bOD. MiDteter to see 
that a survey for a railway line should start 
fr om Berbampur in Oanjam distr ie' to 
connect the above railway line for wb icb a 
.urvey is going 00.. eitber at - Dasapella or 
at Boudh. To do this survey only about 
R.s. 10 lakhs is necelsary. Since one 
company bas a lready been entrusted with 
this survey, tbit survey aJsocan be given 
to tbem. It will be Very roucb beneficial 
not only to the people of that area but al.o 
to the government because that line should 
be made self-sufficient besides developinl 
tbe port at Gopalpur and developing the 
undeveloped districts of Ori~sa. So I 
would request that the boo. Transport 
Minister will not confuse the construction 
of a railway line with that of a survey of a 
railway line. What I want is tbat it 
should be surveyed to know the feasibility 

of it. 

SHRI VUAY N. PATIL (Brandol): I 
want to support the Demands for Grants 
or the Railways. I cODgratulate tbe Trans­
port Minister that last year, when we 
compare it with the earlier years, the 
Dumber of accidents were very few. 
With tbe introduction of information 
system on AlI.Jndia Radio about the arri­
val and departure timiols of the trains it 
has become convenient for tbe passeD.en 
and for the persooS who are going to rece-
ive tbeir guosts• 

Mr. Chairman. Sir, but for other thiags, 
I am surprised to note tbaJ when wo pass 
tbe raflway budaet amountina to thou sand. 
of crore l of ru,pees. we find tbat the 
small thin •• that we sUllest do Dot find a 
place and every time the problem of money 
is the excuse put forth by the han. Railway 
Minister-whefher he is a Minister of the 
Janata Government in 1977 or a Minister 
of our party. I do not understand why 
til is 10. We reel that tbe Department of 
Telecommunication and the Department of 
Railways lhould be revenue-earDer. for the 
~Qtral Government, They should be ablo 

for £XC", Grll"" 
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to provide reve,Due so that it can be .peDt 
in other areas. But every year we ODd 
!hat the: deficit fs incroasinl: the 'liability 1. 
lncreasinl and in tbe name of devetopJDe1lt 
we are spending more and more but the 
dev.elopment is Dot taklog place at the 
desired pace. In some areas, railway-Hnes 
ore constructad but tbey do not give reven­
ues. But in other areas, railwaY·linc-s 
arc refused because it is said tbat tho 
~evenue derived will DDt be that much ud 
It. will be somewhere 8.5 per cent etc.' 
Since 1977. I am asking for one railway 
line i.e. Dhul/a ,,4mal,,.r. Every year I 
JDeLtiOD about it througb Quest:onl, thro­
ulb speech and t1:lrougb matters under Rule 
377 etc. AD MLA from my area ill 
M~harashtra aets Rs. 1 S lakhs per year for 
bo!ng allotted for the construction of some 
brIdge or road. If tha t amount would have 
been aHotted to a Member of Parliament 
this railway-line would have been construe: 
ted by now. Every year, I receive the 
same reply from the Mjnister. So, why 
w~ should speech .. ain and apin about 
this and about the improvembnt and efficj­
ene~. Betweco Bombay aod DeIhl I am 
findl~a tbe same Punjab Mail. t he same 
Amntaar Express ronning witb almost tbe 
same speed. or courle the problem is tbe 
lame for other areas. But tbere are some 
areas where )OU bave not had 8Dytbinl 
and hence I request tho hone Minister 
to consider tbit on priority basis. 

Sir, it pains us to say that day-by·day 
the Dumber of passengers traveUiol with­
out tickets are increasing. We must cont­
rol that: otherwise the deficit wi 11 10 OD 

increasina. In 1977, the liability was 
about Rs. 197 crore. to the general reven­
ue., as per tbe Railway CODV ent ion Comm­
ittee-' report. It increased to Rs. 504 
crores with Ihe deficit of Rs. 44 crores 10 
1983.84 aDd about Rs. 195 croros in tbe 
nell year. This is not a lood situat. 
ion. 

About electr ificatiol'l also, our taraet. ~ 
have Dot been achieved. Ooly tCD per 
cent of tho route kilometres are electrUled. 
la. tbi, area als() we Plust move fait 'lad 
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our proposals to cl celrify the linos bet­
ween Bombay and Delbi, Dclbi and 
Madras, Delhi and C.llcutta afld i\(aJt~~ 
and Bombly-all t~e rour m ~troJolitan 
cities-should be achie,ed aD a war­
footing so tbat the expenditure can be re-
duced. 

There are many areas in the Ministry of 
Railways where we can tbink of reduction 
or expenditure. We have got about 41 900 
level crossing of which about 15,300 level 
crossing are manned. If we could think 
of providing overbridaes or subways, then 
the expenditure incurred on paying tbe 
employees for remain1ng there all the 24 
hours m~nnin8 the gate, for provining 
siana ls, expenditure on e1 ectricity for ope­
ning of gates, etc., can be reduced perma­
ntotty. We must think of finding perma­
nent solutions, permanent reduction in 
expenditure. 

We talk of modernisation of railway 
workshops. There also, the number of 
days taken for repairing one wagon or one 
enline bas not reduced con~iderably. If 
tbat can be reduced aod jf the hanling 
capacity can be inc-reased, then we can say 
tbat efficiency ba~ increated. 

Now, permission ba\'i been given to the 
~ Maharashlra Government to raise money 

thron"h issue of bonds for censtruction of 
the Mankhurdh .. Belapur railway line. But 
the provision you have made for tbat this 
year is only Rs. 10 latcbs, just a token 
provision. How do you think that people 
will come forward to purchase these 
bonds? If you can plan in such a way 
that it will be constructed within a span of 
three years or five year~t then only peop~e 
will come forward. 

In difFerent Departments, there fs tbe 
trend of handing over some of tbe funct­
ioni to semi-government bodies or public 

..i sector. With that thinking. one Corpora­
tion has been' started io the department of 
tele-communication for Bombay-Delhi. 

I, :wo~~~ like tQ SURlest one tnina- If 
,ou do Dot blve mOD 07 aael If tbON' aro 

lome Jinea which are not remunerative. 
wby not think of giving the work to some 
private agencies to CODstruct railway line 
between two district headquarters, between 
two points? In the Seventh Plan, Dot a 
,jng) e railway Jine has been liven for our 
area. Altbough Maharashtra bas got 
S ,000 route kilometres of railway line, 
since prior to 1947. some increaf.e has 
been only in suburban railway lines. In 
rural areas I do not think tbat even SO 
kilometres are added in Maharashtra. That 
is why I am su,gest ing to you to cons idcr 
givi,og tb e work of constructing new rail way 
lines between two district headquarters to 
private agencies if they come forward, tbat 
JS, point.to-point raU,,'ay links. Let them 
earn profit and ) et the commuters have that 
facility. O.thcrwise, wbat is happening is 
this. In my earlier constitnency, there arc 
no railway lines aod even tbougb I havo 
tbe Pass, I could Dot move in that area by 
railway. There are some areas like that. 
Of course, in a State like Bihar or Uttar 
Pradesh, even TuJuk HQs. are connected; 
but in some states tbe district headquarters 
are not connected. That is why, as my 
friend Sbri Bhuria has suggested, at least 
all the district heaJquarters should be 
connec)ed by railway Jines. If you tbink 
of setting up corporation, please think of 
sometbinl new so that you will not have 
the problems in reply ing to the Members 
of Parliament that there are no funds for 
new Jines. We want to have new railway 
lines in our areas and we want you to find 
out 80lution for this. 

Wltb th~8e suggestions I lupport the 

Demands. 

SHRI SONTOSH MOHAN DBV (Sil. 
char): Mr. Chairman Sir. At tbe very 
outset I congratulate the Railway Minister 
for lntroduciol Rajdhani Express from 
Delhi. to Guwahati. But tbe point of 
clarification I would like to get from him 
is that only Yesterday I beard from the 
Railway State Minister that there is a 
alilbt confusion, it is Dot tbe Rajdbani 
Bxpre~: but it is 8()methtDI like RajdhaD& 
1)po Bxprc18. 
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THB MINISTER OF TRANSpOR.T 
(SRRI BANSI LAL) : That is what I said 
in my s pe ecb. 

SHRI SONTOSH MOHAN DEV: If 
that is so, I will rcquest you to elimloate 
the word "Type" and make it "Rajdhani 
Express". It will be befluinl your name 
and )'our efficiency in tbe Raalway Minist­
ry_ It is a Jong time desire of tbe Assam 
people. I am sure tbat with your efficiency 
and with your working ability, this is a 
small problem for you. 

It is a,false picture given by the Rail­
way Board officials lbat this line cannot 
take the speeJ of Rajdbani Express and if 
this is tDe reason, it is our minimum dem­
and tbat somethiog must be done. If it 
cannot be done imlllediately, at last in tbe 
ncar futur e it should be made kajdbaoi 
Express. 

Sir, I come from an area whicb is more 
or less tbe ranb;:,t part of tbe nor lh east­
ern re&ion Barakballey. We have ,ot two 
trains conncctinl Assam Capital with our 
district headquarters. Tbey ale C~char 
Bxprc:Ss and BarakbaUey Express. I bave 
personaliy wriUeu to lhe Railway Mmister 
and he has aho acknowlcdjed and 1 wdl 
aialO reque:;t bim to personally take some 
interest to improve tbe quality of boaiea 
that arc beml Ilven 10 tbese two trains, 
It 18 moSt unfortnnat e tbat tbe mo.)t cond Coo 

nmed boai~'i of ttl~ NF Ratlways aro liven 
in tbat arca. with the [es ult even jf you 
.but tbe doors and windows you Jlet tbe 
plealure of tcavejJ!oj WJtQ rain aad SUD 

cumlnl frOID tbe top of tbe tc"ins. This is 
mo actual picture. 

Apart from this, Barakballey i. connec. 
ted tbrough a blJJy section wIDcb bas out. 
hved ila life. It h"s lOt 3,6 ,tunnels aod 
about one nundc cd be ,dges. Within one 
year at !cast for four lDJnths this lailway 
Jioe is closed clUlc:r oeC4USC of land slide 
or somo aCC10ept.. 1 a.m vcr), slad tbat 
tbe Raalway Mhu"LOr nas wriueo to me 
aaYIDI tbat streDltD01l101 of tbi. liDO bas 
".~" ""eo up. 1 am Il"atcful 10 bim aDd 
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I hope tbat with tbe ItreDatbeniol of tbll 
line. the capacity of the rannioa of more 
railway trains will increase. At the same 
time. it is a long time desire of the people 
of tbat area to have alternat ive rA.iI liDk 
between Lanka and Badarpur by broad­
guale line. I fully appreciate his difficul. 
ty that because of shortage of fund, it hal 
not been possibJe to tate up this work 
immediately. but I sincerely bope tbat 
this wiH be takon up_ It bas beeD spelt 
out by no less a person than the Prime 
Minister that special attention and special 
allocation wiU be liven to the north east­
ern region which is economically backward. 
I uriC upon him to find out lome special 
allocation for tbis line aod at the samo 
time to take' up the work of the broad­
auaae extension from Guwahati to Tinsu­
kbia which is a committed project by our 
late Prime Minister and a Iso by tbe former 
Railway Ministor. 

Sir, in the line between Karim Oanj­
Silcbar there ia a bridle called Kbatltbal 
wbicb is threatened with erosion. The 
Railway MInIstry io collaboration with tbe 
State Government bas taken some action 
to protoct tbis line but unfortunately, we 
bear DOW and tben from the newspapers 
cbat tbe work there ia gOinS 00 a .10w pace 
and is allo below standard. I do not 
know how far it is corlect. I would 
request tbe hOD. Minister to look into tbis 
particuJar aspect. 

Wben Mr. ABA Ghani Khan C!hou .. 
dbury was tho Railway Minister he 'pro­
mised tbat SUcher railway atatioD which jl 
now lOin. to cater the extcnwOD lino from 
Silcur to Jcribban and Silc;har to LaJa 
(Bbuabi) wbich need. furtber development 
tbe work "UJ a'irt. Uofor,unately tbi. 
has nOl beeD done. This became an illUI 
dudDI my clectioDl aDd I promised to tho 
people that it will be takeD up with tbe 
Railway MiDistry. Till now notbio, bas 
b~en done. At least to .ave the race of 
tbe Contra1 Government .ome upJlfLmeDc 
of tbia railwal Itation conceroiq pallen­
let amenities be to cn in hand bccaUie 
Uua II a &lteway to Mizoram, Mauipur aDd 
Trip ... l, DGedllpcoial ,0Dl14Ol.'_ 
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There is another small tb iog. There 
.S a small bridle betwee!1 Salchlpra .. Bldar­
pur aod there is a road runnine over the 
railwar), line which is c"nnected by a 
small bri die mea~ur iog 40 feet. Th er e is 
no railinl on Its both·sides. For the last 
five years I have been writinll about this. 
The Railway M,nistry S~y9 that it is the dut) 
of the State Government and the State 
Government says that it is th~ dut~ of the 
Railways. Only fift een days bat;k onc 
truck came down in tbe railway line and 
the railway traffic was closed for 15 bours. 
So, I request if it is tbe duty of tbe State 
Government they must be asked to do it 
and if it is the duty of the Railway Minis­
try tbey should take it up. It is a ~mall 

thing but it affect s the 800d name of tbe 
Railway Ministry as well 8S tbe Stat e 
Government. 

Lastly t would request the Railway 
Mhister tbat from Cachar to Tinsukhia 
tbere is no dhcct rai1way connection. 1f 
you have to go to Tin5ukhia you bave to 
wa it for 10·12 hours at Lumdiog. So. 
either a new train or some bORies be 
attached to Barakvally on Cachar Express 
so that pas.eolers can travel to Tinsukbia 
without any transhipment. This is a. ~maJJ 

thing b:Jt will facilitate a lot the passenjCJ'S 
to Dibrugarh where there is a medical 
coJlege with various spec;alised treatment 
facilities. Now and then the pa8~eDgers 

80 tbere for trcatment. I will request the 
Railway Minister to look into tbis parti. 
cular request. 

[Tran.slaftonJ 

·SHRI SUDARSAN DAS (Karim-
laoj) • Mr. Chairman Sir, I know tbat tbe 
Supplem :ntary demand! for arants of the 
Railways for 1985·86 and the Railway 
Budaet for 1986 .. 87 wilJ be passed by t~is 
aUlust Housc today. But Sir, I rcaret 
to lay that the Railway Minister is all 
8)onl i,QOrinl the lonl standin, demand of 
tbe people of tbe border district of Karim-

-The Speecb WIS od,loaU,y ~cliverod 
aD aeqall. 
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gaoj and Cachhar. tbat i. tbo people 
inhabiting tbe Barakva I)y at the Soutbern 
mott part of Assam, for an alternative 
railway line .. They are at present entirely 
dependent on the e~isting Lamding-Bader. 
pur bi1l Section under the North East 
Frontier Railway. Sir, I will briefly state 
in this a ugust ~ house the log ic of this jus t 
and valid demand of the people or Ibat 

area. 

Sir, not only the Karimganj and 
Cachhar dj~tricts alone, but Tripura, Mizo­
ram and Manipur StattS are also ,:oleJy 
dependent on tbis LamdiD~ .. Badarpur hill 
Section. This hill sec!ion was eon"tructed 
abeut 90 years ago. After 40 y:ars of 
independence this raJlway system is al­
most in shambles. It is today in a wretch· 
cd condition. We feel surprised tbat 
railway trains are still running on this 
track. Mr. Cbai·man Sir, as.1 have 
already stattd, this line was constructed 
about 90 years back. There arc about 
100 bridges on this line both big aod smaJJ. 
The condition of those bridges arc also 
very miserable today. furtbermOl e, there 
8re about 36 tunnels on this section. 
Every tunnel has developed J e·Rkage. Tbe 
cor.cerned engineers have expressf'd tbe 
opinion tbat if the leakage is stopped at 
one place, leakage will develop at 
another point. Therefole, - durinR the 
rains if one tunnel collapses at any lime, 
the entire section will have to be cJos~d 
down fot a 100g period. What difficulties 
and miseries tbat will create for tbe people 
of Karimganj, Kaebbar, TrJpura, Mizoram, 
Manipur etc .. just cannot be expressed· in 
words. On the one band the prices of 
e!-sential commodities of daily need will 
sky-rocket and on the other band the 
comiD. in and loina out of aU ,oods iD 
this area will come to a standstill. The 
movement of about 90 PIC. of tho goods of 
this entire area is fully dependent OD this' 
railway line. Durin(E tbe rainy soalon 
there are frequent landslides aDd tbis 
brings (be running of trains OD tbis I ine to 
baIt. Sometimes it has been seeD tbat 
traiDI hav. beOD stranded in the middle 
booaua. 01 lucldeD landslide.. 1u c~~ 
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situation the pUgbt of tho passengers can 
well be imagined. Not only that Sir, the 
importance, of tbis area rrom tbe country's 
defence point of view has also to be kept 
in mind. Apart from this rail way line, we 
ba ve one road coonection which runs 
through Me,ha(aya. This road also gets 
closed due to landslides in the ra!oy 
sealOD on a~ount of excessive rainfall. 
Only yesterday in reply to my Question 
the Han. Defence Minister said, I 
quote. 

"Landslides on the national higb .. 
way occur at times mainly during the 
monsoon which cause road-blocks and 
affect vehicular traffic particularly in 
Megbalaya, Assam and Tripura. How­
ever improvements of tbe national 
highways are under exec:Jtion by 
strengthening tbe road. pavements,weak 
bridges." 

This is tbe condition of our only road 
link. You wilt be surprised (0 know that 
there is no road linle: with the Barak­
valley through Assam. Long ago one 
road was constructed from Lamdin8 to 
Silcbar. But till, today no vehicular t.ramc 
bas been able to use tbat road. We have 
therefore to depend heavily on this railway 
bin section. Railways have not yet 
entered our neighbouring States of Mizo­
ram and Manipur. However it is a hopeful 
trend that the Silchar-Jeribam and 
Lalagbat-Bhatravi toad railway Hne hal 
becn taken up. But when this work win 
be completed only the Hon. Minister wUl be 
able to say. Wben the line is completed. 
then Mizoram and sam e parts of Manipur 
will be cOQoected by rail for the firat time. 
After these two lines are compJcted, there 
wi)] be mu,b sreater strain on the bill 
section, I doubt wbetber it will be able to 
boar tbi. additional strain. 

The demand or tbe people of Tripura 
State in the inttoduction of a fast oxpresa 
train from Dbarman.aar to Calcutta lila 
Guwahati. This is a very justified demand 
because the Cacbar aDd Barak express 
\falDl •• art from SlJobar aad tho paaaeqor 
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from TrJpura have to stay at lCarilDlaoj 
for a day to catch the Barak express and 
Cachar express for want of a connectina 
train. As this demaod is' highly justified, 
I am appealing to the Hon. Railwa, 
Mir118tet to p;ovido aT) elpros& train from 
Dharmaoagar to Gauhati and Calcutta. 

Mr. Chairman Sir, the pusenger. from 
Hailakandi also face the same difficulty. 
HailakaDdi is a sub·divisionai town but 
there is no direct train from Hailakandi to 
Silchar, the district headquarters. I request 
the Hon. Minht er to provide a direct train 
(rom H~dJakaDdi to Silchar. Sir, for tbe 
passengers from HJilakandi, Karimganj and 
Trip:.lra, thero is provision of Obe 3 tier 
reserved compartment in the Cachat and 
Barak express traiDs. But Sir, it is ,ery 
surprising tbat tcn days- in a month tbb 
reserved compartment is caocelled. The 
HOD. Minister may kindly see that this is 
Dot so cancelled in 'future. 

Sir, I cannot help mentioning the 
pitiabJe condition of tbe Haifakandi railway 
station. 

At ,Hailakaodi railway station there are 
no sheds, no telepbones, the passengers 
have 110 place to lit~ and 'bere are no 
drinking water facilities. In fact tbere are 
DO facilities at all for the passengers. The 
Hon. Minister may kindly see (0 amelio­
rate these hardisbips. Santosh Babu 
demanded a short while ago that an ox .. 
press train may be provided upto Tiolu­
khia. l also ,upport that demand. 

I wUI ment ion about one more point 
Sir. I ,request that an overbridae may be 
provided at the crOSSing OD tbe national 
hilhwaJ near Karimlcloj raHway station. 
With tbat Sir, I conclude. 

·SHRI C.K. KUPPUSWAMY 
(Coimbatore): Mr. Cb;}irman. Sir. at tbe 
oatsot I extend my wholehearted support 
to tbe Demands for Grants of the Railway. 
for 1986·87. 

·The Speech was ortliDalJ, delivered fa 
Tamil. 
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I am persoftaally ,fateful to the Tranl­
port M'nister ror baviol acceded to the 
lenuine demands that I bad railed last 
year in my speech on tbo Railway Budaet. 
Tho tOOl-standiol dCtllaod of tbe people or 
Coimbatore for an overbridge at North 
Colmbatore has boeD met by approvinl 
tbis proJ ect at a CO\t of Rs. 5 S lakbs and 
by providing Rs. 13 lakbs in 1986·87 
Budlet itself for starting the work. The 
people of Coimbatore are beholden to the 
Railway Minister. Similarly, our Railway 
, Minister baa remodel1ed the Railway 
Stations at Udha.amanda lam~ WelliDgdoD 
and Aravaogadu by spendina RI. 23 lakhs 
for this purpose. The Railway Minister 
bas also earned t he gratitude of tb e people 
of Coimbatore by widen;ng the railway 
crolsing at Ondipudur by spending Ra. 
2.80 lakhs. I am personally afateful to 
him for implementing these projects wbich 
bave been demanded by the peop1e for 
several years. 

I would take this opportunity to 
demaod that another looa-standing demand 
of an over-bl idge at Tiruppur junction 
sbould be implemented without further 
delay. Tiruppur is Internationally known 
for tbe hosierY industry. Tiruppur station 
building also requires ro-modelling. 

Sir, our Transport Minister, Shri Dansj 
Lal is a areat devotee of Lord Shiv'a. I 
would like to tell him that Palani in Tamil 
Nadu is the abode of Lord Kartikeya. the 
Ion of Lord Sbiva. Tbis holy place is 
visited by lakha and lakhs of people frC'm 
Coimbatorc. I SURest that the railway 
line between Coimbatore and Palani should 
be electritled aDd electric trains should be 
rUD. Our Transport Minister by doioa 
tbls will aet the bl e~siop of Lord Kerti­
keya~ 

Similarly, B~ode, Coimbar orc and 
Tiruppur are tbo three internationally 
nco.olled Textile towDs--Coimbator e 
blving more more than 100 textile mills, 
Tlruppar hi viDI hundredl of bosiery units 
aDd Brodo for srowing cotton etc. 
Thole three towos abould be OODDccted b, 
"eetrlc tr,<* '10 tbat movement or !)tope) 
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and goods can be quicker 80d casler than 

at pre.eot DOW. 

Sir, before I conclude I would say tbat 
adequate number of wagons are not suppli. 
ed to Coimbatore and Tiruppur. This 
causes deJay in the export of finished loods 
and also in the arrival of ,tee) and iron 
for bundreds of Foundries in Coimbatore. 
I demand that tbe wagon supply position 
to Coimbatore and Tiruppur should be 
Improved and there should not be any 
delay in allocation of wagons. 

The Jayanti.Jan1ta Express f,om Delhi 
downwards should be halted at Coimba. 
tore. The Kerala-Karna taka Bxprels 
should also be given a baIt in its onward 
and downward journey at Tiruppur. With 
tbese words I conclude my SptC'ch. 

SHRI BANWAkI LAL BAIRWA 
(Tonk) : Mr. Chairman, Sir, at the outset 
I CODlratulate tbe bon. Railway Minister 
for presenting a balanced Bud,t't. It is 
an ample testimony of his abiJittes. In 
spite of the disturbances in the country, 
both the goods and passenger traffic bav,,, 
rcaistored an appreciable increase. The 
RaiJways have earned more revenues th" D 

was expected in the Budget estimates. This 
is certainly commendable. 

The Railway Minister, through bis 
mighty efforts. has been able to secure a 
provision for Rs. 12,334 crores ftlr tbc 
Seventh Fi\'O Year Plan period for railwaya. 
Out of that Rs. 2,050 crores have heeD 
provided for tb is year's R.allway Budaet. 
It is highly com~eDdable. I feci tbat the 
Railway network sbould be further oxteD­
ded. 

All tbe hoo. Members who will speak 
today, win make a demand either for the 
exten.ion of rail way line in their area or 
renovation of tho railway track or aoawr­
sion of existing railway line into broad­
lau.c. The funds allocated for this are 
not adequato and, tberefore, tbere is Deed 
to provlde morc funds. 
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I would like to say a few words about 
Rejalthan. The share of Rajasthan it 
5,614 km~ of raHway Jjne. But while 
coml'utina this share that portion of the 
railway track between Delhi and Bombay 
which 1)8sses through Rajasthan should not 
be includ ed and similarly the portion of 
tbe railway line bet.een Delhi and 
Abmedabld which pl'lSe~ tbrough Rajas-
tban. 

R~Jasthan is a backward State. Spe­
ciaJ sttention needs to be paid to it in view 
of its geoll'llphicaJ location. Tonk area is 
particularly backward. Jt has not been 
linked with a railway line. I am tryfOI 
my level belt in this regard. The hOD. 
Minister was kind enough to conduct a 
survey of the railway line last year but it 
has Dot been completed so far. The 
survey should be completed at the earliest 
and the railway line sanctioned. AJI the 
St~te Capitals are connected by broad­
laule line whereas Ja;pur is the only State 
Capital which is not. This should be given 
a serious thouaht. If you like, Delhi­
Ahmedabad line can be converted into 
broad gaut.e. If this Is not possible, it 
w::>u!d be better if the railway line between 
Sawai Madhopur and, Jaipur is converted 
into broadgaugc. Sawai Madhopur is 
very near Jaipur. 

Our area is predominantly inhabited 
by people belooting to minorities, Ad iva­
.il aDd the Scheduled Castel. The area 
win Dot develop till it is connect ed with a 

railway line. 

. There is a railway line between Jaipur­
Toda Raisingb. During the relime of 
Janeta Party tone train plyinl on tbls 
route was withdrawn. EarHer, one train 
used to ply in tbe morning and t.he other 
in the ~veninl. The mornina train leaves 
Toda Raisinah at 4 AM and arrives in 
laipur at lOAM. Tbo'le who have to 
catch tbe morniDg tralD at Tod. Raisiolb, 
have to wake up at 3 AM aDd durin. 
win tor .it is ao upbiJ lask to wake up at 
3 AM. It would be better if tbe train 
tilDio, is shifted to tS AM. Bealdos, tbo 
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I · • tra ns 1ft our area are slow-movin. aDd 
take a Jot of time in reacbfnl thetr 
dcstinations. That is why nobody likes to 
travel by train. The train funaiDI between 
Ja;pur and Toda Raisinab takes (; houri to 
Cover a distance of 119 kms. It takes 
unduly long time and, therefore. tbere ,. 
need to reduce the journey time. New 
coacbes and enline sbouJd be provided for 
the train runnin. on this route. 

Digi is a rcliaioU8 place OD Jaipur­
Soda Raisingh route. There are only four 
coaches and tbat too second class in tbe 
train in, on this route. 1, therefore, 
luggest to convert two of its coacbes to I 
class so that affluent people may aJso 
travel. You may intI oduce tbi' system for 
6 months on trial basis. It will certainly 
bring more revenue and also benefit the 
people. A survey was conducted to Ja)' 
a railway line between Jaipur and Nathd­
wara via Toda Raisingb. I believe that 
survey bas been completed. If this 
railway line is furtber extended, it will not 
only remove the backwardocSi of tbe area 
but also bring in additional revenue. I, 
therefOre, uriC tbe Oovernment to extend 
it to Natbdwara. 

With these words, I thank you. 

SHRI R.S. KHIR HAR (SItamarbi): 
Mr. Chairman, Sir. 1 rise to support the 
Demands for Orants of Railways wbich are 
beip& discussed in the House. The Railway 
Budaet bal been welcomed and praised be. 
caule it has paid special attentioD to ,outb 
and work ina class. MaDY bon. Members have 
presented demands relating to their areal 
and I would like to fol1ow suit. 

I bcloDa to Sitamarbi in North Bibar. 
which is OD Indo-Nepal border aDd It is 
not only tbe birtbpJac::e or motber 'Sita' 
but also a source of inspiration for the 
Hindu cu1ture siDce times immomoriaJ. It 
is a famous reU.lous place. People from 
rar and wide como here to ptfer pra,.... 
It tates more than 24 hours to travol a 
diltaDce of 80 kma betwoon the Capital of 
Bibar, Patnl aDd litalQarbl. Sim Uar 11 , .' 
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,ates at lealt 12 bours to cover a distance 0' 33 miles between Muzaft"arpur aDd 
Sft.marbf. There has been a long.standlng 
demand for a railway line betweea Muza· 
fl'arpur and Sitamafbi and the formt'f 
Railway Minittrr Jate Sbri LaUt Narain 
Mishra had is~ued orders to conduct a sur· 
Yey of this route and had assured that the 
work would be soon compJeted. Bat I am 
dittre •• td to say ttat in spfto of drawing 
the attention of the Goyernment repeated1y t 
Dothing has been ~one in this reaard. I. 
therefore, urge tbe Government to pay 
special attention to the area in view of its. 
religious and strategic importance. Last 
September, the NepaJese Government 
construct cd a national bighway right upto 
the border and at that time the MPs of 
border areal had mooted a proposal that 
In view of N epa) ese Government streng. 
thenlo. Itq security. our Government should 
also pay special attention in this regard. 
In this connection there was a demand to 
connect Muzaft'arpur with Sitamarbi by 
ran and convert the Darbhanga-Narkatia­
laoj railway line into broad la uge, But 
DO provision has been made for tbis in the 
currens budget. The RailwaY Minister is 
present here and I would, therefore, urge 
him to pay special attention to these 
demands in view of the security of the 
country and refig ious sentiments of the 
people. Besides, I would request the rail­
w.y department to construct a bridge at 
Chitaunl which is on the border of Bihar 
aDd U.P. This would reduce the distance 
apto Deihl by half. The foundation.stone 
of this brqJgc wa I laid by late Prim e 
Minister Sbrimat i Indira Gandhi but it 
seems tbat the Railway has roregolleD her 
name. It is indifferent towards construct· 
loa 8ucb an important bridle which 
OODne~tl two States. It therefore, request 
the hone Minister to pay attontion in this 
direction so that tbe bridge is constructed 
witbout further delay. 

Besides, I ddDl8nd to reconstruct tbe 
Bboopatbiaabi-Nlrmali ra i1way line whicb 
"u wam.d awa, by Kosi ri¥er and construct 
tbe above-mentioned bridae and convert 
the. Darbbaoaa-Narkatialaoj narrow 
... ]joe loto broad 'IUlo, 
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With these demands, I support the I 

Railway Budget. ' 

[EIIIllsh] 

SHRI ATA-UR RAHMAN (Barapet): 
Mr. Chairman, when I spoke in file Rail. 
way Budget last time I got only five or six i 

minutes. 
f 

MR •• CHAIRMAN : So, you bave f 

already spoken on the Railway Budaet! 

SHRI ATA·UR RAHMAN: I was not I 
liven sufficient time, I left out a very; 
important point. I 

MR. CHAIRMAN: You have got four 
minutes time please. Please do not waste 
your time. 

AN MON. MEMBER: He is. Dew 
Member. Let bim speak, Sjr. 

SHRI ATA-UR RAHMAN: Is wi)) 
raiso onl) one issue and tbe issue is no 
eonfincd to Assam, my region. This i. 
almost an al1·India issue whicb is meaot to 
set right the existinl &tate of affairs of 
indi~cipJine, dirt and fifth on the over 
crowded railway pJatforms. Setting thing, 
right on the railway platforms will Dot cost 
anything, It would be on no cost basil. 
That is why the suggest ion that I will be 
giYing will not cost the Govel nment any­
tbing. 

Tbe Rai]way Station Masters all over 
India particularly the bi. railway ItadoDS 
should be cODgratulated for convertioa 
rail wa) platforms into dormitories ot 
travellers. We bave seen the congJemora­
tion of beggars. lepers criminals and the 
way they have made the railway platforms 
their homes. I tbought that this is a sub­
ject which is not only concerns Assam but it 
also concerns all the travellina public in 
India. 

The reply tbat would be given by the 
Railway administration would be tbat 
uYos, we have 9ur ndlwa1 plat'o,lU 
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tlcleets. Nobody is a Howed to go on to 
the railwaY platform but as all of you 
know, tbat rule is followed m~re in breach 
than in actual practice. I will suggest a 
very verv s impJe suggestion. I do not 
'know whether it will attract the attention 
of tbe public and the R,Uway administra­
tion and Railway Minister. We have 
seen that when we travel by air ther e is a 
particu tar point at the airports beyond 
wbich tbe travellers and the commuters 
are not allo',vee! to go. Similarly if we 
introduce a sys· em of segra,ating the genu .. 
ine railway passengers from the people who 
go to see them off or receive them. and if 
• e keep the begga! sand Jepars and non .. 

, travellers a'ld away and al'ow the passen­
lers only on the railway pla~form, then I 
think a lot of improvement can be brought 
about. The solution Jies in providing 
adjustable part itil'D Jength·wise on the 
platform itself; so that those who are not 
travelling cannot go very near the train 
and they do not black space with their 
luggage and thing:;. This is the problem 
evervwhere on raHwa~ platforms. This 
solutif'n will not cause the raHway much 
money. I would request the Railway 
Minister to have a look nt (his and m~ke 
trave1ling easier. 

[Trans,'o'ion] 

SfIR { D.L. BAITHA (Araria) : Mr. 
Chairman, Sir, at the outset, I would like 
to congratulate the hon. Transport Minis­
ter for presenting a good Bud~et and also 
improving the worki"1 of Railways during 
his tenure. 1 do not want to repeat that 
there has been improvement in punctuality 
and working of railwaymen as wen. The 
Transport Minister bas managed to 
imp' ov e the work ing of Railway and tberc­
by removed the apprehension in the mir.ds 
of people that the working or Railways can 
never improve. Since he bas taken over 

t the charge, there haa been continuous 
improvement in the Railways. Tbis Ntis­

t factory improvenlent is an ample testimODY 
of his abilities, and I wish him God speed 
In his future efforts in tbis rea. rd. 

lor F..xc." 0,,,,, r s 
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I would like to draw hi' attentioD to 
two or tbree points. I COD,ratulate him 
for cODversion of Delbi-lCatibar aod 
lC.atihar Guwabati sections into broad 
aauae which indeed i. a Bigantie task. You 
have iDtroductd a new train on tbat route 
It is not Rajdbani Express but It i, a typ; 
ot Rajdhani Express. SbrJ Sontosh Mohan 
Dev has just ~aid that tbe suffix "typo" 
win now be removed and it will become 
fuU·t1edgcd R8Jdbani Express. It is a bJ, 
task. Besides. we want that N\:pal should 
be link~d with Delbi through broad ,aUle. 
The raIlway line from Delhi to Katihar hal 
been con\icrted into broad gaule and 
similarly rrom Katihar to Calcutta Port 
w~icb is the gateway for Nepal. But the 
railway Hne between J08banl, which ia 
gateway to Nepal, and Katihar-a small 
distance-bas not been converted into 
broad gaule so far. I would lequest tbe 
Government to pay attention towards this 
in view or its pol icic8 that, with a view to 
providing infrastructure in backward areas 
tbe policy of economicalJy viable railwa; 
lines wnl not be follo\\ed. BeSides, to 
meet the long .. standing demand of Nepal 
to pro~id~ an access to Calcutta Port, tbis 
small stnp between Jogbaoi and Katibar 
should also be converted into broad sause. 

17.00 lars. 

One thinl to which many hone Mem­
bers hate drawn attention is tbe absence of 
rail\\'8, bridges at Chitauni Baaaha. Simi. 
larly there is a need ror con~,tructfnl a 
bridge OD Kosi rivfr at Apathyali on ODe 

side of tbe river Nirmali on tbe other. The 
span of the proposed bridle is only 15 
metres. In tbe absence of the bridge, the 
people have to cover 8 distance of 3'00 
tms to reach the areas on tither side of ttat 
river. The COD&truetion of this bridge, for 
which a survey bas already been conducted 
would eliminate tbe circuit 10 us route. Af~ 
thougb it has been laid in tbe survcy rop­
ort that It would result in lost,· we 
bave to See whotber OD the whole the R.ft. 
W8Y. wilJ benefit from it or Dot and what 
are Us IODa-term "eft'ects. If wo "iew 'Ie 
from tbit a .... we ,ball ftDd that ,it -whl 
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ptove economical. Therefore, tM3t tbinll 
m'1Y _1so be taken inte;> consideration. Just 
DOW, you h~ve said tbat a new train from 
Katibar to B:ltauni hi being introduced. 10 
thit r e,ard, I wou 1d like to request that 
the propo~ed train may be extended upto 
Patn. as P&ltna is the capital of Bihar and 
there is shortage of trains from Patna to 
northero Bthar. If tbis train is extended 
Ul'to Pat.,., it wilt reduce the difficulties of 
,be people trave,ling Irom Patna to north· 
em Bibar. Capital Express was inaugura­
ted by our late Prime Minister Mrs. 
Indira Gandhi. The people bad bi~h bopes 
about its punctuality, proper running and 
neat and clean compartments. This train 
ltarts from Patn" in time but it is not un­
derstood why it does Dot reach Ka tihar in 
time. 

11.02 hrs. 

[SHRI SHt\RAD DIGHB in tlr, 
Chair.] 

Its compartments are so dilapidated 
tha t it is not understood why they are not 
repaired. I would request to pay atten­
tion towards their repair. and proper maint­
enaoce. Some trains bave diesel c11lincs 
and although the number of crc\\, i.e., 
driver, attendants etc. in 6uch trains is tbe 
same as in other trains, yet inst~ad of ten 
compartments It ch type oC trai.l bas only 
four or five compartments. Therefore, 
because of the paucity of space in tbe 
compartments, the passengers trave1 on the 
roofs. Many times pabsenaers are left 
stranded for want of space, but the expen­
diture incurred by railways on runnine that 
train is fuJI. When metre aa\lle lines 
were cOllverted into Broad gauge by you. 
tbe numbers of metre I~ugc trai ns must 
have been reduced and coa;npartmcDts be. 
como surpJus. Bven if tbese compartments 
are in dilapidated condition, you may 
attach them to such die~el trains. It is 
necessary to pay attention towards this as 
rUllD'D, tbe Iraans with Jess Dumber of com­
partments is Dot economical. 

000 more thina f waat eo 1&,. Tilo 

fo, Exc.ss Grants 
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entire requirement of railway sp:lrc·parts 
and other mat erial is purchased from only 
bi, factories and industries. Small sealo 
industries al~o manufacture such material 
and 8'1 per governmrnt's policy, they should 
also be enco1)raged. On a few ocasions, I 
noticed as a Chairman of R.C.C" and if 
you want I can furnish the details, that 
thers are some companies, which do not 
produoe an\1hiog, tbey have no factories of I 

their own, but they bave reristercd them­
selves with you. They just purch,lse tbe 
meterial from the market, suppJy it to the 
raHways and carn profit. I would like to 
know why you do not purch:!se dlr fetly 
from the producers. Today, in every field, 
these middJ e men are being avoided, then 
wby are they being encouraged in the RaiJ­
ways? The matter should be looked into. 
I bave some information about it and shall 
furnish it to you. One more thing I would 
like to say is tha t tbere is a Jot of impro­
vement in .railway catering, and your work .. 
ina. 

Now-a-days, there is taJk of the intro­
duction of doubJ e-decker tra ins to cope 
with the rush of passengers wherever the 
Deed w ilJ be. But jf you seen in North 
Bibar, double-decker trains are already 
there bccau~ for want of the space in the 
compartments, peopJ e travel on tht: roofs. 
It is also seen now-a-days that jf not half, ~ 
at least one third of the total Railway 
Budget is spent on the expanhion of railway 
in four big cities, i.e., Calcutta, Bombay, 
Delhi and Madras. These four lnetropoli .. 

;...tan cities have formed a sort of rectangle .. 
PreviouslY it was also suggested, and the 
Railways had taken it into consideration, 
that a separate Railway department should 
be made to look after tbe railways in these 
four big cities. A separate Budget aHot­
mont should be made to this department 
so tbe rest of the Budget could be spent 
for railway development in other parts of 
the country. The railway in these big cities 
;a beiDI developed at the cost of the relt 
01 tbe country which is very painfu1. J 
hope tbat you will pay attontion toward' 
these points durina your t enure. Because, 
lbo beU 'I beina runa &lain and allain, , 
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conclude here and tbank you and hope \bat 
Railway functioniol wilt improve duriol 
your tenure and this trend will conti. 
Due. 

SHRJ '({ D. SULTANPURI (Simla) : 
Mr. Chairman, S:r, in the first instance I 
would like to thank tbe Railway Minister 
for presenting a balanced Railway Budget. 
Hon. members have expressed their differ­
ent views on tbe Budget. I come (rom 
Himacbal Pradesh and Simla is my constI­
tuency. I bave seen in the past that 
whenever some Railway Minister talkod 
about new railway lines in Himachal Pra­
desh, for instance Shri Kamlapati Tripathi. 
the then Railway Minister, be gave an 
assurance in his speech that io Himacbal, 
new railway Jines would be laid (rom 
Ja aadari to Paonta Saheb and from Kalka 
to Paruanu aDd that survey to Ibis effect 
bad already been made. Th~reafter, we 
conveyed this good news to our people, but 
till today no work bas been started. I 
would, therefore, like to appeal to bon. 
Minister tbat at least out' new line musr be 
laid in that area because Nalaaarh, Parw­
aDU and Paonta Saheb ar e industria] areas. 
If you provide rail way line even at one 
place, the people wiJJ benefit a lot. 

A proposal has also bpen sent by 
Himachat Pradesh Government to the 
Railway Ministry for layiog of Railway 
track from Nanlal to Rampur. It is nece­
ssary, because all hydro electric projects 
which have been complettd or arc on-Ioioa 
are mostly in the interior of Himacbal 
and it is very difficult to carry beavy 
machinery there. Th e provision or this 
railway line will ease the matter to a very 
large extent. The State OoveroIDCllt has even 
agreed to bear tbe 9urvey-expenses and 
payment of oompensation for the Jand ac­
quired for this purpose. Therefore, I urge 
tbe hoa. M:nist\!f that an immediate arran­
lemeot shou~d be made by the Railway 
Administration to lay a railway track from 
Nangal to Rampur via Bila'pur. Our 
State also has border witb China. This 
Jine would be very useful to carry 10008 
tQ tho interiors of the State and would 

• • ~ .~ , J", 9 ~ 
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also facilitate transportation or beavy 
machinery for the cODstruction of various 
proposed dams_ 

I had said it in this Houle many timea 
before tbat a railway track was already 
there from Ropar to Nalagsrh in 1926. 
This railway track was built by tbe British­
ers and tra ins '" ere beiDa run on it. 10 
1932, that line W.lS dismantled but tbe 
bare .rack still exists. This line was laid 
to transport tbe ~fones from NaJa,arb, tbe 
then princely state aod to supply it to 
various towns upto PaHala. Later on 
Praja Mandal movement was ,tar ted agail)tot 
st these Rulers and tbis wai the reason 
that this railway line was dismantled. In 
H..is connection r bad rtceived a repl, rrom 
the tben Railway Minister Shrl Kamla Pali 
Tripathi that 8S the said railway track: was 
dismantJed as long alo as 1925 he could 
not take any action in the matter. I shaH 
again request that a survey may be condu· 
cted in this respect and aD estimate drawn. 
ff this track is laid, the peopJe or Himach· 
al will be much benefited. 

The members of Parliament from our 
side make only ahe speeches here but tbe 
Opposition members are most practica1. 
When they were in power, they adjusted 
their own people by makin. encroachment, .. 
I cite an example. In my area, whUe go­
ina from Kalka to Simla, ODe will fiDd that· 
the land is entirely allotted to B.J.P. 
people for constructina shops. You can 
enquire ioto the matter. No allotment of 
land for building sbope bas beeD made to 
the poor. 

In our bill are., the tree. aloDa the 
raHway track bave been applied deep cuts 
with a view to coJJectina resin. The rootl 
of tbese rrees &0 deep into the railway 
track. This practice should be stopped 10 
that tbe trees and the railway tract could 
bt protected. In tbe case of encroach. 
me'lt of land, officers are allo invQJved. J 
bope that OU~ boo. Minister will pa, atteo­
tion towards It becaute whenever he takel 
up ao, work in bind, be carrie. out oomp­
lete POlf·morttml. 
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Our problem is tbat tbe land allotted 
on lease by tbe Railway to tbe poor poop­
Ie, haa not beon actually allotted to them. 
You please look into tbe matter bow these 
l*icb peoples have grabbed that land for 
constructing tbeir sbops. They have got 
20 shops but they have occupied the ra it. 
way land in an authorised way.' Those 
officers, who h'\ve leased out the land 
should be puni5hed. An enquiry 
should be conducted into all these affa­
irs. 

As Shri Baitha Saheb has said, all the 
purchases of small items for the railways 
should l-e made through the small scale 
indu~tries. The Nahan factory, which is 
located in our area and which used to SUP­
ply item, to railway.;, is lying si~k. AU 
tbe public undertakings are lying sick b~­
cause most of the time, the workers rem· 
ain on strike and do not work. I would 
like to submit that the railways at least 
should restore the practice of making pur .. 
cbese from the factories which are public 
undertakings 80 that the factOry at Nahan 
which is very old, could run again. 

I hope you will continue to improve 
the functioning of railways and bring about 
tremendous cbaoae ill its wOlking so that ' 
tbere is a fresh awakening in the country. 
I hope railway department will make pro­
gress under yt ur and Sbri SciDdia Sahib's 
luidance aDd any sbortcomina in its work­
iDg. will be removed. 

With these words, I convey my congra­
tuJations to you. 

SHRI PRABHAT KUMAR MJSHRA 
(Janjair) : Mr. Chairman, Sir, I congratu. 
late the boo. Railway Minister for tbe 
aohievemcDts made by tbe Indian Railway 
and support tbe Demand for Orants (or 
1986·87. 

R.ailways play an important rolo for the 
natIonal integration and developmeDt. I 
hail from Btlaspur district of Madhya Pra .. 
desh. This district con.titute. tne bi,l.t 
uea of tbe State aDd is tbe bi'loat division 
01 tbe aallway Zone" 
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You will be surprised to know that the 
track·utilisation in the Bilaspur divisfon j. 
tbe highest in the World. The Bi1aspur 
division bas contributed 45 per cent of the 
tota I reyer ue to t~e Zonal ra ilway Jast 
year. This division tontribLtes one fourth 
of' the total income of the railways in the 
country. This reaion is a bi, one where 
coal, power and water are found in abun­
dance. The N.T.P.C. and Korba are loca. 
ted in our rellion. Despite all these 
things, this area is backward so far as the 
railw"y facilities a to concerned. It seems 
that Madl;.~a Pradesh has g.ot the railway 
Jines becanse it faUs enroute fr1m Bombay 
to Calcutta or Delh i to Madras. Of cour .. 
se some trains have been introduced which 
show that some attention js being paid 
towards Madhya Pradesh. But the Dum. 
ber of frains is Jess from the point of vi ew 
of its area, its development and the 
minerals which are in abunda~ce there. 

Sarauja is the second binest district of 
India from the point of vi(.w of population. 
Ambikapur is its headquarter. It should be 
linked by train. 

Bilsapur ~tation was constructed in 
1890. There has been no change in its 
condition since then. It should be impro. 
ved. Survey for railway ]joe from Bilaspur 
to Mandla was conducted in J 940 but no 
consrruction work was taken up. If broad 
gauge line cannot be provided, then, at 
least, metre gauge line should be provided 
The railway l,ioe iii important from tbe . 
point of mulitary movement also. So 
work 00 that line should be started 
sooo. 

So far as the diesel and electric trains 
are concerned, tbe electric train is econo­
mical tban the diesel train. Bilaspur divi­
sion has sufficient pOWtr. The N.T.P.C .. 
there produces sufficient quantity of power. 
I\D electric train should be run from Dilas­
pur to Korba. This train will rUD from 
tbe mines area to the Bilaspur beadqu utec 
for tbe benefit of the miners. 

Sbu.1 SlluUlo wbh;b runs botWIOQ 
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Bilaspur and Sha hdol F hould be extendod 
to Korba. Trains ,goin, towards South 
sbould be run through Rai,;>ur. Facilities 
should be provided in Katinan and Utkal 
Express trains which link Delhi with Har­
yana, U .P. t Madhya Pradesh and Orissa. 
Members of Parliament also travel by this 
train. First class and A.C.C. conches 
sbould be attached to these trains. If 
these trains are convert ed into super fast 
trains, ~hey will take less time in reaching 
their destinations, Cbhattisgar9, Express 
should be started from N.aigarh 8'0 that it 
may cover the whole of Chhattisgarb area. 

There iii; need for the expansion of 
Korba railway station. Champa is the 
railwav headquarter of Korba. The quota 
for reservation in trains like Bombay­
Howarh or Utka 1 ('r Ka)inga Express runn .. 
ing from this statioo should be increased 
as tbe number of passengers tra~elliog from 
tbis place is quite high. The halt station 
between Champa and Korba should be 
made a full-fledged atation, and all the, 
trains should stop there so that items of 
daily use arc made available at cheap fates 
in Korba. 

Special att ention should also be paid 
towards railway·crossing and over-bridles. 
In Jairamnagar of the South-eastern rail­
way. the students of primary and middle 
schools have to croSs railway lines for 
reaching their schools. I have been draw­
iog tbe attent ion of the regional office to­
wards it couotinuousJy but DO actioD has 
been taken so far. 

The agencies like bookin. agencies and 
otber alcncies of the Railway should 
be allotted to unomployed graduates and 
womeo. 

Housinl is a great problem before the 
railway employees. Proper attention 
should be paid towards it. Just as st 
other places where bonslns problem is 
beln. solved throulb HousinK Cooperative 
Societies, tbe bousio, problem of the rail­
way employees should a180 be solved by 
for mini cooperative Iocleties at places 
bI,ial dlvilioaa' olio .. 

$uppl. b. G. (Ju,,) .. ,6 
198 '·86 Qrd /hmar.d, 
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As r~lards corruption, J would teU 
how Joss is caused to Railways. At Kotami 
Sonar railway station in our arc:a, data 
are not put on tickets which are sold fro._. 
tber~. These tickets are returned to the 
alent who sells them again. 

Similarly, trains are stopped at outer 
signal of Raipur and coal is thrown there 
from the engines. The Railway suWer 
heav) loss (rom this pilferage of coal. It i. 
weJl known that tbis is in the knowledge of 
the Railways and the Police. No 'action 
is taken in spite of its beiDI pubJished in 
the newspapers. 

In the Jast, J would like to touch one 
point more. Unauthori,ed ha~kers board 
the t, aiDS for seJJing goods. It causes 
inconvenience and insecurity among the 
passen~ers. I would request the hOD. 

Minister not to allow the unauthorised 
hawkers to enter tbe trains for selliDa 
their goods so that the passengers may feeJ 
safe .. 

With these words, I convey my thaDkl 
to you Sir, and congratulations to the hone 
MinitJter for presenting this Budget. 

·SHRI A.J.V.B. MAHESHWARA RAO 
( Ama Japuram) :' Mr. Chairman Sir, I want ... 
to thank the Hon. Minister for Tran!llpMt 
for introducing a train between Waltair and 
N ew DeJhi~ Ever since I b~ame tbe 
Member of Parliament, J bave been plead-
jor repeatedly for introducing a train bet. 
ween Waltair and New Delhi. I am hap", 
that a train has now been introduced from 
the 1st-April. I ODce ala in thank the Mint-
ster for this gesture. But SI r, I foel tbat 
it would have been bettor had an exclusive 
.super fait train from Waltair to New Dolhi 
been introduced. 

The . allocations made under varfoul 
Heads ar e a bit surprising. For maint .... w- ,~)i 

nan~ and repairs more amount bal beea 
allocated now. Instead of repattln, dill 

·The speech was oriainal))' de'lJvorod 11 
T.lulu. 



.. 1 .,.,.: 7hl,4 &,0" PHALOVNA 22. 1907 (SAKA) 
of lUy. c.Nnlfon Ctlm., 

Su,pl. D. G. (RI),I) 462 
1985·86 tMd Ihmad, 

D. O. (RIY6) 1'86·87. 

boIios 8D:c1 eUlines and puttin, them into 
operation, it i. better if Dew boaies and -ate- are m:.nufactur ed and 'Put them in 
.... The repaired bolies and engines 10 
_t of order immedlat ely and again they 
•• e to be sent for repairs once again. So 
iDIt.ad of wasting money on repairs, it is 
better if new engines and hogies are 
manufactured and put into operation. So 
effort! should be made to establish new 
factories for manufacturinp; coaches and 
endnes. I bope tbe Hon. Minister would 
take Dot e of thi! SUggest ion. 

About Rs. 1104 CrOTe! are 'aoing to 
be spent 00 Fuel for this year. The world 
is in advanced state of science and Techno-
101)'. New inventions are being mac1e 
cvtrydBY. We, on our part, should try to 
introduce latest technoJogy in running the 
RailwayS. If new methods are introduced 
we caD briog down the expenditure on 
fuel for running the trains. 

Sir, Steam engines are in operation 
even today. Steam togines are being 
extensively used in ·variou.. routes. A lot 
of coal is beina consumed by these engines. 
if tbe Steam ensines are replaced by diesel 
enlines we can save a Jot of coal which 
can be used in industries. Many industries 
in tbe country are suft'erin, for want of 
coal. So tbe coal conser\'ed by utilising 
diesel instead of coal in Railways, we can 
divert that coal to our industries. The 
coal can be supplied to many f'mall scale 
industries to boost our industria I outPut. 
I request the Hon. Minister to con$ider 
tbe- 8uIJestion of mine. 

Sir, The Minister of Ttansport of 
Government of Andhra Pradesh had addre­
ssed several letter. aod •• nt memorandum 
to the HOD. -Minister of Transport of tbe 
Central Govornment regardinl many DOW 

railway U.. Rut no action bus, 80 far 
been take~ on the roprosontatioDS made by 
~.P. TraQsport Mini.ter. A survey was 
~rdore<l for Kakinadl - .Koti,alli line. 
-8," Survey wotlc ha9 DOt yet be 00 tAkon 
Up. Tbe popUlation in twia Guies of Ky· 
"of.bad aQd Seeun40rabad ha$ been iDc .... " 
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sing very rapidly. We have roquesttd the 
boo. Minister for Tran~port to introduce a 
circular railway to meet tbe growiOI 
de-mands of commuters. No decision bas 
been taken so far to introduce circular 
Railway for the twin caies or Hyderabad 
and Secunderabad. J hope the HOD. Mini­
ster would take a decision in tb is regard 
1000. 

Sir, there are level crossings at BJuru 
and Nidadavolu on Vija,a wada, Rajamunw ' 

dry National bighways. Since this route 
bappens to be on the National Highway, 
the closure of lates at these level cCOIsiOls 
are causing much incoDvenience to 1he 
ro~d traffic. Hence tbe construe tion of 
over bridges at Nidadavo}u, Bluru town 
and at OUoor near Bluru town is very 
much necessary. Similarly there is a level 
crossing at Lalaguda in Secundclabad. The 
gates remain closed for most of the time 
due to the running of local trains causing 
traffic jam always. Hence the construc. 
tion of overbridae at Lalaluda is very 
necessary. We have been pleading fot 
these over bridges since a long time and 
I bope the decision to construct these over­
bridges would be taken up ear)y. 

The number of peopJe tra vening (rom 
New Delhi towards South has been increas­
ing considcrabJ~. In view of this, Rajdbani 
Express sbould be introduced between New 
Delhi and Madras. 

It is hightime to introduce (;omputer 
system for efficient bandlinl of our freJgbt 
trame. 

A new lino bas been constructed bet­
ween Bibinaaar and Nadikudi. I request 
that this line be extended upto Nachcrla. 
It win cut sbort the distance botween 
coastal areas and the State capital. It will 
help the people of coastal. districts of tbe 
state. 

AU tbe Me.berl of Parliament bailiDI 
from Andhra Pradesb have beeD persiste­
ntly demanding for tbe electrifioation of 
Vija,awada - Waltair route. Trame 81 

4.. on tbis rout~. To DlOot the "or 
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increasing number of passengers it is 
Decessary to introduce few more trail's on' 
tbis route. J hope tbe Hon. Minister 
would consider this request positively. 

More amount has been anocated under 
the Miscellaneous Head. The ~mount 
should be used for maintainiDI and keeping 
up the stations. Many ot our Railway 
platforms are dirty and stinking. This 
amount should be utilised properly for 
maintaining clealiness in our stations. The 
Government should watch the performa r ce 
of station Superintendents ~nd see tbat 
they carryon their job \\eJl. If it i~ done 
our stations win be clean and neat. 

Sir, I c:)nclude my speech thanking 
you for giving me the oPl'rotunity to 
speak. 

[English] 

DR. V. VENKATESH (Kolar): Mr. 
Chairman, Sir, first of a 11 I woul d like to 
say that the Railway Ministry has highly 
discriminated the Soutb as a whole. 
Secondly, particularly, Karnataka bas been 
ignored very much. There is a part icular 
condition of railways in Karnataka. It 
has been divided into four seament,. 
Whatever be the amount released for these 
ICaments, it is utilised by tbe different 
neiabbourinl States. Thrrefore, I strongly 
urIC upon tbe Minister to .see that there 
is a separate zone for Karnataks-. I do 
not know why he is keeping quiet. Other­
wise there will be discrimination. 

Sir. I am coming from Kolar District 
of Karnataka State which is a I.ackward 
Dist rict. Not only it is a backward 
District but it is also a droulht-prone 
District. There is no broad·au8ae railway 
line at present. Only narrow-auaae railway. 
Uoe is there. That narrow-Kuase railway­
JiDe il also an out·dated one. There is a 
diesel-car 10101 between BaDI8Jpet aDd 
Banplolo, whicb i8 ~n out dated one. I 
cannot understand wby the Ministry is 
Dot comia. forward to coovert tbis out. 

/tJr Exc." Grilli', 
(Rly,) 1983-84 

dated diesel car. It Is Dot at aU in ,DOd 
working COTlditioD. It may be because or 
the narrow-mindedness of tbe Railway 
MiDistry towards Karnataka I caoDot 
understaod thl.. Tbt'y should convert this 
narruW-IU8le line into a broad-Iuaae Hde 
thereby enabliD, tbe backward Districts 
to come forward and join 'be mainstream 
of the country. 

On the other band, the diesel cars 
which are beina manufactured in the Coach 
Pactory in Karoa tak. and which are to run 
i'l Kamataka have been taken away fo 
Owalior .. tho constituency or the Minister 
of State in the Department of Railways. 
This i 8 highly dfscrimlDatory. Tbis i8 noth­
ing but living a step.mother1y treatment to 
Karnataka. 

The Minister's popular worda are that 
"due to financial constraints" they cannot 
do this or they cannot do tha t. A. far as 
tbe railway line between Madras and 
Bangalore is concerned, whother it is con. 
version or electrification, it will be done 
from Made as just upto the border of Kar­
nataka and it will not be done in Karoa­
taka. From Bombay side also the same 
thing is bappeniD&: upto the Karnataka 
border the work will stop. The finaDcial ;­
constraints will come in their way f Tb~ 1'. 

I 

is highly discriminatory which tbe people 
of KorDataka will not tolerate. The peo­
ple of Kalnataka have told u.s that there 
will be an upsurge throughout Karnataka 
jf this continues. I am warnin. tbe Mini. 
ttry: if the Ministry continues to act like . 
this, then there will be a ~aw and order 
problem throuabout Kalnataka. For how 
10nl "jJI tbe people of KUDatata keep 
quiet? Therefore, I am ursini upon tbe 
bon. Minister that be sbould not cODtiaue 
baving tbls stop-motberly attitude towards 
Karnataka. The Minister may live bis 
usual answer that the Karoa,aka pcopl~ 
have lot tbe Wheel" Axle Plant aDd' tbe 
Coa(;b Factory. I am askinl blm f or r'~ 
way network for Karnataka. Wbat hal he 
done for providiD. tbe railway network' '1 
The railway network in KarD8taka is uOs. 
li.iblo. 
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The popular words of C fioaoctaI COD ... 

trainta' are beiDa uled by the Minister 
... in and .. ain. He ·aboold undentand 
that the people or Karoataka are put to 
bardlblp In the matter of di'e.ct travel 
between BaD.alore aDd Delhi. There is 
not a Ilnlle train runDina exclusively bet .. 
ween Baagalore aod Deihl. Even after 10 

many ,eats since independence, they have 
not come forward to provide an excJu;;ive 
train between BaflgaJore and Delhi for the 
people of Karnataka. He may not provide 
big projects for Karnataka, but Jet him 
live at lelst tbis facility to the people of 
Karnataka. 

I bav,~ another' request to make. My 
constituency has got a narrow ,luge COil­
nectin, our district beadq.uarters, Kolar 
District. to Banlarpot. Tbe distance is 
only ten kilometres. The hon. Minister is 
leaving the House. He is not bothered 
about my constituency. This is the atti· 
tude, Sir. He was bore when other hOD. 
Members were ~pelking. . Now be ·is leav. 
io,. thereby ignoring the people of Karna­
taka. This is bighly objectionable. I am 
brinaioa it to your kind notice. 

As I was saying, it is bardly te~ kll&­
metres between Kolar aDd Baoaarpet. It is 
a narrow "uge. Let at least conversion of 
this line into broad lauge be includtd in 
this Budiet.. This is the miaimum that 
I am alkin. from td e Minister. By tbat, 
the district headquarter, of my district 
will let conoe.:ted to tbe mainstream of 
the couatry and it will be like opeaina a 
plewa.)' towatds progross .. 

I alain ur .. on the Minister DOt to 
ad~pt a discriminatory aUitude toward. tIM 
people of Karnataka. If this oontiDues, • 
.... aDd order problem will be created in 
lCamalata '04. be w.ill· be held responsible if aa, uala.aed ineidcDt taka place the' •• 

SH&I SHAN,TAR.AM NAtl{ (Panajt) : 

L",~ ~y cQlleaaw;&e. WQo precedod 0)0,"1 aID 
alaQ :.t a leu Dol to 40d tbe baa. .ailw., 
t.Jioist,r t9 Ii,t 'IJ t9 tbf sPIl9~ Of 

,IJI' be... Orturl, 
(RJy,) 1983·84 

COur •• it is not physically possible (eN' a 
Mini.ter to keep on sitting all the time 
and take Dote of all the points made here. 

. J wou ld I ike to make a sUlleadoD that tbe 
hone Minister may put all our Ipeecbes 
into a computer and rOit the tbin,s aDd 
see what be can do . in respect of tllose 
things. 

I will be very brier. I now come to 
my points. As far 8S Goa is concerned. 
we bave got air, rail, sea and road traffic 
throUlbout. Thousands of people come 
to that place daily as tourists. It is • 
wonderful place and it is well known for 
its international tourist traffic. 

In such circumstances not having a 
proper railway is a thing which i, a 
bl emish. At present if one wants to go to 
008. be has to go to Miraj via Bombay 
and take another tra in to go to Goa. That 
'S also a narrow auage. Therefore, I 
would like to request the Hon. Minister 10 
see that as far as possible tbe broad lau,e 
survey with respect of Goa is done a. earl, 
as possible. 

I will just take him to Para-9 of his 
lpeech in which he has said. 

"A survey from Mangalore to Udipi 
bas been compl eted. Further survey 
beyond Udipi towards Madlaon rr~m 
tbe nortbern end progress." 

I tbinlc: taere is s()me mistake. It iJ 
Dot Roba, it sbould be Londa, if I am 
correct. OtherWise I will be at a. areat 
loss because ir it is not Londa, I will Dot 
be Bettini my Une. That may be con.it-
dorad. ' 

He will alway. sa) .It there is COD&­

(raint c:>f funds. But I would like to say that 

Goa became liberated in 1961. We hay. 
mi.led lwo P,jYe Year PI... SQ.. the 

entilo a.ouat'" tbe carieI' PiYo y.., 
, fJaps JIlU,' "e mad, a yan~bl~ '0 \lI, 
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We ,,180 know tbat there is to a larle 
extent corruption goin, on in Railways. 
J know that you are taking due steps. I 
think normally wbat'is being done is to 
take ~ome sort of minor punitive action. 
I would SURlest that a macbiner)' be esta­
blished to take act ion under Pre\fention of 
Corruption Act. It involves a small and' 
simple procedure whereby a small squad 
can catcb per~ons red·b"nded and problems 
can be solved. If these things are done 
for which bit! machinery is not required, 
with a smaH squad of rai1w~ys corruption 
can be curbed. 

As far as otb er f'roflccotions are con­
Serned .. in Pa,e-20 of the "Review of the 
cafety Pr.rformance" it has been said 
that: 

UAccidfnts are never caused delibera­
tely. Railway~ however, attach great 
importan ce to exemplary punitive 
action a~ainst those held responsibJe 
for accidents. During 1984·85, 51 
employees v.ere removed from ~ervice 
and 908 staft were awarded other 

· h t'" punts men s. 

If they are piven light punishment, no 

purpo~e will be served. 

With respect to railway safety there is 
a 10-po;nt programme of action. If this 
programme, which is developed by you, is 
implemented fulJy, then there will be a 
very good result. 

Lastly. I would like to suggest that 
a8 lar as tbe railway timings are concerned, 
tbe announcement on the TV mu.t be 
made accurately. Supposing a train 'tom 
Pune i~ coming to Delhi. then it is 
announced on tb e TV that : 

r Translation) 

lbelum Express from Pune to New 
Delhi is likely to reach today at its fixed 
time. 

for Exus, Or""" 
(1!.I1s) 198J.U 

EveD tbe filed timlDal of the arrival 01 
trains are not ,iven. This is not fair. It 
has to be announced oJ early whether it I, 
gOiD, to reach in time Or not. 

[ Translation] 

. SHRI KAtI PRASAD PANDEY 
(Ol'pal!!anj) : Mr. Chairmltn. Sir. , SUPJ'Of't 
the Demands fDr Grants of Railways (or 
1986·87. In this conrection , would like 
to give some sUFgtstiC'D~. Every Mtmber 
sptaks only on one aspect tbat the railway 
probJem of their area is the problem of 
the country and I arso want that it ~hould 
be solved at the (.'8rJi~t. But I would like 
to ask the realons due to which tbe 
projects of 1984~8S or earlier to that 
could not be completed in time wbile new 
projects were taken In hand. What;s the 
justification of taking up Dew proje ctI 
when the earlier one! have Dot yet been 
completed? RaiwaYf; have a direct bear­
inion the development and the economy 
of the country. You can ~ee that people 
have occupied vacant land around railway 
statioDs in an unauthorised way and have 
built shops there. If the railw3Ys bUild 
lbops on that vacant 'aod and rent them 
out, thon it would have fetched good 
income to railways. 

Corruptions aDd malpractices are 
rampant in railways. Unless tbe Iystem 
of ORP is done away witb, the corruption 
in tbe railways cannot be eradicated. It II 
good that tbe !>tudents have been aiven 
concessions in fare. But such persons 
have also been issued railwny passes who 
do not deserve them. They have lot the 
passes by wrODI means. On the other 
baDd. I had written a letter td you re,ard­
ing issuing railway passes to fr:edom 
fighters and the editor" or newspaper, and 
journals but I got the reply that it was 
under tbe consideration of the Railway 
Ministry. Passes already issued to uDdesira­
ble elements inadvertentl, or othenrise 
sbould be wltbdrawD and the freedom liab­
lOr. aDd editors should be issued raUwa,· 
palSOl. 
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.SHRI R. .JBBVARATH(NAM 
CArakkonam) : Mr. Chafrman. Sir, while 
I extend my support to tbo Demands 
for Grants or the Railways ror 1986 .. 87, I 
wish to make a few sug8estion~. 

In the Southern Railway having 6722 
kms. or Railway track, Tamil Nadu has 
the longest length of Metre Gauge track to 
the extent of 372~ kms. It is not possi .. 
ble to convert MG track into DO track 
due to paucity of funds. But at least tbe 
MG track should be neglected as it is 
beio~ done now. While on Broad Gauge 
we have 2273 diesel engines and 1233 
electric engine~, 00 MO track we bave 
on ly ~41 diesel engines and 20 electric 
enlines. This melns that an MO track 
we have more number of steam engines. 
Thi~ means that regular supply of coal bas 
to be ensured. For Southern Railway the 
Coal ba~ to com! from northern States. 
This leads on many occac;ions to inordinate 
delay with the con~equence of stopping 
pa.aenger trains and goods tralDS in Tamil 
Nadu and Karnataka. The loods traffic is 
affected cau~iDg heavy loss of revenue to 
tbe States 'of Tamil Nadu lind Karnataka. 
I demand thlt more Dumber of diesel 
engines and electric engines should be 
supplied to ~{O track. J)articularly diesel 
enlincs. I regret to say that accordins to 
tbe statistics furnished in the Budget 
papers 'the ditsel anJ electdc enline, for 
MO track. passenler coaches and loods 
wqons for MO track are not beinll 
manufactured at all. This is doing injus· 
tice to MG track. 

In Arakkonam we have a very big 
railway worksbop with more tban enough 
infrastructures facilities. This workshop 
at Arakkonam should be expanded for 
manuracturing MG walons. 

In Arakkonam we have 20,000 railway 
workers who do Dot bave adequate bousioS 
tacilitiea. From the British days Arakko­
Dam is known 18 the Railway tOWD. I 

• the Speoch was orilinally delivored 

" TamiL 

(Rly,) 1983·84 

suggest tbat RaiJw8ymcn Housing Finance 
Corporation should be started imm(:diateJy 
and tbe railway workers should be given 
Joans for construction 6f houses. The 
Railway will never be able to give housing 
facilities fot all the 16 lakhs of railway­
meo. But the Railways have 'plenty of 
laud with them, which is presently under 
unlawful occupation at man~ praces. With 
the loans from Railwaymen Housing 
Finance Corporation, the railwaymen 
should be permirted to construct houses on 
these railway lands. This will go a Jong 
wa y to enthuse lJ1e railway emp'oyees. 
The PAC or tbis House had some years 
ago presented a full report about the land 
availability with the Rai Iways# This must 
be looked into by the Railway Mmister and 
the needful be done. 

The Railway yard at Arakkonam 
requires expansion as Arakkonam is the 
junction in its real sense b,lving railway 
lin es in all directions. 

On 12.3.1986 the Congress-I M,Ps 
from Tamil had a meeting in the Parlia­
ment House and a resolution was passed in 
this meeting. A copy of this Resolution is 
being submitted to the Transport Ministry. 
The contents of tbis Resolution are that 
the El tetfic train which is now running 
between Madras and Arakkonam should 
be extended to Katpadi as ther e is already 
electric track upto Katpadi. r suagest 
that before the close of the Budget Session 
the Transport Minister sbould come to 
Arakkonam and flaa off this electriC train 
upto Katpadi. With these words I conclude 
my speech. 

SHRI RAM PUlAN PATEL (Phul. 
pur) : Mr. Chairman, Sir, I am sratefu! to 
you for giving mo an opportunity to speak 
in tbe Demands for Grants of the 
Railways. I also thank tho bon. Railway 
Minister who bas done a commendable job 
and have brouaht aboat a remarkablo 
chaoac in the railways. 

He bas brought about a vast improve­
ment' with re.ard to punctuality in tho 
rwaai ... of traiAI wbiob WII iD 4iaarra~ tor: 
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sometime past. I submit that more alten­
tton needs to be paid to punctuality, 
protection and safety of' trains. If tnins 
rUD OD time, it inculcates lood feeliDls 
among the people. The passenaer trains 
remain filthy. You must try to improve 
situation. The goods transported tbrough 
10048 trains are also pilfered. Attention 
to it sbould a1so be paid. 

Today~ many gangmen are workiol for 
tbe last S to 7 years, but their services are 
tlot beiog regularised. .1 requist that their 
services should be r~1Jlarised. 

I want to draw your attention to 
Pbapbamau railway junction wbich falls in 
my constItuency, PhuJpur. Gaola Gomti 
train wbich runs upto Lucknow does Dot 
atop thero. Keepins in view the convenie­
nce of tbe public, this train should stop 
there. The pilgrims throng Phapbamau 
thrice a month for talkiog a holy dip in 
in the Ganga river as e result of which tbe 
ltation remains crowded. Tbere is a need 
for the extension of the waitina room and 
the cOD.dructioD of an over·bridsc on the 
road on northern side of tbe station, be­
cause tbe railwai level crossing remains 
closed for hours toaetber and the traffic is 
blocked. 

Thero is a railwaY crossing No. 24-c 
on AJlahabad·Varanasi railway Hoe wbich 
is located near Uisarsainpur railwa y 
station. A railway employee should be 
pOlted there too to man it. 

Sarju Express which run. between 
Allahabad and Paizabad must be liven 
Itoppages at Seveetb and Oayalpur railway 
stations. You have issued orders for its 
atoppqe at Sevcetb with effect from 
1.4.86 and I thank you for tbat, but I 
roquost you kindly to issue orden for 

. living it a stoppage at DayaJpur station 
a. well. Thi~ area is backward. 

A lat,. chunk of laDd aJODlside tbe 
railway lino is lying waste. Ac,ordin~ to 
tile Govoramer,U order, troe plaatatioD 
il loin, OIl tbere. My roquelt is ,that the 
WOes "hiola ,ield foel-wood .ouId be 

;"'iJ. b. 0. (R1l).' 2 
19".'6 tI1td D", ... 8 
tiJI' Excel' c;,."." 
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planted on tba.t laod. Today. fuel-wood 
j'l sellin. at Rs. 30 to 35 per mauDd due 
to which tbe people are facinl a Jor of 
dimcult,. Tborofore, more and more ruel­
wood fretS should be Irown there. Plant. 
in, big trees OD tbat land is very harmful 
because such trees wbon uprooted in the 
storm would fall 00 the railwa, tnck aDd 
would block tra Ire. 

An intercity train rUDS between Allahabad 
and Varan8si. Tbere is an are. named 
Hand;a Down Area in PbuJpur eonltitueDCY 
w~ere a lot of carpet. we_villI work Is 
done. It is a trade centre. The people 
fact a lot of difficu tty to reach tlJis arca. 
I request that keeping in view the conveni. 
ence of tbe public, arrangement may be 
made to live stoppage to Inter-City Train 
there. 

The selection of Assistaat Station 
Masters is done by tbe Railway Service 
Commission. The boys pass the examina. 
tion but they· fail in pract ical and as a 
result tbereof they do not get any job. So 

.' much bungling is aoiDg on the practical 
examination there tbat those who oifer 
bribe are passed. The bors who let 
2 to 3 years" training as A.S.M. but raU in 
practical examination are rendered jobles •• 
AIIO, they are rendered unfit for employ­
ment el;.ewherc. Sir, you can well 
imaa.ine their plight. You have a very 
,ood reputation amon, the people. I sball 
request you tbat sbould such a lituation 
arise, tbese perSODS should be absorbed in 
clerical arade by cbaDgina their catelory, 
80 that tbey are Dot rendered Jobless and 
their con6dence 10 the Oovetnmcn t is Dot 
.ba~eD. 

With tbes·e words, I support tbe Dr 
mands ror Orants. 

(English] 

SHRt IC. llAMACHANDRA RBDDY 
(Hiodupur) : Before the bon. Railway 
MInis' er speaks, I have a roqllo.t to make, 

.1 end a number of other boa. Members 
haYe liveD cut motions on tbe De .... 
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of R.ailways. Can we not Ilave an oppo­
rtunity to speak on the cut motions? Five 
mlaut es each. 

MR. CHAIR MAN: That doe. Dot 
mean that you are entitled to apeat. 
Everybody has'spoken now and they must 
have spoken on tbose points a "0. 

SHRI K. RAMACHANDRA REnDY : 
J want to mention certafn matters perta~. 
Ding to my constituency, my area specia­
lly. 

MR. CHAIR ,.fAN: It is not done .•. 
( lnt'rrtlptionJ). 

SHRt VAKKOM PURUSHOTHAMAN: 
Second Member of your party has also 
spoken without aoy time ... (lntt"upt/tt"s). 

SHRI K. RAMACHANDRA REDDY: 
Have I Rot the tight to speak or not under 
tbe Jules? 

MR. CHAIRMAN: I am told that 
thil-. is nvt the practi~. Everybody who 
moves his cut mot ions is not a)Jowed to 
speak necessary. 

Now, the hon. Minister. 

THE MINISTER OF TRANSPORT 
(SHRI BANSI 1.. f\L): Sir, 1 am indeed llrat e­
fut to 'be. Mem,bcrs for their active partici. 
pation and constructive suggestions. Many 
hon. members have given their spontaneous 
support and appre~iation of the Ra ilwa,s' 
performance. I assure the House tba,t the 
.oooural;DI words which tbey bave spoken 
williteatly inspire and "pur tbe entire fam­
ill to tbe railwaymon to take tbe Railway 
further alonl tbe road or bilbor producti­
vity aad efficieocy. 

Sir, tbe discussions on the Demands for 
OraDts once aaain showed tho COD"IO of 
the bon. mombers ,in improv iDa tbe passen-
Itl' services .. modernisation of \he railway 
s,stem, allocation of more fundI for new 
hoos, l'lIIe conversions, metropolitan pro­
joe", etc. Sir, I hlvo ,enerelly coyored 
\b .. , a,peets io my carlier apeeohea but 

/fW £.xc,,. Gr'""" 
(RIYI) J" 3 8. 

looking to the concern of the hone members 
J wiJJ asain br;efbr touch upon tbe"'. 

Sir, tbere have been several demand" to 
introduce more nomber 0' P;ltflOnt!e' ser­
vices. As I bave already exttlained in mv 
'repJy to the Discussion on the RailwaY 
Bud,et, despite the sbOrta,e of resources 
and reQuirement of additional capaciry for 
(rei,h, trafftc~ some new trains are ,oIng 
to be introduced. I wIll once again Hie 
to brin, to the notice of this House fha t a 
project for manufacl ure or additional 
passenaer coaches which bas already been 
sanctioned and which will be goj~, 08-

stream within a period of two ytars wi) I 
provide uS with a large Dumber or coacbe~ 
mnk ii'll it easier for us to introduce addi· 
tional number of passenger trains. Sir, 
more than the introduction of new traio!i, 
our concern is to see (hat whatever trains 
we run, they should be punctual and safe. 
We are also keen to sec that .he coaches 
provided are kept in neat and clean condi­
tion and the railway passengers are provi· 
ded ~ifh bygienic food and potable dtit\k. 
ing water. 5ir, as I hnve mentioned be­
fore, .we are laying great emphatis on 
quickening the pace of rehabilitation of 
track, rolling stock and other equipment 
to reduce the incidence of their failure 
and to improve safety. As the House is 
already aware, the number of train acci .. 
dents are on the decline and I assure the 
hOD. members that we will try our best to 
maintain tbis tret1d. 

Sir. several bon. members have deman­
ded higber allotments for new lines, gauge 

.. conversions, metrol'oJ itan transport projects, 
etc. Tbe Ra'ilways bave been allotted an 
amount of Rs. 12,334 erorea fOr the S.,v. 
each Plan out of which M.S. 2,050 crorel 
bave been aHotted in tbe current Y'~.r aDd 
for the next year an amount of ils. 2,6~O 
crorca bas bocn allotted. 

Sir. 1 wisb to explain to tbe House 
that this total, investment fs to be di~tr;bu. 
ted amonlst· various Plan htndq such a. 
new )i., aaulc cODvers1oD(, dC'ubltbIS. 
COIDpUtwi ••• ou, to))'o, srOCk, tra'c; k ree .. 
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wals, electrification, workshop" etc. As 
the House is aware, out of the total outlay 
of Rs. 2,650 crores proposed for the next 
year. Rs. 1,250 crores have been earmark· 
ed for ronewal and replacement of track, 
rol ling stock and other over .. aged assets. 
This leave~ us with only Rq. 17400 crores, 
which have to be distributed among vari .. 
ous developmental works. Funds have to 
be allocated for rolling stock. traffic, faci­
lities, etc. wbich are essential to lift the 
projected increased growth of traffic. There 
is then a need to modern ise our workshops 
witb a view to improve tbe availability and 
roliability of the RoUing Stock. Expendi. 
ture OD electrification, computerisation, 
allocation for staff quarters and amenities 
for staff are other areas which take away 
quite a lood sbare of rbe Plan outlay. We 
have, therefore, been able to provide only 
an amount of Rs. 100 crures for new lines 
and Rs. 50 crores for gauge conversions in 
1986-87. For the Seventh Plan as a 
whole, tbe allocation for New Lines is Rs. 
3 SO crores and for gaule conversions Rs. 
150 crores. As against these allocatioos~ 
outlays required to complete the aJrea~y 
on-soing projects or new lines and Iluge 
c:>Dversions are Rs. 1 ,SOO .crores and Rs. 
700 crorcs respectively. Tbus many or 
tbese works would remain incomplete e~eD 
at the end of tbe Sc"cnfh Plan. I am sure 
tbe Hon'bJe Members will now appreciate 
our difficulty in acced ina to the requests 
for constructing more new lines and under­
taking gauge conversion works. OUf anx. 
iety is to first complete tbe on-goins 
works. 

Sir, lookioi to the prolific growth of 
commuter traffic in the Metropohtan areas 
and othor important cHies, 1 am one with 
Ibc House tbat sometbiol bas to be done 
speedily to locrease the pace of develop.. 
ment of Metropolitan Transport Projects. 
Tbcae projects are bi,hly ~pital intensive. 
Tbo Calcutta Metropoltian TraDsport Pro­
Joot wiU alone cost more tban &s. 900 
,.[oros. Sir, tbouall tho plan allocation 
lor U1C Me~ropohtaD. Projects bas, ovor tbe 
rears, been succea6lvely Jailed, the amount 
.,jU,"\OQ II lull far bolow \bo roqWromoDt •• 
','A'. ICar K.I. -~O grOt. laa"l blOD pro-
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vided for all tho Metropolitan projects put 
together. Of this, Ra. 84 crOTes have been 
allocated to the Calcutta Metrftpolitan 
Transport Project alone and the remaininl 
Rs. 6 crores have been distributed amoDg 
the rest. Sir. it should be quite clear with 
tbe limited resourCes available, no sinale 
agency will be in a position to undertake 
any meaningful planning and programmina 
of metrop',)1itan transport development. To 
my mind. no option is available except 
that tbe v!lrious agencies join together and 
fund these projects. The agencies which 
could actively participate in 'hh reaard are 
the regional development authorities. the 
State Governments. the municipal bodiea 
and the large employers. For instance , 
':1 tbe constr uction of Mankhurd.Belapur 
Link, Maharash'ra Gove: om ent proposes 
to float bonds through CIDCO so as to 
finance part of the cost of tbis project. 
Similar arrangements could be put in mo­
tion for the other rapid transit systems. 
The matter is being pursued witb the 
Ministry of Urban Development. the nodal 
ministry in this r(glrd, to give a sbape to 
tbis now approach. 

Some HOIl'ble Members of the House 
have expressed concern at the proposed 
import of some roll 109 stock by the Indian 
Railways. I shall explain rhe poSition in 
areater detail. 

The electric locomotive currently man. 
ufactured at CbitlarsDJan LocomoUve 
Work. is of 1960 vintage. It is necessary 
to upgrade the horse power and tccbno)olY 
of eloctric loc:omotivca to meet the future 
traffic needs. 

MR.. CHAIRMAN: The time will havo 
to ~e extended to complete th e items. J. 
it tfie wiah of ,be House to exceed the time 
limit? 

THB MINISTER. OF SrATS IN THB 
DBPARTMENf OF PAKLIAMBNTAllY 
APFAIRS (SHKI OHULAM NABI 
AZAD): We wiJJ finlsb tbe reply. 

SHlU AYAL DATtA: Tbal " 
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detaiJed speech and contaiu So maDY poiots 
whlcb have Dot been raised at all. 

(Interruption,) . 

. MR. CHAIRMAN: Let tbe Minister 
may 10 on his way, 

SHill B .. NSI LAL: Por this purpose, 
a limited number of onJy 18 electric Ipco­
motive, il being imported to keep the fore­
fill exchange requirement to the minimum. 
After field triali, the most suitable techno­
JolY wflJ be imported into t he country for 
the indiltnCUs manufacture of the future 
6~OOO borse power electric locomotlvt. 

18.00 brs. 

Tbe di esel locomoth'e beinl manufac­
tured in Djesel Locomoti'le Works is of 
2.600 borse power, and is of 1960·design. 
In order to realise the benefits of higher 
fuel efficiency ~ bigh availability for traffic 
use, easy maintenance and' bilb servi ce 
reliability, it i~ proposed to import SO 
locomotive. so that technology transfer for 
manufacturing 4,000 horse power di esel 
locomotive can take place. 

The coaches beiDI manufactured in 
I.C.F. are baqed on a technology which 
wu obtained in 19S0s. In order to acquire 
capability for buUdiol modern high speed 
ligbt woight coaches with latest features ill 
suspen8ion, brakina, train lighting, ai .... 
conditioning, corrosion prevention and 
improved pasaenaer comfort, 60 modern 
coaches are proposed to be imported OD 

tecboolOIY transfer basil. To start with, 
manufacture to the imptoved design will 
be undertaken at the KapurtbaJa Coach 
Factory, and 8ubs~quently in I.C.F. , 

There is no propo,al for importing 
waIODS, but in order to meet the challenge 
of tho future traffic~ Indian Railways are 
looklnl for a better bogie for use on loods 
wagons which should bave features of 
hieber service reUabUitJ, easy maintenance 
and reduced raUl wheel wear. Witb this 
in view, I Imall nqmber of 1,800 frejabt 
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are proposed to be imported for extensive 
tests before a final selection is made. The 
House will thus appreciate that this import 
programme is only witb tbe sole purpose to 
improve the quaUty of our rolUnl stock 
for furture indigenous manufacture • 

Sir, al the Houle is aware, OD the 
Indian Railway., major use of computers 
has been identified in the areas of freigbt 
operations and passenger reservations. 
Computerisation of railway passenger reser­
vations bas been planned in a bi, way_ 
The scbeme is already under implementa. 
tion in Delhi area. PJans have also been 
drawn up for a phase-wise introduction of 
computerised passenger reser'lations in 
other metropolitan cities in the Seventh 
Plan priod. The computerisation of rese­
rvations in New~Delhi has been welcomed 
by the travelling public as it has consldera. 
bly reduced the que,ueio8 time and result ed 
in better wait-list management. 

The freight manavement systC'm wU) 
provide continuous monitorial of wagODS 
and J ocornot iv es, and is expect td to r csult 
in about 20 % better utilisation. It will 
aJlo brioa about a marked improvement 
in the quality of service to tbe rail Dilen. 
As the fuJI implementation of the freight 
information system is likely to take a few 
years, it is pJanned to instal microprocea. 
sors in the Yards, terminals and control 
offices to improve the wagon utilisation OD 
the syslom. . 

Sir. R.ailway Budget for 1986·87 pro­
poses only small incroases in lome passeD­
Icr lares. In my reply to tbe discussiOD 
on 6.3.1986. I had explained that tho 
proposed changea in passenger fares would 
yield an additi('oal revenue of Rs. 16 
crore.. Out of tbis Rs. 7. Cloro. will be 
uled to m~ke up for full dividend paymoat, 
and the remainloa surplus of Rs. 6.9 crofoa 
will be necessary to service the worka of 
pa •• enler amenities, Itaff welfare aDd some 
other oper atiDI improvements whlcb aro 
charItable to Development Puod. Sir, 
there could be several ways to croate tbi, 
surpJus. Our andet)'. bowever. was to 
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see that the changes in tar itt do not burt 
the common roan or result in inflationary 
pre~8ure" howsoever small they mi&ht he. 
Accordingly, we did not touch th e freight 
and have l)roposod to seoure this surplUs 
through modest Increa set in some passon­
ter farel. Sir, bel' also, we wero cauti­
ous to see that mo~ of tbe passenaer8 do 
Dot have to bear burden e~en on account 
of this modest increase. Wbi I e, therefore, 
rormulatinl the Budget proposals, we have 
exempted Second Cta~s palsen"ers trave­
lliDg by ordinary traiDs, and the monthly 
season ticket bo!ders. I may briog to the 
notice of the bOn. Members that the iD­
erease in respect of Second Class Mail 
and Bxpress passen'Jers upto 2S0 Kans. bas 
beeD kept at 7. S % and beyond 250 Kms. 
at S %. Sir, I wisb to mention here that 

. tho blSic fare structure on tb. Rail ways is 
telescopic and the impact of increase get. 
proares9"'ely reduced as the db tanCO incre-
ases; 

As a r"uIt of the telescopic structure, 
even aftor the intrca~e in fares, second 
clast Express fare per passeoler per km. 
will be t I p:lise on 100 kml., 7.6 paise 
Oft 1000 km3., 6.; paise OD 2000 kRls. 
aad. S.8 paiso 011 3.00.0 km.. Takina 
speci6~ pair'i 9£ points, the increases would 
b" Rs. 4 por ticket from Delhi to Patna or 
Nal,DUr, Ill. S per ticket from Delbi to 
Bombay or Sowr.b Of Sccundttabad and 

- Rs. 6 per ticket from Delhi to Guwabati 

or Madras. 

SotIlC Hon'ble Members have raised 
'tbe poiQt that tbe requirec} surplus couJd 
also bave been achieved tbrouab ~conomiel 
and without recourse to the proposed 
~er.ase in pas"n.,r rare8. 1 wish to 
lar~{1ll the House that next year the R.an· 
W'J~ ,((Ill, (rom tbeir intornal rosourees, be 
tlDaacioi t~ annual ,,'an to tbe leveJ of 
,... l370 crotes compared to RI 1061 
~o .. es in tbe C\lrrcnt year i.e. aD increase 
QC lb .. 309 Gr()~es. Lookio& at this as weU 
at: t~ ~rc;_s..e in tbe dividerul liability 
flOm, \\~. 520 crore. in the cu.rrent year Co 
R.a. ,,0 Q.tor<= .• iQ t~ bu4lo'ed year, onl, 
RI. 7'6 Qroros ."e proposed 'Q be rais" 
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throuab Increase in pI.selller fares alMt 
the balance tbe Railways wUI he tD1Ietiftl 
through caroin.. from additional traffi:: 
and internal ecooomies. I am sure tbe 
House wilJ appreciate the tremcndou. 
e1fortl proposed to be made by the Rail­
ways for better man81ement of manpower 
and other resources. 

Sir, as I bad informed tbe HOUle 
durin. the Budget Spet"Ch. there bas been 
increased activity in apprebeodina ticket .. 
less travel J ers. ] n order to ml.imis e this 
evil, we are prol'O'iag striogent punish­
ment for ticketless rravel and anauthoriled 
hawk in, OD the trains and station. in the 
BiU for revision of Indian RailwaY' Act 
that we sball be bringing hefore tbe House 
soon. 

~ Railways are fully cODscious of the 
need for tbe elimination of corruptiOlJ. In 
order to avoid barassDlent to tho public 
aoel prevent leakap of revenue, tbe mea­
sures which we have recently intensified arc: 

(0 Cbe~k8 (including IUrpl'ise ,hecks 
aDd raids) at importaat BookiDa 
Offices/lte&ervatioQ Offices, Parcel 
Offices, Goods Sb eds and OD some 
traius. 

Oi) Supri.e cbecks to identify mal­
practkes like oYerlo.diDa of 
wqons,. mi .... claratioD aed under. 
weiSbmut of coDliDmeots.. 

(iii) Special cb etta durin. the Sum­
mer aDd Pooja Holidaye at Impor. 
tant R ~serva, ioo Offices aad popu.­
lar tralDl. 

(iv) Fotmation of decoy toaml to 
trap aDd catcb fht corrupt e Je­
melats red banded. 

AJtboush there i. mucb to be dODO. I 
would Uke to allure tbe HOUle that .:. 
since the new Government tQot owr, w, 
have tateo Itops to ,reatty enbaace actl,,": 
ties or the Vili1anc~ Orpoilatloo on tDe 
l\IHwaYl. ""uttl... iD apPnbon.i91l 9( 
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about 600 rai1w8)" staff and 1 t touts. 
More liloificantly, the level of action 
aaainst delinquent om cia's has been shar. 
ply steP1)ed up. For example, number or 
staff suspended and the Dumber of staff 
taken up for major penalty in 198 S bas 
been hi,her tban the previous year by 
around 78 per ceot and 160 per cent res­
pectively. . Besides doiDI prompt investi· 
ptlon of complaints, checks on bi.h value 
tenders/contracts, quality of materialsl 
work, store depots, auctions of scrap and 
disproportionate alSest, wet e also intonsi. 
8od. witb good results in nabbina corrupt 
ofBcials. 

The tempo win kept up in tbe future 
and it wiJ I be my conttant effort to see 
that corruption is eradicated from the 
Railways. 

Two hon. members from tbe opposition 
pointed out about the discrimination in 
their States. One was from Andbra Pra-' 
desb and ODe from Karnataka. None of 
the States was ever discriminated against 
the Central Government. In Andbra 
Pradesh, the House may recal1 tbat in my 
reply to the Oen era) Discussion on Rail­
way Budget on 6.3.85, I bad mentioned 
tt:t out of the total outl ay of Rs. 100 
crores for new Hoes and Rs. SO crofts for 
puge conversion in 1986·87, funds propo­
ted for works located in Andbra Pradesh 
.ere new lines-Rs. 11.85 crores aod gau.e 
CODversion-Rs. S crores. About S4 kms. 
of new Jine is eJpected to be commissioned 
In 1986·81. So, th ere is no question of 
aD1 discrimiDation aaainlt any State. 

Tbe major "New Carria,e Repair Shop 
for 80 Coaches"is beinl set up at Tirupa· 
thi at an 8aticjpated coat of as. 40 crorcs. 

So, tbere is no question of ianorina 
Aadhra Pradesh, and thon Andbra Pradesb 
il IOiDa to bave a vcry bil steel plant. 
Bvco if It is diSCrimination, I do Dot know 
what wnl be the 8ppre~iatioD. 

. "And, 0_ hOD. Mombor ftom Kama. 
tab m.tioucd about diacrimlaltloA ..... 

lor Excess Grants 
(Rlys) 1983-84 

st Karnataka. I would Uke to point out here 
tbat in m) Budaet Speech also I mentioned 
about the whee) and axle plant worth abo­
ut Rs. 146 crores that was established at 
Ban,aJore very recently. 

And, an Inland Container Depot at a 
cost or Rs. 4 crores was established at 
Daogatore very recently. 

If this is the state of affairs then, God 
knows what will happen to such pleaders of 
the Stato. 

Again, a few year. ago in 1983 anoth. 
er major project of Bangalore-Guntakal 
lauge conversion was complet ed at a cost 
of Rs. S3 crores in Karnataka. And they 
talk about discrimination. Ask them what 
they want. 

MR. CHAIRMAN: I f'ha1J now put 
tbe Resolution re : approval of recommen­
dations made in the Third Report of the 
Railway Convention Committee, 1985,' 
moved by Shri Bansi Lal to the vote of the 
House. 

The question is :-

"That this Hous e approves the recom­
mendation made in parag::aphs 10 to 13 
15 and 16 contained in the Third Re. 
port of tbe Railway Conventioa Comm. 
ittee. 1985 J appointed to review the 
rate of dividend payable by the railway 
undertaking to General Revenues as 
well as other ancillary matters in c:ono .. 
ectioD with the railway finance and gene. 
ral f\nanee. which was presented to Par­
liament OD the 21st February, 1986." 

'111. motion was adopt,d. 

MR. CHAIRMAN: The Rosolution is 
adOpted. 

A number of cut motioos have been 
moved by Members to tbe Demands for 
Grants (R.ailways) for 1986.87. Shall 1 
put all the cut motions to the vote of the 
Bouse toaothcr or do ea any hon. Member 
want -OJ particular cut modon to be put 
ItPlratolfl 
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SHRI AMAL DATTA'! Separately. 

MR. CHAIRMAN: DO'eB any boD. 
M'mber want auy cut motion to be put to 
'ott separately? 

No speeches. I will put them to Yote 
_arately. That is all. 

SHRI K. RAMACHANDRA RBDDY : 
I want to move my tut motion Nos: 73 to 
74. Let them be put to 'Yote !eparately. 
Also No. 86. 

MR. CHAIRMAN: I will put them to 
tbe ',ote of the 'House separafely. 

SHRIK.RAMACHANORARBDDY: 
I will just apeak for two miout C8 on 
tbat. 

AN HON. MEMBBR : No, DO. 

SHRI BASUDEB ACHARIA: Wby 
Dot? It is tbe rilht of every member to 
• peak. 

AN HON. MEMBER: He cannot spe­
ak. 

SHRI BASUDEB ACHARIA: Mr. 
Chairman, please allow him to speak. 

SRRI K. RAMACHANDRA REDDY: 
I would like to speak for two minutes only. 
In Kadiri Taluk, of Anantapur di'trict, 
tbere i, necessity for a railway level cross­
i.os between Tanakal aod MuJakaJa Cheru­
vu and there are some villages lIke Sisanvad­
Paui to the eastern side of the line. People 
wbo bave to 80 to those villa.cs, they have 
to 10 to the main road which is to tbe 
...at. J had been agitatio. ror tbe oponio, 
01 a raHway level late at tbat POint TbelO 
villlsea are maroouod in the rainy Season 
lometimes and on the other side thore i. a 
river. They ba vo to 10 tbere for air teu)­
tural operations. to 10 to the ma.rkOt and 
t)aoro il DO other road, or. hoe for them. 
WheD tbe matt er was taken up with tho 
&ailwa)' department tbey told me that tho 
vlliapa bad to ~ tb~ COlt of the ,pte. 
nat wUl be about twollt1 to twentJthree 

W b. b,. (M,,) * 
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tboulUnd rupeCl. I think that thl4· is vet1 
p.".posteroUl. How CID five or lis .tlla­
gea bear the cost of tbe late "bidl 'will 'be 
about tWlDtyftve tbousand rupee" If 
tbere Is aD), lucb poltcY in tbe Ratl • ., 
department. I would lite it to be rniewa1. 
H-ow can luch fl'CiHtiel be provided,to ... 
vlllal.1 otberwile? 

TheD cominl to my cut motion No. , •• 
we wanted a new railway ItstiOD at Bal_­
mudram between Tanakal and Malakal. 
Cberuyu. In the absence or a atatJoDt 
villa.era ,have to walk four to fiw mi .... 
I therefore, waated a new rail •• , .tati. 
to be provided at Balasamudram betw_ 
Tanakal and Mulakala ,Cbcruvu. 

, request the hon. Railwa, Minister to 
constder these two requostl. 

SHRI BANSI LAL: I do Dot commit 
anytbinl. 

MR. CH.t\IRMAN: I shall DOW put 
Cut Motions Nos. 73 to 86, 95 to 112 • 
143 to 160 and 198 to 217 moved br 
Sbri K. Ramachandr. lloddy to the vote of 
the House. 

Cru MOlton, NOI. 7 J to 8f, 95 ItJ III, 
143 10 160 and 198 10217 war. PIlI 

and "e,,,IWtd. 

MR. CHAIRttIAN: Now, l.baH put 
rest of the cut motion. to tbe yote of the 
lIDuse. . 

CUI Motions Nos. 1 10 66,87 to H t 
164. 170, 226, 221, 2Jf 10249, 214 
to 2". 301 10 306, 346 10 J S3 and 
368 10 m ",'r. put and _gdtINd 

MR. CHAIR.MAN: I shall DOW put 
tbe Demand. ror Grantl (RaU".ya) for 
1"'·87 to vote. 

Tbe queltion ia:-

"That the respective lua Dot neoed­
ina the amounts mown io the third 
cOlumn of the Ord ... P.per it .... 
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to tbe President . of lodia out of the 
CoDI01f4ated Pund of India. to defra, 
the charaes that win come in tbe course 
0' _,lDent dU1'iDI the year ending the 
3)st da, of March, 1987, in re8J)Oct of 
the beads of demaD~1 entered in tbe 
teCond column thereof alainst Demand 
Nos. 1 to 16"· 

n- motion was Qdopttd. 

MR. CHAIRMAN: I ,haJJ now put the 
Supplementary Demands for Grants (Rail· 
WI,.) for 1985 .. 86 to vote. 

The question is:-

"That the respective supplementary 
luma not exceedinl tbe amounts SbOWD 

'D the tbird column of tbe Order Paper 
be aranted to tbe President of India 
out of lhe ConsoJicattd Fund of Iodia 
to defray tbe cbarges tbat will come in 
course o( payment duriog the year end­
Ina the 31st da) of March, 1886, in 
rc.pect of tbe beads of Demands ente­
red io tbe second. column thereor­
DemaDds Nos. 1 and 3 to 16." 

Thf motion waf adopted. 

Mit. CHAIRMAN: I sba)) now put 
tbe Demands for Excess Grants (Railways) 
for 1983·84 to vote. 

The queatiOD is :-

"Tblt the respect iv c excess sums Dot 
exc:oedinl the amount. sbown in tbe 
third oolumn of tbe Order Paper be 
,ranted to tbe PresideDt of India out 
of tbe Consolidated Fund of Jodia to 
mate aood the eltcess on the respectiye 
If&Dt8 durinl the year ended on tbe 
311t day of March; 1984, in respect of 
the followins Demands entered in the 
seconcl colUmD thereof-Demands Nos. 
4, t. to aDd 13.'" 

18.13 lin. 

APPROPRIATfON (RAILWAYS), 
BItL 1986* 

tEn,llsltJ 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL): J beg to move for 
leave to introduce a Bill to authories pay. 
ment and appropriation of certain sums 
from and out of tbe ConsoUdated Pund· or 
India for the services or the financial year 
J 986·87 for the purposes of Railways. 

MR. CHAIRMAN : Th e question is : 
"Tbat lea ve be granted to Introduce a 
Bill to autborise payment and appro. 
priation of certain sum. from and out 
of the Consolidat cd Fund of India for 
tbe rervices or the financia)· year 
1986-87 for the purp08es of Rail .. 
ways'" 

The motion was fldopt~d. 

SHRI BANSI LAL : Sir, I introdude" 
the Bill. 

SHRI BANSI LAL : Sir. I bea to 
movet 

"That the Bill to authorise paymeat 
and appropriation of certain sums 'rom 
and out of the Consolidated Fund 01 
India for the services of the Onanclal 
year 1986-87 for tbe purpose or Rail­
ways, be taken into cODsideration." 

MR. CHAIRMAN: The question I, : 

"That the Bi)J to authorise peymeDt 

·Publlshed in Gazette of India Ba-
traordinary, Part IT, section 2, dated 
13.3.1916. 

··Introduced with the req+u,.~, .... tioa 
of the President. 

. tMoved with the rC4X)m~~ii&itfOd: lOr 
Jh. ""'.i~,n t, 
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and appropriation of eer tain sums from 
aod out of tbe ConsoUdat cd Fund of 
India for the services of financial Year 
1896-87 for the purpo,es of Railways. 
be taken fnto consideration." 

Th' motion was adopl,d. 

MR. CHAIRMAN : The House win 
DOW take up clause by clause consideration 
of the Bill. The question is : 

"That Clauses 2 and 3. and the Sche­
dule stand part or the Bill." 

The molioll was adopt.d. 

Cl(lusea 2 and 3, and the Schedu'. Wlr, 
added 10 'he Bill. 

MR. CHAIRMAN: The question is : 

"That Clause 1, Enacting Pormula and 
Title stand part of the Bin." 

The motion was adopted. 

Clause 1, Enacting Formula, and Till. 
w,re added to the Bill. 

MR. CHAIRMAN: Tbe Minister may 
now move thar tbe Bill be passed. 

SHRI BA~SI LAL : Sir, I beg to 
move: 

"That tbe Bill be passed." 

MR. CHAIRMAN: The question is : 

"That tbe BiU be passed." 

Th~ motion was adopted. 

--
18.16 hn. 

APPROPRIATION (RAILWAYS) NO.2 
BILL, 1986,-

THE 'MINISTER OF TRANSPORT 
(SHRI BA,NS(LAL): Sir, I beg to mo\'e 

·Published in Gazette of India Ex­
traorifnar, part II, section 2, dated 
,l,.3.l986. 

for leave to introduce a Bin to authorise 
payment and appropriation of cortalD 
further 8ums from and out of the ConsoJi. 
dated Pund of India for the services of the 
financial year 198'·86 for purposes of 
R.ailways. 

MR. CHAIRMAN: The question IS: 

"That (eave be aranted to introduco 
a Bill to authorise payment and appro­
priation of certain further luDlI from 
and out of the Consolidated Pund of 
India for the lervicet of the financial 
year 1985.86 for tbe purposes of Rail. 
ways," 

Th, motion WQ' adoptld. 

MR. CHAIRMAN: The Minister may 
now introduce tbe Bill. 

SHRI BANS} LAL: Sir, I introduce·· 
the Bill. 

MR. CHAIRMAN: The Minister may 
now move tbat the BiB be taken io\o 
consid eration. 

SHRI BANSI LAL: Sir, I beg to 
move·· : 

"That tbe Bill to authorise payment 
and appropriation of certain furtber 
sums from and out of the CODso1ldated 
Fund of India for the services of tbe 
financial year 19 8S- 86 for tbe purposel 
of Railways, be fa ken into considera-
tion." 

MR. CHAIRMAN: The que.tion is : 

"That tbe Bill to authorise payment 
and appropriation of certain further 
IUII1I (rom and out of the Consolida. 
ted Fund of India for the services of 
tbe financial year 1985-86 for tbe pur­
posea of Railwa)s. be taken into CODli. 
deration.·' 

'TIll mDtlon wcu adopt,d. 

··Introduced/moved with tho reco .. 
lJJondatiOQ of tlJc Prosideo,. 



PHALOUMA 12, 1907 (SArA) ND. J, 11111, 1911 49' 

MR~ CHAIR-MA.N : The ,Houle will 
DOW tate up cllu" by clause COQsideratioD 
tI tbe Bin. The quesdoo is ,: 

''''''t oJ.a8e1 2 and 3 and tbe Sche­
dule Itlad part of tbe Bill. 

'1M motlDft "'01 "pled. 

01_,., 2 ."d 3 aniJ 1M Sclt,d",. _,e 
aM.d to ,,,. BIU. 

MR. CHAIRMAN: The question Is : 

"'1'bat Clause I, Enact iDa Formula aDd 
Title Itand part of tbe Bill." 

TIt, motion waf tIdopt~d. 

'Clau,~ I, EMClI", FlIl mulll Md Tltl, 
w.r~ added 111 Ih' Bill. 

MR. CHAIR.MAN : The Minister may 
DOW move tbat the BiU be passed. 

IHRI BANSI LAL : Sir, I bet to 

move: 

'''bat tbe Bill be passed." 

MR. CHAIRMAN: The quostioD i, : 

"Tbat tbe Bill be passed." 

'I'M motlDn WGI adopt.d. 

-~--

11.21 br .. 

A.PPROPRIATION (RAILWAYS) NO.3 
BILL. 1986,-

THB MINISTER OF TRANSPORT 
(SRRI BANSI LAU : Sir. I boa to mot, 
for leave to introduce a Bill to provide 
for the autborlsation of appropriation of 
mODCJI out of tbe Consolidated Fund of 

.Publi.bed io Gazette of India Ex· 
tdord.Jia.." Part 11, seOtiOft 2,' dated • ,.3.1",. 

India to meet the amount. spent 00 cet.taJI 
services for tbe purpoles of Railwa, 
duria. the ftnal1 cla1 yra r ended on tbe 31. 
day of March, 1984 in escesl 0; fhl 
amounts lJl'anted for those services and fo 
tbat ,ear. 

MR; CHAIRMAN : Tbe quest iOD ia : 

~'Tbat leave be Iraoted to Introduce f 

Bill to provide for tbe authorisation 0 

appropriation of moneys out of tb, 
CoosoJ ida ted Fund of lodia to meet tbe 
amounts spent OD certain services '01 

tbe purpose. of Railways durin, the 
financiaJ year ended on tbe 31st da,ot 
March, J 984 In elcelS of tbe amounb 
granted for thOle services and for that 
year. " 

77Je motion was adopt,d. 

MR. CHAIRMAN : The Minister may 
DOW introduce the DiU. 

, SHRI BANSI LAL : Sir, I introduce" 
the BIU. 

MR. CHAIRMAN: The Minister may 
DOW move that the Bill be takeD iDtO 

consldoration. 

SHRJ BANS I LAL : Sir, I beg to 
move·· : 

"That tbe BI)) to provide (or tbe 
authorisation of approprlatioD of 
moneys- out of tbe CODsolidated Fund 
of India to meet the amouats apeat OD 

certain se"ices for tbe purpolOl of 
Railways duriDa the flaancfal ,ear 
eDded on the 31lt day of March, 1984 
in excess of the amouDts Ifanted for 
those services and for tbat ,ear, be 
taten Into consideration." 

MIl. CHAIR.MAN : The question, is : 

"That tbe Bill to provide for tbe 
authorisation of approprlatloa 01 

'.~lntroduced/lDo'ied with tbe rooo­
lJP8cQ4 .... 'of 'boil fcolldo~t~ . 
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moneys out of the Consolidated Puod of 
India to meet tbe a'mounts apent 00 

certain services for tbe purposes of 
Railways durtnl tbe financial ,ear 
ended on the 31st da)' 01 March, 1984 
in eXCt81 of the amounts Iraot ed for 
tbose services and for that "art be 
taken into consideration." 

ne "'011011 traJ adopted. 

MR. CHAIRMAN : Tbe Houso will 
DOW take up clause b, clause consideration 
of tbe BII1. The question .a : 

"That clauses 2 aad 3 and the Scbe­
dule Itand part of tbe BiU." 

TIt. motion wa' adopted. 

Clau,ea 2 a"d J and th. ScA,d,. wert 
IUId~d 10 'he Bill. 

MR. CHAIRMAN: The question is : 

"That C1ause 1, Enactinl Pormula 
and Title stand part of tbe Bill." 

I'rioted b, Vradlt,a Vallal P.cta .... 

CIa"'$. 1, Enoet'"g 1'0,.",.. tmd "". ,.,.,. 
added to 1M Bill. 

MR. CHAIRMAN : The Mlnistor may 
now move tbat tbe Bill be passed. 

SHRI BANSI LAL : Sir t I bel to 
move: 

"Tbat tbe Bin be palled." 

MR. CHAIRMAN: The qaestion is : 

"That the Bill be patsad." 

~ motion .cu adopt~d. 

MR. CHAIRMAN : The House studs 
adjourned to reassemble tomorrow at 
11 A.Pd. 

11.25 1m. 

Til. Lok SDbha 'htn adjoUrTild lill El,v,n 
of ,h. Clock on F"do1. March 14, 1986/ 

Phalgur.Q 23, 1907 (Saka). 




